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LOK SABnA DEBATES 

1 

LOKSABHA 

Wednesday. Decemller 1 I, 19851 
Ag,.aMJ'QIIII 20,. 1907 (Saka) 

Th~ L(Jk Sabha met at 
EIt!MJ of tie Clock. 

[MR.. SPEAKER. ill the CluJir) 

(English] 
SHRI V. KISHORE CHANDRA S. 

DBO (Parvathipuram): Sir, we cannot 
function in this House witb all tbe Botes, 
papers and everythitJg locked up inside 
the rooms. 

MR. SPEAKER: There is no rule 
under which a discussion can take place. 

(Int~"'II/IIUMs) ** 
MR. SPEAKBR: I will not allow. 

Udder tile rule? 

( 1I11",,,,,10IU)*· 

MR. SPEAKER: There is DO ques-
tion of discussion, Sir. There is DO rule 
under which it can be discussed. If you 
want to flout a.1I tbe rules it is for you 
to do so. What can I do about it ! ... 

( Ilflerrapti(lns )*. 

MR.. SPEAKER: Not all~wed. 

( InterruptiolU)·· 

MR. SPEAKER: There is no rule 
UDder which a discussion can take place. 
If you want to flout all the rules, I can. 
Dot allow it. I am not your master. 
y ~u arc my master. 

(1IC'err"Pt;ons) •• 

•• Not recorded. 

2 

MR. SPBAKER.: If ,OU want tbe 
House it can go on.. If you do Dot want 
tbe Hou~ I canaot help it. 

MR. SPEAKBR : If you want to listea 
to me, 1 cctn tell you sonaething. There is 
no rule under which before tbe Questioa 
Hour, I can take up tbis discussion ••• 

(11IIet'l7l}Ititlns)* * 

MR. SPEAKBR: There is no ques-
tion of privilege ••• 

( interrllptiOlts)·· 

MR. SPBAKER: That is what I am 
telling you. If you want to listeD, you 
can do so. Otherwise, I canDot function. 
Look here : tbe problem is that all tho 
tbings regardinl administrative matters 
can be discussed by mutual cooperation 
amongst all of us; and I caD sit amongst 
you -and talk it over. For me, there is 
no Opposition or ruliDg party. as far as 
administration is concerned. I can sit 
witb you. 

(llfterrtqtiOns) •• 

MR. SPEAKBlt: No question of 
prestige. Why should I stand on it ! 
This does not conccrn me personall,. 
U nneccssariiy , Mr. Unnitrishoaa's ire 
lot on me. I Had notbina .,aiDst him, 
and he should have nothiDa aaainst IDC .. 
( Interrllptions). 

MR. SPBAKER: Please sit dowo • 
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SHRI K.P. UNNIKRISHNAN (Bada-
pra): That was far from my intention. 

t4R. SPEAKER: I would have lis-
tened perfectly. I am always tbere to 
listen, and I will always listen. 

(Interruptions)·. 

MR. SPEAK.ER: If Mr. Unnikrish-
DaD had not betn that sort of agitated, I 
would have always listened. I always 
listeD. I would always Jisten to him, as 
long as I am sitting here. No problem 
on that, because it was not in me to do 
otberwise. I do not want anybody 
to vacate the rooms. What is its use to 
me? I am onJy functioning as a func-
tionary of yours. (Interrupti.?ns) Just 
Jisten to me. 

SHRI K.P. UNNIKRISHNAN: 
What about the nlanner in which you 
have done it? (Interruptions). 

MR. SPEAKER: I only want to put 
it this ••• 

(lnterrllptioI1S)** 

MR. SPEAKER: It is not a dis-
cussion. I only want to say this: you 
can come. J can calJ all of you-mem-
bers of the ruling group, and all others. 

SHRI E. A YY APU REDDY (Kur-
nool): At what time ? 

MR. SPEAKFR: Any time, what-
ever you say- not now, before tbat. 
You can come at 3 o'clock; you can 
come at 2 o'clock. Any time you can 
come. Tbere is no problem. (Inter-
ruptions) I am not barring ... If you are 
not listening, what can I do or say? I 
am only saying that it is always open for 
discussion. For me, it is immaterial 
who occupies the rooms, provided you 
give. me the rooms. I will allot you 
rooms; and provided you fix the rules 
I will abide by tbem. No . problem with 
me. 

(Interruptions) 

**Not recorded. -

MR. SPEAKER: That is what I 
say. That is what I want to say. It 
was UDDcccssariJy ••• 

(Interruptions) 

MR. SPEAKER: Please take your 
seat. 

MR. SPEAKER: Alain you arc 
getting agitated uDnecessarily. No. 
Look here. (Interruptions) If you don't 
listen, what can I say? (Interruptions) 
Nothing will go on record, except wbat 
I say. 

( Interruptions)*· 

MR. SPEAKER: Please si t down. 
Please take your seats. I am saying 
something to you. You are speaking aU 
at the same time, unne~ssari1y wasting 
tbe time of the House. I want only to 
say that if you want to discuss that pro-
blem, and also the one which Mr. Unni-
trisbnan is now referring to, viz. what 
was the manner in which I got them 
vacated - that also I will answer, because 
1 have had full one year at my disposal 
and you a1so had it at your disposal to 
sort things out. Otherwise I would not 
have done it. 

( Interruptions) * * 
MR. SPEAKER: Again you are 

speaking. Why can't you listen to me? 
Just listen to me. (Interruptions) I 
heard the rules; I heard the conventions 
always fonowed by the Speakers, and al-
ways foUowed by the House. 

(Interruptions)*· 

MR. SPEAKER: No. No question. 
There is notbing. I did not say that. I 
never said it. I am not going to say 
anything which I cannot follow. I keep 
my promise; and I keep tbem and carry . 
them out. You are welcome. I will 
call the ruling group also. You can sort 
it out. Whatever you decide there, I 
will follow. (Interruptlotls) You come 
at 2 o'clock. Let us make it 2 o'clock.· 
Let us make it so. 



5 AGRAHAYANA 20, 1907 (SA.cA) Oral A,1UW.. 6 

THE MINISTER OF AGRICULTURE 
(8.. BUTA' SINGH): I have a basic 
objection to the practice that you have 
very generously alloWed in this House. 
It is very serious and dangerous for the 
functioning of this house. I maintain 
the position which I stated yesterday. 
The office of tbe Speaker and his ad ... 
ministration is beyond the discussion of 
this Hoose. 

MR. SPBAKBR: Yes; we cannot. 

(Inleruptions)·· 

S. BUTA SINGH: Let me complete. 

MR. SPEAKER: I will not allow 
any discussion now. You come to my 
Chamber at two O'clock. You are wel-
come at two O'clock, all of you. 

(lllterrUfJtions)~ • 

MR. SPEAKER: I would Jike this 
thing to be over. I welcome the mem-
bets of tbe Ruiling Party as well as 
Opposition at two O·clock to my 
Cbamber. 

( Interruptions)·· 

MR. SPEAKER: This is not appoint-
IDent. This is the general practice which 
I have been following. Please sit down. 
There is notbing wrong about it. 

(/nte,.r.t;ons) •• 

MR. SPEAKER: No, DO, there is 
DotbiDI wroDI about it. 

(Interruptions)·· 

MR.. SPEAKBR: This is tbe poeral 
practice which I have been following. I 
have bocn caUiDa all tbe members or tbe 
.roupa when thero ia aoytbiDa to be sorted 
out. 

. (l"t~"lIPtlons) 

~.Not recorded. 

MR. SPEAKER: Tbis is Question 
Hour. I will Dot allow any discussioD 
on it. 

(Interruption') 

S. BUrA SINGH: Tho boo. mem-
bers must koow tbat the budaet or tbe 
Speaker's Office is not discussed in tbe 
House. (Interruptions) When files per-
taininl to the office of the Speaker can-
not be questioned by any discussion in 
the House (Interruptions) Thererore, I 
maintain that you kindly discuss these 
things in your Chamber and not in the 
House. 

( Interrupllons)' 

[Translation] 
MR. SPEAKER: Basudevji, it is 

you wbo bas got this work done from me 
and even now you are loing. 

(Interruptions) 

All of you may please sit dOWD. I 
shall ask only you to speak. 

(lnt.ruptlO1lS) 

MR. SPEAKER: Mr. IC. Rama-
murtby. 

ORAL ANSWERS TO QUESTIONS 

[English] 
AlDeadaaent to AIR (PreYeatioa ... 

Coatrol of Poliutioa) Act, l~ll 

+ 
*326. SHU S.M. OURADDI : 

SHRI THAMPAN THO-
MAS: 

Will the PlUMB MINISTBR be pleased 
to stato : 

<a> whether there is an,leaat provi. 
sion for a citizen to ftIlt his pievances 
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&pinst the industrial units vioJatinl the 
Dorms for ~bcck:iDg pollution; 

(b) if Dot, wb~ther tbere is any pro-
posal to ena~t a suitable amendment to 
the Air (PreyentioD and Control of Pol-
lution) Act, 1981; . and 

(e) jf so, the details thereof? 

THE MINISTER OF STA1E IN THE 
MrNISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT, 
ATOMIC ENERGY. ELECTRONICS 
AND SPACE (SHRI SHIVRAJ V. 
PATIL): (8) Under the Air (Plevention 
and Control of Pollution) Act, 1 981, 
there is 110 provision for an· individual to 
launch by pT05~cutiOn. 

(b) Yes, Sir. 

(c) The details are being wcrked out. 

SHRI S.M. GURADDI: In cement 
industry the dust is a health hazard, as 
you know. The Committee on occupa-
tienal health hazards had laid down cer-
t3ia norms.· Theie are not being followed 
by the jnd~stry and workers working in 
such industries are many a rime suffering 
from T B.~ Can<;~r and Asthma. Has 
the government taken any action against 
these manufacturin8 un-its that unit poiso-
nous gases and ernoents there? 

SHRI SHIVRAJ V. PATIL: Under 
the Act which is available today, tbe 
Board'is empowered to take actioD, and 
wherever it is found that the cement 
factories are exceeding the limit which is 
fixed 'action can be tatten against them, 
the State Board as well as the Centra) 
Board. . If a cement factory is in the 
jurisdiction of the Central Board, action 
can be taken by Central Board. 

SHRI S.M. QU~ADDI: In ARC 
Cement Factory has been in production 
against the order of the U.P State pol-
rution Central Board. The Prime Minj~ter 
himself had written in April J 985 to the 
,ben Chitf Minister of U.P. asking him to 

take appropriate actioo. Whether the 
ne~ssary action has been talen by tbe 
V.p. Government apinst them? 

SHRI SHIVRAJ V. PATIL: .As far 
as action taken by tbe U.p. Gc~emmeDt 
is concerned. I sball have fo collect the 
information and live it to the hOD. Mem-

. ber. But the hone Minister of· Environ-
ment has made a statement on the Floor 
C'f tbe Hense that some teeth is given to 
the Act and the Board 50 tbat some effec-
tive action can be taken. Also, it was 
.mentioned in the House when the state-
ment was made, that the individual may 
have the locus stundi' to prosecute the 
industries which are committing the offen-
ces. 

SHRI S.M. GURADDI : You have not 
answered • he second part of my questioD, 
whether any changes are ) ikeJy to be 
made in the Technical specificatil"Ds in 
the licence issued by the Pollution Con-
trol Board. That is not answered. 

SHRI SHIVRAJ V. PATI L: I have also 
stated in the House that' we are look ins 
•. t the Act itself and we want to make 
thlt Act more effective. Now, whet.her 
the specifications have to be changed cr 
not, that also can be seen. But the 
Boards are empowered to fix the !lp;:cificu-
tions aod the standards and if those 
standards are not followed~ action can b~ 
taken. 

MR. SPEAKER Shri Tbampan 
Thomas. Absent. Shri Raju. 

SHRI ANAND GAJAPATHI RAJU : 
I would like to know whether air pollu-
tion and water pollution would be regu-! 
lated under an act; jf so what type~ of act 
would it be aad who would be the regu· 
lating auth~rity. Will it be a tribunal? 
If one goes to a court. it will be further 
delayed. 'Are you thinkiog of 8 tribuna) 
or something which can regulate it? 
Otherwise it becomes a big problem.' 
There is a lot of effluence in rivers and 
there is lot of air pollution alsO. \lilt 
the hon. Minister take it seriously and do 
something in the' matter? . 

SHRI SHIVRAJ V. PATlL: That' i~ 
what exactly I have mentioned in the 
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HouSe. TMre are two Acts available to 
us. Under these two Acts powers are 
there and tbe Boards arc empowered to 
fix tbe standards and if those standards 
are not followed action can be taken to 
to make them follow the standards. To 
make the action which can be taken by 
the Board more deterrent, more effective, 
some amendments are suggested and 
amendments would be -made in the Jaw. 
The Boards will be made more effective 
and 'private persons also may have some 
right to proceed against the industries 
which are not fonowing tbe standards. 

MR. SPBAKE·R: Shri Mool Chand 
Daga. 

[7ran.dation] 
SHRI MOOL CHAND DAGA: Mr. 

Speaker, Sir, the Air (Prevention and 
Control of' Pollution) Act came into Coree 
in 1981. WIll the hon. Minister be 
pleased to state the number of industries 
prosecuted after this Act came into force 
and if Done has been prosecuted, the 
reasons therefor? Do you think there is 
need to make some amendments in this 
Act to make it more effective and j f so, 
when such a need was felt? Pollution 
is continuously increasing and even after 
5 years, you say that we shaH consider 
it but no step ha-s been taken by the 
government during the last four years. 
May I know wbo is responsible for it 'I 

SHRI SHIVRAJ V. PATIL: Sir, 
action has been taken against 515 indus. 
tries so far. The penal provision in this 
Act provides that either imprisonment or 
fine can be imposed. But we propose to 
enhance -the fine and imprisonment both. 
We are also considering whether both the 
penalties can be imposed together and 
what would be its implication, Keeping 
in view the action being taken by us in 
this regard, we are also taking other steps 
to mate tbis Act moro effective. 

{English] 
MR.. sPEAKER: Shri Priya Ranjan-

Das Munsi-Absent. 

Sbri B. V. Desai-Absent. 

Shri T. Basheer. 

Industrial Schemes for Kerala 

*329. SHRI T. BASHEER: Will tbe 
Minister of PLANNING be pleased to 
state : 

(a) the .particulars of the industrial 
schemes including expansion of existing-
units, submitted by Government of KeraJa 
for inclusion in the Seventh Five Year 
Plan; and 

(b) the action tak~n or proposed to 
be ta ken by Gove~ment in this regard ? 

THE MINISTER OF STATE IN THE 
MINISTRY Oft PLANNING: (SHRI A~ 
K. PANJA) -:. (a) and (b) A statement 
is given below: 

Stat~ment 

The draft Seventh Five, Year Plan 
(1985-90) of the State of Kerala envis-
aged a total outlay of Rs. 3,300 crores. 
Out of this, the share of Industry and" 
Minerals Sector ,was propos~d at Rs. 325 
crores.· During the discuSsions ootween 
the Deputy Chairman Planning Commis-
sion and ttre- Chief Minister.· of Kerala, th~ 

- overall size of tbe Seventh Plan of the 
State of Kerala was finalised at R~. 2100 
crores taking into account the resources 
available. The share of Industry and 
Minerals sector out of the total 7th Plan 
(1985-90) outlay was agreed at Rs. 201 
crores as detailed below : 

(Rs. crores) 

1. Medium and Large 
Industries 126 

2. Mining 4 

3. Village arid Small 
Industries 71 

Total: 201 

Appendix I to tbis statement gives the 
schemes included and outlays proposed in 
the draft Seventh Plan submitted by the 
Government of ICerala. Keeping the 
;llfer-se priorities, the Government of 
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~erala win "earmark schemewise outlays, 
within the overall plan ou~]ay of Rs. 207 

crores for tbe Industry and MiaeraJ. 
Sector. 

Appelldls-I 

Brood Schemes included in the dralt Seventh Plan of Kn'QIa 
UIIder Indllstry and Minerals Sector 

1 2 

A. MedknD aad Larle lad_tries 

1. Kerala State Financial Corporation 

2. Kerala State Industrial Development 
Corporation 

3. Kerala State Textile Corporation 

4. Kerala State Electronics Developm ent 
CorporatioD 

s. Industrial Development areas 

'. Depert8lental i:Dterprises 

(a) Kerala State Industrial Enterprises 
Limited 

(b) Ketal. Minerals and Metals Limited 

(cj Sitaram Textile Limited 

(d) Stee I Industrials lC.erala LimitCfd 

(e) !Cerala RolliD, Mills Limited 

(f) Malabar Cementa Limited 

(I) Scooters ICeraIa Limited 

(b) K.erala AutomobiJea Limited 

(i) Cbalakudy Refractories 

(j) Special Refractory Project 

(t) Traco Cables Compaay 

(I) Uaited E1ectricallDdustries lJmited 

(m) TraDlformen aDd E1ectricala (J.teraJa) 
Limited 

... 

... 

... 

... 
... 
... 
... 

... 

(Rs. crores) 

Outlay proposed by the 
Government of Keral. 

3 

2.20 

2S.00 

6.20 

so.oo 
5.00 

14.39 

10.00 

0.30 

7.96 

2.00 

5.00 

O.SO 

0.40 

0.50 

13.00 

4.00 

1.00 

s.oo 
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t 2 3 

7. Other Schemes 

(i) Maoagement Development Centre 0.2S 
(ii) Mannam Suaar Mills Cooperative 

Limited 0.50 
(iii) State Investment Subsidy 10.00 
(iv) Subsidy on Electricity 4uty 5.00 
(v) Interest Free Sales Tax Loan 15.00 

(vi) Preparation of Feasibility Reports 
etc. 1.00 

(vii) Cooperative Spinning Mills 3.20 

( viii) Trivandrum Spinning Mills Limited 0.38 
(ix) Export Processing Zone at Cocbin 10.00 

(?') Kerala State Export Trade Develop-
ment Council 1.00 

(xi) Revitalization 2.01 
---
WO.S. ---

B. Mining (Department of Mining " Geology) 

I. Direction and Administration 1 
~ 0 .. 90 

2. Mineral Investi~ation J 
3. Strengthening of Chemical Laboratory 0.01 
4. Training of Personal 0.02 
S. Setting up of Clay Testing Laboratory 0.35 

6. Rock cutting and polishing unit 0.1S 
7. Kerala Mineral Exploration & Develop-

ment Project 2 .. M 
8. Placer Gold Mining Project ().81 

---
4.S0 ---

C. Village and Small Industries 

(i) Small Scale Industries ro.OO 
(ii) Khadi & Village Industries 9.00 
(iii) Coir 18.00 
(iv) Handloom 14.00 
(v) Powerloom .... . 4,00 

(vi) Handicrafts 5.00 ---
120.00 --

Grand Total (Industry &: Minerals Sector) 325.00 
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SHRf T. BASHEER : \Vhat is tbe total 
investment made in the central sectOr in 
Karala during the Si",h Five Year Plan 
and what is the pro,.)t.lsed central in-
vestment in the State dUring the Seventh 
Five Y-ear Plan ? 

SHRI A.IC. PANJA In tbe Sixth 
Plan tbe proposed outlay 'was Rs. 2175 
crores and the final outlay was RI. 1550 
crores. For the Seventb' Plan the total 
outlay proposed by the State is Rs. 3300 
crores and tbe total outlay agreed to 
is Rs. 2100 crorcs. 

. SHRI T. BASHEER 
for tbe industrial sector. 

I am asking 

SHRI A.K. PANJA: For industries 
and minerals, tbe outlay proposed by 
tbe State Government in ,be Seventh Plan 
was Rs. 325 creres. 

SURf K.P. UNNIKRISHNAN: He 
is asking for the central sector. 

SHRI T. BASHEBR: What is tbe 
inve~tmCDt made in the central sector 
in Kerala in the Sixtb Plan' and the pro-
posed investment in the central sector 
in Seventh Plan for the industrial 
sector ? 

SHRI A.K. PANJ A: So far as the 
particulars of tbe central sector are con. 
cerned, I bave not lot the figures here. 
But tbe particulars of tbe Seventh Plan 
for Slate··industrial sector and tbe total 
outlay of ~he Sixth Plan have 80t. 

SHltI ~ p. UNNIKRISHNAN Wi)) 
you collect and Jay it on the Table ? 

~$HRI A.IC. PANJA: A special 00-
. tiCe • rtCIuj~d for that. 

I>' ,'_ 

SHlU T. BASHEER The total iD-
vestment in tbe central sector in Kerala 
State i, just 2.3 per cent which is far 
below the national averasc. The fi.ure 
of ulICmplo,ed reaiatercd with tbe em-
ploy..ut acban.CI is 23 laths. To 
ablorb thele people it requires rapid in-
dUitrial.ilatioa in the State. Will tIao 

Minister consider tbi, fact when ho makes 
aJJotment for tbe industrial develop-
ment ? 

The traditional industries like coir , 
hand loom aDd .cashew havo a very im-
portant role in the rural ecqnpmy of the 
State. In this context~ . bas tbe Central 
Government received any scbeme from 
the State Government? If so, what 
steps bave been taken and what allot. 
ment is going to be made by the Central 
Govern ment ? . 

SHRI A.K. PANJA: lhe first pore 
tion of tbe question 'is request for action. 
S<> far as coir is concerned, in .tbe Sixtb 
Plan tbe proposed outlay was Rs. 8 
crores. Out of that the anticipated 
expenditure is Rs. 12.43 crores. Tbis 
is a good performance. So far as the 
Seventh Plan is concerned, tbe proposed 
outlay is Rs. 1 8 crores and the final 
outlay is being discussed. 

SHRI K.P. UNNIK.RISHNAN : May 
I know tbe fate of aromatic complex that 
was to be set up in Cochin ? 

SHRI A.K. PANJA: Tbe main 
question relates to tbe industrial schemes 
in Kera)a. 

SHRI K.P. UNNIKRISHNAN: I 
am sorry, be cannot distinguish industry 
from agriculture. H tbe han. Minister 
does not know it, be should not have 
answered it, nor should he have accepted 
tbis question. He sbould have turned 
it to industry. 

SHRI A .IC. P ANJA: I know tlK: 
difference between aariculture and in-
dustry. If the bon. Member sees tbe 
questioD, be will find that tbe wlaole list 
living particulars of industrial acbemes 
and expansion, has beeo tabled where 
details reaardina medium and larao scale 
industries are liven .•• 

SHRI K.P. UNNIKRISHNAN: I 
am amazed tbat it il Dot an industrial 
scheme. 
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Printlbg of Nationa. Atlas 

.3~O. SItRI MOOL CHAND DAGA: 
Will the Minister of EXTERNAL AF-
PAIRS be pleased to state: 

(a) whether certain countries have 
printed maps of india showing border 
areas in unauthentic manner ; 

(b) jf so, the number of such cases 
taken up with the respective authorities 
during the last three years and with what 
results ; and 

(c) when the latest edition of our 
National Atlas was printed? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI B.R. BHAGAT) : 
(a) Yes, Sir. 

(b) Thirty three cases of wrong depic-
tion of India's external boundary have 
been taken up with foreign Governments 
and publishers during the period 
1983 .. 85. In many cases the concerned 
organisations have accepted our position . 
and promised to carry out the corrections 
in their futuIe editions. In other cases 
the matter is still being pursued. 

(c) The latest edition of our National 
Atlas was printed io 1982. 

SHRI MOOL CHAND DAGA : Sir, 
my question nas not been answered. I 
asked 'the number of such cases taken 
up with the respective authorities', but 
be said nothing 00 that. He has tried to 
avoid it. I do not know whether he bad 
seen tbe question and thought it proper 
not to answer it. 

[Translation J 
Mr . Speaker, Sir, first of all the hOD. 

Minister may be requested to 10 through 
tbe question and tben reply. I have not 
received reply to my question. If ther~ 
bas been any reply, kindly let me know 
tbe Dames of tbe countries which had 
shown the borders oC India in unauttentic 
manDer in their maps and the years in 
which it was done? What action was 

taken by the Government of India and 
when ; wbat was tbe reaction of the 
concerned governments and by when tbey 
wjJJ carry out the corrections? 

SHRI B.R. BHAGAT : HOD. Speaker, 
Sir, the hon. Member has raised an 
objection that we have not liven com-
plete details in reply to part (b) of his 
question. The hone Member, is a very 
senior Member, he is well aware of tbe 
Parliamentary procedure. This is a star .. 
red question. Something should be 
leCt for supplementaries also. 

••• (Interruptions) 

I have replied that we have taken up 
33 cases. If he wants me to give tbe 
details of all the 33 cases indicating the 
nature of cases, he should have asked an 
un starred question instead oC a starred 
onc, in which case we could have given 
the complete details in a statement. 

I cannot mention the names of all tbo 
countries at the moment, but as I said 
earlier, most of the countries-and tho 
list has few governments and more pri-
vate individuals and publisbers-have 
agreed to correct the maps in their publi-
cations but some countries-I would , 
like to mention the name of U.S.A. in 
particular-have mostly shown in tbei •. 
maps the line of actual control between 
India and Pakistan in respect of Jammu 
and Kashmir border. In tbe case of 
Sino Indian border, they have shown the 
Indian claim line and from Chinese 
side they ha ve shown the line of actual 
control. With regard to Sikkin, they 
have shown it as part of India. 

Similarly, I would also like to mention 
Pakistan. The Western Europe, tho 
Eastern Europe and the Soviet Union 
have all shown Jammu and Kashmir as 
part of India, as is the Indian case. In 
the case of Sino Indian border, they have 
shown the Eastern and the Middle sector, 
in Indian possession and io the Western 
sector; they have shown tbe chinese occu-
pation. Sikkim bas been sbown as a 
part of India. 
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[English] 
India-China boundary is sbown as per 

Chinese alignment. 

[Translation J 
Sikkim bas been shown as a part of 

India.' In Jammu and Kashmir, the 
actual position has been sbown. Simi-
larly, there are other countries also. 
I hope tbe hone Member will be satisfied 
with .it. 

SHRI MOOL CHAND DAGA 
May I know tbe names of the countries 
with whom you had done correspondence 
and who assured you of carrying out 
corrections? Also please tell when such 
an assurance was given and what is the 
time by which they will incorporate the 
corrections ? 

SHRI B.R. BHAGAT: As I said, 
tbe countries in West Europe· had agreed 
when it was pOinted out to thed} and, 
as I mentioned earlier, many of the 
private publisbers have also agreed. As 
regards Bast European countries and 
Bangladesh, I shall send the complete 
details in this regard to the hone Member 
in du~ course. 

[English] 

SHRI MOOL CH\ND DAGA: Sir, 
you bave given the answer that in many 
ca~s tbe concerned organ isations ba ve 
accepted our position and promised .•• 
(Interruption ). 

MR. SPEAKER: Tba t is all right. 
Shri Jaipal Reddy. 

SHRl S. JAIPAL REDDY: Sir, I 
would like tbe bon. Minister to tell us as 
to whether tbe Government of Maldives 
in -its maps bas shown Sik.kim to be an 
independent country. 

SHRI B.R. BHAGAT: I am not 
aware of Maldives showing in its maps. 

SHRI V. KISHORE CHANDRA S. 
DEC: Sir, I would Uke to know what 
Iteps lhe Government have taken to see 

that such maps are not circulated in tho 
country ~ especially amongst our students 
in various parts of tbe country. 
Secondly. what has been tbe response to 
the protests tbat we have lodpd witb 
these countries for making wrong publi-
cations in such maps ? 

SHRI B.R. BHAGAT: The maps 
which are not corrected as per our posi-
tion are not allowed in the country. In 
some cases the private pUblications, if 
they have been aHowed, the publishers 
themselves have given a line of notation 
that the5e maps are neither correct Dor 
authentic. Then they are allowed, 

SHRI p. KOLANDAIVELU: Re. 
cently there was a press report tbat in 
Arunachal Pradesh about two hundred 
square miles have been de·facto surren-
dered and de·jur~ encroached by foreign 
tribals like Lizas. I would like to know 
whether it has been brought to the not ice 
of the Government and what action has 
the Government tak~n against this. 

SHRI B.R. BHAGA T: This is a 
separate question. It is not a question of 
map. Therefore, I require a separate 
notice on this. 

SHRI KAMAL CHAUDHRY: I 
would Jike to know whether the hon. 
Minister will be pleased to state if it is 
feasible for the Government to send our 
national maps giving correct demarcation 
to all the otber countries and get endorse-
ment from them rather than we getting 
on to the defensive and crying round tbat 

. it is not the demarcation. because line of 
actual control has nothing to do with the 
demarcation of our country. 

SHRI B.R. BHAGAT: The line of 
actual control is Dot from us. As I 
said earlier, the line of- actual control in 
all those maps which they ha,e depicted, 
in each case we have explained to them" 
We have taken up this matter in about 
33 cases where we have explained our 
position. 

In regard to the authentic mapi, our 
National Atlas sbows the correct depic.-
tioD. This was roprioted i11 1982, 
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MR. SPEAKER: What you bave to 
say about his suggestion tbat our maps 
should be sent there. 

SHRI KAMAL C'HAUDHRY: My 
question is wbether it is feasible for tbe 
Government to s\!nd a correct copy of 
our national map giving the demarcation 
and getting their endorsement so that 
they do not err on it, rather then we 
ourselves getting on to the defensive. 

SHRI B.R. BHAGAT: That we 
have done, Sir. 

SHRI S.M. BHATTAM: Some of 
the Governments have not canied 
out the correction as per the demand 
made by our Government. In this regard 
I would like to know what was the 
reason for not dOing so? Have they 
expressed their point of view and what is 
their conscious objection to that? In 
short what are the reasons for which they 
have not made' any corrections '1 

SHRI B.R. BHAGAT: Well, there 
are Governments, for example Pakistan 
and some other Governments, whose posi-
tions are known on tbis. I have given 
some examples, but as I said earlier, we 
have explained to all of them our 
posJtJon. OUf position, is correctly de-
picted so far as the map is concerned in 
the National Atlas. It was first pub. 
Hshed in 1 95 7 and again it was revised 
and published in 1982. All this positJon 
has been explained to tbem and also te 
the publishers. In many cases they have 
bce~ corrected, but in the cases where 
they have not been corrected, tbey are 
not allowed' in this ,country. They are 
banned in this country. Some of them 
which have been allowed ba ve been 
allowed witb the notation that tbe maps 
are not correct or authentic. 

PlaDDing Group for Hill Areas 

-333. DR. G. VIJAYA RAMA 
RAO: Will the Minister. of PLAN-
NING ,be pleased to state : 

(a) whether Government are aware that 

tbere is a widespread feelin, especially in 
tbe hiJl areas and biU States about the 
neglect of the special needs and problems 
,of these areas and i( so, corrective' steps 
taken/proposed to ensure that special 
con~ideration is given to the development 
needs of such areas; 

(b) whether .Government propose to 
set up separate Planning Groups (or hill 
areas only; and 

(c) whether Government are COD. 
sidering that areas in North Bast specially 
Sikkim, need special consideration and 
financial and other support in regard to 
developmen t ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
A.K. PANJA): (a) to (c). A state-
ment is given below. 

Statement 

There is no basis for the con-
clusion thelt tbe special needs 
and problems of Hill Areas and 

Hill States are being neglected. The 
Hill States, namely, Jammu & Kashmir, 
Himachal Pradesh, Sikkim, Manipur, 
Megbala}a, Nagaland and Tripura come 
in a Special Category for the purpose of 
Central Assistance. As regards Union 
Territories of Arunachal Pradesb and 
Mizoram, their plans are being funded 
almost entirely by Central Assistance. 
There are also 'designated hill areas' 
covered under two programmes known as 
the Hill Area Development Programme 
(HADP) and the Western Ghats Develop-
ment Programm~ (WGDP). The HADP 
covers two districts in Assam, 8 districts in 
U.P., Nilgiris district in Tamil Nadu and 
three sub-Divisions of DarjeeJing district in 
West Bengal. The WODP covers 
Western Ghats Hill Areas in tbe States 
of Maharashtra, Kerala, Kamataka, 
Tamil Nadu and tbe Union. Territory of 
Goa. Special Central Assistance is pro .. 
vided for the development of tbe areas 
covered under both tbe HADP and tbe 
WGOP. 
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There is a proposa) to set up an Ad. 
vjs~ry Committee on Ifill Areas including 
Western Ghats. 

• . The plan outlays of Sikkim and 
States I Union Territories in the North 
Eastern Region are met substantially out 
of Central Assistance, the quantum of 
which has been increasing - considerably 
over successive plan periods. 

DR. '0. VIJA Y A RAMA RAO: 
Sikkim and Himachal and other hilly 
States in our country have got plenty of 
Datural resources like water, minerals and 
good environment for different types of 
plantations, but the Planning Commission 
has never oQted the presence of all these 
things. So, I would like know whether 
the Government is willing to prepare a 
plan especially for the development of 
these areas in regard to transport and ex-
ploitation of this forest wealth. 

SHRI A.K. PANJA: So far as 
Himacha) Pradesh is concerned, the hon. 
Member knows that thjs falls under a 
special category. The hill States like 
Jammu and Kashmir ~ Himachal Pradesh, 
Sikkim, Manipur, Meghalaya and Naga-
land fall under a speciaJ category. Trans-
port and marketing of local produce are 
subjects which are given priority. In 
fact all the Committees which have 
been set up bave laid emphasis on three 
main things. One is the basic needs of 
the people. The second is water.shed 
management. The third is bow the 
movement of goods can be improved, 
that is, bow communication can be impro-
ved All these things are tbere. If there is 
any particalar suggestion, we will C,OD-

sider ire All these important committees 
have considered aU these aspects. 

DR. G. VIJAYA RAM A RAO: In 
Andhra Pradesh there are two bill re-
gions-these are Badrachalam and Arak. 
10ya. Special assistance under Hill Area 
Development programme is Dot extended 
to these two a~eas. May 1 know whether 
Government is wining to extend any 
special' assistance to these two bill areas? 

SHRI A.K. PANJA: If these two 
hill areas faJl within the definition of 

'hill area' they will receive ... istance. 
ODe is beiDa co-extensive witb tho boun. 
dry area of tbe State aDd tbe othor il 
some portions of it being marked out a. 
biU areas called' Designated Hill areal • 
So far as Andhra Pradesb is concerned, 
some portions of it are marked as biD 
areas. If it is coming within tbo de. 
finition of hill area, it wilJ receive tbCJ 
same assistance like other bill areas. 

DR. V. VENKATESH: What is the 
definition 0 f hill areas 1 

SHRI A.K. PANJ A: At present, as 
advised by geologists and experts, there 
are severa] criteria, such as average slope 
of 30% and above. 

DR. V. VENKATESH: The hilly 
region is devoid of transportation and 
communicatioD facilitio!s. B~cause ~f 

the~e things, tbere are number of illi. 
terates io the hilly regions. Unless. they 
are educated the integrity of the couDtry 
wi)) be threatened. Therefore I want to 
ask the Prime Minister whether there is 
any proposal to set up Hill. Region 
Universities to educate them? 

SHRI A.K. PANJA: My hoo" 
frieod is not correct when he says that in 
all hill areas the literacy is low. In fact 
there are some hill areas where the 
literacy rate is quito bigh. 

DR. V. VENKATESH 
Sikkim ? 

What about 

SHRI A.K. PANJA: So 'ar as 
Sikkim is concerned, tbe po,itioD is the 
best as far as it stands now. (Interruption) 
Establishment of University is a ditf~rcnt 

thing. But now we are speakiol about 
the outlays and wbat attention is being 
given to these hin areal. Sir, Nortb 
Eastern region, is being given the highest 
priority Our Prime Minister empbati-
cally asked te, look into tbe needs of the 
North Eastern region. Immediately after 
the meeting of the National Development 
Council I was called and all the Chief 
Ministers of the North Eastern rea ion 
were present and there priorities wore dis. 
cussed by tbe bon. Prime MiDi,tcr and 
th~y we~e directed to 80 ,1Jld pbl~~Uy 
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see whether tbose things are going OD. 
As far as per capita expenditure is con-
cerned, the bon. Member asked about 
Sikkim. The figures of per capita ex-
penditure ror Sikkim are as follows : 

5th Plan 

6th Plan 

7th Plan 

Rs. 1'906 

Rs. 5809 

Rs. 10952 

The All India average is Rs. 1493 

SHRIMATI D.K. BHANDARI: I hope 
the hone Minister is aware that Sikkim 
is the youngest State in our country, and 
it is far, far behind compared to many 
other developed States of our country in 
all respects. May I know from the 
Hon~ble Minister what then Central 
Govamment is doing for this backward 
State and make ~ it self-sufficient, by 
generating its own resources? 

SHRI A.K. PANJA: The h0D. 
Member has special knowledge about 
Sikk im and I appreciate that. As I 
said, the per capita expenditure is tbe 
h.ghest-not only in terms of All India 
average, but it is the highest among the 
hill States also. Sikkim's figure is. Rs. 
10952. Therefore you will appreciare 
that special attention is being given to it, 
particularly to the basic need of tbe 
people. And tben, naturalJy within those, 
education comes in and other social 
services come in, transport communication 
comes in and power comes in. 

THE PRIME MINISTER (SHRI 
RAJIV GANDHI): Sir, I would like to 
add one word. The total Seventh Plan 
for Sikkim is Rs. 230 crores and the 
Central Government is giving Rs. 247.62 
crores. So, we are givine 107% of -tbe 
Plan. 

SHRIMATI O.K. BHANDARI: iir. 
I tbank them for general Central 
assistance given to Sikkim. May 1 oow 
from Hon~ble P.M. But what is t~ 
Centro doiol to make Sikkim self-
J~~nt 'I . 

SHRI RAJIV GANDHI: Mr. 
Speaker. Sir we give aU the agistance 
and we would appreciate Sikkim using it 
to make it self-sufficient. 

SHRIMA T1 D K. BHANDARI: Sir. 
we do not want to be dependent on the 
Centre always. 

[Translation] 
SHRI GIRDHARILAL VYAS: Mr. 

Speaker , Sir, I want to know whether the 
hon. Minister is aware tbat Aravalli hills 
a re in Rajasthan which the Hon. Prime 
Minister bad visited a few days baCK 1 
The condition of Adivasis there is appal-
ling and the assistance which is given for 
t he bill areas is Dot· being given in the 
case of hill areas in Rajasthan. . Will you 
.please see to it Rajasthan is also provided 
with tbis assistance? 

[EI1KUsh] 

SHRI A K. PANJA: So far as Rajas-
than is concerned, t!lat area does not 
come under special category. We have 
to decide it according to certain broad 
Hne of parameters laid down because .. 
far as these particular areas are concern-
ed, each h ill area is bei og attended to 
with special assistance. But to get 
special category assistance, there are 
certain demar .. ·ations and 00 that basis, 
we decide the particular bin area. 

[Transfat fon] 
SHRI GIRDHARI LAL VYAS 

The . condition of the people there is 
appal1ing. 

MR. SPEA KER: I also wanted to 
say something about the hills, but'l have 
forgotton, anyway. 

[El1gfish] 

Steps for foil Ocean Exploitatioa' 

*335. SHRI VIRDHI CHANDER 
JAIN: Win the PRIME MINISTER be 
. pleased to state : 

(al tb. steps onvisaaed to have 8.Jl 
e~h&Ult.iv. uta ~. and tecbnolo., 



DECEMBER 11. 1985 , Oral A1I8W~8 28 . . 

option for full exploitation of oceaa 
wealth in a phased maDDer; 

(b) the )ODg term and short term 
measures drawn with that end in view. 

(c) how far it win go in meeting our 
expectations for exploitation of the ocean 
weaJth; and 

(d) whether any progress has been 
made in deep sea mining in Indian Ocean 
till now and if so, the details thereof ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH. 
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT 
ATOMIC ENERGY, ELECTRONICS 
AND SPACE (SHRl SHIVRAJ V. 
PATIL) : (a) to (c). AD extensive 
data base is already available in the 
National Oceanorgaphic Data Centre, 
which is 10cated at the National Institute 

. ef Oceanograpby, Goa for storage, pro-
cessing and dissemination of data and 
,jnformation systems related to ocean 
,lP.ence and technology. Intensive efforts 
'~ underway to build R&D infrastruc-
ture for the development of requisite 
,technology for the exploitation of ocean 
.. ltb. 

During the seventh Five Year Plan, it 
js proposed to upgrade the above Data 
Centre and to develop technologies in 
different thrust areas. 

(d) Yes. Sir. Two mine sites have 
been identified in the Central Indian 
Ocean and India has filed an application 
with the Preparatory Commission of the 
International Seabed Authority for the 
registration and allotment of one of the 
two sites for deep seabed mining. Con-
siderable, rrogresl bas been achieved in 
tbe extraction of metals from the nodules 
obtained from deep seabed. 

[Translation] 
SHRI VIRDHI CHANDER JAIN: 

Mr. Speaker, Sir, it is heartening to note 
tbat exploratof1 oceIa mining wor~ jl in 
,roara•. 1 want· to how .mettler allY 

programme has been envisaged in the 
Seventh Five Year Plan to step up re-
rearch and development activities in the 
National Institute of oceanography Goa 
and what provision has been made in this 
regard? ' 

SHRI SHIVRAJ V. PA TIL: This 
research Jaboratory is under C.,S'.I.R and 
we can say that we spend Rs. 3 to 4 
crores annual1y on this project. The work 
undertaken there is of different types. 
Firstly, the samples of living and non-
living wealth in the Ocean are taken out 
and examined how they can be used in 
our economic growth. 

Secondly, effects of ocean on whether 
are also studied. 

Thirdly, the effect of Ocean water 00 
iron, wood and another elements is 
studied. By doing SOt we also consider 
developing protective measures to our 
ships, ports, etc. The work of testing 
plymetallic nodules taken out from deep 
sea bed aod processing and dissemination 
of computerised data is also undertaken 
there. Thus, a variety of work is done 
there. 

SHRI VIRDHI CHANDER JAIN: I 
want to know what are the expectations 
from the nodu1es obtained;' what type of 
metal and in what quantity are we going 
to get ? 

SHRI SHIVRAJ V. PATIL: Sir, ibese 
polymetallic nodules have been found in 
tbe Central Indian ocean at two places 
and we are makinl efforts to extract 
metals from these nod ules in the labo-
ratories. Cobalt, nickel, copper and zinc, 
etc. have been extracted from these no-
dulel and experiments are being carried 
OQt ia two to three laboratories-one of 
them in Bhubanesbwar-to evolve pro. 
cesses for extraction of meta). But I do 
not have complete information at the 
lJIoment to what ctxtent we shall be 
able to accomplish it. I do have some 
information but not complete information. 
Permission is required to be obtained 
from tbe United Nations before the DO. 
dules are takell out and appJicatioD for 



29 Oral Answers AGRAHAYANA 20, 1907 (SAAA) Oral AIINII'S 30 

that is required to be submitted to the 
Seabed Authority. Exploitation work 
starts after permission js obtained from 
tbe Seabed Authority. So far nodules 
have been found at two places and appli-
cation for permission bas been submitted 
to the Seabed Authority. We hope to 
get permission in one case and we can 
start work of its utilisation after it is 
extracted. I think the technology in this 
field is not yet fully developed in the 
world. Complete knowledge regarding 
its extraction and commerchl use is not 
yet available in the world, what to talk of 
India. However, work iD this field is 
going in India and . outside India and it is 
hoped that complete technology in this 
field win be developed within 10-15 years 
and by tbat time it will be possible for 
mankind to extract metals from the sea 
besides earth for its use. 

f English] 
StIRI VIJAY N. PATIL: India has 

got vast sea-coast. Not only that. Our 
Andaruan & Nicobor Islands are there. 
Acc('rding to international law, we can 
explore up to 250 nautical miles from 
our land surface. So, we can explore 
250 nautical miles from Andaman & 
N icobar &. Laccadives IslandS also. 

I would like to know from tbe hon. 
Minister what special efforts ar~ being put 
in? As the hon. Minister has stated that 
the seabed authority has to give the per .. 
missioo, are we obtaining the permission 
ooly near the Bombay coast or Visakha-
patnam . coast or the permission is also 
being sought for the research near Anda-
man & Nicobar coast 1 

There was talk of purchasing three re-
search vessels for conducting research at 
the bottom of the sea for sea food, for 
Dodules and for exploration of oil. I 
would like to know whether these three 
research vessels are also purchased. 

I would like to know these two points 
from the bon. Minister. 

SHRI SHIVRAJ V. PATIL: The ex-
clusive economic zone of India is equal to 
tWo-third of the land-mass of India. As 

far as tJte exclusive e.coaomic zone is COD-
. cerned it is not DeCessary for India to , . 
obtain permission from International Sea 
Bed Authority or the United Nations. 
India has ecoDomic sovereignty over ex-
cI usive economic zone and India can 
exploit the natural resources from this 
area. For using the resources from tbe 
open sea, it is necessary to obtain the 
permission from the Sea Bed Authority 
and it is for that purpose we have made 
application to the Sea Bed Authority and 
not for using the resources in the econo-
mic zone. The survey is going on to find 
out what are the li~jDg and non-living 
resources in the economic zone of India. 
Now we propose to cover (ot of area and 
find out what is beiDg done. We have 
already' obtained two ships, one is 
Sagar Kanya and the other is Sagar 
Sampada. Sagar Kanya is used 
for liviug and Don-living resources 
survey in the economic zone as well 
as in th~ 0 "en. Sagar Sampada is 
the ship which is used for surveying the 
living resources in India. We have the 
third ship called 'Gav~shini' which is also 
being used for survey. 

Steps to Encourage Forestry on 
. Wastelands 

*336. SHRI D.P. JADEJA: WiD 
the PRIME MlNISTER be pleased to 
state : 

(a) whether Government are aware of 
the special consideration b.:ing given by 
certain States to farmers raising forest 
crops 00 their lands; 

, (b) whether Govemll.ent have COD-

sidered treating forestry on the same lines 
as plantation crops like tea and cotJ'ee; 

(c) the steps being taken to enco .... 
forestry on wclste lands by farmers; and 

(d) the funds allotted for - raising 
forestrY crops 00 waste-land in 1985-86 ., 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART. 
MENTS OF OCEAN DBVELOPMENT, 
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ATOMIC ENERGY, ELECTRONICS 
AND SPACE (SHRI SHIVRAJ V. 
PATIL): (a) Farm forestry is being 
promoted all over the Country. 

(b) Efforts arc being made to a vail of 
institutional finance etc. for forestry on 
the same lines as other plan tali on crops. 
Tea and coffee are not considered as 
rorest crops. 

(c) The following steps are proposed 
for encouraging forestry on wastelands by 
the people iucluding farmers : 

(i) People's nurseries - Nurseries 
would be decentralised and raised 
through small and marginal 
far-mers, schools, women's group 
etc. 

(ii) Leasing of lands for raising treas 
would be promoted. 

(iii) Setting up Tree Grower's Coope-
ratives to promote farm forestry. 

(iv) Voluntary agencies would be en .. 
couraged to ~ndertake wastelands 
develo~ment. 

(v) Mahila Mandals and other Wo-
men's organisations would be 
utilised for promotion of fuel. 
wood, fodder and other trees and 
grasses they need. 

(vi) Seeding would be taken recourse 
to wherever conditions are suit-
able. 

(vii) Grass and other fodder wiJJ be 
grown in conjunction with the tree 
crops. 

(viii) Proport~oD of farm forestry is 
proposed to ~ increased. This 
would help develop a people's 
movement. 

(ix) IntCDsive wasteland development 
in certain selected djsUicts. 

(d) Tbe funds allotted (or atrorestln, 
\\ actelands In 1915~86 amount to 
RI. 4~O cror_. 

SHRI D.P. JADEJA: My questiOJl 
was regarding the special consideration 
being given by certain State Governments 
to farm forestry because forestry wo~ld 
differ from State to State and also from 
region, I would like to know from the 
hone Minister as to -what is the amouDt 
allotted for farm fore$try State-wise and 
which are tbe districts of Gujarat that are 
included under thjs project. 

SHRI SHIVRAJ V. PATIL: As Car as 
th~ allocation in the Seventh Five-Year 
Plan is concerned, it is in the vicini ty of 
Rs. 2,500 crores. I am told tbat no 
separate allotment for farm forestry has 
been made. This is the amount for 
afforestation. As far as information rela-
ting to the Gujarat State particularly is 
concerned, I will collect the information 
and give it to the hone Member, 

SHRI D.P. JADEJA: I had sped-
fically mentioned that special status be 
given to farm forestry on par with tea 
and coffee plantations. The hon. Minis-
ter says that tea and coffee plantations 
will not be considered on par with farm 
forestry. May I know from the hon. 
Minister as to what special steps are 
being taken to improve and, if necessary, 
to import technology for grass and other 
products, especial1y for the drouaht-affec-
ted areas? 

SHaI SHIVRAJ V. PA TIL: Affore. 
station and plantation are two different 
things. If we treat afforestation on par 
with plantations, difficulties may 
arise. The Commerce Ministry 
has been giving certain concessions and 
certain facilities to the planters and they 
are encouraging tea and coffee plantations. 
For arforestation a-Iso certain facilities are 
given and different States are giving diffe-
rent facilities. Seedlings are freely liven. 
Then some amount of money is also giveD 
to the planters. Use of fruit of the trccs 
is also allowed. 

As rar as tbe now technology is con-
cerned, there are various mecbods which 
can be used for plantiol Inlls. The seeds 
-can be spread by aircraft and the laiU. 
minous tanks also can be used for min, 
@11M. a. from tbe atmosphere into tbe 
~ "that arasa is also helped. Thore 
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are other genetic methods which are not 
in actual use; but they are in the process 
of development. 

SHRI E. A YY APU REDDY: What 
is .the infrastructure that is created for 
implementing these schemes and what is 
the amount allocated Statewise? Or is 
it allocated schemewise? What are the 
methods by which the special species of 
social forestry are identified regionwise, 
i.e., a particular type of forestry is nece-
ssary in a particular region according to 
its climate and all that? What is the 
agency which is identifying these special 
species regionwise? What is the infra-
structure for implementing it ? 

SHRI SmVRAJ V~ PATIL: Sir, the 
task of afforestation is being done by the 
State Governments. Tbe State Govern-
ments prepare tbe plans and those plans 
are implemented by them. In different 
States different methods have been follo-
wed. In some States they keep distribu. 
ting the seeds, in some States they distri .. 
bute the saplings. In SOme States they 
are giving money to the planters. In 
some States they are allowing the planters 
to use the fruit of the trees. At the cen-
tral level we are giving money and other 
facilities. 

WRITTEN ANSWERS TO QUESTIONS 

[English] 
Setting up of National Computer Centre 
at Madras for Educational Programmes 

*325. SHRI K. RAMAMURTHY: 
Will the. PRI ME MINISTER be pleased 
to state: 

(a) whether there is any pro~al to 
set up a national Centre at Madras for 
generation of computer software aDd bar-
dware for application in educational pro-
grammes on television; and 

(b) it so, the action taken to imple-
ment this proposal? 

THE MINISTER OF STATE IN THB 
MINISTRY OF SCIENCE AND TECH· 
NOLOGY AND IN THE DEPARTMENTS 
OF OCEAN DEVELOPMENT. ATOMIC 
ENERGY, ELECTRONICS AND SPACE 
(SHRI SmVRAJ V. PATIL): (a) No, 
Sir. 

(b) Does not arise. 

Recommendations of Ramamarti 
Committee 

*327. SHRI PRIYA RANJAN DAS 
MUNSHI: Will the Minister of PLAN. 
NING be pleased to state: 

( a) whether the Planning Commission 
has received the recommendations of tbe 
Ramamurti Committee OD the role of 
Centrally sponsored scheme in the Seventh 
Plan; 

(b) if so, the main recommendations 
of the Ramamurti Committee; 

( c) the recommendations of tbe Plan .. 
ning Commission; and 

(d) the reaction of Government in the 
matter? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF PLANNING (SHRI A. 
K. PANJA): (a) Yes, Sir. 

(b) A statement giving tbe summary 
of the recommendations of the Rama-
murti Committee is attached. 

(c) The Planning Commission recom-
mended to tbe National Development 

- CouDcil that a Committee of the Council 
be appointed to go into all aspects of the 
matter. 

(d) There does not arise any question 
of tbe reaction of Government, io view of 
the reply to (c) above. 

Statement 

Summary 01 recommendations of tM 
Ramamurtl Committee 

(i) Centrally Sponsored Schemes have 
an important role to pia, ,and they 
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should form an integral part of 
the national plan. However, the 
number of sucb schemes should 
be limited and they should pri-
marily aim at initiatiDg a process 
of chaDle. 

(ii) The scheme should satisfy one of 
tbe following criteria for being 
taken up as a Centrally Sponsored 
Scheme •. 

(iii) 

(iv) 

(a) It should rolate to demons-
tration, pilot project, survey 
aDd research or; 

~b) It should have a regional or 
inter-State character or; 

(C) It should aim at building up 
jnstitutional framework for 
the country as a whole or 
for a re8~on or; 

(d) It should be in the nature of 
a pace setter with a definite 
time frame within which the 
objectives outlined are sought 
to be reaHsed. 

Programmes of national impor-
tance could be identified and clas-
sified into a sub-Plan within the 
State PJan with earmarked outlays 
and provisions of special Central 
assistance. Thus separate sub-
Plans could be prepared for im-
portant sectors like health and 
family welfare, rural employment, 
poverty alleviation etc. as a part 
of State Plans during the 7th Plan 
period. 

Centra) outlay for centrally spon-
sored schemes should not exceed 
1/6th of the block Central assis-
tance for State Plans. However, 
if the Committee's recommenda~ 
tion for Sub- Plan for programmes 
of national importance is not 
accepted, it would be unrealistic 
to restrict the Central outlay to 
t 16th. Even so, the Central out .. 
lay for Centrally Sponsored Sche-
mes should not exceed J /3rd Qf 
tbe block assistance for State 

(v) 

Plans and steps should be taken 
to reach this proportion by the 
end of the Seventh Plan. 

No programmes baving an All 
India coverage should be taken up 
as Centrally sponsored unless the 
outlay on the programme is more 
tban Rs. 25 crores. In case, 
where the coverage is limited to a 
few States the outlay should not be 
less than Rs. 10 crores for a five 
year period. These limits do not 
apply to pilot projects or surveys 
which are crucial for plan formu-
lation. 

(vi) The schemes in which it is inten-
ded that committed liability at the 
end of their operation would fall 
to the charge of the State Govern-
ments should invariably be clas-
sified as CentraJJy Sponsored 
Schemes. Schemes which are 
essentially in the nature of cen .. 
trally sponsored should not be 
introduced or classified as Central 
sector schemes. 

(vii) All Centrally Sponsored Schemes 
should be identified at the time of 
Plan formulation and the likely 
outlays and pattern of financing 
of the Schemes finalised when the 
Five Year Plan is approved. 

(viii) Centrally Sponsored Schemes ini. 
f iated in tt.e middle of the Plan 
period should be fully funded by 
the Government of India. 

(ix) Centrally Sponsored Schemes 
should be discussed when the 
Annual Plans of the States are 
finalised. 

(x) The Central Ministries should 
insist that States' Departments 
obtain prior c1earance from the 
Plann ing and Finance Depart-
ments about the desirability of 
implementing new CentraJly Spon. 
sored Schemes. 

(xi) There should be close consultation 
between the Central Ministries a~d 
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the State Governments regarding 
the objectives and the administra-
tive procedures for implementiog 
tbe Centrally sponsored program-
mes, The States may be asked 
to prepare detailed schemes for 
achieving the objectives outlined 
in the Centrally Sponsored Sche-
mes, which is examined and ap-
proved by an Empowered Com-
mittee at central level. 

(xii) Review and monitoring of imple-
mentation of State Plans should 
not be confined only to Centrally 
Sponsored Scbemes but should 
cover the entire State Plan to be 
undertaken by tbe Ministry as' well 
as by Planning Cgmmission. 

(xiii) Financial sanctions for all Cen-
tralJy Sponsored Schemes should 
be issued by the Expend iture Fin-
ance Committee. 

(xiv) There should be effective mecb- ' 
anism for coordination between 
the various Central institutions 
like the U.G,C., l.e,A.R.t C,S.I.R. 
etc. through wbich the Cen. 
tral Plan funds are channeliscd to 
State Institutions to ensure that 
adequate outlays in tbe State Plan 
are made to receive and assimi. 
late the development schemes 
administered through sucb Central 
agencies. 

(xv) An effective infOl'mation system 
may be developed for transmission 
of information regarding innova-
tive schemes talcen up by different 
State Governments so that other 
States could examine with refer-
ence to their IQCal conditions the 
feasibility of adopting some of tbe 
succes$ful ventures undertaken by 
dilferent States. 

Deslgaiag of Proto-Type Fast 
Breeder ReactOl' 

*328. SHRI B.V. DESAI: 
SHRI M:V. CHANDRA-

SBKHARA MURTHY: 

Will the PRIMB MINISTER be pleased 
toatate: 

(a) whether India is engaged in de .. 
signing and constructing a proto-type 
fast breeder reactor; 

(b) jf 80, what will be its capacity; 

(c) whether the size of the reactor 
matches with the coal-fired thermal 
power stations; and 

(d) if so, by what timo the breeder ' 
will be ready ? 

THE MINISTER OF STATE IN THE 
MINISTR Y OP SCIENCE AND 
TECHNOLOGY, AND IN THE DE-
PARTMENT OF OCBAN DEVBLOP-
MENT, ATOMIC ENERGY, 
ELECTRONICS AND SPACE (SHR[ 
SHIVRAJ V. PATIL): <a> Yes. Sir. 

(b) 500 MWe. 

(c) Yes, Sir. 

(d) It is planned to complete tbe 
construction by the year 2000. 

A-Poiat ActiOil Proposed by 

ComlllODwealtil SalDmit 

*331. SHRI B.V. DESAI: Will tbo' 
Minister of EXTERNAL AFFAIRS be 
pleased to state : 

(a) whether it is a fact tbat the Com-
monwealth Summit bas taken Doto of tbe 
critical economic situation beinl faced by 
tbe developing countries and bas proposed 
a 4-point urgent action to improve the 
environment; 

(b) if fo, the details of the 4-point; 

(C) tbe steps being' taken to imple-
ment these 4-points; and 

(d) to what extcot, these sugeatioDl 
will improve the world economy ? 

THE MINISTBR. OF BXTBRNAL 
AFFAIRS (SHRl B.R. BHAGAT): 
<a> aDd (b). Tho CommoDwealth SIIID!f 
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mit recognised that the critical situation 
facing development countries necessitated 
urgent action to improve tbe external 
environment-higher growth and a roll-
back of protectionist measures especially 
in industrial countries; lower interest 
rates; and significantly increased external 
assistance and foreign investment as well 
8S continuing efforts to improve their 
domestic economics. 

(e) Action on the above rests largely 
with the respective countries. Some of 
the issues are also under consideration in 
tbe relevant specialised international fora. 
A reform in tbe functioning of the inter-
national monetary and financial system 
could afso assist in creating a favourable 
inviroDmen~. In this regard the CHOGM 
Summit Doted that the Spring 1 986 
meetings of the Development and Interim 
Committees would provide an oppor-
tunity for in-depth examination of the 
relevant issues. 

(d) These suggestions if accomplished 
and implemented by all countries con-
cerned can contribute to the creation or 
a favourable economic environment in 
the world and provide a fillip to 
mutually re-enforcing growth in the 
industrial and developing economies. 

[Tran sla/ion] 
Pollution by Thermal Power Plants 

*332. SHRI C. JANGA REDDY: 
SHRI ANAND SINGH: 

Wi11 the PRIME MINISTER be pleased 
to state: 

(a) whether Government's attention 
has been drawn to the news item appear-
ing in the uHindt'stan Times" dated 24 
October, 1985 wherein tt is stated that 
a situa ·;on of acid rain could obtain in 
Delt.i due to the pollution being spread 
by the thermal power pJants; and the 
sam'! situation can arise all over the 
country because of such power plants 

(b) the details of tbe. facts in this 
regard; and 

(c) bow cities. viUage8 and forests 
wiJJ be affected in case of acid rain ? 

THE PRIME MINISTER (SHRI 
RAJIV GANDHI): (a) Yes, Sir. 

(b) According to tbe India Meteoro-
logical Department there is no evidence 
of acid rain problem in the country as 
indicated by tbe data being recorded to 
varjous piaces. 

(C) Acid rain causes corrosion of 
buildings and mon umen IS, reduces agri-
cui' UrE 1 yield and rorest growth and also 
adversely aft'ects the water bodies. 

[English] 

UDioo Medical Ser,ice Commissioo 

*334. DR. CHANDRA SHEKHAR 
TRIPATHI: Will the PRIME MINlS-
1 ER be pleased to state : 

(a) whether Government propose to 
set up Union Medical Service Com-
mission for 'he appointment of doctors. 

(b) if so, the reasons Iberefcr; 

(c) the time by which it is proposed '0 be set up; and 

(d) the amount to be spent on the 
selling up of Ihe Commission? 

THE DEPUTY MINISTER IN THE 
MiNISTRY OF PERSONNEL AND 
TRAINING, ADMlNISTRATIVE RE-
FORMS AND PUBLIC GRIEVANCES 
AND PENSION (SHRI p. CHIDAM-
BARAM): (a) No, Sir. 

(b) to (d). Does not arise. 

Steps to save Pine Forests in tbe 
Himalayas 

*337. SHRI R.P. DAS· Will the 
PRIME MIN1STER be pleased to state: 

(a) what steps have so far been taken 
by his Ministry to save pine forests in 
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the Himalayas, especially in the hills of 
Jammu and Kashmir, HimacbaJ Pradesh 
and Uttar Pradesh; 

(b) whether the recommendation of 
the Debra Dun Forest Research Institute 
in regard to destructive practices of resin 
tapping have been implemented; and 

(c) if not, the reasons therefor? 

THE PRIME MINISTER (SHRI 
RAJIY GANDHI): (8.) A statement 
on the steps taken is given below. 

(b) Jammu and Kashmir has set up 
a Committee to study the efficacy of the 
recommended method. Himachal Pra-
desh has accepted the recommendation 
and is adopting it in a phased manner. 
Uttar Pradesh has reported that they are 
adopting a different method devised by 
their own State Forest Research Organi-
sation. 

(c) D.:>es not arise. 

Statement 

(a) To save the 
Himalayas, following 
taken. 

forests in the 
steps have been 

1. Hill States have been considered 
as special areas for central assis-
tance by the Planning Com-
mission. 

2. Enactment of the Forest (Con-
servation) Act 1980 by the 
Central Government, 

3. Enhanced protection measures to 
conserve forest resources including 
suitable legislation by the State 
Governments. 

4. Underta~ing the following affore .. 
~tation and soil conservation 
measures in tRe areas: 

(i) Raising of Jarge scale plant_ 
ation of pines and other 
species in the H imalayao 

region by the concerned 
States. 

(ii) Soil Conservation in the 
catchments of the river valley 
projects. 

(iii) Indo ... German Dbauladhar 
Farm Forestry Projects in 
Himachal Pradesb. 

(iv) Himalayan Watershed 

(v) 

management Project in U.P. 

Integrated watershed ma-
nagement in the catchQlcnts 
of flOOd-prone rivers. 

(vi) Adoption of improved land 
use practices. 

(vii) Social Forestry including 
rural fuelwood plantations. 

(viii) Laying down Dorm~ for 
management of forests. 

Besides the above measures tbe States 
have imposed ceiling on the exploitation 
of Pines for resiutapping and made pro-
visions for stringent punishment in con-
nection witb lhe forest ofieoces. 

Steps to Prevent Andaman DPd N ~ cobar 
Islands from Turning into \Vast Land 

*338. SHRI SUBHASH YADAV : 
. SHRI DHARAM PAL SINGH 

MALIK: 

Will the PRIME MINISTER be plea-
sed to state: 

'(a) whether Government's attention 
has been drawn to the n~ws-item appear-
ing in the "Times of Indian dated 6 
October. 1 () 8 5 under the heading 
uTreasure Islands turning Waste"'; 

(b) if so. what action Government 
propose to take or have taken to save 
the An<1aman and NicobaT Island from 
torning into waste land; and 
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(c) extra funds allocated, if any for 
the purpose '1 

THE PRIME 
RAJIV GANDHI) : 

MINISTER (SHRI 
(a) Yes, Sir. 

(b) and (c). Government are seized 
of tbe matter concerning environmental 
conservation of Andaman and Nicobar 
Islands. The news paper report meo-
tioned in part (8) of the question is based 
on a study commissioned by Government. 
Export Groups are studing various 
aspects relating to conservation and sus-
tainable development of natural resources 
of the Islands. Allocation of funds win 
depend OD the concJusions of the studjes. 

Kaiga Nuclear Plant in Kamataka 

*339. SHRI V.S. KRISHNA IYER : 
SHRI SRIKANTA DATTA 

NARASIMHARAJA WA-
DIYAR : 

Will the PRIME MINISTER be pJeased 
to state: 

(a) whether the ~ork on Kaiga Nuc-
Jear Plant in Karnataka has started ; 

(b) if so, the amount spent so far ; 

(c) whether precautionary measures 
have been taken to safeguard a(!ainst 
health hazards in that area due to the 
establishment of the nuclear plant; and 

(d) the steps taken to convince the 
people of that area about the safeguards 
provided and to aUay tbeir fears ? 

iRE MIN1SlBR. OF SiAl'S iN iHE. 
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVFLOPMEN't, 
ATOMIC ENERGY, ELECfRONICS 
AND SPACE (SHRI SHIVRAJ V. PA-
TIL): (a) Yes, Sir. 

(b) About Ra. 18.S crores have been 
spent 10 far towards carryici out site 
investigatioDs and advance procurement 
of 1001 delivery items of equipment. 

(cJ Yes, Sir. 

(d) The public are beiDa contacted' 
through exhibitions and lectures by ex-
perts and the inbuiJt safety systems/mea-
sures are beinl explained to tbe 
public. 

Naval JastallatioDs In PaJdstu Ports 

*340. PROF. NIRMALA KUMARI 
SHAKTAWAT: 

SHRI p. KOLANDAIVELU: 

Will the Minister of DEFENCE be 
pleased to state: 

(a) whether Government are aware 
of. Press reports that faciJities for large 
Davy ships and otber jnstallatiors of a 
strategic nature are being set up in 
Pakistan ports ; 

(b) jf so, for what purposes these are 
being set up ; and 

(c) the reaction of Government in 
tbis regard ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE; RE-
SEARCH AND 'DEVELOPMENT (SHRI 
ARUN SINGH): (a) alld (b). The 
attention of the Government has been 
drawn to the reports about tbe plaDs for 
the development of the ports ar.d har-
bours along tbe Makran Coast of Pakis-
tan. These are reportedly aimed at 
securing greater .flexibility for the opera-
tion of Naval and Air units, which were 

. hitherto confined to Karachi. 

(c) The Government of India keeps 
aU developments baving a beating o~ the 
country's security under constaDt observa-
tion in order to take appropriate mea-
sures from time to time to maintain full 
defence preparedness. The Indian Navy 
is beina constantly re-equipped, moder-
nised and developed. ' 

Rural Fuel Wood Pla.tatloa 

*341. SHRIMATI PATNAlK : Will 
the PRIMS MINISTER be pleased 
to state: 
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(a) State.wise production and demand 
of fuel-wood as assessed by the Fuel 
Wood Study Committee of the ,Planning 
Commission; and 

(b) tlie steps taken to create rural 
fuel wood plantation t 

THE PRIME MINISTER, (SHRI 
RAJIV GANDHI): (a) . The' Report 
of the Fuel-wood Study Committee of 
the Planning Commission does Dot men-
tion State-wise production of and demand 
for fuelwood. However, the annual fuel-
wood. consumption at t 975-76 level was 
estimated to be 133 million tonnes. 

(b) The Nationa' Wastelands Deve-
lopment Board has bee1 set up with the 
objective of bringing 5 million hectares 
of land under fuel and fodder Plantations 
every year. 

Plantations are being raised under va-
rious schemes and programmes as under 
to improve fuelwood availability in rural 
areas in particular : 

(i) Social Forestry Progranlmes in 
the State sector including Farm 
Forestry Programmes involving 
distribution of free seedings ; 

(ii) Centrally Sponsored Scheme of 
social forestry including rural 
fuel wood plantation ; and 

(iii) Social forestry under Rural Deve-
lopment Programmes, such as 
NREP, RLEGP, DIDP and 
DPAP. 

Other p\antation~ e.g. those of timbet 
trees also contribute to increased fuet. 
wood supply as and when the trees are 
cut. Other initiatives being taken to 
promote planting of fuelwood/fodder trees 
by creating a people's movement for af. 
forestation are :-

(i) People"s nurseries - Nurseries would 
be decentralised and raised 
thlOUgh small and marginal far-
mers, schools, women '5 group etc. 

(ii) 

(iii) 

(iv) 

(v) 

(vi) 

(vii) 

(viii) 

Leasing of lands (or raising trees 
would be promoted. 

Setting up Tree Grower's Coope-
ratives to promote farm r"reslry. 

Voluntary agencies would be en-
couraged to undertake wastelands 
development. 

Mahila Mandals and other Wo-
men's organisations would be uti-
lised for promotion of ruelwoodt 

fodder and other trees and grass-
es they need. 

Seeding would be taken recourse 
to wherever conditions are 
suitable. 

Grass and other fodder will be 
grown in conjunction with the 
tree crops. 

Proportion of farm forestry is 
proposed to be increased. 

(ix) Intensive wasteland developroent in 
certain selected districts. 

Industrial ProductioD during Seventb 
Plan 

*342. SHRI ANIL BASU: Will 
the Minister of PLANNING be pleased 
to state: 

(a) what are the industrial production 
items on which stress bas been given in 
the Seven tb Plan ; 

<:0) whetber internal market would be 
available for these products, if so, the 
details thereof ; and 

(c) whether majority of the popUlation 
including weaker section will be benefited 
through such production., if so, the de-
tails thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
A"K PANJA): (a) Stress has been 
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given in th~ Seventh Plan on energy items 
that is, petroleum, coal and electricity, 
production of basic metals like steel 
aluminjum, zinc and lead. road transpor; 
vehicJes, machine to 'lIs, fertilizers, petro-
chemical intermediates, plastics, electro-
nics, synthetic fibres aOnd yarn, sugar, 
vanaspati. te'lti1e etc. 

(b) Yes, Sir. The demand-supply 
balances in the Plan of all these have 
been worked out on tbe banks of detailed 
exercises, comprising a set of material 
balances and input-output modd. 

(c) Yes. Sir. The productioQ leaves 
envisaged in the Plan have been deter-
mined keeping in view the demand pat-
tern resulting from the proposed pro-
grammes for alleviation of poverty, reduc-
tion in un-employment and re-distribu-
tion of incomes and consumption. 

Sbramdan and Y outb Participation 
in Cleaning Ganga 

*343. SHRI AKHTAR HASAN: 
Will the PRIME MINISTER be pleased 
to state: 

(a) whether "Shramdan 9
' and youth 

partiicipation has been included in the 
relatiDg to purification of GaDga; and 

(b) if so, the extent of public involve-
ment in tbe scheme ? 

THE PRIME 
RAllV GANDHI) 

MINISTER (SHRI 
(a) Yes, Sir. 

(b) Specific programmes are currently 
under preparation to secure a~tive parti-
cipation of the people in the formula-
tion and jmplementation of Ganp Ac-
tion PlaD. 

'(i) Activities like -'Shramdan" and 
boldin& of camps will be organis-
ed for the youth in different loca-
tions to undertake activities such 
as cleaning up and maintenance 
of selected ahats, beautification for 
river bank, ,tree plantatioD, spe. 
ciaJ awareness prOlramme o( 

understanding river quality and 
aquadc Jife elc • . , 

(il) a multi-media and multi.Jingual 
programme to develop public 
awareness about the problems of 
river poJJution is under pre-
par.tioD. 

(iii) Arrangement ror dissemination or 
information about the Ganga 
Action Plan and its progress is 
being made in conjunction with 
the Doordarshan, All India Radio 
and the Press. 

Meeting with President or Pat at 
Musaat 

*344. SHRI SATYENDRA NARA-
YAN SINHA: 

SHRI U.H. PATEL: 

Win the Minister of EXTERNAL 
AFFAIRS be p)eased to state: 

(a) whether Prime Minister had met 
President of Pakistan during his visit to 
Muscat recently; 

(b) if so, whether Pakistan President 
ex pressed his readiness to improve rela-
tions with India; 

(c) whether the continuing skirmishes 
in Siacbin area were also discussed; and 

(d) jf so, the outcome of tbe discus-
sion held? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI B.R. BHAGAT): (a) 
and (b). Yes, Sir. 0 

(C) and (d). The Siachen Glacier and 
the arca adjoining. has always been under 
our control.aDd is an integral part of the 
territory of the Indian State of Jammu 
and Kashmir. The development. jn 
Siachen GJacier fi,ured between the Prime 
Minister and the President of Pakistan in 
their talks in Oman OD November 18 , 
1985. 
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U.K:s orret of Technology 

*345. SHRI V. TULSIRAM: WiJ1 
the Minister of EXTERNAL AFFAIRS 
be pleased to slate : 

(a) whether Britain has offered high 
technology for India·s development when 
the British Minister of State for Industry 
visited India; 

(b) if so, the details of the high 
technOlogy offered by Britain; 

(c) whether such technology could 
not be obtained from France; 

(d) the extent to which such a help 
will be a hindrance to the development of 
Indian technology; and 

(e) the areas for which the techno. 
logy will be brought from the United 
Kingdom '1 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI B.R. BHAGAT): (a) 
No specific offer was made during the 
visit of the British Minister of State for 
Industry. 

(b) Does not arise. 

(c) Does not a.,rise. 

(d) Does not arise. 

(e) Does not arise. 

Public Dealing by Officers of All India 
Services 

*346. SHRI SOMNATH RATH: 
WiJl the PRIME MINISTER be pJeased 
to state: 

(8) whether importance is being given 
to tbe quality of public dealings by om. 
c~rs belonging to AU India Setvices; 

(b) the steps taken to bring about 
morc respect aDd relard from om~cra in 
their pubJic deaJioss; and 

(c) tbe details of incentives and 
measures to ensure better treatment to 
the pubJic from officiaJs of high cadres ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PERSONNEL AND 
TRAINING, ADMINISTRATION RE-
FORMS AND PUBLIC GRIEVANCES 
AND PENSION (SHRI P. CHIDAM-
BAR AM) : (a) Yes, ~ir. 

(b) and (c). The Members of the All 
India Services are put through various 
training courses from time to time. 
Among the objects of these courses are 
developing a new work culture and 
ethic and building up appropriate atti-
tudes to the problems of common people, 
especiaJly the poorest and tbe socially 
neglected. The training programmes at 
the National Academy of Administration, 
Mussoories also include visits to villages 
and tribal areas to enable the officers to 
develop empathy for the weaker sec tions 
of Society. Their performance in dealing 
with the problems of the Scheduled 
Castes and Scheduled Tribes and their 
relations with public are reported upon 
in their annual confidential reports. 

Fifth Expedition to AD'arctica 

*347. SHRI RANJIT SINGH 
GAEKWAD: ""ill the PRIME MINIS-
TER be pleased to state : 

(a) whether the fifth Indjan Antarc-
tica expedition is pJanned to sail during 
this month; 

( b) whether some of the top researcb 
institutions are having second tbought 
about participation and the National In-
stitute of Oceanography, Goa is even 
thinking of pulling out of the trip; 

(C) whether experience of SOme of the 
scientists who joined the fourth expedition 
has Dot been . encouraging and one of the 
scientists wrote to the Prime Minister 
allo; and 

(d) if so, wbetber Government still 
intend to 10 abead with tbe fifth expedi_ 
tion and future trips' 
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THB PRIME MINISTER (SHRI 
RAJIV GANDHI): (a) The fifth An-
tarctica Expedition" sailed from Goa 00 
30.11.1985 at 5-30 p.m. 

(b) No Sir. In the fifth expedition, 
tbe National Institute of Oceanography 
has sent two scientists for the summer 
team and one scie~tist to undergo winter-
ing in Antarctica. 

(c) and (d). Letters w,ere addressed to 
'members of the four expeditions" to An-
·tarctica inviting their comments and 
suggestions with' a view to bringing about 
requisite improvements in the subsequent 
expeditions to Antarctica. Responses 
received have been/are being incorporated 
in planning future expeditions. 

Assistance to Clean River Krishna 

3438. SHRI S.M. 'BHATfAM: Will 
the PRIME MINISTER be pleased to 
state : 

(a) whether an amount of Rs. 250 
crores has been allocated during the 
Seventh Plan for improvement of drai-
nage and treatment facilities in 27 major 
cities on Ganga banks to arrest domestic 
and industrial pollution in- the river 
Ganga; 

(b) whether any amount has been 
suitably set a.part for any' river in the 
South and whether the Kri~hna River is 
being considered for the same; and 

(c) whether Government have decided 
to allot some funds for depollution of 
river Krishna as its water is supplied to 
Madras for drinking purpose ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANS~RI): (a) 
An amouot of Rs. 240 crores has been 
allotted during the 7th Plan (or implemen-
tation of schemes under Ganga Action 
Plan. 

Improvement of drainage aDd Sewage 
treatment facilities to reduce the pollution 

load from domestic sources aD the river 
Ganga is the major component of the 
schemes drawn up in 27 major class.1 
Towns} Cities. 

(b) and (c). No, Sir. 

Decision to Locate Rocket Testing 
Site in Orissa 

3439. SHRI CHINTA MOHAN: 

SHRI JAGANNATH PATT. 
NAIK: 

SHRI CHINTAMANI JENA : 

Win the Minister of DEPBNCE be 
pleased to state: 

(a) whether it is a fact that there is 
no change in the decision to Jocate 
rocket testing site in Orissa to which tbe 
local resident had raised objections on 
account of displacement without adequate 
rehabilitation; 

(b) whether Government will ensure 
that not only economic but also social, 
ethnic considerations will be kept in mind 
in drawing up rehabilitation plans; and 

(c) whether Government will involve 
the persons to be displaced in planning 
their future ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE RE .. 
SEARCH AND DEVELOPMENT (SHRI 
ARUN SINGH): (a) to (C). Yes, Sir. 
However, comprehensive rehabilitation 
schemes have been drawn by the Slate 
Government which will provide for the 
rehabilitation and employment of those 
affected It It is a Iso fclt tbat once the 
project is in full swing a significant growth 
in service-type employment will be gene-
rated in the area. 

[Trans/at ion] 
Prime Minister"s n'reetioas to Jmproye 

the Living of Trlbals 

3440. SHRI BANWARI LAL 
BAIRWA: Will the Minister of WBL-
F A"B be -p\ease4 \0 'tate ~ 
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(a) whether Priale Miaister visited 
the triba,l areas of Rajasthan to ·know 
the condition of the tribals; 

(b) the directions given by the Prime 
Minister for improving the standard of 
living of tribals; and 

( c) what follow up action bas been 
taken by the Union and State Govern-
ments on tbose directions ? 

THE DEPUTY MINISTER IN THE 
MINISTRY · OF WELFARE' (SHRI 
GRIDHAR GOMANGO) : (a) Yes, 
Sir. 

(b) The Prime Minister had indicated 
that while planning investment under In-
tegrated Rural Development Programme 
the productive assets supplied should be 
related to local conditions_ 

(c) The Minister for Agriculture and 
R ura I Development has addressed the 
Chief Minister of Rajasthan impressing 
upon him the need fOr taking effective 
steps for implementation of the Integrated 
Rural Development Programme. Recently, 
this Programme has also been reviewed 
in the conference of the State Ministers 
in charge of Rural Development, held on 
29th a·mi" 3'8th November, 1985. 

[EnglishJ 
Steps to B~st EcoDomy of PUDjab 

3441. SHRI TElA SINGH DARDI : 
Will the Minister of PLANNING be 
pleased to state: 

(a) the special steps under consider. 
ation to put the economy of Punjab 
on rails; and 

(b) whether Government propose to 
conduct a special survey of Punjab's 
economy which bas suffered due to dis-
turbed conditions in the State lor tho Jast 
four years '1 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
A.K.. PANJA) : (a) A. Dumber of 

steps have bee~ contemplated to boost 
tbe economy of Punjab in the Seven tb 
Plan period. The outlay for the 
Seventh Plan of Punjab State bas been 
agreed at Rs. 3285 crores wbich i, 
higher by 67.86% tban that of the Sixtb 
Plan. In order to enable the Govern-
ment of Punjab to have a reasonablo 
Plan size for 1 985.86, in addition to tbe 
normal Central assistance, the State bas 
been allocated advance PJan assistance of 
Rs. 100 crores and Curtber additional 
assistance of Rs. 45 crores for Thein 
Dam and Rs. 15 crOles for SYL Canal 
Project as well as a medium-term loan of 
Rs. 75.52 crores. . 

The 1th Plan. of the State includes a 
provision of Rs 500 crores for tbe Thein 
Dam project. Besides a Railway Coach 
Manufacturing Factory is also being put 
up in tbe State under the Central Sector. 

(b) No. Sir. 

Pak's Claim of Kashmir as their 
Territory 

3442. SHR I INDRAJIT GUPTA: 
Will the Minister of EXTERNAL AFF-
AIRS be pJeased to state : 

(a) whether President of Pakistan at 
a meeting of Pakistanis jn New York OD 

21 October. 1 985, b as described 
Kashmir as "Part and Parcel" of 
Pakistan; 

(b) if so, wbether such statements 
are a set-back to efforts at better Indo-
Pak relations; and 

(c) wbether Government of India bas 
lodged any formal diplomatic protest at 
this claim '1 

THE MINISTER OF ST ATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHR~ K.R. !lARAYANAN): (a) 
Yes, Sir. Accordmg to Radio Pakistan 
tbe President of Pakistan~ while addre,: 
jog the Paljstani community in New 
York on 2 J st Oct,' 1985, stated that 
"Kashmir was a life line of Pakistan," 
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(b) and (C). Government's position 
tbat such referen~es to Kashmir are 
contrary to the Simla Agreement has been 
conveyed to tbe Pakistan Government on 
different occasions. We have also rei .. 
terated that the whole of the State of 
Jammu and Kash~ir is an integral part of 
India and tbat the only issue which re-
mains to be resolved is the vacation of 
the illegal occupation by Pakistan of 
Indian territory. 

Working of Bombay Passport Office 

3443. SHRI GURUDAS KAMAT: 
Will the Minister of EXTERNAL AFF-
AIRS be pleased to state : 

(a) tbe steps being taken to stream-
line the working of the Bombay' Passport 
Office; 

(b) the number of applications for 
passport on record presently; 

(c) the average time taken by Bombay 
Passport Office for issue of passport; and 

(d) whether any study has been made 
at Bombay Passport Office on ways to 
reduce the delays 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI K.R. NARAYANAN): (a) 
Government are keeping constantly. the 
working of Passport Offices under review 
and steps have been taken to streamline 
these including the Passport Office in 
Bombay. Additionally, as a result of 
inspection by Headquarters two .: addi-
tional Officers were deployed on regular 
basis to supervise service at the counters. 
Similarly three officers were moved closer 
to their sections for bett supervision of 
their staff and working; 

(b) Number of applications pending 
as on 1.12.1985 is 21,451. 

(C) Generally, five working days after 
receipt of clear security and identity veri. 
fication reports on passport applicants 
from POlice authorities; 

(d) Passport Office", Bombay is re-
gularly inspected by Headqu~rters to 
supervise and improve its workins. 

Relationship Between Crime and 
Consumerism 

3444. SHRI DINESH SINGH: 
Will the Minister of HOMB AFFAIRS" 
be pleased to stale :4 

(a)~" whether Government have noticed 
the relationship between crime and con. 
sumerism; 

(b) whether the Bureau of Police 
Research and Development have carried 
out any research on this; and 

(c) jf so, the ((suIt of the study? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF INTERNAL 
SECURITY (SHRI ARUN NEHRU): 
(a) No, Sir. 

(b) No, Sir. 

(c) Does not arise. 

Ganga Basin Conference io Calcutta 

3445. SHRI SA ~AT KUMAR 
MANDAL: Will the PRIME MINISTER 
be pJeased to state : 

(a) whether lbe Indian Centre for 
Public Health and Environment in asso-
ciation with a number of Central and 
State Government Departments held ,.a 
Ganga Basin Conference and cJ.p()s\ti()n 
in Ca lcutta durio& the las t week of 
November, 1985; 

(b) whether apart from different con .. 
ceroed authOrities in the country some 
foreign agencies like tbe Thames Water 
Authority sent their representatives to the 
Conference; 

(c) if so, the subjects discussed at the 
above Conference; and . 
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(d l the follow-up action being taken 
in the matter so far as the Central 
Government authorities are concerned? 

THE MINISTER OF STATE IN THB 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI): (a) 
Yes, Sir. ' 

(b) Yes, Sir. 

(c) The following subjects were dis-
cussed: 

(i) . Waste-water collection and trans-
portation; 

(ii) Waste-Water treatment of re-
cycling; 

(iii) Energy recovery and product 
marketing and river water quality 
modelling; 

(iv. Problems of industrial waste 
management; and 

(v) Financing industrial Waste treat .. 
ment systems. 

(d) The recommendations of the 
Conference have not been received. 

Depletion of Forests 

3446. SHRIMATI . MADHURI 
SINGH: Will the PRIME ~HNIS rER 
be pleased to state : 

(a) whether the use of traditional 
wooden packing cases have, gradually led 
to damage and depletion of forests and 
degradation of ecology; and 

(b) how Gavernment propose to save 
forests from tbe packing case manu-
f8<:turers ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRJ Z.R. ,ANSARI) = (a) 
Use of wood for traditional packing cases 
bas contrib\lted; to aome eJttent, to the 

depletion and degradation of forests in 
certain parts of the country. 

(b) Government have set ·up an inter-
ministerial Group to recommend measures 
for substituting the use of wood for 
various purposes, including packing 
boxe~. The report of the Group is 
awaited. . 

Trade Barriers among Commonwealth 
Countries 

3447. SHRI RAM PYARE PANIKA: 
Will tbe Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether any trade barriers exist 
among any Commonwealth countries ad-
versely affecting their trade; 

(b) if so, the deta ils thereof; 

(C) whether any proposals were 
made at the recent meeting of' the 
Commonwealth Head5 of Government to 
dismantle such tradt> blrriers; and 

(d) if so, the outcome of those pro. 
posals ? 

THB MINISTER OF STATE IN THB 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI K.R. NARAYAN \N): (a) and 
(b). Trade barriers in the form of 
Tariff and NOD-Tariff restrictions exist 
among the Commonwealth countries. The 
Commonwealth. is no longer a forum fot 
liberalisation of trade amongst its 
Member Coun'ries. ihe ttend is to seek 
HberaHsation of trade on mul tilil-teral 
basis or on regional basis. 

(c) No Sir. 

(d) Does not arise. 

Exploitation of ocean wealtb d .. iDg 
Se,e.tb Plan period 

3448. SHRI RADHAICANTA_ DI-
GAL: Will tbe PRIME MINlSTEl be 
1)\ea!ed to state : 
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(a) whether Government have a prO. 
posal to give more emphasis to carry OD 
the exploitation of ocean wealtb duril;lg 
the Seventh Plan period; 

(b) if so, what ~re the areas identified 
for research works to achieve tbe goal; 
and 

(c) the details of tbe 'schemes pro-
posed in this regard 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH-
NOLOGY AN~ IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT, 
ATOMIC ENERGY. ELECTRONICS 
AND SPACE (SHRI SHIVRAJ V. 
PATIL): (a) Yes, Sir. 

(b) & (c) The major areas identified 
for research w~rk during the Seventh 
Five Year Plan period would be : Survey 
of living and non-living resources of the 
exclusive economic zone for optimum 
utilisation, polymetallic nodules pro-
gramme, Antarctic research, control of 
marine pollution, development of suitable 
technology for extract jon of energy from 
the sea, development of under water tech. 
nology and increased human resource 
development in ocean science and techno-
logy. 

Thakkar Commission Report 

3449. SHRI MULLAPPALL Y RA-
MACHANDRAN: Win the Minister of 
HOMB AFFAIRS be ple3sed to state: 

fa) whether the final report of the 
11rekkar Commis~ion has been received 
tnd' is likely to ~ laid in Parliament 
during this Session; and 

(b) whether Government have exten-
ded the term of the Thakkar Commission 
and if so, for how long '1 

THE MINISTER OF HOME AFFA. 
IRS (SHRI5.B. CHAVAN): (a) Thak-
kar Commission-or Inqoiry has Dot sub-
miUed its inal report so far. 

(b) The term of Thakkar Commission 
of Inquiry has been extended upto 
3J.12.85. 

Construction of Roads in Himachal 
Pradesb 

34~O. SaRI HARIHAR SOREN: 
Will the Minister of DEFENCE be plea-
sed to state : 

(a) whetber. Government have a pro. 
posal to conDect the Lahaul Spiti district· 
of Himachal Pradesh with the rest of the 
country; 

(b) if so, whether any tunnel or aU 
weather road bas been constructed there; 
and 

( c) the details of the efforts made in 
this regard 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE RE-
SEARCH AND DEVELOPMENT (SHRI 
ARUN SINGH): (a) to (c). The traffi-
cability of Manali· Leh road via LahauI-
Spiti valley is restricted on account of the 
sDowfall and avalanche at Rohtang and 
other Passess. Feasibility studies reJated 
to the construction of a tunnel at Rob-
tang Pass are being conducted. In the 
meantime, improvement works and snow 
clearance measures on this road are being 
undertaken to keep the road open to 
traffic lor a longer duration than in the 
past. 

[Translation] 
Setting up of Electronic Undertaking 

in M.". 
3451. SHRI MAHENDRA SINGH: 

Will the PRIME MINISTER be pleased 
to state : 

(8) whether the Central Government 
propose to est~blisb an undertaking for 
electronic industry in tbe State of Madbya 
Pradesh; and 

(b) if not, the reaSODS therefor ., 
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THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH. 
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT, 
ATOMIC ENERGY, ELECTRONICS 
AND SPACE (SHR! SHIVRAJ V. 
PATIL): (a) At present there is no pro-
posal to establish any Central Under-
taking for electronics in the State of 
Madbya Pradesh. 

(b) Government encourages setting up 
of electronics. industries throughout the 
country in any permissible area. No 
special measures are being adopted for 
Madbya Pradesh. The State Government 
edeavours .to create conditions conducive 
for setting up such industries. Depart-
ment of Electronics gives necessary gui-
dance whenever required. 

[English] 
Human Sacrifices in Or issa 

3452. SHRI CHINTAMANI PANI. 
GRAHl: 

DR. G.S. RAJHANS : 

w~n the Minister of HOME AFFAIRS 
be pleased to state : 

(a) whether the ghastly happenings of 
human sacrifices in Orissa in such modern 
times has drawn the serious attention of 
the Government of India; 

(b) whether another human sacrifice 
bas occurred in Mine No.1 of Tata Iron 
and Steel Company at Sukinda on 7 th 
October; 

(C) whether the Union Government is 
enquiring into such human sacrifices in 
Orissa; and 

(d) whether more tban 60 human 
sacrifices have taken place in Orissa dur. 
iDg the last three years '1 

THE MINISTER OF ST ATE IN THE 
DEPARTMENT OF INTERNAL SE-
CURITY (SHRI ARUN NEHRU): (8) 

t 0 (d).. The'subject "Public Order'" is in 
be State List of tbe Vlltb Schedule of 

the Constitution. So "is the subject 
"Police"., Maintenance of public order 
which includes prevention and detection 
of crime through the machinery of the 
police agencies is, thus, tbe responsibility 
of the State Governments. 

According to the information furnished 
by the Government of Orissa, only 8 
cases of human sacrifice came to tbe notiCe 
of the Government during the last 3 
years. Out of these 8 cases, 3 cases were 
declared not pertaining to human sacri-
fice after investigation. In the Mine at 
Sukinda, no case of human sacrifice was 
reported 00 the 7th October, 1985. 
However, a murder took place on that 
date due to sudden provocation. 

Steps to remove Corruption in Police 
Organisation 

3453. SHRI CHITTA MAH.\TA : 
SHRI JlTENDRA SINGH: 
SHKI MOHD. MAHFOOJ 

ALI KHAN: 

Win the Minister of HOME AEFAIRS 
be pleased to state: 

(a) whether Government prop~se to 
take some specific steps to remove cor- . 
ruption in the police organisation in the 
Capital and in other Government organi-
safions; and 

(b) jf so, the details thereof '1 

THE MINISTER OF HOME AFFA-
IRS lSHRI S"B. CHA V AN,: (a) Yes, 
Sir. 

(b) The measures arc tbat decoy com-
plainants are sent to pol ice stations; cor-
rupt officers are being weeded out; raids 
are intensified under the Prevention of 
Corruption Act; and the Distt. Vigilance 
Cells end the Vigilance Branch of Delhi 
Police have intensified surveillance to 
guard against malpractices and corrup-
tion. 

Pakistani Traioed Extremists 

3454. SHRI A. J. V. B.. MARBS. 
WARA RAO : Will the Minister· of 
HOME AFFAIRS be pleased to state : 
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(a) whether it is a fact tbat five hun-
dred Pakistani trained extremists crossed 
over to India between August' 18 and 25, 
1985; 

(b) whether it is also a fact that the 
extremists have been armed by Pakistan 
with sten guns and mausers; 

(c) the steps taken by Government to 
seal the border with Pakistan to 'check 
Dot only further infiltration but also the 
escape of the extremists to Pakistan after 
they commit crimes in India; and 

(d) the steps taken to apprehend the 
extremists who have already crossed over 
to India? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INTERNAL SECU-
RITY (SHRI ARUN NEHRU): (a) & 
(b). Government have no such report. 
However, interrogation of extremists so 
far arrested revealed that Pakistan has 
been arming them with stenguns, revol. 
vers aod grenades. 

(c) & (d) Constant vigil is maintained 
by BSF and other security forces. Joint 
ambushes, raids and patrols with local 
police and other preven tive agencies are 
organised by the BSF. Additional com-
panies have been deployed by the BSF. 
Observation towers have been erected to 
watch movement of ex-filtratorsJinfiltra .. 
tors. Screening and combing operations 
as also the requisite foliow-up action are 
being taken by tbe concerned agencies to 

,~,locate and apprehend the extremists who 
. might have already crossed over to 
India. 

Setting up of Seed Bank for Forestr, 

3455. SHRI SIMON TIOGA: Will 
the PR( ME MINISTER be pleased to 
alate : 

(a) whether Government are consi-
deriog to set up a seed bank for forestry; 

(b) jf so, details of tbe centres of 
tbat bank and names of the trees, seeds 
cf which will be available at tb. bank; 
and 

(c) steps being taken for nurser)' 
development? 

THE MINISTER OF STATE IN THB 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI): '(a) 
The seed requirements for forestry have 
not yet been fully assessed • Various 
details in this regard are being conti-
nuously studied. Existing institutionsj 
infrastructure will be utilised as far as 
possible. 

(b) The scope is still being explored 
and as such details of centres and species 
are not available. 

(c) Decentralised nurseries are being 
promoted to help encourage people's 
movement for afforestation. 

Setting up of Task Force 

3456. PROF. NARAIN CHAND 
PARASHAR; WilJ the PRIME MINIS-
TER be pleased to state : 

(a) whether the plan for the institu-
tion of Task Forces for Economic Deve-
lopment bas made any beadway and the 
Forces have been set up; 

(b) if so, the details about the Task 
Forces set up so far and a resume of 
their functioning; 

(c) whether any more Task Forces 
are also being sut up during tbe current 
and the subsequent years of tbe Seventh 
Five Year Plan; and 

(d) if so, the outlines of the expan-
sion programme ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI): (a) 
Yes, Sir. 

(b), Ecological Task Forces on the 
pattern of Territorial Army are currently 
operational in' tbe States of Uttar Pra-
desh aDd RajasthaD. The Task Force in 
Uttar Pradesh with a strength of 243 men 
bas been' iD operation since January. 
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1983 and bas undertaken afforestation 
and soiJ conservation works in Sbahjahan-
pur Block (District Sabaranpur). 

Since April, 1985, the Task Force 
has been moved to KiarkuH Catchment 
for the restoration of mined aroos on 
Mussoorie slopes. 

. The second Task Force has been iOn 
operation since July, 1983 on the left 
bank of Indira Gandhi Canal near 
Bikaner in Rajasthan. This Task Force 
bas a strength of 668 men.. Its activities 
include afforestation, pasture develop-
ment and sand.dune stabilisation. 

(C) No, Sir. 

( d) Does not arisc. 

[Translation] 
Grants for Upliftment of Scheduled 

Castes jScheduled Tribes 

3457. PROF. CHANDRA BHANU 
DEVI: Will the Minister of WELFARE 
be pleased to state : 

(a) amount of grants given to volun-
tary organisations' for tbe upfiftment of 
Scheduled Castes and Scheduled Tribes 
during 1984-85; 

(b) amount out or it given to the 
Harijan Sevek S811gb; and 

(~) the steps being taken by Govern. 
ment to ensure proper utilisation of 
srants? 

THE MINISTER OF STATE OF THE 
MINISTRY OF WELFARE (DR. 
RAJENDRA KUMARI BAJPAI): (a> 

. ~ amount of Rs. 1,30,04,076 was re-
leased to tbe voluntary organisations eo-
gaged in the welfare of Scheduled Cutes 
and ScheCtuled -Tribes duriaS tbe ,ear 
1984.85. 

(b) A.am of lb. '23.12,36' -was 
liveD to tile Hartian Sevak SaDab duma 
1984-85. 

(c) The performance in regard to the 
implementation of welfare ICbemes and 
utilisation of grant.in-aid by the voluntary 
organisations is assessed by the Directors 
for Scheduled Castes and Scheduled 
Tribes who carry out periodical checks o~ 
the working' of the schemes run by tbe 
organisations. The officers of tbis 
Ministry also visit these Institutions 
during their tours • 

Irregularities in Selection of Constables fa 
Central Iadostrial Security Force 

3458. SHRI SARFARAZ AHMAD: 
Will the Minister of HOMB AFFAIRS 
be pleased to state: 

(a) whether it is a (act that selection 
list of constables in CrsF in . Chandra 
Pura (Bihar) was cancelled; 

(b) whetber it is also a fact that the 
reason for its cancellation was certain 
irregularities committed in tho seleCtion; 

(cl if so, details of tbe action taken 
against officials found guilty; and 

(d) tbe time by which action wiD be 
taken for makins fresh recruitment ? 

nIB MINISTER OF STATB'IN TBB 
DBPARTMENT OF INTBRNAL SBCU. 
RITY (SHRI ARUM NEHRU): (a) and 
(b) Yes, Sir., 

(C) Disciplinary proceedings have 
been initiated against tbe; ~ben CoDJ-
mandant of the Central Industrial Secu-
rity Force, Cbandrapura Unit, and the 
other concerned offidal aJIoaod to be 
guilty • 

(d) Fresh recruitment win be made 
as and when vacaocios of Constables 
occur in tho Central Indastri81 Security 
Forco. As a result of cancellation of 
the Select Ust of Conltabiea, thOle 
vaam(:jea have been filled up out of ~ 
cruitmcnt made In other States. ~ 
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[English] 

DECEMBER 1 t. 1985 

. Computer Error iD U.P.S.C. Ex ... 

34S9. SHRI PRAKASH V. PATIL: 
Will the PRIME MINISTER be pleased 
to state: 

<a> wbether all the candidates who 
had appeared from Danapur Centre of 
Patna for tbe Civil Service Examination 
had (ailed as per computer tests; 

(b) whether it is also a fact that when 
the students protested, a manual recheck 
was undertaken and many were found to 
have passed; 

(c) whether instances have come to 
)jght where UPSC has sent mark sheet 
showing a Candidate baving passed the 
test while subsequent computerised mark 
sheet sent showed that the candidate had 
failed; and 

(d) if so, steps taken to ensure that 
the career of bright students are not 
marred due to some error in feeding the 
computer? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PERSONNEL AND 
TRAINING, ADMINISTRATIVE RE-
FORMS AND PUBLIC GRIEVANCES 
AND PENSION (SHRI p. CHIDAM-

, BARAM): (a) No, Sir. An C8ndi-
- 'dates who appeared from four out of total 

of seven' -sub centres of Danapur failed at 
the Civil Services (Prelim~nary) Exami-
nation, 19 8S. 

(b) After the announcement of t be 
results based on representations from a 
few candidates, the Commission recheck. 
ed tbe entire. ~ults. Consequently, 232 
candidates, including 1 90 candidates of 
the four sub-centres of Danapur, Patna 
"ere found to be eligible for the Main 
·Ey.amination and they were accordingly 
admit.ted to the Main ExaminatioD. 

. (c) No iodividual mark sheets are 

. prepared for the candidates in tbe Civil 
Serv;ces .... IPreJiminary) Examination. The 
Question of an~ instance of discrepancy 

in mark sbeet comins to notice does 
not, therefore, arisc • 

(d) New ProBrammea. have been de-
veloped to ensure recheck of macbine 
,scores and detection of any malfunction-
ing or scariD8 machine. Other validation' 
checks have also been evolved to ensure 
correctness of results. These precautions 
would prevent chances of the career of 
any candidate beiog marred due to errors 
in feeding the Computer. 

Suney Conducted Regarding Schedul eel 
Castes Below Poverty Line 

3460. SHRI MOHD. MAHFOOJ 
ALI KHAN: Will the Minister of 
WELFARE be pleased to' state : 

(a) whether Government are aware 
that according to the recent survey of 
certain districts in Bihar conducted by 
L.N. Mishra Institute of Economic Deve-
Jopment and Social Change, more than 
95 per cent of the Scheduled Castes in 
Bihar constitute to be below the poverty 
line and live under abysmal conditions 
besides being treated as 'untouchables'; 
and 

(b) if so, the steps taken by Govern-
meot in this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARE (SHRI 
GIRIDHAR GOMANGO) (a) No 
information is available. 

(b) Question does not arise. 

Allocation of Funds for tbe Welfare 
of Blinds 

3~61. Si-IRIMATI P~ABHAWATI 
. GUPTA: WiH the Minister of WEL-

FARE be pleased to state the funds 
allocated in the Seventh Five Year PJan 

. for givin~ more faciJities to the blinds in 
tbe country ? 

. THE DEPUTY MINISTER IN THE 
MIl'TISTRY OF WELFARE (SHRI 
GJRIDHAR GOMANGO): A .sum of 
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Rs. 34 crores has been allocated in tbe 
Seventh Five Year Plan for the welfare 

(1) Development of National Institutes : 

of all handicapped persons lor the fol-
lowing schemes : 

Ra. 12 Crotes 

(2) Scholarships' Supply of, aids & ap-
pliances and assistance to VoiuDtary 
Organisations : Ra. 20 Crores 

(3) . District Rehabilitation Centres : Ra. 1 Crores 

( 4) Establishment of special cells in 
Employment Exchanges: Ra. 1 Crores 

Except tbe provision for National Insti-
tutes, the other allocations are meant for 
the welfare of all handicapped persons 
including the visually hand icapped. 

A provision of Rs. 2 crores under Plan 
and about RI. 4 crores under Non.Plan 
bas been made for the development of 
the National Institute for the Visually 
Handicapped • 

[Translation) 
Saney for Cousumet" Price lades 

3462. SHRI Vl]AY KUMAR YA-
DA V: Will tbe Minister of PLAN. 
NING be pleased to state: 

(a) whether any furvey has been COD-
ducted for Consumer Price Index by 
Central Statistical Organisation and the 
Planning Ministry ; 

(b) if so, the result of this survey ; 

(C) the position in regard to prices 
in differont c:ities accordin& to the sur-
'ley; and 

(d) the reaction of the Government 

thereto' 

THB MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
A.IC. ~ANJA): (a) Yes. A middlo 
claaa family liviD. survey was conducted 
at 59 selected centrc& during 1982-83 
by tho Central Statistical OrpnisatioD 
for revi.iou of mo Duo Year (1960) of 

the existing aeries of Consumer Price la-
dex for Urban Non-manual Employees. 

(b) to (d). The date collected UDder 
tbe Survey are being processed. 

Disc for T.V. Transna_toa 

3463. SHRt DILBBP SINGH BHU-
RIA: Will the PRIME MINISTBR be 
pleased to state : 

(a) the namber of licences issued by 
Government for tbe manufacture of pri-
vate disc for television traDsmissiODS : 

(b) the total number· or discs in-
stallod by thcsc companies and the loca. 
tion thereof. 

fe) wbethol Government have bod 
any standard price for these disca i 

(d) whether it is a fact that these 
discs arc sold by tho comP&Dicl at a 
very higb price i and 

(0) whether Government would tate 
lOme action to control·these hiab pricea , 

THE MINISTBR 'OF SITAE IN THB 
MINISTRY OF SClENCB AND TBCH. 
NOLOGY AND IN THB DEPART-
MENTS OF OCBAN DEVBLOPMENT 
ATOMIC ENERGY. BLBCTRON1CS 
AND SPACB (SHRI SHIVRAJ V. PA-
TIL): (a) No licence has been iaauod 
by 90vCmmcnt for manufacturo of pd., 
vate diac for TV Traaimiaaion. 
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(b), to ~c). Do not arise. 

[English] 
Completion of Border Road in AruDachal 

Pradesh 

3464. SHRI WANGPHA LOWANG : 
Wi)) the Minister of DEFENCE be pleas-
ed to state: 

(a) whether it is a fact that construc-
tion of road from Roing to Anini in 
Arunachal Pradesh by tbe Border Road 
Task Force (BR TF) was started in t 969 
and still tbe road bas remained incom-
plete; and 

(b) bow many KiJometers are left and 
when the road shall be completed 7 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE RE-
SEARCH AND DEVELOPMENT (SHRI 
ARUN SINGH): (&) Th~ road Roing 
to Anini is a combination of two road 
sectors, namely, Roing.HunJi (89 .. i 5 
kms) and Hunli-Anioi (148.75 kms). 
The road sec'tor Roing-Hunli, which was 
entrusted to Border Roads Organisation 
in 1969, was completed in 1976. The 
road sector Hunli-Anini, which was e>n-
truited to Border Roads Organisation in 
1976 has been completed upto Km. 113. 

(b) About 36 kms. of road in the 
Hunli-Anini sector is fikeJy to be com-
pJeted by 1987. 

Shiftiag of Thorium Plant at Trombay 

3465. PROF. MADHU DANDA-
VATE: Will the PRIME MINISTER 
be pleased to state : 

(a) whether the thorium plant· in 
Trombay at Bombay is likely to be shifled 
frt"'m Bombay ; 

(b) jf so, whether there is strorg op-
position to the proposal for the shifting 
of the ph nt by trade Unions as well;. s 
by the Mtbarashtra Government; 

(c) if so, reaction, or Government 
thereto? 

THE MINISTER ·OF ST ATB IN THE 
MINISTRY OF SCIBNCE AND TECH. 
NOLOGY AND IN THE DEPART •. 
MENTS OF OCEAN DEVELOPMENT. 
ATOMIC ENERGY. ELECTRONICS 
AND SPACE (SHRI SHIVRAJ V. PA-
TIL) : (a) Indian Rare Earths Limited, 
a public sector undertaking bas initiated 
action for setting up a new Thorium 
Plant at a )e"catjon 'outside Bombay in 
place. of the old existing Plant at 
Trombay.. -Bombay. The new location 
is yet to be finalised. 

(b) Indian Rare Barths Worker's' 
Union has protested against the proposal 
to locate the new Plant outside Bombay. 
The Government of Maharashtra have 
written to Central Government enqui ring 
the position in this regar<i on the basis 
of the letter from the above Union. 

(c) When the new PJant is established 
elsewhere and the exi~ting old plant is 
eventually closed do'Wn, the employets 
who opt to shift to the new location will 
be transferred. Others wHl be provided 
alternative employment under other 
units of the Department of Atomic Energy 
located in Bombay. Those who opt 
to take retirement will be paid due com-
pensation. 

Collaboration for Manufacturing 
of V.C.R. 

3466. SHRI Y.S. MAHAJAN : Will 
the PRIME MI NISTER be pleased 
to state : 

(a) the precise terms and conditions 
of the collaboration entered into by Elec~ 
tronics T· ade and Techno]ogy Develop-
ment Corporation with Grundig, the 
West German Electronics firm, for manu .. 
facture of Video Cassel te recorders ; 

(b) whether the West German firm 
wilt transfer the technolo@y and know-
how for tbe manufacture of 'VCRs; and' 

( ,) the details of savjo~s in .. term of 
foreign e~change as a result of indigenous 
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manufacture of VCRs with the proposed 
collaboration' ? 

THE MINISTER OF STATB IN THE 
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT 
ATOMIC ENERGY,' ELECTRONICS, 
'AND' SPACE (SHRI SHIVR~J V. 
PATIL) : . (a) and (b). No collaboration 
agreement has yet been signed. However, 
Electronics Trade & Technology Develop-
ment Corporation Limited (ET&T) has 
signed a Memorandum of Understanding 
on 1. t 1.85 with MIs. Grundig of West 
Germany for establishing a Joint venture 
in India to manufacture VCRs and to set 
up a technology development centre for 
consumer electr\)oics with facility for 
research, training, pilot production and a 
base for export support. 

(c) It is difficult to estimate at this 
stage. 

Extradition o~ Terrorhts from Canada 

3467. SHR( p. M. SAYEED: Will 
the Minister of EXTERNAL AFFAIRS 
be pleased to state: 

(a) whether Government of India has 
made a list of Indians residing in Canada 
and fasteriog terrorism in India: 

(b) whether the list has been for-
warded to the Canadian Government with 
a request for extradition of those persons; 
and . 

(c) if so, the result thereof ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(S'HRI K. R. NARAY·\N/\l'Jl: (a) Yes 
Sir. However, the 'list is not complete 
in as much as it requires constant review 
and updating, 

(b) The attention of the Govem'rnent 
of Canada ~s drawn to specific .cases' with 
the request for appropriate action under 
C.1nadiao law, 

(e) The Canadian Government has 
taken legal steps against some suspected 
terrorists, and has assured that it ",ill 
make all efforts to bring terrorjsts in 
Canada before the law. 

Japan's Know·how for Development 
of EJectronlcs 

3468. SHRI K. KUNJAMBU: Win 
the PRI ME MI NISTER be pleased to 
state: 

(a) whether Goyemment propose to 
have a tie-up with Japan for the develop-
ment of electronics a'nd to acquire the 
latest know-how in this field; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH ... 
NOLOGY AND IN THE DEPART-
MENTS OF OCEA.N DEVELOPMENT 
ATOMIC ENERGY~ ELECTRONICS 
AND SPACE (SHRI SHIV RAJ V. 
PATIL): (a) and (b). In certain high 
technolo~y areas, Government would be 
interested in acquiring know-how from 
develop~d COuntries including Japan. 
Apart from this some collaborations have 
been ente~ed into by private parties and 
Public Sector Enterprises in India with 
manufacturers in Japan for production of _ 
various electronics items. 

AmouDt spent lor Development of 
Backward Areas 

3469. SHRI V S. VIJAYARAGHA-
VAN: Will the Minister of PLAN~ 
NING pJeased to state: 

(a) .the total amount spent by -the 
centre during the Sixth Plan for the 
development of backward areas in the 
country; 

(b) the achj~vement in. this respect; 

(c) whether the backward areas have 
not received enough attention so tar; and 

(d) if so, the steps taken in this 
re~ard ? 
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THB MINISTER OF STATE IN THB 
MI"VSTRY OF PLANNING (SHRI 
A.K. PANJA): (a) The total amount 
spent by the Centre during the 6th Plan 
for the dovelopment of backward areas in 

(i) Area Development Programmes : 

(a>. Desert Developmen t 
~rogramme (DDP) 

(b) Drought Prone Area 
Programme (DPAP) 

(C) Hill Area iocl. Western 
Ghats Development 
Programme (HADP) 

(d) North Eastern Council 
(NBC) Programme 

(e) Tribal Areas Programme 

(ii) locenti ve Scbemes for 
Industrially Backward 
Areas 

(b) Tbe physical achievements in pro .. 
srammea for development of backward 
areas are always not quantifiable. . As a 
result the financial expenditure is normally 
coosidercd to be a broad indication of 
physical acbievements 81 wcll. Accord-
inaJ, 97.48«yo of the target ·was 

. achieved. 

(C) No, Sir. The backward areas 
have received adequate attentioD. This 
will be continued durin. tbe 7th PlaD as 
well. 

(d) Does not arile. 

OrpalsatloDs ReeelYlng F .... 
.~ 

3410. SHR,l ATISH CHANDR.A 
SINHA: 

SHa) HUSSAIN DALWAI: 
Will tbe Minister of HOMB AFFAIRS 

be plcued to atate : 

the country was Rs. 2059.68 crorel. 
The details of the approved outlay and 
expenditure under various proarammcs 
were as under : 

(Its. crores) 

. Approved outla, Expenditure 

94.85 73.55 

404.30 335.58 

560.00 S5S.6S 

340.00 381.15 

485.00 48S.00 

228.75 228.75 

2112.90 2059.68 

(a) whether some aasociations and 
persons having cultural, economiC, edu. 
cational, religious or social programmes. 
have received foreign cODtrjbutions durins 
tbe last three years; 

(b) if so, the details of such asso. 
ciations and persona the amount of 
foreign contributions, the lourees from 
which and tbe manner in which such 
contributions were received and the pur-
pose for which and the manner in which 
sueb foreign contributions were utilised 
by lueb associations and penonsa 

( c) the irrep1aritiOl, if any. in sucb 
caaea; and 

(d) whether Govemment are aware of 
the institutions receivina foreian contri-
bution even tbouab tbose institutioDs are 
Dot reailtered wi~h GovemmeDt and if 10, 
tbe details thereof and action takoo aDCI 
proposed IpiDat them , 
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THB ·MINISTER OF STATE IN THE 
DEPARTMENT OF INTERNAL SECU-
RITY (SHRI ARUN NEHRU): (a) 
Yes, Sir. 

(b) The material required for reply 
'involves moro than 1 0,000 (ten thousand) 
associations which received foreign con-
tributions during the last three years a.d 
thus the reply with the required details 
will be so voluminous ·that it may not be 
feasible to lay it on the table of the 
House. However, in case· the Hon'ble 
Member desires to have the information 
in respect of any particular association/ 
institutioo, tbe same could be furnished. 

Cc) Few cases involving suspected vio. 
lation of tbe Foreign Contribution (Re-
gulation) Act, 1976 have come to the 
notice of Governmerit and there are under 

. investigation. ' 

(d) During the last three years i.e. 
1982, 1983 and 1984, registration of 
the associations/institution under the 
Foreign Contribution (Regulation) Act, 
1976 was not required for receipt of 
foreign contribution. 

Ex-Ser.icemen's Problem 

3471. SHRI K.P. UNNIKRISH-
NAN: Will the Minister of DEFENCE 
be pleased to state : 

(a) whether the Ex-Servicemen have 
been representing to the Ministry for de-
fining the term 'Ex-Servicemen' to ensure 
tbe benefits of, new policy of reservation; 

(b) whether a higb powered Com-
mittee on Ex-Servicemen's problems have 
already accepted the need for rc-rtefining 
the term; and 

(c) the action .taken by the· Ministry 
tbereof'l 

THE MINISTBR OF STATE IN THE 
DEPARTMENT. OF DFFENCB RE-

.. SEA~CH A'Tn DEVELOPMENT (SHRI 
ARUN SINGH): ;~~l to, (c). The re-

commendation of the High level Com-
mittee on Problems of Ex-serviceman OD 
the definition of 'Ex-servicemen· bas been 
examined· by the Government and accep-
ted in principle. Necessary noti6cati on 
in this regard will be issued by the De. 
partment of Personnel and Training. 

[Translation] 
Appointment of Scientists 10 Bureau 

of Police Research 

3472. SHRI JITENDRA SINGH: 
Will the Minister of H6ME AFFAIRS be 
pleased to state' : 

(a) whether Government had consti-
tuted the Police Research and Develop-
ment Bureau in August, 1970 to make 
usc of science and technology...m tho 
working of the police system and techni-
ques; 

(b) jf so.. whether besides police 
officers, criminologist and scieo\ists have 
also been given appointment in this 
bureau; and 

(c) jf .not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INTERNAL SECU-
RITY (SHRI ARUN NEHRU): (a) to 
(c). A copy of the Government of India, 
Resolution No. 8/t 35/68-P. I (Pers. I) 
dated 28th August, 1970 regardin~ 
setting up of a Bureau of Police ~esearc~ 
and Development is given in the Statement 
below. Besides Police Officers, Scientists 
in the grade of Director, Deputy Director, 
Assistant Director, Senior Scientific 
Officers and Research Officer with degree 

,in . Criminology have been appOinted in 
the Bureau. 

Statemen~ 

No. 8f135/68.P. I (Pers. I) 
Government of India 

Ministry of Home· Affairs 
New Delhi-l~ tbe 28th.'August., t 970 

ResoJut~ft 

The Govt. of India have from 'time to 
time taken steps for ~the modernisation of 
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systems, methods and' organisation of 
the police in the country, in 1 963 when 
the Central Bureau of Investigation was 
set up, a Crime Records and Statistics 
Division and a Research Division were 
established in it. In 1966 a Police 
Research and Advisory Council was 
constituted to ().versee, guide and direct 
tbe fdnctioning of the Research Division 
of the Central Bureau of Investigation. In 
furtherance of tbe objective of modernisa. 

tion, tbe Govt. of India have now decided to 
tet up with immediate effect a Bureau of 
Police Research and Development in the 
Ministry of Home Affairs with a ·view to 
taking a more direct and active interest in 
the matter and to promoting a speedy 
and systematic study of Police problems 
in a changing society and bringing about 
rapid application of science and techno-
logy to tbe methods and techniques of 
the police iu the country. 

The Bureau of Police Research and 
Development will have the following 
Division: 

(I) Researcb, Statistics and PubU. 
cations. 

(iI) Development. 

Tbe Olarter of Puactions- of tbe above 
iaid Diy; sion. will be as laid down in tbe 
AnDexure. 

The .I.cscarcb Division will identiCy tbe 
Mcd aDd problem, of the police services in 

the country andirutiate, stimulate and guide 
research in this. field in co-ordination with 
various Institution., Organisations, 
Ministries, Universities, Chicf. of Re-' 
search Institutes, Inspectors General of 
Police of Stales and otber agencies aDd 
individuals" interested in tbe subject. 

The Development DivisioD will . keep 
a.bEeut wi\b dcvtlopmenta in the appli. 
cation of science and tee\mO\oaY to polite 
work in lDdia and other couDtr ies, and 
&\udy new l'tOCCQurCl and methodologies 
wit'a a 'V1Iw ., 9 10&0\\_ \he \u~\\t,\\Ot\ 

It aod _ tecboiques ill 

The Bureau win conduct test, tbe ro-
sults of which win be circulated to tho 
State Police forces for information and 
appropri ate action. 

Besides advisiol tbe Govl. of India, 
tbe Bureau will if required by the 8ta to 
Govts advise tbem on matters falling 
within the field of' its opcrations. 

Sd/-
(L. P. SINGH) 

Secretary to the Govt. o/India. 
Imme~liate 

No. 8/13Sf68-P. I. (Pers. I) 
New Delhi-l 

the 28th August, 1970 

ORDER: Ordered that a copy of 
the Resolution be communicated to all 
State Govts ./U. Ts Administrations. 
Director, I.B. Director, CBI, Director 
General, BSF, Director Genera), CRPF, 
Director, NPA, Commandant, CFls, all 
ministries/Deptts. of the Go~t. of India. 

Ordered also that the Resolut on be 
published in the Gazette of India for 
General information. 

1. Res_eorch, Statistics and Publlcotion3. 
DivIsion: 

1. Analysis and study of crime and 
problems of general nature affeet-
ing the police e.g. 

(a) Trends and causes of crime. 

( b) Prcventi.oD of crime-pre-
ventive measures. tbejr 
effectiveness and relationship 
with crime; 

(c) OraanisatioD, administration. 
methods aDd techniques of 
police forces and their 
·m04etm.t\oll. 

(d) improY~1 in methods·of 
iDveaUptlou, utilitJ,. ao4 ~. 
'QJ~ .. 01 iatraduciDa _\itc 
8ld. u4 04UIPIIJIIJI. 
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(e) Inadequacy of laws; and (i) Arms and am'munition; 

(f) Juvenile deJinq uency. 

2. Assistance in police research pro-
grammes in StateS, processing and 
coordination of research projects; 
sponsoring extra.mural research. 

3. Work relating to Police Research 
Advisory Council • 

4. Participation in and convening of 
Conferences and Seminars relating 
to study of police problems. 

5 • Participation in social defence 
and crime prevention programmes. 

6. Participation in the work of the 
United Nations in the field of 
prevention of crime and treatment 
of offenders. 

7. Organisation of training cources in 
tbe research field. 

8. 

9. 

10. 

11. 

Maintenance of aU India statistics 
of crime. 

Statistical analysis of trends of 
crime. 

Documentation relating to police 
science and criminology. 

Publication of : 

(i) Research ReportS, News 
letters and· Research and 
Development Journal. 

. (ii) Crime in India. 

(iii) Reports and Reviews relating 
to- suicides, acCidents, losses 
and recoveries of proPerty 
and other information of 
police interest. 

II. Dnelopment Divillo" : 

1. Rtvi~ ot the \)etfotmance at 
various' types of equil'mcnt used 
by the poliCe forCCl in Indl.a and 
developtneDt -of new equipment in 
the 10\\oUl fio\dI ~ 

2. 

3. 

(ii) Riot Control Equipment; 

(iii) Traffic Control Bquipment; 

(iv) PoJice Transport; and 

(v) MiscellaneOus Sd~JltifJC 
Equipment including aids to 
investigation. 

Liaison with the National 
Laboratories, other scientific 
organisations and institutions and 
Public and private sector Under. 
takings in the above fields, Co,:, 
ordination of development pro-
grammes and stimulating indi:' 
genous production of police 
equipment. 

Application of computer technoJosy 
in various fields of police work. 

4. Participation in the work of the 
Central Forensic Science Ad-
visory Committee. 

s. Work relating to the eatabUsb~ 
ment of the Central Medico. 
Legal Institute and tbe Central 
Institute of Criminology and 
Forensic Sciences. 

6. Convening of Biennial All India 
ltientification Officers Conferenco 
and other Conferences and Semi .. 
nars to discuss tbe application of 
science and technology to police 
work. ' 

7 • Work relatiol to the Permanent 
Committee of tbe Inspectors 
General- of Police ConfcreBco on 
Riot Control Equipment. 

[English ]l 
Setting up of Electronic U.it III swdi. 
3473. SHRIMATI DJt.. BHAN. 

DARI ~ Will the PUy'"E MlNlsTIm 
be pleased to state ~ 

<a) wbetber GOVerDmeDt'prO~ 
Itt U\) lU1 "£\ec\to\l\c Uni\ \a S\k\im( 
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(b) if so, whether sucb a unit will be FORESTS (SHRI Z R. ANSARI): (a) 
in a jOint venture between tbe Central No sucb suggest jon has been received by 
and the State Government; and Government of India. 

(c) jf Dot, whetber Government wiJl 
encourage private cDtcrprises to set up 
sucb a unit in the Sta te ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND 
TECHNOLOGY AND IN THE DE-
PARTMENTS OF OCEAN DEVELOP-
MENT ATOMIC ENERGY, ELEC-
TRONICS AND SPACE (SHRI SHIV. 
RAJ V. PATIL): (a) to lC). GoverD-
ment encourages setting up of Electronic 
Industries tbroughout the country in any 
permissible area. If tbe Sfate Govern-
ment endeavours to create conditions 
conducive for setting up such industries, 
Department of Electronics would give the 
necessary guidance for setting up of such 
units in Sikkim. With a view to en-
cOurage more el~ctroDic industries in Hill 
Districts included in Category 'A', has 
also been decided that the maximum 
ceilin!! of Central Investmert sub.:idy 
\\ouJd be raised from Rs. 25 lakhs to Rs. 
50 Jakt:s at tbe rate of 25 <Yo in case of 
electronic industries set up in 'Special 
Region District s 9 in Ca tegory 'A'. 

Memorandum for Bringing Fire Works 
Industry UDder the Air Pollution 

Control Boar4 

3474. SHRI VISHNU MODI: 
Will the PRIME MINISTER be pleased 
to state: 

(a) whether Government have received 
any su~gestion for bringing the fire works 
industry under the purview of the Air 
Pollution Control Board; 

(b) jf so, the details thereof; 

(C) action taken on this suggestion; 
and 

(d) jf so, the details in thi~ rege rd 
and jf not, the reasons therefor ? 

THE MINISTER OF STATE IN THE 
klNISTRY OF ENVIRO~MENT AND 

(b) to (d). Do not arisc. 

Paklstants Arrested for Espionage 

3475. Shri K.D. SULTANPURI: 
Will the Minister of HOME AFFAIRS be 
pleased to state : 

(a) the Dumber of Pakistanis arrested 
for indulging in espionage activities in J 
& K and Punjab during tbe last one 
year; 

(b) whether their number hal incre-
ased considerably during this period; and 

(c) steps Government pr('pose to take 
to check the illegal eotry of foreigners 
from across Pak border? 

THE MINISTER OF STATE IN THE 
DEP~RTMENr OF INTERNAL SECU-
RITY (SHRI ARUN NEHRU): (a) 
During the period from 1,. 7.84 to 
30 6.15, Seven Pak Nationals were arres-
ted in Punjab and Eight were arrested in 
J & K. for espionage activities. 

~b) 'tbete ba~ not been an~ significant 
increase in the number of foreign spies 
arrested during this period. 

(c) To prevent illegal entry of forei-
gners from across the border. vigiJaDce by 
security forces including BSF and Army 
has been intensified in the border 
regions. 

Number or Military PersoDnel who lost 
their Uyes while Climbing Mount Everest 

3476. SHRI ANADI CHARAN 
DAS: Will the Minister of DEFENCB 
be pleased to state : 

(a) the number of military personnel 
who lost their live~ while c1im~ing Mount 
Everest during the Jast three years; 
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(b) the amount spent by Government 
on these expeditions; and 

(c) whether Government would dis-
couraae the climbing Bverest by Unifor-
med personnel in view of the grave risks 
involved in these expeditions and leave the 
field for otbers ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCB RES-
EARCH AND DEVELOPMENT (SHRI 
ARUN SINGH): (a) aad (b). Five 
Army officers lost their lives during this 
period. All five were members of the till-
date only Indian Army Everest Expedi-

. tion, 1985. Rs. 62.74 laths, approxi-
mately, were spent on this expedition. 

(c) No, Sir. 

Degree Courses ill DefeDce Sciences 

3477 SHRI ANADI CHARAN 
DAS: Will the Minister of DEFENCE 
be pleased to state : 

(a) whether a number of universities 
in the country are having degree Courses 
in Defence Sciences; 

(b) if so, the names of the universi. 
ties with pa tticulars of the courses; 

(c) whether the Army Headquarters 
bad constituted a Study Group to re.exa-
mine the need for establishment of a 
separate Defence University or any other 
similar Institution; and 

(d) if so, the recommendations of the 
Committee and the Government's decision 
thereon' 

THE MINISTER OF STATB IN THE 
DEPARTMBNT OF DEFENCB R~ 
EARCH AND DEVELOPMENT (SHRI 
ARUN SINGH) : (a) Yes, Sir. 

(b) The iarormatioD is beina collec-
ted. 

(C) Yes, Sir. 

(d) The Study Groul} recommended 
the establishment of a Defence University. 
The matter is under consideration of the 
Government. 

Growth rate of Industrial Perfornaaace 

3478. SURI VIJAY N. PATIL I 
Will the Minister of PLANNING be plea-
sed to state : 

(a) the areas of weakness observed in 
the last year of tbe Sixth Five Year Plan; 

(b) whether the industrial perfor-
mance has shown an average growth rate 
of 6 per cent which is below target fixed 
for the Sixth Five "¥ear Plan; and 

(c) if so, whether the fundamental 
issues examined in connection with slow 
growth particularly j n manufacturins 
industry were kept in view while formu-
lation the Seventh Five Year Plan ? 

THE MINISTER OF STATE IN THE 
M[NISTRY OF PLANNING (SHRI A. 
K. PANJA): (a) A weakness of the 
Indian Industry has been inadequate 
attention paid to cost and quality con-
siderations as it operated within an eBvi-
rooment of protection. Widening tech. 
nological gap between India and rest of 
the wot\d also had the wider effect of 
increasing obsolescence and raising costs 
and inadequately up-grading quality. 

The shortfall in out· put as against the 
target of the plan in various industries 
may be attributed to sbort-term factors 
and other4l relatively more lonl term in 
nature. Out-put in many industries was 
affected because of inadequate and irregu-
lar availability of power. Production 
also suffered due to prolonaed labour 
UDrest and insufficient demand in case of 
textiles, raw material shortage in case of 
jute manufacture, scarcity of OOtiD, coal 
in case of steel and inadequate availability 
of proper quality of steel in cuo of stool 
usina industries. 

(b) The target of growth for indus-
trial prodUction in the Sixth Plan was 7Ye 
per aDOum. The growth rate achieved 
bowever, wu S.5". Auamentatioa of 
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DeW capacity in tbe Sixth Plan bas bee. 
more or Jess in consonance with target in a number of industries includin& among 
others, aluminium, zinc. pe.trocbemicaJ 
imermediates_ cement etc. Howev~r, 
shortfalls in production have taken place 
in some basic industries sucb as $l~el, 
cement, non-ferrous metals, fertiliser etc. 
Production targets were exceeded in a few 
jndustries lite machine tools, cars, motor 
cyc1es and scooters, consumer elect ronics 
etc. 

(c) The Seventh Plan aims at an 
overall average growth rate of over 8'Yo 
in the industry sector. For this target to 
be achieve9 Indian industry win have to 
attain a higher JeveJ of. productjyity and 
economic viability. Up .. gradation of tech ... 
nologies and modernisation of industry 
will have to be combined with better 
efficiency in the use of factors of produc-
tion. The Seventh Plan also envisages 
improving performance and efficiency cf 
tbe core sector namely power, raiJways, 
s*eef and coal and enlarging purchasing 
power ihrough overall tcon(lmic growth 
and the specific poverty alleviation and 
employment genera! ion pr·.;grarnmes. 
T-bese will help in ensuring the desired 
rate of growth in the industry sector. The 
main elements of strategy for tbe indus-
trial sector are: efficient use of capital, 
improving infrastructural facilities, moder-
nisation and upgradation of technology, 
productivity and thrust areas for export. 

Review of Worldug of Delhi police 

3479. SHRI RAM BHAGAT PAS-
WAN. Will the Minister of HOME 
AFFAIRS be pleased to state: 

( a) whether Government. pro~ose ~o 
review tbe working of DeIhl Pohce 10 
general and of Trans-Yamuna area in 
)::3,ticular to protect the interest of poor 
J)C;G ple; and 

(b) if so. tbe steps contemplated in 
this re8ard ? 

THE MINISTER OF HOME AFFA-
IRS (SHR! S.B. CHAVAN): (a) .an r .(b) 
To review the working of DeJh-J PoJlee, 

Government have set up a Study Group 
under Sbri S.D. Srivastava. The Group 
bad since submitted Jts report to the 
Government. On tbe basis of the recom-
mendations of ~be Study ,Group .. 3 addi-
tiona] Police Di~trict, 12 Sub .. DivjsioDs 
and 37 Police StatiQDs in phases have 
been sanctioned. Besides, thjs. additionaJ 
infrastructural facilities like more vehicle.s, 
strengthening of Control Room, purchase 
of modern equipments for some sensitive 
duties have been provi~d, In the trans-
yamuna ar~at 2 Police Station have been 
sanctioned in the first pbase. 

Trace of girls from Brotbel by 
Police in Delhi 

34 R t . SHRI AJOY BISW AS: Will 
the Minister of HOME AFFAlRS be 
pleased to state: 

(a) the Dumber of girls traced in 
different brothel hy Police in Delhi during 
1984 and first 8 months of 1985; 

~ b) whether Government are aware 
that several inter.state rackets are active 
in this connection; and 

(c) steps being taken to stop this 
crime '1 

THE MINISTER OF HOME AFFA .. 
IRS (SHRI S. B. CHAVAN): (a) 9 
girls io 1984 and 14 girls in 1985 (upto 
August, 1 985) v.-ere trace d in the d ifl'e-
rent brothels by Delhi Police, 

(b) No inter.state racket 0t:eratjnj in 
Union Territory of Delhi has come to 
notice. 

(c) Strict watch is bEing kept and 
prompt legal act·ion is taken as nnd when 
any complaint is received. Decoy sources 
are deployed to detect such crimes. An 
anti-Vice Cell functjpning under Crime 
Branch ()f De Ihi collect jnteHigence in thi~ . 
resp' ct ar,d takes aprropriate action where 
warranted. 
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Provision for Indira Gandhi Himalayan 
, EDf.jroDlDellt Iastitute 

3482. SHRI HARISH RAWAT 
Will the PRIME .. MINIST.ER be pleased 
to state: 

.( a~ ·the prO\f.IIIOD lDade in Se'W-enth 
Eiyc Year 'Plan foc Indira Gaodhi Hima-
layan Environmental Institute and the 
amount likely to be spent during the cur .. 
,rent year; 

(b) the Dames of pJaces where re-
search work will b~ conducted by the 
Institute; 

(c) whether the land required for it 
has been acquired; and 

(d) if so, the name of the pJace wl,ert 
it has been acquired and the details in 
this regard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF E"JVIRONl\fENT AND 
FORESTS (SHRI Z. R. ANSARI): (a) 
An allocation of Rs. 300 lakhs has been 
provided for the Indira Gandhi Institute 
of Himalayan Environment and Develop-
ment during the Seventh Five Year Plan. 
The allocation during the current year is 
Rs :50.00 lakhs and this amount is ex-
pected to be spent. 

(b) The Institute will have a decen .. 
tralised structure with units located in the 
existin~ universities/research institutions. 
These include Garhwal University, Sri-
nagar, Uttar Pradesh; Central Building 
Research Institute, Roorkee; Kumaon 
University, Nainital; North Eastern Hill 
University, Shilloog; Himachal Pradesh 
Agriculture University, Solan; Jammu 
University. Jammu and Kashmir Univer-
sity, Srinagar. 

In addition, the main Institute is pro-
posed to be set up in District Almorah, 
Uttar Pradesh, 

(C) No, Sir. 

(d) Does not arise. 

LallllChfag 01 TedJDOJogy Missions 

3483. SHR lAI PRAKASH AGAR. 
WAL: 

SHRIMATI KISHORI SINHA: 
SHRI MANIK REDDY: . 

Will the PRIME MINISTBR be pleased 
to state: 

(a) whether Government propost!O 
launch technology missions every year 10 

specific areas of urgent needs; and 

(b) if RO, the lists of the teclmology 
m iSiions prepared with target of these 
missions and other details tbereof., 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH. 
NOLOGY AND IN THE DEPART. 
MENTS OF OCEAN DEVELOPMENT 
ATOMIC ENERGY, ELECTRONICS 
AND SPACE (SHRI SHIVRAJ V. 
PATIL): (a) Yes, the Government 
proposes to launch a few Technolog, 
Missions in the Seventh Plan period in 
specific socio-economic areas of national 
priority. 

(b) The Government in the Seventh 
Plan is planning to give a significant 
positive thrust in the major sectors of 
agriculture, industry and various infras-
tructure segment through the enhanced 
and appropriate use of Science and Tech-
nology. For this, Science and Techno-
logy has to relate closely to the objectives 
of these sectors/segments and give sub .. 
stantial meaningful and clearly visible , 
returns on investments in the foreseeable 
future. This caJls for an integrated, goal 
directed Scitnce and Technology effort. 
A Mission oriented approach to techno-
logy development and its applications 
can foster relevance and provide motiva .. 
tion establish organic linkages, which are , 
live and working, between sectors which 
otherwise tend to remain compartmenta .. 
lised, and would also introduce a sense 
of urgency, participation and commitment 
required to achieve the desired objectives 
within the Planned time-targeti. Presently, 
an exercise is being carried out to for-
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mutate specific Technology Missions in 
this context. A Mission oriented ap-
proach bas already been seccessfully 
foHowed in some sectors like Atomic 
Energy, space, etc. 

Scbemes un~ Socio..Economic Pro-
gramme for Employment of Women 

3484. DR. PHULRENU GUHA: 
Wi)) -tbe Minister of WELFARE be pleas-
ed to state: 

(8) tbe schemes under Ceo traJ So. 
cial Welfare Board sanctioned for 
Socio-Economic Programme in 1981-82, 
and 1982.83 in West Bengal; and 

(b) the number of women workiog 
under each scheme during 1985-86 
after taking training and after one year 
working? 

THE DEPUTY MINISTER IN THE 
MINlSTRY OF WELFARE (SHRI 
GIRIDHAR GOMANGO): (a) Under 
tbe Socio-Economic Programme a variety 
of income generating units are assisted 
for gainful employment and self-employ-
meet to needy and poor women as also 
tbe physically handicapped. In West 
Bengal during 1981-82 and 1982-83 tbe 
number of units assisted were 75 and 61 
respective)y. 

(b) Not available. 

[Translation 1 
Tribal Sub Plan for Gujarat ID the 

Seveatb Plan 

348S. SHRI C.D. GAMIT Will 
tbe Minister of WELFARE be pleased to 
state : 

(a) the prOVISJons made io tho 
Sevenlh FiYe Year Plan for tribal sub-
plans in Gujarat and the details thereof· , 

(b) tbe details of the amount likely 
to be provided; and 

(c) tbe specific schemes proposed lor 
the upliftment of primitive tribe. and the 
details thereof ? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF .WELFARE (SHRI 
GIRIDHAR GOMANGO) : (8) and (b). 
A statement showing tbe proposal of thc 
Gujarat Government for the Tribal sub-
Plan during tbe Seventh Plan is annexed. 
The total provision for the Tribal sub.Plan 
approved by the Planning Commission is 
Rs. 540.01 crores. 

(c) Schemes for the Upliftment of 
Primitive 1 ribes include development of 
'Kyari' lands, supply of fruit grafts and 
plants, bullocks and bullock carts milch . ' animals, goats, poultry development etc. 
Schemes under the forestry sector include 
collection of minor forest produce, gr ass 
cutting and bailing, supply of forest wood 
and characoal etc. Under the Education 
Sector. schemes to provide incentives to 
parents of primitive tribe I: children by 
giving food grains to the family, supplying 
books, uniforms and other educational 
aid are included. Drinking water wells 
are taken up under Public Health and 
Nutrition Programmc. Schemes under 
irrigation. cooperatjon, rural eJ~trifica

tion, housing, employmcnt and training 
and art and culture have also been de-
vised. A sum of Rs. 72.30 laths was 
provided as Special Central ASlistancc to 
tbe Government of Gujarat during 
1980.8S for the development of primi-
tive tribes. 

Slatem_t 
Tribal Area Sub-Plan S~venth Five Year 1985-90 

s. No. Name of the Scc:tor 

1 1 
I. AaricuJture and Allied Service. 
2. Rura1 Developmeat 

••• 
••• 

(Ra. in Jaths) 

Total TSP outlay 
198'.90 proposed 
by State Govt. 

12,Of'7.73 
2,216.'5 
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1 2 

3. Co-operation 

4. Irrigation and Flood Control 

5. Power Development 

6, Industries and Minerals 

7. Transport and Communication 

8. Social and Community Services 

9. Economic Services 

10. General Services 

11. Mid-day Meals 

12, Scientific Services and Research 

13. Nucleus Budget 

TOTAL 

[English] 
Setting up or Electronic Industry 

3486. KUMARI PUSHPA DEVI 
Will the PRIME MINISTER be pJeased 
to state: 

(a) whether Government have a pro-
posal to set up some Electronic Industry 
in the country in collaboration with 
Singapore; 

(b) whether any luch proposal hal 
come from Singapore; and 

(c) what other steps Ire proposed 
to be ta.ken for the growth of Electronic 
Industry in the country ? 

THE MINISTER OF STATE IN THE 
MINI~TRY OF SCIENCE AND TECH· 
NOLOGY AND IN THE DEPARTMENTS 
OF OCE~N DEVELOPMEN'l' A'TOMIC 
ENERGY, ELECTRONICS AND SPACB 
(SHRI SHIVRAJ V. PATIL): (a) and 
(b) The proposal by a Non-Resident 
Indian (NRI) from Singapore for settin. 
up of Electronic Industry is under pro-
cesl. 

(c) The steps 'proposed to be taken 
fot the &rowth of Electronic Industry in 

3 

1,203.80 

8,292.05 

1,523.00 

2,750.00 

4,200.00 

12,809.08 

502.00 

3,932.54-

8,250.00 

2.553.00 

Rs, 60,300.15 

the country are given in the attached 
statement. 

StatelDtDt 

Government has takeD a Number of 
Iteps to formulate DOW promotional 
policy to accelerate the growth of elec-
tronics in the country. The basic thrust 
of new policy is in the following direc-
tiOD: 

(1) A general JiberaJisation of licens-
ing policy, with emphasis on 
promotion rather than on relula-
tiona 

(2) Where controls are unavoidable, 
as a general rule, resort will be 
taken to fiscal controls, in prefe-
rence to physical controls. 

(3) By and large, there will be no 
upper limit on capacity and no 
resttiction on a sectoral naturo 
like large scale. small scale, 
private sector, public sector, etc. 
except where specific reservations 
are made on very special consi-
tierationl. 

( 4) Volume production at the econo-
mic level, with contemporary 
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tecbnology would be tbe guiding 
principle. 
The following specif~c measures 
need to be highlighted : 

(i) For certain category of items 
"broad· band" licences will 
be issued. 

(ii) The electronic componants 
industry bas been delicensed. 
Also consumer durables are 
deliceosed subject to tbe 
condition that the units 
would not draw upo~ the 
resources from the finaocial 
institutions. 

(in) Import of ,technology and 
foreisn collaboratieA will be 
permitted in all areas of 
electronics. Units having 
fareip equity less than 40% 
win be permitted in all 
areas. 

(iv) For tbe following items, the 
tecbnolou will De acquired 
oa a cent,ali&ed basis to 
achi.ve a:Ul8lDicI' of, scales. 

(y) 

(vi) 

(a) Telephone IDStrUlHllts;; 

(b) Electronic P AEX Sys-
tems. 

(c) Rtit'al' Atrtomatie Ex-
change. 

Development 01 small scale 
iudu8try_ will be encouraged. 
Approval for a number of 
items have been deCeDtralised 
to the level of State DIs. 
Investment limit fot this 
acetor bas been revised to 
Rs. 35.0 laths aDd tbat for 
ancillary units to Ra. 45.0 
laths. 

For tbe sake of- economies 
of scale, it is proposed to 
~rNO .0 .. " of .the' com'-
pone&lI whiGb u., reserved 
for amalIlCale sector. 

(vii \ Electronics units .ill be al-
lowed to establish' in any 
permissible locatiOD~ 

(viii) In the area' or telecommuni-
cations, manufacture of 
telephones, EPABX, tele-
printers, fascimiJe equip.. 
ment, data communication 
terminals etc. have been 
allowed in the private sector. 
Other items can also be 
taken up by private sector 
with Central/State Govern-
ments participation of at 
Jeast 51 % of tbe equity 
share. 

(ix) In almost al1 areas of elec-
tronics, excluding COnsumer 
electronics, MRTP' compa-
nies ha ve been exempted 
from clearance under section 
21 & 22 of MRTP Act. 
This is besides tbe increase 
in limit of MR TP investment 
of Rs. 20 crores to Rs. 100 
crores. 

(~) A, new computer,policy has 
been announced with omt. 
phasis on the manufacture 
of computers based OD 
latest techDology at prices 
comparable with internatio-
nal level and progressively 
increase indigenisation con-
sistant with economic via-
bility. 

(.i) Import duty on raw mate-
rials, components aod 
capital equi.pment has been 
reduced. In tbo case of com-
puters. iocludiaa software 
and black & white TV re-
ceivers with 36~' screen size .. 
there i. complete exemptioD 
from excise duty. 

(xii). The, import polic;y' has been 
raUooaliled wilh a view to 
increase tbe productioD. 
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Fam ilies Under Tribal Sub Plan in 
Madhya Pradesh 

3487. KUMARI PUSHPA DEVI: 
Will the Minister of· WELFARE be 
pleased to state : 

(a) the number of tribal families in 
Madhya Pradesh brought under Tribal 
Sub Plan areas so far and how many of 
them were below the poverty line; 

. (b) the steps taken to raise them 
from the poverty line ; and 

(C) the schemes implemented exclusi-
vely for that purpose with details 
thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF. WELFARE (SHRI 
GIRIDHAR GO MANGO) : (a) The 
Scheduled Tribe families in Madhya 
Pradesh are estimated to be 24 lakhs 
as per 1981 census, out of which 1 8 
lakhs SCbeduled . Tribe families are 
covered in Tribal Sub Plan areas. 15.30 
lakh Scheduled Tribe families in the 
TSP area are estimated to be below 
poverty line. 

(b) and (c). 1. During the Sixth 
Five Year Plan perio~ (1980-85) 7.63 
laths Scheduled Tribe families were 
economically assisted. Of these, 3.27 
lakhs families were covered under the 
Integrated Rural Development Pro-
gramme (IRDP) while another 4.36 lakhs 
families were covered under the 
other programmes. During t he first 
year of the Seventh Five Year Plan 
(1985.86) additional 95,442 beneficiaries 
are reported to have been assisted by 
the end of October, 1 985. Under the 
non-IRDP programmes assistance was 
given to tribal families in various sectors 
such' as agriculture, animal husbandry, 
forestry, sericult~re. horticulture, Khadi 
and Village industries etc. The assis-
tance was also given to the families in 

.supporting sectors such as minor Irriga-
tiOD, Cooperation, Dairy Development 
etc. Schemes implemented in these sec-
tors for the benefit of the families include 
schemes for input subsidy and plant pro-
tection to the tribal farmers, tribal-cum. 

demonstration for various crops on the 
tribal farms, scheme of subsidy to fruit 
and vegetable growers for plant material 
and pesticides, scheme of subsidy for fruit 
plantation, scheme of special assistance to 
small and m:uginal for horticulture plant-
ations, scheme of distribution of bulls, 
milch animals, pigs, goats on subsidy, 
scheme of subsidy for foder demonstra-
tion plots, schemes ~(rehabilitation of 
degraded forests with the involvement of. 
tribals, scheme of subsidy to small and 
marginal farmers towards development 
of minor irrigation resources such as 
electric and diesel pumps etc., scheme 
of loan to tribals for private minor irri-
gation work, scheme for growth of medi-
cinal plants and its processing, scheme 
of mulbery seed production and distri-
bution, scheme of mulbery silk pro-
duction, Tasar silk production, scheme 
of training of Sericulture etc. of the 
total investment in the beneficiary seclor 
in the State in the Sixth Five Year Plan, 
37.70% is reported to have been given 
to the Tribal Sub Plan beneficiaries. 

2. During the Seventh Five Year 
Plan period, the State has been given a 
tar~et of 9.21 lakhs Scheduled Tribe 
families to be brought above the poverty 
line. The State Government has proposed 
to spend 28% of its total outlay under 
Tribal Sub Plan (Rs. 1295 croles) for 
the economic development programmes. 

Use of data collected by Space 
Telescope 

3488. SHRI P.A. ANTHONY: 
Will the PRIME MINISTER be pleased 
to state: 

(a) whether Government have finally 
decided to make use of the data to be 
collected by the space telescope which 
will be placed into orbit under a 
NASA-European Space Agency joint 
project in August 1986 ; and 

(b) if so, the preparations being made 
to make use of this facility? 

THE MINISTER OF ST ATE IN THE 
MINISTRY OF SCIENCE AND 
TECaNOLOGY AND IN THE DEPART-
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MENTS OF OCEAN DEVELOPMENT 
ATOMIC ENERGY ELECTRONICS 
AND SPACE (SHRI SHIVRAJ V. 
PATIL) : (a) and (b). The matter 
regarding use of ,data from Space Tele-

.scope is under consideration by the 
Scientific Community in India, and 
before being formalised. discussions are 
taking t place with the appropriate US 
Agencies connected with the Space 
Telescope Facility. 

[Translation] 
Purchase of Leather Goods 

3489. SHRI KUNWAR RAM: Will 
the Minister of OEFENCE be pleased to 
state: 

(a) the total amount spent on pur-
chasing leather goods specially the 
uniforms and on shoes Qr the value of 
these articles for which supply orders 
were placed during the last two years; 

(b) the total value of such articles 
purchased from or for w bich supply 
orders were placed with Bharat Leather 
Corporation Tannery and Foot \Vear' 
Corporation or, from 1eather factories 
set up by State Governments; 

(C) whether public sector factories 
are unable to meet the demand ; and 

(d) the percentage of these article s 
being purcbased from the public sector 
factories during the current year ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE RE-
SEARCH AND DEVE~OPMENT (SHRI 
ARUN SINGH) : (a) Rs. 5,85 11,453/-
were spent on the purchase of 
shoes by the Army during. 1983-84 and 
1984-85. 

(b) No orders of boots were placed 
On Bharat Leather Corporation in last 2 
years. The d~tails of orders placed on 
Tannery & Footwear Corporation and 
other State Sector Undertakings are given 
in the attached statement Olher leather . .. 
articles e.g. bel ts leather of sorts, Frog 
bayonet, saddlery items etc, are being 
procured through D.G.O.F~ 

(c) The public sector undertakings 
have not been able to complete the 
supply in time. 

(d) For the current year Tannery & 
Footwear Corporation has been given 
3 i~~ of the total quantity ordered for 
Boot D MS and the Rehabilitation 
Corporation 1 td, Calcutta have been 
given 6.20% of the total quantity ordered 
of Boot Ankle. 

Statement 

List of Public Sector Undertakings alongwilh details of orders plac~d on thenl 

(i) TAFCO 
Pairs 

(ao) Boots Ankle 

83-84 50,000 
84-85 11,667 

(ab) Boots DMS 
83-84 1,82,000 
84-85 1,02,635 

(ii) Rehabilitation ~ndustries Corporation Ltd., Calcutta 
(oa) Boots Ankle 

83-84 
84-85 

16,000 
12,000 

Total Value 

Rs. 60,00,000/_ 

Rs. 14,00,040/-

Rs. 2,11,41,120/_ 
RS.l,19,21,9651_ 

Rs. 19,20,000/-
Rs. 14,40,000/ .. 
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Orpban Homes 

3490. SHRI SRIKANTA DATTA 
NARASIMHARAJA W ADIY AR : Will 
the Minister of WELFARE be pleased 
to state: 

(a) number of orphanages in the 
country, State and U'nion Territory.wise ; 

(b) whether it is a fact that there 
are large number of orphans in the 
country without any shelter'; 

(c) if so, the steps being taken to 
set up more orphan homes for them; 
and 

(d) the details of the schemes in this 
regard? 

THE DEPUTY MINIS'l ER IN THE 
MINISTRY OF WELFARE (SHRI 
GIRIDHAR GOMANGO) .' (a) A 
statement is given below. 

( b) to (d). Due to the financial con_ 
straints, it is not possIble to take up a 

programme to cover the entire population 
of orphans in the country • However, 
there has been. a steady rise in the allot-
ment of funds for tbe centrally sponsored 
scheme for the weJfare of children in 
need of care and protection and more 
and more institutions, looking after 
destitute children, are being covered 
under this programme. Whi'Je during 
the Sixth Plan a grant-in-aid of Rs. 
690.86 lakhs was given as grant-in-aid 
to the State Governments and Union 
Territory Administrations, an outlay of 
Rs. 20 crore!) is included in the Seventh 
Plan. The Scheme was launched in 
1 974-75 to provide shelter, education and 
welfare services to abandoned, sneglected, 
orphaned and homeless ,children. . The 
scheme provides assistance to voiuntary 
organisations througb the Governments/ 
Union Territory Administrations for 
extending both institutional and nOD-
institutional services to children (0-18 
years) in need of care and protection. 
The expenditure on grants is shared 
equally by the Central and the State 
Governments from 1979-80. However, 
in respect of Union Territories the 
Central Government provides the entire 
grant. 

Statement 

Numbe" of Orphanages in the country. !ltale a'ld Union Territory-wise in receipt 01 
assiJlance under the 'Centrally Sponsored Scheme for t he welfare oj children 

in nt1ed of care a'1d protecllon duri11g the-Sixth Plan 

Sl. No. Name of the State! N9. of Orphanages 
Union TerrItories 

2 3 

1. Andhra Pradesh 59 
2. Assam 15 
3. Bihar 30 
4. Gujarat 22 
5. Haryana 10 
6. Himachal Pradesh 3 
7. Jammu & Kashmir 1 
8. Karnataka 121 
9. KeraJa 32 
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2 

10. Madhya Pra4esh 

1 J. Maharashtra 

12. Meghalaya 

13. Manipur 

14. Nagaland 

15. Orissa 

16. Punjab 

17. Rajasthan 

18. Sikkim 

19. Tamil Nadu 

20. Tripura 

21. Uttar Pradesh 

22. West Bengal 

UNION TERRITORIES 

23. Andaman & Nicobar Islands 

24. Arunachal Pradesh 

25. Delhi 

26. Goa, Daman & Diu 

27. Mizoram 

28. Pondichery 

Total 

Land Available for Afforestation 

3491. SHRI S.M. BHATTAM: 
SHRIMATI BIBHA GHOSH 

GOSWAMI: 

Win the PRIME MINISTER be plea-
sed to state : 

(a) whethar 60 to 80 million hectares 
of degraded land is available in the couo-
try for afforestation ; 

(b) whether Government have any pro-
posal or programme of leasing the same 
10 the landless people and marginal land-
owners; 

(c) whether any· study or assessment 
revealed that the country is loosing any-

3 

20 

42 

18 

S 
5 

29 

8 

S3 

2 

159 

9 

84 

50 

4 

6 
12 

5 
2 
8 

814 

where from 1.5 to 2.5 million hectares 
of good forest and agricultural land per 
year; and 

(d) if so, what steps are being taken 
in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY' OP ENVIRONMENT 
AND FORESTS (SHRI Z.R. ANSARI) : 
(a) Wasteland in the country is estima-
ted at 175 million hectares. A large 
portion of the area is avaiJable for affo-
restation. 

(b) Leasing of lands to the poor for 
afforestation is one of the alternatives 
being pursued. 

(c) Various estimates have given different 
figures of annual ]oss of forest and agri. 
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cultural land as being 1.5 to 2.5 million 
hectares. 

(d) The following steps are being taken: 

(i) Diversion of forest lands for non-
forestry purpose bas been drasti-
cally reduced by strict enforce-
ment of Forest Conservation Act. 

(ii) Conservation of ecologica]ly fragile 
ecosystems. 

(iii) Guidelines have been issued to re. 
view the provisions of working 
plans to consider inter alia banning 
the felliflg of trees above an 
attitude of 1000 meters. 

(iv) Stricter enforcement of the Indian 
Forest Act. 

(v) Annual afforestation of five milli-
on hectares is being aimed at. 

(vi) 

(vii) 

(viii) 

Enhancing the productivity of our 
forests, especially in regard to 
fuel-wood and fodder. 

Encouraging· efficient' utilisation 
of forest produce. 

Creating a massive people's move-
ment for achieving the above ob-
jectives. 

(ix) Import duty on pulp and wood. 
chips has been abolished and that 
on logs reduced to 10% ad valo-
rem. 

(x) An indepth study is being carried 
out to help substitution of wood 
by other products. 

Foreign Cooperation in the Execution 
of Ganga Project 

3492. S.M. BHATTAM Will 
the PRIME MINISTER be pleased to 
sta tea: 

(a} whether offers of cooperation 
from Holland, Britain . U.S.A., and 

World Bank in the execution of tbe 
Ganga Project have been received by 
Government and if so, the details 
thereof ; and 

(b) whether' the cleansing of Ganga 
at Hardwar and Rishikesh has begun 
and how much expenditure has been 
incurred so far and when will it be 
completed? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENVIRONMENT 
AND FORESTS (SHRI Z.R. ANSARI) : 
(a) Yes Sir. 

The details are as follows :-

Holland :-An offer of technical and . 
financial assistance has been received for' 

. the following items : 

(i) 

(ii) 

Integrated sanitation project at 
Kanpur for Jajmou area covering 
improvement and eKtensioo of 
sewer, sewer facilities, treatment of 
tannery and domestic wastes, 
possible biogas production and 
utilisation of low cost sanitation 
and related items. 

Sanitation project at Mirzapur, 
U.P. 

(iii) Technical assistance for treatment 
of certain types of industrial 
pollution effecting Ganga. 

(iv) System analysis, water quality 
monitoring and research equipment 
and other aspeCts of the Ganga 
Action Plan. 

B,.itain :-The U.K. Government have 
offered to provide financial assistance 
to meet the cost of consultancy 
by a firm of consu'ltants in developing 
planning system, appraisal procedures 
and monitoring practices in the context 
of the action plan. 
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U.S,A. :-No specific offer of assis-
tance has been received so far. 

World Bank: 

The areas of possible assistance have 
been identified as follows: 

(i) Technical assistance. 

(ii) Supply of equipment. 

(iii) Rehabilitation/augmentation of 
existing facilities. 

(iv) Selected new facilities. 

(b) Yes, Sir. 

The expenditure incurred so far is as 
follows: 

(i) Hardwar 

(ii) Rishikesh 

Rs, 19.77 lakhs 

Rs, 28,33 lakhs 

The State Government have reported 
that the works will be completed by :11 st 
January, 1986. 

Kalpakkam Fast Breeder Reactor 

3493. SHRI B V. DESAI: Will 
the PRIME MINISTER be pleased to 
state : 

(a) whether the 68 crore rupee 
experimt'ntal 50 M\V fast breeder test 
~eactor at KaJpakkam went critical on 
18th October, signalling a new era in 
atomic power generation in the country; 

(b) \'\Ihether with the FBTR going 
critic~ '1n9ia has now joined a select 
band of haIf.a dozen advanced countries 
in this field; 

(c) whether criticality of Kalpakkam 
represents India's entry into the 2nd 
stage of its nuclear programme; 

(d) whether FBTR would be run at 
low power to enable scientists to conduct 
reactor pbysics experiments; and 

(e) the other tests likely to be made 
from this? 

THE MINISTER OF STATE IN THE 
~IINISTR Y OF SCIENCE AND TECH. 
NOLOGY AND IN THE DEPART. 
MENTS OF OCEAN DEVELOPMENT, 
ATOMIC ENERGY ELECTRONICS 
AND SPACE . (SHRI SHIVRAJ V. 
PATIL) : (a) to (c). Yes, Sir. 

(d) and (c). In order to measure 
reactor physics characteristics' of FBTR, 
lower physics experiments being conducted 
since criticality are expected to continue 
till the end of December, 1985. Important 
commissioning tests have already been 
made to verify the propt'r operation of the 
numerous sub-systems and components of 
this technologically complex plant. Examp 
les of these tests are those for sodium 
flUin gand Circulation, sodium temperature 
raising, control rod dtive mechanism 
operation, fuel handling machine oper .. 
ation, control and safety systems operation 
and so on. It has been observed that 
upto the present the plant has exhibited 
very good behaviour and smooth oper-
ations. 

Foreign Aid for Christian Mission 
Institutions 

3494. SHRI C. JANGA REDDY: 
DR. A,K. PATEL: 

Will the Minister of HOME AFFAIRS 
be pleased to refer to the reply given 
to Un starred Question No. 4263 
on 2~nd August,.1984 regarding foreign 
aid received by schools run by Christian 
missionaries and state: 

. (a) the latest available figures of the 
aid received by way of food, medicines 
and other kind from foreign countr ies by 
schools, colleges, dispensaries, hospitals' 
and other service centres run by christian 
missionaries in different States of India 
during the last three years, year-wise; 

(b) the names of the donor countries, 
institutions and organisations ; and 

(c) the names of the institutions and 
organisations which bate taken these 
donations? 
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(b) State.wise names of those bills; THE MINISTER OF STATE IN THE 
DEPARTMENT OF INTERNAL 
SECURITY (SHRI ARUN NEHRU) : 
(a) to (c). As the information 
asked for relates to a large number of 
institutions receiving foreign contributions, 
donor organisations and countries, it 
may not be feasible to furnish this 
information due to its voluminous 
nature. However, i.n case the Hon'ble 
Member desires to have tbe information 
in respect of a particular institutionl 
organisation, tbe same could be furnished. 

(c) when these bills were received by 
Government; 

(d) rea~ons for the delay to give 
assent; and 

(e) how long it will take tocIear 
these bills and initiative taken by the 
Government to clear the immediately,? 

State Bills Pending for President's 
Assent THE MINISTER OF HOME AFF. 

3495. SHRI ANIL BASU : Will 
the Minister of HOME AFFAIRS be 
pleased {O st~te : 

AIRS (SHRI S.B. CHAVAN):' (a) 
to (e). As on 9.12.85, 55 Bills are 
pending for assent of the President. A 
statemen t showing tbe details is given 
below. All efforfs are being made to 
clear the pending Bills as expeditiously 
as possible. 

(a) number of bills still pending 
with Central Government for President's 
assent; 

SI. Date ()f 
No. receipt 

2 

1. 14.6.84 

2. 9.9.85 

3. 9.10.85 

4. 18.\0.85 

Statement 

Name of the BiJl 

3 

Andhra Pradesh (4) 

The A.P. (Telangana Are~) 
Abolition of Thams (Amend-
ment) BiH, 1984 

The A • P. College Service 
Commission Bill, 1985 

The A p. . Prevention of Dan-
gerous Activities 1 of Boot 
Leggers, Dacolts Drug-Offen-
ders, Goondas Immoral Traffic 
Offenders and Land Grabbers, 
BiIJ, 1985. 

The Hindu Succession tA.P . 
Amendment) Bill, 1985 

Assam (4) 

5. 16.5.84 The Assam Irrigation Bill, 
1984 

Pre~ent Stage 

4 

Under examination in consultation 
with the administrative Minislries! 
Departments concerned. 

Under examination in consultation 
with the administrative Min~stries/ 
Departments concerned .. 

Under examination in consultation 
with the administrative Ministries/ 

Departmen lS concerned. 

Undet examination \n con~u\ta\\on 
with the administrative Ministriei! 
Departments concerned. 

Pending with the State Govern-
ment with effect from 11.2.1985. 
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6. 14.5.85 

7. 8.10.85 

8: 6.10.85 

3 

The Assam Lokayukta and 
Up-Lokayukta Bills, 1985 

The Gauhati Metropolitan 
Development . Authority Bill. 
1985 

The Assam 
Supply and 
Bill, L 985 ' 

Urban Water 
Sewage Board 

Bihar (5) 

9. 21.4.82 The Bihar Homeopathic 
Medical Education Institutions 
(Regulation & Control) Bill, 
1982 

10. 16.8.82 The Crimina) Procedure Code 
(Bihar Amendment) BiJI, 1982 

11. 12.8.83. The Bihar Vinirdista Bharasta 
Acharan Nivaran Bill, 1983 

12. 16.8.83. The Bihar Sasbastra Police 
Bill, 1983 

13. 29.11.85 The Bihar Sugar UndC!rta~ings 
(Acquisition) BiIJ, 1985 

14. 

Gujarat (1) 

5.5.84 The Gujarat Universities 
Services Tribunal Bill, 1984 

Haryana (Nil) 

Himachal Pradesh (1) 

IS. 26.12.83 The H.P. Minerals (Vesting of 
Rights) Bills, 1983 

4 

Under examination in consultation 
with the administrative Ministries/ 
Departments concerned. 

Under examination in consultation 
with the administrative Ministriesl 
Departments conce,rned. 

Under examination in consultation 
with the administrative Ministries/ 
Departments .concerned. 

Under examination in consultation 
with toe Adminislrative Ministries/ 
Departments concerned. 

Under examination in consultation 
with the Administrative Ministriesj 
Departments concerned. 

Under examination in consultation 
with the Administrative Ministries! 
Departments concerned. 

Pending with tbe State Govern. 
ment with effect from 12.7.85. 

Under examination in consultation 
with the Administrative Ministres! 
Departments concerned. 

Under examination in consultation 
with the Administrative Ministries} 
Departments concerned. 

Pending with the State Govern-
ment with effect from 28.6.85. 

Jammu and Kashmir (Nil). 

16. 1.9.82 

Karnataka (5) 

The Karnataka Contract Carri .. 
ages (Acquisition and Amend. 
ment) BiIJ, 1983 

Pending with the State Govern. 
ment with effect from 30.6.84. 
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17. 5.12.83 The Karnataka Tax on Entry 
of Goods (2nd Amendment) 
BiJl, 1983 

18. 25.S .84 The Karnataka Agriculture 
Credit Pass Book Bill, 1984 

19. 7.6.84 The Electricity Supply (Kama-
taka Amendment) Bill, 1980 

20. 16.7.84 The Karnataka Education Bill, 
1983 

Kerola (2) 

21. 11.10.77 The Kerala Casual Temporary 
and Badli Workers (Wages) 
Bill, 1977 

22. 22.10.85 The Kerala Fishermen's Welfare 
Fund Bill, 1985 

Ma"ipur (1) 

23. 1.5.85 T~c Manipur Rifles Police .force 
Bill, 1984 

Madhya Pradesh (Nil) 

MahartUhtra (4) 

24. 8.S.79 The Bombay Metropolitan Reai-
onal Development Authority 
Bill, 1979 

25. 14.5.84 The Mabarashtra Workmen's 
.Minimum House Rent Allow-
ance Bill. 1983 

26. 17.12.84 The Bombay Horticulture 
Development Corporation Bill, 
1984 

27. 30.S-.85 The Bombay Homeopathic and 
Biochemic Practitioners Amend-
Dx'~f) Bill, 1" S 

Meghalaya (2) . . 

28. 25.7.'0 :.the ,Meahal.y~ Regulation and 
Slnplo_t 'Bill, 1980 

4 

Under examination in consultation 
with the ·AamiolstratiVe Mlbistrieal 
Departrriems concerned. 

Pending with the State Govern. 
ment since 23rd February, 1985. 

Pending with State Government 
since 1 5 tb February, 19 85 ~ 

UDder examination in consultation 
with the Administrative Ministries I 
Departments conccrned. 

Under examination in consultation 
with the Administrative Ministries I 
Departments conceme4. 

Under examination in consultation 
with the I\dministrativo Mioiatricaf 
Departments concerned. . 

Pending with the State Govern. 
ment since 19.9.85 

Under examination in consultation 
witli the Administrative Ministries/ 
l)epartmo.,..concemtd. 

Pcndill8 with the State Govern-
ment since 31.10.85 

~Ddin& with State GOVOl'lllDeDt 
since 29.8.&5 

PODdiq with State Gcwemmeat 
since 28.11.85 

Under :eD.DiI"tion ill CODIultatiOD 
with tbe Administrative ~I 
DopartmeDtl COIlCOfaecl. 
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29. 8.8.8S The MeghaJaya Succession to 
SeJf-acquired Property (Khadi 
and laintia Special Provisions) 
:Bill, 1984 

Nagaland (Nil) 

Punjab (Nil) 

Rajas than (1) 

30. 23.5.84 The Jodhpur University 
(Change of na~e and Amend-
ment) Bill, 1984 

Sikkim (Nil) 

T,ipura (3) 

3 t. 20.9.83 The Industrial Disputes (Tri-
pura Amendment) Bill, 1982 

32. 28.8.85 The Tripura Educational 
Institutions (Acquisition of 
Right, Title and Interest) 
(Amendent) Bill, 1984 

33. 29.10.85 The Stamp (Tripura Third 
Amendment) Bill, 1985 

Tamil Nadu (10) 

34. 16.6.81 The Industrial Disputes (Tamil 
Nadu Amendment) Bill, 1981 

35. 29.9.81 The Tamil Nadu Hindu 
Religious and Charitable 
Endowments (Amendment) Bill, 
1981 

36. 17.5.83 The Tamil Nadu Tax on Entry 
of Goods Bill, 1 983 

37. 12.12.83 The Payment of Gratuay (Tamil 
Nadu Amendment) Bill, 1983 

38. 3,1.84 The Tamil Nadu Patta Pass 
Book Bin, 1983 

4 

Pending with State Government 
since 4.9.85 

Under examination in consultation 
with tbe Administrative Ministries/ 
Departments concerned. 

Pending with the State Govern-
ment since 12.8.85. 

Under examination in consultation 
with the Administrative Ministries! 
Departments concerned. 

Under examination in consultation 
with the Administrative Ministries/ 
Departments concerned. 

Under exa·mination in consultation 
with the Administrative Ministries/ 
Departments concerned. 

Pending wi th the State Govern. 
ment with effect from 26.12.84 

Pending with the State Govern-
ment with effect from 26.3.84. 

Pending with the State Govern-
ment with effect from 29.5.84. 

Under examination in consultation 
whh the concetned admi111strat\\'e 
Min istries iDepartme"ts. 
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39. 14.11.84 The Tamil Nadu Buildings and 
Constructions Workers (Condi-
tions of Employment and 
Miscellaneous Provisions) Bill, 
1984 . 

40. 16.2.83 The Tamil Nadu Recognition 
of State Registrar of Practitioners 
of Indian Medicine Bill, 1983 

41. 2.8.85 The Tamil Nadu Urban Land 
(Ceiling Regulation) Amend-
ment Bin, 1985 

42. 2.8.85 The Tamil Nadu Land Reforms 
(Fixation of Ceiling on Land) 
Amendment Bill, 1985 

43. 17.9.85 The Tamil Nadu Scrap Mer-

44. 21.S.81 

45. 1.7.81 

chants and Dealers in Second-
hand Property and Owners of 
Automobile Workshops and 
Tinkers Shops ( Regulation) 
Bill, 1985 

Uttar pradesh (Nil) 

West Bmgal (12) 

The Land Acquisition (West 
Benaal Amendment Bill, 1981 

The West Bengal Land 
Reforms (Amendment) Bin, 
1981 

46. 24.2.81 The West Bengal Mazdoor, 
Tindal Loader, OodoWDman 
and otber works (Regulation 
of Employment & Welfare) 
Bill, 1981. 

47. 22.11.83 The Trade Union (West 
Bengal Amendment) Bill, 1983 

48. 26.4.84 The West Bengal Shops and 
BstablishmeDts Bill, 1984 

49. ,. \.5.84 'Tho Calcutta Univetlity (Amond-
mont) BiU, 1984 

Pending with tbe State Govern-
ment since 23.3.85 

Peuding with the State Govern-
ment since 27.6.84 

Under examination in consultation 
with tbe Administrative Ministriesl 
Departments concerned. 

Under examination in consultation 
with the administrative Ministries/ 
Departments concerned. 

Under examination in consultation 
witb the administrative Ministriesl 
Departments concerned. 

Under examination in consultation 
with the administrative Ministries/ 
Departments concerned. 

Under examinatiou in conSUltation 
with the concerned Ministriesl 
Departments. 

Pending with the State Govern. 
ment with effect from 23rd July, 
1985. 

Under examination in consultatiOD 
with tbe administrative MinistriesJ 
DepartmeDts concemcd. 

Pending with the State Govern. 
ment with effect from 15th 
March, 1985. 

Undet examination in consultation 
with the A.dministrative Ministries, 
Departments concerned. 
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so. 7 .S.85. ~ ~otor Vehicl~s (West 
BemaaJ Amendment) Bill, 198~ 

Under examinfltion in 'consultation 
1!Vi~h' tPc, ~:d~i~istrative 'Ministries/ 
Depart,ments concerned. 

S 1. 19.6.8 S The Code or Criminal Proce-
dure (West Bengal Amendment) 

Peftding with tbe State Govern~ 

ment since 3.9.85. 
Bill, 1985 

52. 8.1 0.85 Tbe West Bengal ReHJious 
Buildings and Places Bill, 1 98 S 

Undet examination in consultation 
with the administrative Ministries 
Departments concerned. 

53. 22.1 0.85 The Mahesb Bhattacharya 
Medical Collqe and Hospital 
(Taking over of Management 

Under examination in consultation 
with t,be administrative Ministries/ 
Departments concerned. 

and Subsequent Acquisition) 
Bill, 1-985 

54. 22.10.85 The Code of Criminal Proce- Under examination in consultation 
with tbe ad'!liDi~trative Ministries/ dure (W~8t Ben8aJ Third 

Atnendu)t;.nt) Bill, 1985 Departments concerned. ' 

SSe 22.1 O~8S The Official Trustees (West 
Bengal Amendment) Bill, 1985 

Under eX9mination in consultation 
with the administrative Ministries! 
Departments concerned. 

Functions of National Wasteland 80ard 

3496. SHRIMATI JAYANTI PAT-
NAIl{: Will the PRIME MINISTER 
be pJeased to state ~ 

(a) the main purpose aDd functions 
of the National Waste Land Board; 

(b) tbe works u,ndertaken by the 
National Waste Land Board since its 
establishment; and 

(C) the details tbereof ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS .(SHRI Y.R. A}\TSARI): (a) 
to (c). 'Fbe main purpose and functions of 
the National Wastelands Development 
Board are (i) to coordinate and catalyse 
p[~ammes which would enable the coun-
try, to acbieve a target of planting 5 
million hectares a year; (ii) to increase 
tree and other green cover on wastelands; 
(jii) to develop a people"s mevement for 
affor~statjoD; and, ~v) to fulfil (uelw(lod 
and fodder needs of the people. 

2. To achieve these objectives, the 
States have been asked, inter o/ia, to 
identify wastelands, set up new nurseries 
in the people's sector, provide tree pattas 
to the landless and other rural poor, 
involve voluntary agencies and other non-
government organisations and intensify 
efforts on extension and training. 

3. A Pilot Project for setting up of 
Tree Growers Cooperative Societies has 
been drawn up which would be imple-
mented by the National Dairy Develop-
ment Board in the initial stages. 

4. As against an achievement of 1 .26 
Million hectares in 1984-85, the States 
have been requested to step up the target 
to 3.25 million hectares for 1986-87 
through funds in the forest, rural develop-
ment and soil conservation budgets. 

Achievement ane Expenditure on 
Antarctica Programme 

3497. SHRI SANAT KUMAR MA~_ 
DAL: \ViJl the PRIME, MINISTER be 
pleased to state: 



,.21 Wrltt.m ~1I8Wn" DECEMBER 11. 1985 , Written c4nnm, 122 

{a) the total eibonditure SO" ~far 00 
tb~ _ Antarctica Programme and the relults 
achieved therefrom; 

(b) the amount allocated for Antar. 
ctica Prolr8mm~"durinl the Se~enth Five 
Year Plan' (1'985'.90) and the results 
expected to be achieved therefrom; and 

(c, bow the results from experiments 
from v~jous types of explorations con-
ducted by the previous expeditions and 
data collected by them have been utilised, 
industrially, logistically? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH. 
NOLOGY AND IN THE DEPART. 
MENTS OF OCEAN DEVELOPMENT, 
ATOMIC ENERGY, ELECTRONICS 
AND SPACE (SHRI SHIVRAJ V. PA-
"TIL): (a) The total expenditure so far 
on the Antarctic Programme is approxi. 
mately Rs. 15. 75 crores. During these 
expeditions, India established a perma-
nently manned station at Dakshin Gango-
tri which provides the basic infrastructure 
facilities for continuing the scientific rese-
arch programmes in Antarctica As a 
result of scientific work· carried· out by 
India. the country has gained tbe status 
of a Consultative Party to the Antarctic 
Treaty and bas been admitted as a fuJI 
member to the Scientific Committee on 
Antarctic Research. 

(b) The amount allocated for the 
Antarctic Programme during the Seventh 
Five Year Plan is Rs. 45 crores. During 
tbe, next five year, it is proposed to cover 
larger and larger areas of Antarctica and 
establish additional stations and continue 
scientific work in the identified tbrust 
areas of geology, biology and meteoro-
logy. 

(Cl it is too early to apply the data 
conected from Antarctic Expeditions for 
industrial application. On the logistic 
side, tbe data collected from Antarctica 
have been useful and these have been 
utiJised in planning future expeditions. 

Social Forestry in West Bengal 

3498. SHRI SANAT KUMAR MAN. 
DAL: Will the PRIME, MINISTER be 
pleased to state ~ 

(a) the broad outlines of tbe PJab 
formulated to replenish forest cover dur-
ing the Seventh Plan and hs total capiial 
outlay involved; and 

(b) the amount earmarked ror under. 
taking the action programme in tbe Sun. 
darbans Area in West Bengal in the 
spheres of the Centrally .. sponsored aocial 
farestry schemes including rural fuelwood 
plantations, the bridging of gap between 
demand and supply for industrial wood 
requirements, the conservation of eco-
system and fauna and ftora. increasing of 
plantation under social forestry to meet 
the fuel requirements and choosing of 
new types of indigenous species for faster 
growth and for improving soil and mois-
ture ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRO'JMENT AND 
FORESTS (SHRI Z.R. ANSARI): (a) 
An annual afforestation of 5 million hec-
tares is to be attained during the Seventh 
Eive-year Plan period. Funds to the 
extent of about Rs. 2500 crores is esti-
mated to be available flom the ~vtnlth 
Plan outlays for forestry, rural develop-
ment and soil conservation activities. 

( b) The information is being collected 
and will be placed on the Table of the 
House. 

Visit or PLO Chairman 

3499. SHRI SANAT KUMAR MAN-
DAL: Will the Minister of EXTERNAL 
AFFAIRS be pJeased to state: 

(a) whether the Chairman, Palestine 
Liberation Organisation (PLO) visited 
India in November, 1985 to held tasks 
with the Prime Minister on the West Asia 
situation; and 

(bl if so, the outcome of the talks 
and whether any solution to the long-
standing Palestinian issue is in tbe 
offing? 

THE MINISTER OF STATE IN THB 
MINISTRY' OF EXTERNAL A.FFAIRS 
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(SHRI K.R. NARAYANAN): (a) & 
(b) Chairman Yasser Ara'al visited NeN 
Delhi on November i 8-19, t 985 at the 
invitation of (he Indian Youth Congress 
(I) to address the inaugural session of 
the Non-aligned Youth Conference. 

While in India, be met the Prime 
Minister and during this meeting there 
was a useful exchange of views on the 
Palestine question. 

Pollution by Kaiga Power Plant 
Kamataka 

3500. SHRI S. M. BHATTAM: 
Will the PRlvfE MINISTER be pleased 
to state: 

(a) whether tbe recent dialogue bet-
ween the country's top Nuclear Scientists 
and different environment groups from 
Karoataka tried to thrash out the con-
troversy over the Kaiga Power Plant; 

(b) whether the local. .~ople had 
their apprehensions and mIsgiVIngs about 
the possible pol1ution hazards; and 

(C) whether the matter is resolved to 
thei r satisfaction '1 

THE MINISTER OF STATE IN THB 
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPARTMENTS 
OF OCEAN DEVELOPMENT, ATOMIC 
ENERGY,ELECl'RONICS AND SPACE 
(SHRI SHIVRAJ V. PATIL): (a) 
A meeting was convened by Chief 
Minister, Kamataka at Bansalore on 
25th October, 1985 when Chairman, 
Atomic Energy· Commission, Chairman, 
Nuclear Power Board and other senior 
ofticials of the Department of Atomic 
Energy discussed various issues raised by 
representatives of Environmental Groups. 

(b) Yes, Sir. 

(c) Details of saf'ety approach adopted 
in Nuclear Power Plants aDd various 
measures to prevent environmental pollu-
tion were explained in the meeting. 
Apprebeosioos aDd CODCC11l8 expreucd by 

the Environmental Groups were clarified 
with technical and other details. 

Modernisation of Infrastructures of 
Scieace aod Technology 

3501. SHRIMATI JAYANTI PAT-
NAIl{ : 

SHRI SOMNATH RATH : 

Will the Minister of PLANNING be 
pleased to state : 

(a) whether Government propose to 
attain complete integration of Science and 
Technology by the end of Seventh Plan 
Period; 

(b) if so, fields identified to imple-
ment the proposed plan; 

(c) whether Government propose to 
consolidate and modernise the existing 
infrastructures under this plan; 

(d) if so, steps being taken in this 
regard; and 

(e) details thereof 1 

THE MINISTER OF STATE IN THB 
MINISTRY OF PLANNING (SHRI 
A.K. PANJA) : (a) The approach in the 
Science & Technology sector specially in 
the last decade has been to make Science 
and Technology an essential and integral 
part of all major sectors, and to develop 
capabilities essential for fulfilment of 
science and technology tasks in these 
areas. These efforts would be further 
strengthened during the Seventh Plan 
period. 

(b) Science and Technology com-
ponent with special thrust in the areas of 
engineering, fertilizers, industry, transport, 
communication, irrigation, chemicals etc. 
has been idontitified with tho help of 
capert sroups. 

(c) Yes, Sir. 

(d) and (e). For science and Techno. 
logy to be actively applied, there is Deed 
to Itrenatben tho total cbaiD conail'iq of: 



J 2 S Writte" A.nsw"" AGRAHAYANA 20, 1907 (SAK4) Written A.nswers 126 

basic research, ap~1ied research. design 
aDd development, prototype fabricatioo, 
extension, awareness building, production 
engineering, desiJZD and consultancy and 
production. Modernisation and consoli-
dation of infrastructure facilities would be 
taken up with this objective in view, es-
pecially on a significant basis in some 
selected major sectors of importance. 
Modernisation would include replacement 
of old equipment by contemporary and 
forward looking items. introduction of 
new capabilities into the system, including 
new and skilled human resources, appro-
priate training and retraining programmes. 
The thrust would be on consolidatioQ of 
the existing infrastructure without taking 
up programmes for creation of new faci. 
lities. However, it is also proposed to 
to set up some national facilities in highly 
advanced areas of science and technology 
which can be used by a large 
Dumber of scientists and technologists in 
the country, Som'! of these include: 
A Giant Meter Wave Length Radio 
Telescope, Phytotron and Synchrotron 
Radiation source. Instrumentation has 
also been given high priority as a key 
transectoral and under pinning element 
for modernisation and advanced 
scientific research. Emphasis would be 
placed on the setting up of an appropriate 
national science and technology infor. 
mation sy~tem. 

The relevant areas where special em-
phasis has been given include: Micro-
electronics. Informatics and Telematics. 
BiotechnC'logies, Material Sciences, 
Oceanography, Earth and Atmospheric 
sciences and Modern Biology etc. 

{Translation] 

Recommendation of Tiwari Committee 

3502. SHRI MOOL CHAND 
DAGA: Will the PRIME MINISTER 
be pI~ased to state : 

( a) whether lt ls' a fact that Tiwari 
Committee had given a' suggestion in 
September, 1980 to the effect that the 
environment protection should be included 
in the Concurrent List under Seventh 
Scheduled of the Con'stitution to enable 

I the Union . (}overnment to enact legis ... 

lation on important aspects of eDVirOD-
ment; and 

(b) if so, whether Government pro-
pose to take any action thereon and jf 
not the reasons therefor ? , . 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT· AND 
FORESTS (SHRI Z. R. ANSARI): (a) 
Yes Sir. 

(b) The recommendation has been 
accepted and action is underwa),. 

[ EnlllishJ 
Di~barge of Toxic Exhaust Emuents in 

Metropoiltan Cities 

3503. SHRI ANAND SINGH: 
SHRI MAHENDRA SINGH : 

Will the PRIME MINISTER be 
pleased to state: 

(a) whether a study ha~ been carried 
out by the Indian Institute of Technology, 
New Delhi in regard to discharge of toxic 
exhaust effluents into the atmosphere 
in Bombay, Delhi and other metropolitan 
cities. 

(b) if so, details thereof; the figures 
regarding average daily discharge of 
various toxic gases and vapour jike 
Carbon Monoxide. Sulphur dioxide etc. 
in each metropolis ; and 

(c) the steps contemplated to mini. 
mise the discharge of these effluents ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI): (a. 
The Indian Institute of Technology, New 
Delhi has carried out such a study fo"r 
Delhi. 

(b) The details of the average daily 
discharge of various toxic gases and 
vapoun etc. in Delhi are summarised in 
the attached statement. 

( c) The concerned agencies have ~n 
a~ked to amend the Motor VebicJes Act 
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and enforce vehicular emission control (i) 2.24 times the .Ie prescribed 
measure to reduce air pol1ution. Air limit, at KJnpWQ Camp Cross-
Pollution Zoees have be 'n notifi~ uDder ioa; 
the provisions of tbe.Air (Prevcntion and 
Control of Poll olioo) Act' aDd the State 
Pollution Boards have been asked to 
eaforce strict po~luupn CQDtJ:ol mea~UlCS, 
Bmi.iOD standards for vario~s air POllu~
iD, industries have beeD prescribed. 

Statement 

Pollutant-Suspend('d Particulate Matter: 

The concentration of suspended parti-
culate matter (SPM) (a pollutant group 
whicb can lead -to irritation/damage of 
eyes, respiratory problems ~art fr~m 
b.!ing toxic .to plant and 80lmal specIes 
and corro~ive to metal structures and 
other materials) is biabcr tban the pre-
scribed limit, in all tbe beavy traffic 
junctions monitored. 

The SPM level was found to be : 

(i) 5.36 ti~ea tbe prescribed limit 
at R-adbu Cinema Cbowk, 
Shahdara. 

(0) 3 8 times the prescribed limit at 
Kinpway Camp Crossing; 

(iii) 4.2 times tbe prescribed limit at 
Nirman Vibar Chowk; 

(iv) 3.44 times tbe prescribed limit at 
Atbraaa CIlplJk; 

(v) 3 times tbe prescribed limit at 
Palika ·BaZar CrOSsin8. 

At other tr~c junctions tbe ftaures 
.• .1 trPrO I. ! 8 to '~ tlmel 'tbe' p~
scribed'lafe limits. 

2. PollulQIII-Carbo.lIIfIIIDxilk: 

n.·~U'aJiq~ of.~)xl~ ~~ 
(CO) (a highly JW) PP~ t¥t 
C&UIeS headache, dizzineaa. lauitude even 
when P'OICDt in ~tk»DI aa ~l 
.. 30 putljlllilliQD, aad ~,be fa~ in 
hilb COD"Dtratioos) are fOUDd .to be : 

(ii) 2.48 times tbe lafe prescribed 
limit, at Radbu Cinema Chowk, 
Sbabdara. 

(iii) 2.6 times tbe safe . prescribed 
limit, at Nirman Vihar Cbowk. 

At other traffic junctions sucb as 
Palika Bazar Crossing, Ashram Cbowk 
etc. the (CO) levels are also fairly biab 
but within prescribed Jimits. 

3. Poilu/mit-Nitrogen Oxides (NO)x. 

The concentrations of oxides of Nitro. 
gen (NO)x-{a sroup of pollutants tbat 
cause skin irritation, tears in eyeS" and 
Jead to pbotochemical smog arc found 
to be : 

(i) 6. 7 times the prescribed limits at 
Radhu Cinema Chowk Sbaha-, 
dara; 

(iO 5.8 times the prescribed Jimits at 
Ni~illl Vih~r Cbowt;' 

(iii) 3.1 times the prescribed limits at 
Kingsway Camp Crosslns. . 

.. • Pollutatlts-_~u_/phur di()xifik (~O 2) and 
Lead : 

WIUIo the S.ulphur 4jo~de So. COD~ 
centratiODJ atO (oUQd lQ ~ within ~q:ah .. 
ambient lead, Concentrations are 2 micro.. 
gram/metre 3 and above at aU tbe traiBe 
junct.i~ns m~nitorc:ct. 802 causes plant 
damaac and rc.piratory ailments while 
lead presence in human blood leads -to 
brain (2aJDaF. • 

, (' '''. 
DetDocratic set up for Ualoa Territories 

3~O~. 88ttl V.s. ~l:lNA IYBR : 
Will lAw "~tOJ of HOMB 'AFFAIRS be 
..... to '",to : . 

-(,l ~ ~ lito P~~~~. ~errito~. 
~cll itl'fJ ~t ~i~ d~JDPc~tiC ~t ~" 
lQc~ LefWaJivo AllCmblr or T,~dtotfal 
CouDcil;and 
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(b) whether Government propose t,o 
e!tablish Legislative- Assembly or Tern-
torial Council in each of those Union 
Territories ? 

THE MINISTER OF HOME AFFAIRS 
(SHR[ S.B. CHAYAN): (a) The 
Union Territories of Andaman and 
Nicobar Islands, Cbandigarh. Delhi, 
Dadra and Nagar Haveli and Laksha-
dweep do not have Legislative Assemblies 
even though some sort of democratic set 
up exists in these Union Territories. 

(b) No such proposal is under COD .. 

sideration af present. 

Tllrgcts fixed fo::, ~ ::e Sixth Five Year 
Plan under ~Lc Social Forestry 

Project in \\Iest Bengal 

3505. 
MUNSI: 

SHRI PRIY A RANJAN DAS 
Will the PRIME MINISTER 

be pleased to state: 

(a) whether physical targets were 

fixed for the Sixth Plan pc :iod under the 
externally aided Social Forestry Project 
seeking to improve the wonj-fuel resource 
situation in rural areas and amelioration 
of the agro climatic environment in West 
Bengal; 

(b) if so, the details of !he Sixth 
Plan targets and the actual achIevements 
in West Bengal during 1980.85; and 

(c) the reasons for shortfalls, if any ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI): (a) 
Yes, Sir. 

(b) World Bank aided social fo~estry 
project in West Bengal wa& launched for a 
period of 6 years form 1981-82 to 
t 983.87. The physical targets fixed 
over the entile project period and four 
years of the 6th Plan (1981-85) and the 
actual achievements upto 1 984-85 are as 
under: 

---
Planting Activity Physical Targets (ba.) Physical Achieve-

----------- ments (ha.) 

Farm Forestry 

Village Woodlots 

Strip Plantations 

Rehabilitation of 
Degraded Forests. 

Total: 

1981-87 

52,000 

6,00(} 

20,000 

15.000 

93,000 

(c) There is no shortfall in overall 
achievements except in the case of village 
woodlots which was due to non-avail-
ability of suitable lands. 

Target for additional Resource 
Mobilisation 

3506. SHRI PRIYA RANJAN DAS 
MUNSl: Will the Minister of PLAN-
NING be pleased to state : 

(a) whether the Planning Commission 

1981·85 (1981-85) 

25,520 36~861 

3,580 1,639 

9,500 10,147 

7,500 14,430 

46,100 63,077 

has suggested any target for addicional 
resource mobilisation by the State Gove-
rnment of West Bengal to finance Public 
Sector Outhy during the Seventh Plan 
period 

(b) if so, the details thereof; 

(c) the target and actual achievemtnt 
by Government of West Bengal in the 
matter of mobilising reSOurces doring the 
Sixth Plan period; 
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(d) the views of the State Government 
about the target suggested by the Planning 
Commission for Seventh Plan; and 

(e) tax and non-tax measures propo-
sed for adoption by the Government of 
West Bengal for mobilising additional re. 
sources for the Seventh Plan ? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF PLANNING (SHRI 
A.K. PANJA): (a) and (b). The tar-
get for additional resource mobilisation 
for financing the public sector plan outlay 
of West Bengal during the Seventh Plan 
period hac; been fixed at Rs. 1582.84 
crores in consultation with the State 
Government. 

(c) Against the original estimates of 
fotal resource mobilisation by the State 
Government of Rs. 28 I 9.74 crores inclu-
ding additior.al resource mobilisation of 
Rs. 512.33 crores for the Sixth Plan, the 
latest estimates of the resources raised by 
the State Government are placed at R~. 
930.86 crores inclusive of additional re-
source mobilisation of Rs. 746.78 crores. 

(a) '[he targ~t for the Seventh Plan 
has been approved by the Plan'1ir,~ 
Commission in consultation with th.e State 
Government. 

(e) The specific tax and nOD-tax mea-
sures for realising the additional resource 
mobilisation target will be decided by the 
State G<lvernment on year to year basis 
during the Seventh Plan period. 

American Aid To Afghan Insurgents 

3507. SHRI B.V. DESAI: Will the 
Minister of EXTERNAL AFFAIRS be 
pleaSed to state : 

(a) whether it is a fact that any move 
of US to rai&e the quantity and quality 
of aid to the Afghan insurgent bas serious 
implications for India; 

(b) if so, whetber the aid is delivered 
through Pakist:tn as is the view of several 
Americans considered Knowledgeable on 
Afghan situation; and 

(c) the reaction of Government in the 
matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTEANAL AFFAIRS 
(SHRI K,R. NARAYANAN) (a) to (c). 
Government of India has seen media 
reports regarding US decision to step up 
aid to Afghan rebel groups. According to 
these media reports most of this aid is 
channelised through Pakistan. India is 
opposed to outside interference and inter-
vention, and stands for a political settle-
ment of the afghan issue, which takes in .. 
to account the legitimate int~rests of all 
concerned. In this context. India sup-
ports UN Secretary General's initiative on 
Afghanistan. It is India's view that any 
external fuelling insurgency in Afghanist-
an will only complicate the situation and 
deJay a political sattlement. The US Go-
vernment has been informed of the views 
of the Government of India. 

Outcome of Di~cussioD held wj!b US 
Officials 

3508. SHRI B.V. DESAI: Will the 
Minister of EXTERNAL AEF AIRS be 
pleased to state: 

(a) whether the U.S. Under Secretary 
of State for Political Affairs and Special 
Assistant to President visited India in Sep-
tember, 1985 and had discussions with 
our senior officials; and 

(b) if so, the subjects discussed and 
the outcome thereof ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI K.R. NARAYANAN) : (a) Yes 
Sir. 

(b) The discussions centred around the 
situation in South Asia like developments 
in Sri Lanka, the fortbcoming SARC 
Summit~ Indo.Pakistan relations and 
Afgbanistan. India's known concerns 
about the non-peaceful dimensions of 
Pakistan's nuclear pr ograDlme were also 
reiterated. 
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Report of High Powered Technology 
Policy Implementation Committ~e 

3509. SHRI D.V. DESAI: Will the 
Minister of PLANNING be pleased to 
state : 

(a) whether high.powered Technology 
Policy Implementation Committee has 
submitted a bJue .. print for the esabJish-
ment of a technology forecasting mecha. 
nism in the country; 

(b) . if so, details of the report sub-
mitted by the Committee; 

(c) whether Government have exami-
ned all the recommendations made in the 
report; and 

(d) if so, to wha t extent they have 
been examined and what are the steps to 
be taken to implement them ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
A.K. PANJA) (a) Yes, Sir. 

(b) to (d). The matter is still under 

Government's consideration. 

Grant to Voluntary Organisations For 
The Welfare Schemes for 

Aged 

3510. SHRf MOOL CHAND 
DAGA : Will the Minister of WELFARE 
be pleased to state: 

(a) the names of the voluntary orga-
nisations and the total amount provided 
to each of them by the Department of 
Social Welfare for the welfare schemes 
for aged during the last three years ; 

(b) the criteria on which this amount 
is made available to these organisations 
a)ongwith the number of aged benefited 
there by ; and 

(c) whether Government have issued 
any guidelines and ever get any surv~y 

conducted in this regard 'I 

THE DEPUTY MINISTER IN THE 
MINISTR Y OF WELFARE (SHRI 
GIRIDHAR GOMANGO): (a) to (c). 
A statment is given below. 

Statement 

The names of the Voluntarv Organisations· receiving Grants with number of beneficitJries 
and purpose dUling 1983.84, 1984-85 and 1985-86 (UpIO November, 1985) , 

S. No. Name of the Volun-
tary Organisation 

1 2 

1. HeJpage India, I, Jai Singh 
Road, New Delhi. 

2. Helpage India, I, Jai Singh 
Road, New Delhi. 

Grant 
released 

3 

1983-84 

Rs. 1,60,650 

Rs. 57,352 

No. of aged benefitted 
and the purpose for 
which grant released 

4 

For providing mobile 
medicare to 20,000 
aged persons. 

For organising 5 camps 
each consisting of 2S 
workers of middle class 
engaged in age care 
Services. 



135 Wrlttm Answ." DECEMBER 11, 1 985 Jil'ritta Answ,rs J 3 G 

1 2 3 4 

----------------------------------------------------------------
3, Guild of Services, 

29, Casa Major Road, 
Egmore, Madras, 

4, Fr, Muller Charitable 
Institutions, Kankanady, 
Mangalore. 

. 5, Women's Coordinating 
Council, SIt, Red 
Cross Place. 
Culcutta 

6. Age-Care India, 
A-67, N.D.S.E., 
Part-II, New Delhi. 

1. Pramod Van Anand Dham 
Chitrakut. Dist. Sat6a, 
Madhya Pradesh. 

2. Fr. Muller Charitable Insti-
tutions, Kankanady, Man-
galore. 
(Continuing Programme) 

3, Age-Care India, A-6 7, 
N.D.S.E., Part-II N. Delhi. 
(continuing programme) 

4. Guild of Services, 29, Casa 
Major Road, Egmore, 
Madras, . 
(continuing programme) 

5, Samaritan Society, Palai, 
Kerala. 

Rs, 60,626 

Rs. 20,000 

Rs. 39,980 

Rs. 40,500 

1984-85 

Rs. 7,470 

Rs. 2 ~,300 

Rs. 41.580 

Rs. 15,626 

Rs. 62,500 

For providina nutri-
tional support to 70 
aged in Madras slums 

and one rural centre. 

Fer providing medical 
support 100 aged T,B. 
patients in four rural 
centres around Mang-
alore • 

For providing resi-
dential care to 20 
destitute aged women 
and sponsorship for 50 
low income near de .. 
stitute aged women. 

For providing gedatric 
health check facilities 
to 1200 aged persons 
and for a day care 
centre for 30 aged 
persons. 

For age care services 
to 30 aged persons. 

For providing medical 
support to 1 00 T .B. 
patients in four rural 
centres around Mao-
galore. 

For providing geriatric 
health check up facili-
ties to 1200 aged per-

sons and for a day care 
centre for 30 aged per-
sons. 

For providing nutri-
tional support to 70 
aged in Madras slums 
and one rural centre. 

Taken grant for cons-
truction of a bome (or 
50 aged. 
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6. All Bengal Women's Union, 
89, Elliot Road, Calcutta 

7' Women's Coordinating Coun~ . 
cil, 5/1, Red Cross Place, 
Calcutta. 

8. Helpage India, 
I, Jai Singh Road 
New Delhi, 
(continuing programme) 

9. Women's Coordinating Council~ 
5/1, Red Cross Place, 
Calcutta, 
(continuing programme) 

1 0. Helpage india, 
1. Jai Singh Road. 
New Delhi .. 
(continuing programme) 

It. Indian Association of Retired 
Persons 
Gohil Houl)e 
Lady Jamshedji Road 
l\(ahim, Bombay. 

12. Dharampuri Madhar Sangam 
Venketa Sarma Road 
Dbarampuri 
Tamil Nadu, 

13. M atru Sewa Sangh 
Sitba Building 
North Ambazari Road 
Nagpur. 

14. lJharatiya Adim Jati 
Sevak Sangb. 
Delhi, 

3 

Rs. 1,10,700 

Rs. 50,000 

Rs. 46,237 

Rs. 36,976 

Rs. 59,325 

Rs. 11, ~OS -

Rs. 49,725 

Rs. 1,00,000 

Rs. 60,88~ 

4 

Taken grant for pro-
viding residential care 
to 25 old destitute, 
disabled fallen women. 

Taken grant for cons-
truction of a Home 
for providiv residen-
tial care to ~O destitute 
women. 

For organising 5 camps 
each consisting of 
25 workers of middle 
class engaged in age 
care services. 

Residential care to 
20 destitute aged wo-
men and sponsorship 
for 50 low income 
near destitute aged 
women. 

For providing mobile 
medicare 20,000 aged 
persons. 

For running a day 
care centre for 50 
aged persons. 

For providing services 
to 25 aged women 
(60+ ). 

Taken grant for cons-
truction of a Home 
for 50 aged persons. 

For providinlg day 
care centre services to 
75 aged perS8DS in 
rural/tribal areas. -------------------------------------------------------------------
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1 2 3 

1985.86 (Plan) 

1. Poona Blifld Men's Association Rs. t ,00,000 
82, Rasta Peth 
Pune. 

2. St. ~oseph 's Cluny Hospice 
Cod\tent 

Rs. 45,675 

4, Laporte Street 
Pondichery. 

3. Age.Care India Rs. 32,400 
A-67, N.D.S.E., 
Part-II 
New Delhi. 

4. Guild of Services Rs. 17,820 
29, Casa Major Road 
Egmore, Madras. 
(Additional covc:rage) 

5. Women's Coordination Council Rs. 8,100 
5 II, Red Cross Place 
Calcutta. 
(Additional coverage) 

6. Dharampuri Madhar Sangam Rs. 31,714 
Venketa Sarma Road 
Dharampuri 
Tamil Nadu. 

7. Cheshires Homes India Rs. 50,940 
28, Casa Major Road 
Egmore, 
Madras. 

1985-86 (Non-Plan) 

1. Bharatiya Adim Jati 
Saogbl New Delhi. 
(COD tinuing programme) 

2. Arge-Care India, 
A-67 .. N.D.S.E .• 
Part-II, New Delhi. 
(continuing programme) 

Rs. 40,590 

Rs. 39,990 
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4 

Taken grant for cons. 
truction of a Home 
for SO aged persons. 

For providing services 
to 75 aged persons. 

For providing day care 
centre facilities to 60 
persons. 

For providing nutri-
tional support to 80 
aged in Madras slums. 

For sponsorship to 
50 low income near 
destitute women. 

For providing services 
to 25 aged women 
(60+ ). 

For repair of building 
for housing 100 aged 
persons. 

For providing day care 
facilities to 50 aged 
persons. 

For providing geriatric 
health check up faci-
lities to 1200 aged 
persoDs and for a day 
care centre for 30 aged 
persons. 
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3. Guild, of Services, 
29, Casa Major Road, 
Egmore, Madras. 
(continuing programme) 

4. All Bengal Women's 
Union, 89, Elliot 
Road, Calcutta. 
(continuing programme) 

5. Fr. Muller's Charitable 
Institutions, Kankanady 
Mangalore. 
(continuing programme) 

6. Pramod Van Anand Dbam 
Chjtrakut~ Satna 
Madhya Pradesh. 
(continuing programme) 

7. Women's Coordinating 
Council, 5/1, Red 
Cross Place, Caluctta. 
(continuing programme) 

8. Helpage India, 
New Delhi. 
(continuing programme) 

9 . Age-Care India, 
New Oeihi. 
(continuing programme) 

Criteria and Guidelines 

Orants are given to regisler~d voluntary 
organisations which have at least two 
years experience and competence to take 
up the Scheme, are weJl managed stable 
organisations and not run for any profit 
and where services arc open to all without 
distinction of class, religion, etc. 

3 

Rs. 15,626 

Rs. 1, to, 700 

Rs. 27,000 

Rs. 6,270 

Rs. 37,854 

Rs. 1,32,5 29 

Rs. 39,285 

4 

For providing nutri-
tional support to 70 
aged in Madras slums 
and one rural centre. 

For construction of 
building for providing 
residential care to 25 
old destitute, disabled, 
faIled womeo. 

For providing medical 
!Zupport to 100 aged 
T.B. patients in four 
rural centres around 
Mangalore. 

For maintenance ser-
vices of 30 aged per-
sons. 

Residential care to 20 
destitute aged women 
and sponsorship to 50 
low income near desti· 
tute aged women. 

For providing mobile 
madicare facilities to 
1 5, 7 8 8 aged persons. 

For providing geri-
atric health check up 
facilities to 1200 aged 
persons aDd for a day 
care centre for 30 aged 
persons. 

Grants are given for c(lnc;truction, 
extension, repair aDd rent of buildings, 
salaries of staff to run the Scheme, cost 
of furniture and equipments and other 
necessary contingent expenditure. 

The Ministry has not conducted any 
survey of voluntary organisations working 
in the field of welfare of the aged. 
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[Translation) 
Clearance of Forest Since Independence 

3511. SHRI MOOL CHAND DAGA: 
Will tbe PRIME MINISTER be pleased 
to state: 

(8) whether it is a fact that 42 lakh 
hectares of land has been cleared of 
forest since independence ; 

(b) the area of new land, in hectares, 
where afforestation bas been undertaken 
and the total expenditure incurred on it 
till now; 

(c) the extent cf land affected by 
erosion; and 

(d) the steps being taken by Govern .. 
ment to check land erosion, the amount 
spent on this item so far C'nd the extent 
of land saved from being damage by 
erosion? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT ANt) 
FORESTS (SHRI Z.R. ANSARI): 
(a) About 43 lakh hectares of forest 
have been diverted to non-forest uses 
since independence. 

(bl 29530 l6 hectares have been 
afforested under social fortstry between 
tbe years 1951·85 at a total cost of 
Rs. 446 crores. 

(c) 132 million hectares of land in 
the country is affected by erosion. 

( d) To check erosion the following 
schemes are being implemented: 

(i) Soil Conservation in the catch-
ments of River Valley Projects. 

. (ii) Integrated Watershed Manage-
ment in the eatchment of flood 
prone rivers. 

(iii) Pilot programme for control of 
shifting cultivatioD. 2.09 million 

heCla res of land subject to erosion 
have been treated so far at a 
total cost of Rs. 211.83 crores. 

Non-Plan Expenditure during 
Sixth Plan 

3512. SHRI MOOL CHAND DAGA: 
Will the ~1injster of PLANNING be plea. 
sed to State: 

(a) ti-le details of the non-plan 
expenditure during the Sixth Plan show. 
iog the amount earmarked and 
actually spent by the Centre, elch State 
and Union Territory in the country; 

(b) the names of States which had 
DO overdrafrs during the entire period 
of the Plan for completing the plan 
targets; and 

(c) the steps being taken to regulate 
the expenditure at all levels ? 

THE \1INISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI A.K. 
PANJA) : (a) The original and latest 
estimates of non-plan expenditure during 
the Sixth Plan period (1980-85) of 
Centre including Union Territories and 
of each State are given in tbe statement 
attached 

(b) Excluding the States of Jammu 
& Kashmir and Sikkim, which do not 
bank with [he Reserve Bank of India, 
there was no State which had not resorted 
to overdraft as some time or other 
during the period of Sixth Plan. 

(c) Instructions have been issued 
recently to various Central Ministriesl 
Department" to take effective steps to 
curb non-essential expenditure and affect 
a mjnimum of 5% reduction in the 
total non· plan plovision made in the 
Budget Esfmates for 1985-86. A Group 
has also been set up under the Chairman-
ships of cabinet Secretary to review all 
plan schemes as well as non.Plan expendi-
ture of the different Ministries/Depart-
ments of the Central Government in order 
to identify all those activities which have 
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Jost their utility and to conserve resources 
which could be redeployed for better 
utilisation in more- needed areas, 

In order to relieve the strain on the 
States' reaourc:es caused by the deficit 
generated by them in earlier years, tho 
Centre has provided a medium term Joan 

of Rs. 1628 crores in tbe current year 
to tbe States. The Centre bas also 
advised tbe States to' improve tax 
collections and control non-plan ex~ndi ... 
ture so that tbey finance their approved 
plan outlays in tbe current year without 
resort to overdrafts with the Reserve 
Bank of India. 

Statement 

(Rs. crores) 

Original Estimates Latest Estima tes 

A. Centre including Union Territories* 67485 82785 

B. States 

1. Andhra Pradesh 4739.00 6669.96 
2. Assam 1509.00 2247.48 
J. Bihar 3926.00 5847 .. 45 
4. Gujarat 3619.00 4804.14 
5. H~ryana 1237.00 1584.66 
6. Hjmacbal Pradesh 698.00 1027.01 
7. Jammu & Kashmir 1053.00 1314.35 
8. Karnataka 3660.00 4626.88 
9. Kerala 3145.00 3765.52 

) O. Madbya Pradesh 4276.00 5986.06 
11. Mabarashtra 8242.00 9818.82 
12. Manipur 268.00 363.44 
13. Meghalaya 218.00 334.51 
14. Nagaland 330..00 531.58 
15. . Orissa 2128.00 2849.75 
16. Punjab 1935.00 2764.85 
17. Rajasthan 2952.00 4113.90 
18. Sikkim 69.00 77.81 
19. Tamil Nadu 4746.00 6001.96 
20. Tripura 273.00 430.74 
21. Uttar Pradesh 6880.00 8114.72 
22. West Bengal 5206.00 6698.30 

-------------------
Total (States) 61089.00** 79973~95 

*Includiog Doo-plan revenues expenditure of the Union Territories witbout legislatures 
and Don'-plan revenue expenditure, net of revenue receipts, for the Union territories 
\Prith legislatures. 

··Sinco adjusted. 
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[English] 

Perspective Plan for Decade 

3513. SHRI VIRDHI CHANDER 
JAIN: 

SHRI JAGANNATH PATT. 
NAIK: 

Will the Minister of PLANNING 
be pleased to state : 

(a) whether Government propose to 
draw up a perspective plan for the 
decade beginning from the year 2001 to 
tackle the problems like food supplies, 
housing, health and sanitation, power, 
etc., arising out of increased population; 
and 

(b) if so, when the plan will be drawn 
up? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
A K. PANJA): (a) & (b). No, Sir. 
However the Seventh Five Year Plan 
(1985 .. 90) Document contains a Chap-
ter on "DeveJopmen t Perspective: 
Towards the year 2000," Vide Chapter 2 
Vol-l thereof. At present, there is no 
proposal to draw up any perspective 
plan beyond 200 t, integrating'tbe require-
ments relating to food supplies, housing, 
health and sanitation, power etc. for the 
increase in the populatioD. 

[Translation] 

Fund for Desert Development and 
Designated Hilly Area 

3514. SHRI VIRDHI CHANDBR 
JAIN: Will the Minister of PLAN-
NING be pleased to state: 

(a) the amount allocated by Union 
Government for desert development and 
designated billy areas develapment, 
separately, ucder the Special Regional 
Development Programme in the Seventh 
Five Year Plan; 

(b) the population likely to be 
covered under the two programmes; 

(c) the areas covered by the two 
programmes; 

(d) whether it is a fact that adequate 
funds have not been allocated for desert 
development programme in view of 
its population and the area covered 
as compared to the hilly areas develop-
ment programme; and 

(e) if so, what remedial steps are 
proposed by Union Government to ensure 
equal treatment? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
A.K. PANJA): (a) to (c). The plan 
allocation, population, and area covered 
by the two programmes are as foHows : 

Allocation jPopulation I 
Area 

Hill Area Development 
Programme (HADP) 

Desert Development 
Programme (DOP) 

1 2 3 

1. Outlays in Seventh 
Plan (1985 .. 90) 
(in crores) 870.00 245.00 

2. Population as per 
1981 cencus 
(in lakbs) 448.00 149.67 

3. Area (in thousand 
SQ. kms.) 229.20 348.00 
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(d) No, Sir. Area and population 
alonc are not tbe relevant parameters 
for comparison of these two programmes. 
While the Hill Area DeYe}opment Pro-
gramme (HADP) is multi.sectoral, the 
Desert Development Programe (DDP) is 
mainly oriented towards agriculture and 
allied activities. 

(e) Question does Dot arise. 

National Desert Parks in Jaisa'mer and 
Banner Districts of Rajasthan 

3515. SHRI VIRDHI CHANDER 
JAIN: Will 'the PRIME MINISTER be 
pleased to state : 

(a) the details of progress made so 
far in the National Desert parks set up in 
laisalmer and Barmer districts of Rajas-
than; and 

(b) the provision made in the Seventh 
Five Year plan for the development of 
these National Parks and tbe targets 
proposed? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI): (a) 
According to information furnished by 
the State Government of Rajasthan, the 
following developmental works have been 
inter alia undertaken so far in tbe Desert 
National Park in Jaisalmer and Barmer 
Districts: 

(i) An area of 4550 bectares has 
been fenced to develop forage for 
the wildlife and to maintain the, 
desert habitat from ferther degra. 
dation. 

(ii) For making available water in 
the area, two tube wells, five nad-
dies, six guzzlers and eight tanks 
have been constructed. 

(iii) Ten protection posts have been 
established in the area and a 
mobile squad created to prevent 
poaching of wildl4fe. 

(iv) One wood fossil park has been 

developed at Akal and is being 
maintained. 

(v) Reseeding and plantation work 
has been taken up in the protec-
ted area. ' 

(b) The State Government of Rajas-
than have made a provision of Rs. 
100.00 lakhs for the development of this 
national park in the seventh five year 
plan. Tbe Central Government have 
approved an outlay of Rs. 247.00 lakhs 
for the development of this national park 
out of Which an expenditure of Rs. 
t08 .97 lakhs only has been reported upto 
the end of the Si.dh Five year plan. For 
1985.86, a provision of Rs. 7.91 lakhs 
bas been made for tbe protection of the 
desert habitat, regeneration of desert fiora, 
water conservation and development, and 
maintenance of fossil park at Akal. 

[English] 

Achievements under Atomic ED~ 
Programmes 

3516. SHRI VIRDHI CHANDER 
JAIN: Will the PRIME MINISTER 
be pleased to state : 

(a) the details of achievements in the 
power, medicine and agriculture sectors 
under the Atomic Energy Programmes; 

,(b) . the target set in the Seventh Plan 
fQr abo\;e sectors; and 

(c) the achievements made in Rajas. 
than and Gujarat and those envisaged in 
the Seventh PJan, sector-wise ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT, 
ATOMIC ENERGY, ELECfRONICS 
AND SPACE (SHRI SHIVRAJ V. PA-
TIL): (a) Details of achievement under 
tbe Atomic Encrgy programme in various 
sectors are as foHows : 

(1) Power 

The three atomic power stations 
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at Tarapur, Kota and KaJpakkam 
have generated 15613 Million 
Units upto the end of Ylth Five 
Year Plan. The Madras Atomic 
Power Station at Kalpakkam is 
the first atomic power station 
which has been designed, engine-
ered, built and commissioned indi-
genous)y. 

(2) Medicine 

(i) Setting up of facilities for 
providing service, training 
and research in the applica-
tions of radioisotoPes in in-
vestigations, diagnOSis and 
treatment of human diseases. 

(ii) Achieving capability and self 
sufficiency in the production 
and supply of radioisotopes 
to meet tbe demands of the 
above activity at the national 
level. 

(iii) Establishment of facilities 
and providing service for the 
radiation steri lisation of 
medic:.ll products on a com-
mercial scale. 

(3) Agriculture 

Six new varieties, two of arhar, 
one each of moong, urid, ground-
nut and jute have been released 
and notified by the Ministry' of 
Agriculture for cultivation by tbe 
f~rmers. This yea,r ( 1 985) over 
300 tonnes of seeds of arhar and 
moong were . produced by tbe 
Mah~ra&h.tra State Seed Corpora-
tion, Punjabrao Krishi Yidyapeath, 
Akola and Mahatgla Pbule Agri-
cu,tural University, Raburi for 
growing Trombay varie~jes 00 
abQut 20,000 hectares. Several 
other varieties are at diffe~eoce 
stages of testing in the cc)ordina-
ted programmes of the Indian 
Council of Agricultural Research 
or the Agricultural Uniyorsi~iCf. 
Based on the experiments CarriC<i 
oot at BARe, Rashtri,a Cbemi-

call and Fertilizers Ltd., Bombay, 
has set up a pilot plaut to pro. 
duce ammonium polypbosphato 
fertilizer for fieJd evaluation. Ex-
periments to understand ' tho 
environmental impact of agro-
chemicals established that widely 
used fungicides tbiram and ziram 
were biodegradable in soil and 
no residues were found. 

(b) 1. Power 

The ta;get for nuclear power 
generation in the VIIth Five Year 
Plan is 31785 Million units. 

2. Medicine 

During the 7th Five Year Plan, 
it is proposed to set up a medical 
cyclotron facility at Bombay for 
the production and application of 
positron emitting radion uclides in 
nuclear medicine. Four more 
regional dispensing centres arc 
proposed to be set up to extend 
nuc1ear medicine facilities to the 
regions not adequately covered by 
existing nuclear medicine centres. 
A Phase-l I expansion of tbe 
radio-pharmaceutical laboratory at 
Vashi will be undertaken for pro-
duction of monoelonal antibodies 
and developing new ria kits. It 
is also proposed to set up pro. 
duction pJants for the processing 
of nomber: of radioisotopes wbich 
will be produced in the high flux 
Reactor Dhruva and. which find 
applications in medicine. It is 
proposed to set up a medium 
scale radiation sterilization plant 
at Bangalore for providing GAM-
MA irradiation service to local 
hospitals and manufactures of 
medical produi;ts. 

3. Agriculture 

In the seventh plan period the 
development of improved varities 
by mutation breeding will COD-
tinue. Emphasis would be to 
develop d_.tO and pest resistant 
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varieties of pulses and oilseeds. 
Dependins upon the demand from 
the state agencies, seed production 
will be increased. Re$"arch in 
the areas of isotopeaided studies 
00 fertilizer use efficiency and 
environmental impact of agro-
chemicals will be intensified. ' 

(c) In addition to the existing Raj-
asthan Atomic power stations, two more 
atomic power stations, one each at K.a. 
krapar in Gujarat and Rawatbhata in 
Rajasthan are under construction. 

Training of Deffence Officers in U.S. 
Defence Universities 

3517. SHRI V.S. KRISHNA IYER: 
Will the Minister of DEFENCE be plea. 
sed to state : 

(a) whether army, airforce and navy 
officers have been sent to U S. Defence 
Universities to get training in s0phistica-
ted weapons; and 

(b) if so, number of army, airforce 
and nevy officers sent so far? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE RES .. 
EARCH AND DEVELOPMENT (SHR[ 
ARUN S[NGH): (a) and tb) The 
Government of India have been availing 
of a limited number of courses in the US 
during the last few years under the United 
States Inter-national Military Educat ion 
and Training Programme. It will not b~ 
in the national interest to disclose infor-

mation regarding the D1Jmber of officers 
from tbe Army, Navy and Air Force sent 
for s:Jch training. 

Rate of Growtb in per capita iQCOIIlt 

3518. SHRI ANIL BASU: Will the 
Minister of PLANNING be pleased to 
state: 

(a) the rate of growth in per capita 
income during the Sixth plan period and 
how does it compare with the other deve-
loping countries; 

(b) whether per capita consumption 
of ioodgrains and textiles during Sixth 
Plan period has decreased in comparison 
to the earlier Plan periods and if so, the 
details thereof; 

(c) whether the rate of growth of 
per capita income, consumption of food .. 
grains ane textiles during the first six 
months of the Seveo.th Plan period is 
satisfactory; and 

(d) if so, the outline~ thereof and if 
not, the reasons the;-efor 1 

THE MINISTER OF STATB IN THE 
MINISTR Y OF PLANN[NG (SHRI 
A.K PANJA): (a) The growth rate of 
I~l_clJa's p.er. capita in;ome i.e. Per Capita 
Gross National Product (G~P) at con-
stant market pri.;es as estimated by the 
Central Statistical Organisation and tbat 
of the Developing countries as puolished 
in the World Development Report, 1985 
for tbe var_ou'} years of the Sixth Plan 
are as indicated below :-

Year Average annual growth rate of per capita 
GNP (percent) 

-------....... ----__......-._,_.---__.-~ 

India Developing C OUDtTies 

1980.81 4.5 3.3£ 
1981.82 2.7 0.8 
1982-83 0.3 -0.7 
1983-84 5.3Q -0.1· 
1984-85 N.A. 2 .. 1@ 

£Based on average Annual compound Growth rate in 1973.80. 
*Estimated 

@P.rojected 
Q Quick estimates 
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(b) Data on per cap:ta consumption 
of foodgrains and textiles are not avai-
lable. However, data on their per capita 
net avaiJabi1ity are availabJe and the same 
have been published in the Ecbnomic 

Pian 

Foodgrains 
(grams per 
day) 

1. First Plan 1951-56 430.9~ 

2. Second Plan 1956·61 468.7* 

3. Third Plan 1961-66 449.1 

4. Annual Plan 1966 69 435.6 

S. Fourth Plan 1969.74 452.5 

6. Filth Plan 1974-79 440.8 

7. Annual Plan 1979- ~O 410.4 

8. Sixth Plan 1980.84 456.4 
{First 4 years pro-
visional} 

Survey 1984-85. Based on the same, tbe 
p~'r capita net availabilty of foodgrains 
and textiles during various plan periods 
are indicated in the Table belew : 

Per Capita Net Availability of 

Textiles (Metres per annum) 
---..------------- -- ... -
Cotton Manmade fibres, Total 

including Blended! Textiles 
Mixed Fabrics 

14.4* 14.4· 

13.8* 1.2* 15.0· 

14.8 1.4 16.2 

14.0 1.8 15.8 

13.0 2.0 15.0 

11.3 3,0 14,3 

13.1 4.6 14.7 

10.3 3.9 14.4 

Source: Economic Survey t 984. 85 and earlier issues. 

* : Relates to last year of the concerned plan. 

As could be seen from the above table, 
the Per Capha net availability of food-
grains in the first 4 years (1 980.84) of 
the Sixth Plan (Provisional estimates) is 
more than that in the earlier PJans. The 
net availability of cotton cloth has shown 
declining trend but that of blended /mixed 
and manmade fabrics have shown increa. 
sing trend. As the durability of the latter 
fabrics is three times that of cotton, it 
may be regarded that the per capita con-
sumption (Net availability) of cloth has 
actually increased, in terms of cotton 
equivalent during the Sixth Plan periOd, 
as compared to aU tlie earlier plans. 

(c) & (d) The estimates of the rate 
of growth of per capita income consump-
tion (Net availability) of foodlrains and 

textiles during the first six months of the 
Seventh Five Year Plan are not yet avail. 
able. 

Sino-US aud Pakistan axis against 
ladia 

3519. SHRI AKHTAR .HASAN: 
Will the Minister of EXTERNAL AF. 
FAIRS be pleased to state: 

(a) whether it has been established 
that under the American Strategy the 
Chinese have been made to part with 
all sorts of help to iDcrease Pakistan's 
capacity (or producing military hard ware 
to be used only against India under the 
guise of facing the Russian threat to that 
country ; and 
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(b) if so, what steps are being taken 
to face this threat of Sino-US and 
Pakistan axis against India? 

THE MINISTER OF ST ATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI K,R. NARAYANAN) : (a) and(b). 
Government are aware of military assi-
stance to Pakistan by other countries 
and that military hardware acquired by 
Pakistan may be used only against Ind"ia. 
Government continues to ma\otain a 
constant vigil ov~r all developments 
having a bearing on the country's 
security. 

Arrest of Pakistani Spies in Jammu and 
Kashmir Border 

3520. SHRI MAHENDRA SINGH: 
SHRI ANAND SINGH: 

Will the Minister of HOMB AFFAIRS 
be pleased to state : 

(a) whether as reported in the Times 
of India dated 7th September. 1985 two 
Pakistani spies were nabbed while cross-
ing the border into Jammu and 
Kashmir; 

(b) if so, whether vital clues were 
obtained from them about the Pakistani. 
designs to infiltrate trained Pakistani 
guerillas into Jammu and Kashmir to 
perpetrate subversion and sabotage; and 

(c) the details of the information ob-
tained from them? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INTERNAL SECU-
RITY (SHRI ARU -..J NEHRU) (a) 
No such spies were caught. 

(b) and (C). Do not arise. 

Steps to eod Minority Regim~ in 
South Africa 

3521. SHRI SATYENDRA NA. 
RA YAN SINHA ~ Wiij the Minister of 

EXTERNAL AFFAIRS be pleased to 
state : 

(a) whether frontline nations in the 
struggle against apartheid have informed 
India that an armed struggle in South 
Africa is the only way now Jeft to liberate" 
the peopJe there ; and 

(b) if so, Government's reaction 
thereto? 

THB MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI K.R. NARAYANAN): (a) and 
(b). We are not aware of any com-
munication by the African Frontline 
States to India stating that an armed 
struggle is the only way left to liberate 
the people in South Africa. The que~ 
tion Qf Government"s reaction, there .. 
fore. ~oes not arise. 

Out Jay for Lakshadweep 

3522. SHRI P.M. SAYEED: Will 
the Minister of PLAN NING be pleased 
to state : 

(a) whether the ou I lay for Laksha. 
dweep for the Seventh Plan is being 
reviewed; 

(b) whether any representation for 
increasing the ou'lay has been received 
from the administration of I.aksha-
dweep; and 

(c) if so, the action taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
A.K. PANJA): {a} No, Sir. 

(b) Yes. Sir. 

(c) It has not been found possible to 
increase the outlay for the Seventh Plan 
of Lakshadweep since the outlay already 
provided towit, Rs. 43.90 crOres repre-
senting a stepup of 115.70/0 over Sixth 
Plan, outlay of Rs. 20.35 croteS, takes 
.adequate care of all the viable and usc-
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ful schemes~ proposed by the Adminis· 
tration, within the resources available. 

Issue of Bonus to Sbare Holders by 
Eloetronles trade and Techno-

Developmeat 

. 3523. SHRI P.M. SAYEED : Will 
the PRIME MINISTER be pleased to 
state : 

(a) whether the Electronics Trade 
and Technology Development Corpora-
tion Limited have Issued bonus to the 
share holders ; 

(b) if so, the basis on which the 
bonus shares have been awarded and the 
quantum of such sbares ; and 

(c) whether the Corporation has also 
paid dividend on its paid up capital and 
if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF S~ IENCE AND TECH-
NOLOGY AND IN THE DEPART. 
MENTS OF OCEAN DEVELOPMENT, 
ATOMIC ENERGY, ELECTRONICS, 
AND SPACE (SHRI SHIVRAJ V. PA-
TIL): (a) Yes., Sir. 

(b) The bonus shares ha ve been 
issued in the ratio of 1 : J on tbe existing 
paid up capital of 50 lakhs (comprising 
5000 shares of Rs. 10001- each). 

(c) Yes, Sir. The Corporation has 
paid devidend for 1984-85 at the rate 
of 10% on its paid up equity share 
capital of Rs. SO ]akhs. In addition it 
bas issued bonus shares. 

[Translation] 
Per Capita Amount Pro,ided to State 

3524. SHRI MOHD. MEHFOOJ 
ALI KHAN: Will the Minister of 
PLANNING be pleased to state : 

(a) whether, the Slates havo been 
provided economic Hlistance on per 
capita basis; 

(b) if so, State. wise per capit' 
amount provided by Union Government 
in tbe Seventh Plan; and 

( c) jf Dot, the reasons for Dot ,slVlng 
assistance equally to all the Statls on per 
capi ta . basis ? 

THE MINISTER OF STA1E IN 
TH-E MINISTRY OF PLANNING 
(SHRI A.K. PANJA): (a) No, Sir, 

(b) Does not arisc. 

(c) For the Seventh Plan, the Central 
assistance has been allocated amongst 
the States on tbe basis of the 
principles embodied in the modified 
GadgiJ Formula as decided by the 
National Deve]opment Council in 1980. 
Besides, the States have been provided 
additional General assistance for the 
externany aided projects approved for 
the State Plans. 

Generation of Power by Existing Atomic 
Power Station 

3525. SHRI DILEEP SINGH 
BHURIA: Will the PRIME MINISTER 
be pleased to state : 

(a). the quantity of power being 
generated by the existing Atomic Power 
Stations in tbe COUDtry; 

(b) whether all these stations are 
working to their full capacity; 

(c) whether any proposal to set up 
new Atomic Power Stations is under con-
sideration keeping in view tbe increasing 
power requirement in the country and 
scant possibility of increase in the number 
of hydel schemes due to uncertainty of 
monsoon; and 

(d) if so, the names of tho placcs 
'selected for this purpose ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF SCIENCE AND TECH. 
NOLOGY AND IN THB DEPART-
MENTS OF OCEAN DEVELOPMENT , 
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ATOMIC ENERGY, ELECTRONICS 
AND SP.ACE (SHRI SHIVRAJ V. 
PATIL): (a) During the year 1985-86, 
the three atomic power :stations at 
Tarapur, Rajasthan and Madras together 
have generated about 3164 million units 
upto November, 1985. 

(b) Pe~formance of the atomic power 
stat:oos has been satisfactory except 
Unit-l of Rajasthan Atomic Power 
Station which is not in operation since 
20th May,.1985 as a new crack bas been 
observed in the south and shield. 

(c) and (d). The Government have 
announced the setting up two new 
atomic power stations of 2 X 23 5 MW 
capacity each at Rawatbhata in 
Rajasthan and Kaiga in Karnataka. 
Additional sites for setting up of atomic 
power stations to achieve a target of 
10 000 MW installed capacity by the year 
2000 A D are under consideration of 
Government. 

[English] 
Workshop to Fotu5 Attention on Problems 

of a Female Child 

3526. SHRI ANAND SINGH: 
Will the Minister of WELFARE be plea. 
sed to state : 

(a) whether a workshop to f~s 
attention on problems of a female child 
was jointly organised by United Nations 
International Children's Emergency Fund 
and National Media Centre; 

(b) if so,. the salient features of the 
workshop and of the suggestio~s and ob. 
servations made therein; and 

(c) Government's reaction thereon? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WELFARB (SHRl 
GIRlDHAR GOM~NGO): (8) Yes, 
Sit. 

(b) The workshop was hold on !he 
12th to 14th October, 19.8S. It pln-

pointed the major causes and cOnsequen_ 
ces of the neglect of the girl child. Edu-
cation of the mother and the cHild, 
C,\ttitudinal changes in the 'community, 
eradication of traditional prejudices, put .. 
ting an end to the trend of distorting 
the female image in the media, a better 
~ealth deli very system to improve the 
healtb status of both the mother and the 
girl child, and treating the girl child as 
.an important human resources in SOCiety, 
were mentioned as critical factors in pro-
moting and developing the growth of the 
girl child. 

(c) The final report of the seminar 
has not been received by the government. 
However, Government has already taken 
up major programmes for expanding and 
improving social services for woman and 
chil~ development with due emphasis ana 
attention to the above mentioned points. 

Flectronics Complex in Orissa 

3527. SHRI SOMNATH RATH: 
Will the PRIME MINISTER be pleased 
to state: 

(a) whether it is a fact that electronic 
complex is likely to be set up in Orissa 
with Central assistance for the manu-
facture of components for the' super 
computer; and 

(b) if so, the details in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH. 
NOLOGY I AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT, 
ATOMIC ENERGY ELECTRONICS 
AND SPACE (SHRI SHIVRAJ V. 
PATIL): (a) and (b). There' is a 
proposal of Government of India to set 
up a Super Computer in Bbubaneshwar. 
Orissa Government can promote a group 
of software specialists around the Super 
Computer and in that case Government 
of India would give necessary training 
aDd 8uidance. 
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Criteria for Identification of the Poor 

3528. SHRI ANADI CHAR AN 
DAS: WiJl the Minister of PLANNING 
be pleased to state : 

(a) whether Government have adopted 
any methodology for identification of tbe 
poor through criteria other than the per 
capita/calorie requirement; 

( b) if so, the details of the same; and 

(c) when the per capita limit was 
fixed last for identification of the poor 
and whether Government now propose to 
enhance that limit now in view of rising 
prices? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
A K. PANJA): (a) No, Sir. 

(b) Does not arise. 

(c) The basis of determining the 
poverty line is the report of the "Task 
Force on Minimum Needs and Effective 
Consumption nemand Commission. 
According to this report~ the poverty line 
is the per capita monthly expenditure level 
of Rs. 49.09 in rural areas and Rs. 
56.64 in urban areas at 1973- 74 prices, 
correspondicg to the calories require .. 
ments of 2400 per capita per day in rural 
areas and 2100 per capita per day in 
urban areas. This poverty line expendi .. 
ture is up-dated for recent years, by using 
the Central Statistical Organisation 
Private Consumption Deflator (as a proxy 
for rise in the price of the consumption 
basket). At 1984 .. 85 prices, the poverty 
line is Rs. 107 per capita per month in 
rural areas and Rs. 122 per capita 
per month in urban areas. lbis 
up-dated consumption expenditure on 
poverty line bas been used in the Seventh 
Five Year PJan and it works out to Rs. 
6400 per household per annum in rural 
areas and Rs. 7300 per household per 
annum in urban areas. 

Lwo Population in Gir Forests 

3529. SHRI RANJIT SINGH 

GAEKW AD: Will the PRIME 
MINISTER be pleased to state : 

( a) the lion population in the Gir 
forest in Gujarat; 

(b) whether it has gone up during the 
last ten years; 

(c) the amount sanctioned for the 
year 1985-86 for development of Gir 
Lion sanctuary; and 

(d) the steps taken in this behalf? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI): (a) 
& (b) •. The lion population in the Gir 
forest of Cujarat has gone up from 180 
in 1974 to 239 in 1985. 

(~) and (d). The State Government of 
Gujarat have sanctioned an amount of 
Rs. 27.03 lakbs for tbe de~eJopment of 
the Gir Lion Sanctuary and National 
Park during 1985-86 and the following 
steps, Inter alia, are being taken: 

(i) Improvement of the habitat for 
wild animals. 

(ii) Creation of a dry rubble wall 
around the sanctuary. 

(iii) Creation of fire-lines for prO. 
tection against fire. 

(iv) Maintenance of roads. 

tv) Maintenance and expansion of 
wireless communication network. 

(vi) Enumeration of wild animals. 

Indian Embassies "ithout Ambassador 

3530. S: !RI RANJIT SINGH 
GAEKWAD: Will the Mioi)ter of 
EXTERN AL AFF AIRS be pleased to 
state : 

(a) the names of Indian Embassies or 
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Consulates which are at present without 
an Ambassador {Consuls General/Consul; 

(b) , since how long they are without 
of the" Ambassador /CODsuls General! 
Consul; 

(c) the reasons for the post remaining 
unfilled; ,and 

Name of Mission 

1. Embassy of India, 
Beirut 

2. Embassy of India, 
Amman 

3. Embassy of India, 
Caracas 

4. Embassy of India, 
Dakar 

5. Embassy of India, 
Kinshasa 

6. Embassy of India, 
Oslo 

7. Embassy of India. 
Rome 

8. Embassy of India, 
Thimpu 

9. Embassy of India, 
Warsaw 

( c) and (d). Heads of Mission/post 
are not in position in 9 Mission out of a 
total of 138 Missions/Posts abroad. 
Out of these 9 vacancies, 8 Heads 
of Mission have already been named 
and they are all expected to be in 
position sbortely. Gaps between the de-
parture of the Head of Mission and the 
arrival of the successor arise on aCcount 
of factors such as tbe chain of postings, 
time taken for farewell formalities and 
consultations at Headquarters. 

(d) the steps being taken to fill up 
these posts ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI K R. NARAYANAN): (a) and 
(b). The following posts of Heads of 
Mission Post are presently vacant: 

Date 'of v to cancy 

28.11.1984 

24.1 1.1985 

14.11.1985 

6.11.1985 

28.5.1985 

6.11.1985 

1.11.1985 

10.10.1985 

28.11.1985 

Pollution of Tapti and Giroa Rivers 
in Maharashtra 

3531. SHRI VIJAY N. PATIL: 
Will the PRIME MINISTER be pJease<f 
to state: 

(a) whether Government have noted 
the press report of extreme pollution 
of water of rivers Tapti and Oiena flowing 
throuah 'District Ja)gaon of Maharashtra ; 
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(b) whether Government have in-
structed the concerned authorities 'to find 
out how much water polJution is due to 
paper Mills and Che~ical factory situated 
on the banks of rivers Tapti and Gima 
flowing through Bbqsaval and village 
Bambori in District Jalgaon of Mahrastra; 

(c) the effect of water pollution of 
rivers Tapti and Girna on human and 
animal life; and 

(d) the steps Government propose 
to clean polluted waters of concerned 
rivers and recurrence of pollution ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI) : (a) 
to (d). The information is being obtained 
and will be laid on the Table of the 
House. 

Pollution by Mathura Refinery 

3532. SHRI BANWARI LAL 
BAIRWA : Will the PRIME MINISTER 
be pleased to state the causes of enviroD-
ment pollution due to M~thura Refinery 
and the remedial measures taken 
therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI) : 
Sulpbur di-oxide emission is the major 
component of environmental pollution 
from ,t{le Mathura refinery. The remedial 
measures taken include: use of low 
sulp~~~ _ _f_~~l, ~~~taH~~~on _ 0( __ s~lphur 
recovery system; tall chimneys for better 
dispersal of pollutant of effluent treatment 
facilities. 

[rrans{at;o~l , 
De,elopmeat 01 EJeetr~lc Industries 

in Hilly Areas 

3533. SHRI HARISH RAWAT: 
Will the PRIME MINISTER be . pleased 
'to state: 

'(a \ whether it has been derlided not 
to issue licences for setting up some of 

the industries based on hnporttd 
techniques ; 

(b) if 80, the names of .8uch items 
proposed to . be manufactured by those 
industries; 

( c) whether the M inist ry is prepared 
to give exemption therefrom to the 
entrepreneurs who are wining to set up 
industries of these items in hi))-areas of 
the country; and 

(d) If not, the other alternative 
arrangements being made for develop-
ment of electronic industries in tbe 
hill areas? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND 
TECHNOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT, 
ATOMIC ENERGY, ELECTRONICS 
AND SPACE (SHRI SHIVRAJ V. 
PATIL): (a) to (c). As per present 
Policy, Import of technology is 'being 
permitted to develop an appropriate 
electronics base in the country. At the 
time of issuing Industrial LiCences for 
any new product, the anticipated demand 
in the foreseeable future. as well as the 
techno.commercial viability, will be 
kept in mind. The same Policy is 
applicable to hill areas also. 

(d) With a view to ericoUrage more 
electronic industries in Hill Districts 
incl uded in Category 'A' t it has been 
decided tbat the maximum ceiling of 
Central Investment subsidy would be 
raised from 'Rs. 15 'Iilths ~to Rs. 50 
lakhs at the rate of 25% in case. of 

'electronic industries set :up in 'Special 
Region Districts' in Category 'A'. 

p11grims to ltaRash 'MaMirover 

3534. SHRI HA,RisH,' ~AWAT : 
Will the Minister 'of ,EXTERNAL 
AFF A.1 RS be pleased to state : 

, (a) the' number of pilgrims <who have 
visited Katlash Mansarover after its 
re-opening ; and 
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(b) the steps proposed to. be taken 
to make the visit convenient keeping in 
view the deep religious sentiment of the 
people? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRIKR. NARAYANAN): (a) A 
total of 694 pilgrims have visited Kailash 
Mansarover since the pilgrimage was 
reintroduced in ] 981. 

(b) Various steps are under consider-
ation to make the piJgrimage more 
convenient. These include the provision 
of improved board, lodging transport 
and wireless communication facilities, for 
the benefit of tbe pilgrims. 

[English] 
Promotion of Electronic Industry in 

West Bengal during Seventh Plan 

3535. DR, PHULRENU GUHA: 
Wil1 the PRIME MINISTER be pleased 
to state: 

(a) whether provIsIons have been 
made in Seventh Plan for promotion 
and growth of electronic industry in 
West Bengal; 

(b) if so, the details thereof; and 

(c) . the steps taken/proposed? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SClENCE AND TECH. 
NOLOGY AND IN THE DEPARTMENT 
OF OCEAN DEVELOPMENT, ATOMIC 
ENERGY, ELECTRONICS AND SPACE 
(SHRI SHIVRAJ V. PATIL): (a) to 
t c). At present th~re is no special provi. 
sion made for promotion and growth of 
dectronics indu~ry in West Bengal. 
Jiowever, G o~er,D ment enpourage'1 setting 
up of electronics industry throughout the 
cOQntry in :~ny permi.ssible area. No 
specific measures are being adopted for 
West Bengal. . The State Government 
endeavours to create conditions con-
ducive to setting up or industries. De-
partment of: J;lectl'Qnics .Jive necessary 
guidance whenever required. 

De,elopmeot in SikkilD 

3536 •. DR. G. VIJAYA RAMA 
RAO : Will the Minister of PLANNING 
be pleased to state: 

(a) whether Sikkim has vast unexpJoit-
ed potential for cultivation of vegetables, 
mangoes, cardamom, mushroom on a 
large scale; and 

(b) if so, details of projects if any, 
cleared so far ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNiNG (~HRI 
A.K. PANJA): (a) Yes, Sir. 

(b) High priority has been given to 
the development of horticultural crops 
including fruits, veget ables, mushr.oom, 
cardamom, etc, in the Seventh Five Year 
Plan of the State. The programme in-
clude the strengthening of existing and 
setting up of new progney orchards, verie .. 
tal screening in vegetables, increasing the 
local production of planting material, ex-
pansion in area and providing adeqaate 
marketing support. Similarly, for the 
development of large cardamom, rejuve-
nat on of old plantations, area expan-
sion, improvization of curing methods 
and adaptive research are being im-
plemented. 

p ~s Discussions at Om~ 

3537. SHRI U.H. PATEL: Win 
the Minister or EXTERNAL AFFAIRS 
be pleased to state : 

(a) whether tbe Prime Minister and 
Senior Oflicials,accompanyiog bim in bis 
visit to Oman in November, 1985 had 
discussions there with the Heads of 
StateJPrimo Minister$/~iDistersiSenior 
Officials of other countries; and 

(b) if so, the details of discussions 
and outcome thereof '1 

THE MINISTER OF STATE IN THE 
M1NISTRy.OF EXTERNAL AFFAIRS 
(SHRI K.R. NARAYANAN) : (a) 'and 
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(b). The Prime Minister, during his 
visit to Oman from 1 7 to 1 8 November 
1985, met aDd held discussions with the 
President of the Islamic Republic of 
Pakistan the President of the Arab 
Republid of Egypt, the King of Jordan, 
the Sultan of Brunei. the Deputy Prime 
Minister of Tanzania and the Minister 
of National Security of Sri Lanka. These 
discussions covered bilateral, regional 
and international issues of mutua) 
interest. 

Presenation of Ecology of Silent 
Valley, Kerala 

3538. SHRI ~w1ULL·\PPALLY RA. 
MACHANDRAN : WiiJ the PRIME 
MINISTER be pleased to state : 

(a) the steps taken by Government 
to preserve the ecology of Silent Valley 
(Kerala) after the S:lme was declared a5 
National Park; 

(b) whether any improvement have 
been suggested consequent to the recent 
visit to the vaHey by the Prime Minister; 
and 

(c) jf so, the details thereof? 

THB MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z R. ANSARI): (a) 
Government of Kerala have notified the 
Silent VaHey Reserve Forest as a Nati-
onal Park vide their notification dated 
15.11.84. According to information 
received from the State Government, 
there were two forest guards inch3r&e of 
the area prior to declaring it as National 
Park. After notification the foUowing 
protection staff was added : 

range officer-l, forester-l and forest 
guards 2. A separate wildlife Division 
under tbe control of a wildlife warden is 
proposed to be set up under a scheme 
prepared (or the better protection of the 
National Park. 

(b) and (c). It has been suggested that 
construction activity should only be 

undertaken outside the park and that it 
should be in conformity with the environ-
ment and aesthetically appropriate. 

SeUiog up of Nuclear Power Plants 

3539 SHRI SRIKANTA DATTA 
NARASiMHr\.RAJA WADIYAR: Will 
tQe PRIME MINISTER be pleassd to 
state: 

(a) whether it is a fact that Govern. 
ment proposes to set up some nuclear 
power ShHions in the State of Karnataka; 

(b) the place identified fOr the loca-
tion of nuclear power plants; 

(c) the proposed plans, if any~ to 
rehabilitate the people whose Janded 
property win be acquired; and 

(d) the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND 
TECHNOLOGY AND IN THE DE-
PARTMENTS OF OCEAN DEVELOP .. 
MENT, ATOMIC ENERGY, ELEC-
TRONICS AND SPACE (SHRI SHIV. 
RAJ V. PATIL): (a) to (d). Govern-
ment has announced setting up of an 
atomic power station of 2 X 235 MWe 
capacity at Kaiga in Karnataka. Details 
of the rehabilitation plan are being wor-
ked out in consultation with the State 
Government of Karnataka. 

Electronics Industries in the Hill 
States 

3540. PROF. NARAIN CHAND 
PARASHAR : Will the PRIME MINIS. 
TER be pleased to state : 

(a) whether the Department of Ele. 
ctronics has given any licences for the 
setting up of electronic industry junits in 
Himachal Pradesh, Jammu and Kashmir, 
Punjab and Haryana during the past 
three years including the current financial 
year; 

(b) if so, the details tbereof; 
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(c) whether any preference would be (a) the names of charitable and reli .. 
given to the Hill States/Region in the gious institutions trusts, private educa. 
country on account of the moderate tional institutions, etc., in Kerala which 
temperature and dust free climate in this h3ve in the past three years received 
sphere; and financial aids from foreign countries and 

the amounts thereof; and 
(d; if so, the nature thereof? 

THE MINISTER OF STATE IN-rHE 
MINISTRY OF SCIENCE AND TECH· 

NOLOGY AND IN THE DEPARTMENTS 
OF OCEAN DEVELOPMENT, ATOMIC 
ENERGY, ELECTRONICS AND SPACE 
(SHRI SHIVRAJ V. PATIL): (a) Yes, 
Sir. 

(b) Severa) Licences/Letters of Intant 
have been issued for the setting up of 
various electronic industries/units in 
Himachal Pradesh, J & K, Punjab and 
Haryana during the last 3 years. The 
details of LicencesJLetters of Intent 
issued so far since 1983 are given 
below : 

(i) Himachal Pradesh 30 

(ii ) Jammu & Kashmir 17 

(iii) Punjab 26 

(iv) Haryana 70 

(c) and (d). In regard to licensing and 
foreign collaboration polici~s in electro-
nics, no distinction is made between 
various regions in all the permissible 
locations for industry. However, with a 
view to encourage more electronics 
industries in Hill Districts included in 
Category 'A' it has also been decide j 
that the maxinlum ceiling of Central 
Investment Subsidy would be raised from 
Rs. 25 lakbs to Rs. 50 lakhs at the rate 
of 25 % in case of electronics industries 
set up in ·Special Region Districts' in 
Category 'A'. 

Foreign aid Received by KeraJa 
Iostitut ions 

3541. SHRI MULLAPPALLY RA-
MACHANDRAN: ,Will the Minister of 
HOMB AFFAIRS be pleasod to state : 

(b) whether there has been any inst. 
ances of institutions obtaining such funds 
under false pretexts '1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INTERNAL SECU-
RITY (SHRI ARUN NEHRU): (a) 
The information asked for relates to a 
large number of institutions and the 
amounts of foreign aid received by them 
during the last three years and it may not 
be feasible to lay it on the Table of the 
House due to its voluminous nature. 
However, in case the Hon'ble Member 
desires to have the information in respect 
of any particular institution/organisation, 
the same could be furnished. 

(b) No such specific instance has 
conle to the notice of the Gov~rnment so 
far. 

Inclusion of more Population in Tribal 
sub Plan Area in ~fadhya Pradesh 

354:!. KUMAR! PUSHPA DEVI: 
Will the Minister of WELFARE be 
pleased to state: 

(a) whether any guidelines had been 
isued to the Government of Madhya 
Pradesh to include more tribal population 
in the sub plan area under Modified Area 
Development Approach (MADA) ; 

(b) jf so, the criterian beiDa adopted 
for this purpose; 

(c) the number of additional Iche<htl .. 
ed Tribes peop1e incla~ed in the sub plan 
areas under MADA; and 

(d) tbe details thereof '1 

THB DEPUTY MINI,STBR IN THE 
MINISTRY OF WBLFARE ,(SHRI 
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OIRIDHAR GOMANOO): <a): Yes, 
Sir. 

(b) The criteria adopted for identify-
ing such pockets in States having tribal 
lub-Plan, including Madbya Pradesh are 
(i) a minimum of 10,000 population 
living in contiguous area with at lea~t 
50% scheduled Tribe population on there-
in, (ii) tbe tribal pockets so identified 
should ordinarily lie within a development 
block. 

To increase tbe coverage of Scbeduled 
Tribes population under tribal sub.Plan 
approach during the Seventh P!an, the. 
Ministry requested the States to send 
proposals for carving out c]usters having 
a total population of at least 5,000 
with a scheduled Tribes concentration of 
50%- or more therein. 

(c) & (d). A statement showing tbe 
scheduled Tribe population covered in the 
identified pockets in Madhya Pradesh is 
attached. 

Statement 

S.No. 

1 

1. 

2. 

3. 

4. 

,. 

6. 
? 

I. 

9. 

Pockets of Tribal Concentration in Madhya Pradesh 

District 

2 

Betul 

Bilaspur 

Chhindwara 

Damob 

DeW8s 

Dura 

Guna 

Hoshangabad 

ln40re . 

Blocks! Pockets 

3 

Amla 
Prabhapattam 

Bilaspur-I 
BHaspur -II 
Mungeli 

Chhindwara 
Sausar 
Amarwara 

Jabera 
Tendukheda 
Hatta 

Kanned & 
Kathgaon 
Bagli 

Balod 

Guna 
Chachoda 

Harda 
Sohagpur 

Mhow 

Population of 
Scheduled Tri bes 
(1~71 Cencus) 

4 

13057 
16662 

10077 
9613 

17677 

38658 

5379 

10S53 
5493 
5274 

·18164 

25150 

66259 

7660 
6894 

25619 
15266 

13201 
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1 2 3 4 

10. Jabalpur Sihora-I, 6837 
Sihora-U 13652 
Murwara.1 ~30:i"~ 
Murwara.I1 7162 
Patan 839S 
Kundam 46100 

11. Khandwa Burbaopur 9464 
Pandhuma 14569 

12. Hosbangabad Seonj.Malwa 11362 

13. Morena Vijaipur 8568 

14. Narsinghpur Narsinghpur 20779 

IS. Panna Pawai 12147 

16. Raigarh Sarangarb 9372 

17. Raipur Mahasamund-I 39867 
Mahasamuod-ll 19428 
Boladabazat 26287 

18. Rajnandgaon Khairgarh 8840 
RajnaDdgaon 30172 
Kawardba 22030 

19. Raisen Silwani Bareli 16017 
Goharganj 9796 

20. Ratlalll Ratlam ,11542 

21. Rewa Mauganj 7981 

22. Sagar Rehli 11753 

23. Santa Raghurajnagar 13559 
N8Iod 7051 
Maibar 8294 
Amarpattam V9J 

24. Sehorc Icbhawar 
Narsulaganj 19831 
Budhni 

25. Sconi Sconi 4211S 

26. Sbabdol Bandhogarb 61132 
Bcohari ·16375 

27. Shivpuri Shivpuri 5438 
Pobri '6154 

28. Sidhi Oopadbanal 43627 
Singrauli '13086 
Deodar 91862 

29. Dhar Badoawar 17617 

ORAND TOTAL 56 Pockets 1072920 
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Deposits of Uranium In Bihar 

3543. SHRI KUNWAR RAM 
Will the PRIME MINISTBR be pleased 
to state: 

(a) whether Uranium deposits available 
in Bihar have been exploited; 

(b) security measures taken after the 
t:eports of theft of uranium from there 

. lome years 880 have been found effective 
aDd 

(C) whether arrangements have been 
made to utilise uranium available in 
Bibar in Atomic Power Station after 
enriching it ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH. 
NOLOGY AND IN THE DEPART. 
MENTS OF OCEAN DEVELOPMENT 
ATOMIC ENERGY, ELECTRONICS 
AND SPACE (SHRI SHIV RAJ V. 
PATIL) : (a) Uranium deposits available 
in Bihar are being exploited in a phased 
manner. 

(b) Though a number of news items 
have appeared in the newspapers! 
magazines in the past regarding theft of 
uranium from Jaduguda no case has so 
far been substantiated. Strict security 
measures are enforced in the uranium 
mine and min complex at Jaduguda by 
the Central Industrial Security Force 
personnel. 

(c) Uranium available in Bihar is 
being utilised in Atomic Power Stations 
after necessary processjng (or fabrication 
of fuel. 

Environmental Problem due to the 
use of Natural Gas 

3544. PROF. NIRMALA KUMARI 
SHAKTAWAT Will the PRIME MINIS .. 
TER be pleased to state: 

(a) wbether the use of natural gas 
in fertilizer planfs creates environmental 
.problem and if so; and 

(b) measures beinl taken' to over-
come tbis ? 

THE MINITER OF STATE IN THB 
MIINSTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI): (a) 
Of all the feed-stocks available for fertili. 
zer, production, use of natural gas 
results in least environmental problems. 

(b) Adequate pollution control mea-
sures are beil'la incorporated {proposed 
in gas based fertilizer plants. 

Retirem ent Age for Army Officers 

3545. SHRI HARIHAR SOREN 
Win the Minister of DEFENCB be 
p]eased to state : 

(a) whether Government have ratioD-
alised the retirement age for Army Officers 
from seciaI list officers cadre; 

(b) if so, the retirement age fixed for 
each of those cadres; and 

(c) the date from which such decision 
will come into effect ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE RESEA. 
RCH AND DEVELOPMENT (SHRI 
ARUN SINGH) : (a) Yes, Sir. 

(b) The ages of retirement have been 
fixed as under : 

Upto and including the 
rank of Co)onel. . 

Drigadier. 

Major General. 

Lieutenant General. 

55 years 

56 years 

57 years 

58 years 

(c) The orders are effective from 
4.10.1985. 

Persons of Indian. NaHonality in Prison in 
Gulf Countries 

3546. SHRI MULLAPPALLY RAMA-
CHDANRAN: Will the Minister of 
EXTERNAL AFFAIRS be pJeased to 
srate : 

(a) the number of prisoners of Indian 
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Nationality reported to be behind bars in 
different gulf countries ; 

(b) whether Government have had 
occasion to interfere in the matter oC such 
persons; and 

Ccl if so, under what circumstances? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI K.R. NARAYANAN) (a) While 
Governments in Gulf countries do not 
provide information about foreign 
nationals held in custody. our Missions 
in Gulf countries have indicated. the 
following figures of Indian nationals in 
jails ~ 

( ) Qatar 41 

(2) Kuwait ISS 

(3) Saudi Arabia 235 

(4) Iraq 22 

(5) Yemen Arab Republic 1 

(6) Iran 160 

(b) & (c) While it is the policy of the 
Government of India not to interfere in 
the internal affairs of other countries, our 
Missions in Gulf countries bave been in 
regular touch with the local authorities 
and the Indian community to safeguard 
the interests of Indian nationals and to 
provide Consular assistance whenever 
required to Indian nationals under deten-
tion. 

Subsidy to Industries for Purchase of 
Polutioo Control Equipments 

3547. SHRI PRIYA RANJAN DAS 
MUNSI: Will the PRIME MINISTER 
be pleased to state : 

(a) whether Government have any 
scheme to belp small and medium scale 
polluting industries by subsidising the 
purchase of pollution control and detec. 
tion equipments ; 

(b.) if so. the details thereof ; and 

(c) the steps talcen/proposed to im-
plement the scheme ; and 

(d) the prolress in West Beolal ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z.R. ANSARI) : (a) 
No, Sir. 

(b) to (d) • Do not arise. 

Scholarship to N.e.C. Cadets 

3548. SHRI RADHAKANTA DI-
GAL: WilJ the Minister of DEFENCB 
be pleased to state : 

(a) whether Government have pro-
posal to introduce scholarships and in-
surance cover for the National Cadet 
Corps cadets ; 

(b) if so, the number of cadets ex-
pected to get tbe proposed scholar-
shiP: and 

(c) the details of the proposed scbo-
larship and Insurance cover to the Nee 
cadets? 

THE MINISTER OP STATE IN THB 
DEPARTMBNT OF DEFENCE RE-
SEARCH AND DEVELOPMENT (SHRI 
ARUN SINGH): (a) The Directorate 
General of Nee have introduced a 
scheme for providing monetary assistance 
to academically bright NeC cadets to be 
financed from the Regimental Fund. An 
NCC Cadets Welfare Society bas been 
formed to provide financial assistance to 
cadets wbo die or get permanently dis .. 
abled while takina part in Nee acti. 
vities. 

(b) and (c). SO scholarships worth 
RI. 500/- each per year for the Junior 
Division and SO scholarships worth 
Rs. 1,000/- each per year for tbe 
Senior Division have been provided for. 

The quantum of compensation is 
Rs. 20,000/- in the case of death or 
total permanent disablement, and reduces 
depcndina OD tho nature of the disability. 

PresenatiOD of Food Metbocl ne,e,. 
loped hI CSJR 

3549. SHRI PRAKASH V. PATIL : 
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Will tbe PRIMB MINISTER be pleased 
to stato : 

I (a) whether Govommeat's att~.tioD 
hal beeD drawn to tile .DOWS item appear. 
ina in' 'Financial Express' dated. $ N9-
vember, 1985 tbat Council of Scientific 
and Industrial RQIee~b baa d~loped 
processes for better preservation of food 
and improved post barv~t technology to 
give a fillip' to food industry in the 
country ; 

(b) whether his MiojJtry have examin-
ed these processes arid how many of 
tboPl they feel caD be utilised for public 
sector units under its control ; and 

(c) tbe Ministry's general reaction to 
each of the innovation made for the food 
sector? 

. nnrMINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT, 
ATOMIC BNERGY, ELECTRONICS 
AND SPACE (SHRI SHIVRAJ V. PA-
TIL): (a) Yes, Sir. The research in-
stitutes under the ,C61R have deveJoped 
about 250 techniquel and processes for 
preservation of food aod post barvest 
technology. 

(b) and (c). More than 50% of the 
techniques and processes developed by 

Central Assistance Including 

alit institutds for food pJelervatioD 
have been utilised by botb the. privato 
and public sector Units. The Depart-
ment of Food bas set up a StaDding 
Scientific, Research Committee to plan, 
programme. budget and. monitor tbe 
implementation of S&T programmes 
and I'roject8 of the Public Sector Enter-
prises, CSIR and tbe Universities of 
relevance to the Department of Food. 
This Committee would examine the tech-
niques and processes developed indige-
nously including tbose of CSIR for their 
techno economic feasi bility and im-
plementatioD. 

Utilisation of Central Grants to Union 
Territory of Pondicherry 

3550. SHRI P. SHANMUGAM: 
Win tbe Minister of HOME AFFAIRS 
be pleased to state : 

(a) the Central Orants extend to the 
Union Territory of Pondicherry, year-
wise from April, 1982 to April] 985; 

(b) whether these grants have been 
utilised by the State Government ; and 

(c) if not, the reascns, therefor? 

THE MINISTER OF HOME AF-
F.'\IRS (SHRI S.B. CHAVAN): (a) 
to (c). The information is given below: 

Grants and Loans (Plan) 
(Rs. in lakhs) 

Year Amount 
Released 

Amount of 
Expenditure 

Reasons for shortfall, 
jf any 

1982-83 

1983-84 

1984.85 

t 982-83 
1983-84 
1984.85 

1938.54 1921.74 

2220.87 2094.11 

3000.00 2979.90 

1 f. 80 (belated creation of 
posts and non receipt of 
D.G.S. & D. Bills. 
126.76 (5% cut in pJan 
expenditure and balance 
Rs. 111.05 lakhs due to 
non receipt of D.G. S&D. 
bills/Non creation of posts. 
20. 10 lakhs (non creation 
of posts .and non receipts 
of D.G.S. & D. bills. 

Central Assistance Includi11g Grants and loans (Non-Plan) 
648.87 648.87 Nil 
983.43 983.43 Nil 
941.46 941.46 Nil 

--------------------------------------------------------~--~ 



3551. SHRI THAMPAN THOMAS: 
Will the Minister of ~XTEBNAL 
AFFAIRS be pleased to state : 

(a) wbether GovernmeoOt ~v~ any 
agreement ,with Gulf Countries for the 
rep~triation of fndian LabolJrers working 
in those countries and have criminal cases 
pending against them in Indian Courts; 
and 

(b) If so, the details thereo f 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI K. R. NARAYANAN) : (a) No, 
Sir, fIowever, individual cases are taken 
up on their meri ts. 

(b) Does not arise. 

Supply of ModerD Equipment to Curb 
Nexalite Movement to A. P. 

3552. SHRI S. M. BHATTA~: 
SHRI T. BALA GOUD : 

Will the Minister of HOME AFAIRS 
be pleased to state: 

(a) whether the Andh ra Pradesh 
Government sought from the Centre 
suffici ent supplies of sten guns, wireless 
kits ~nd other modern equipment to curb 
Nexalite movement. 

(b) whether four battallions of 
Central Re~erv.e Force were also reques-
ted by the State Government; and 

(c) the action taken on the matter? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INTERNAL 
SECUR.ITY (SHRI AKUN NEHRU) : 
(a) to (c). The matter is under 'consi-
deration.· 

Inigation Scbemes by Madhya PradeslJ 
Pending with tbe Pls!toing Commisio o

• 

3553. SHRI SUBHASH YADAV : 
SHRI DHARAM PAL 

SINGH MALI~: . 

. Will the Minister of PLANNING be 
pleased to state : 

(a) what are the names and number 
of Medium Irrigation Schemes wtlich 
have been submitted by the Madhya 
Pradesh State Government and are pen-
ding with the PlaoDing Commisslon for 
clearancc; 

(b) since when these sch~mes are 
pending; and 

(c) the time by which these are 
likely to be cleared ? 

THE MINISTER OF STATB IN THB 
MINISTRY OF PLANNING (SHR[ 
Ao K. PANJA) : (a) and (b). Gej 
and Mahuar are two Medium Irrilation 
Schemes of Madhya Pradesh, pending 
clearance of the Planning Commission 
from3-9-1984 and 24-9-1984 respec-
tively. 

(c) These schemes are likely to be 
cleared on receipt of the specific con-
currences of the State Finance and Plan-
ing Departments. 

Support to Indian Views on Pak 
Nuclear Policy 

3554. SHRIMATI JAYANTI 
PATNAIK : 

SHRI M. V. CHANDRA-
SEKHARA MURTHY : 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether tbe Prime Minister has 
called for all-out efforts, especially by 
western countries from whom Pakistan 
is acquiring nuclear technology and 
material to restrain Islamabad from 
proceeding along the nuclear path; and 

(b) how many countries have so far 
supported the Prime Ministt:r's view oin 
regard to the Pak nuciear policy? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
fsHRI K. R. NARAYANAN) : (a) 
Yes Sir. 

(b) Several countri es have indicated, 
publicly 'or privately, tbat they are con-
cerned about Pakistan'~ nuclear prQ-
grC\Olme. 
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, Su"eilJance Radar 

3S 55. SHRI SATYBNDRA 
NARAYAN SINHA: Will the Minister 
of DEFENCB be pI eased to state: 

(a) whether Government have con-
tracted for obtaining surveillance radar 
from abroad; 

(b) if so, wbether any Indian organi-
sation had also developed similar radar 

. equipment and systems; and 
(c) if 80, reasons for not making use 

of Indian systems and equipment? 
THE MINISTER OF STATE IN THE 

DEPARTMBNT OF DEFENCE 
RESEARCH AND DEVELOPMENT 
(SHaI ARUN SINGH} : (a) Yes, Sir. 

(b) No, Sir. 
(c) Radar which have been developed 

and productionised indigenously are 
being inducted into service. Other 
radars which are in the process of indi· 
lenous development will be int roduccd 
as and when tbey are fully developed. 

Development of Western Gbats 
during Seventb Plan 

3556. SHRI T. BASHEER : Will 
the Minister of PLANNING be pleased 
to state: 

(.1) the proposals for the develop-
ment of the Western Ghats Region during 
Seventh Five Year Plan; 

(b) amount allocated for those 
scbemes; and 

(c) the details thereof? 
THE MINISTER OF STATE IN THE 

MINISTR Y OF PLANNING (SHRI A. 
K. PANJA): (a) The proposals for 
tho developm eot of Wesl ern Ghats region 
duriog the Seventh Five Year Plan 
period would include development pro-
Ifammes in sectors like Agriculture, 
Horticulture, Soil Conservation" Animal 
HusbaDdry, Dairy development, Forest, 
Fisberi cs, Minor Irrigation, Transport, 
Water Sup;>ly, Village Industries and 
Sericulture. 

(b) A total amount of Rs. 116.50 
crores for the cntir e area coverod by the 
Western Ghats Development Programme 
_DP) has beea provided for tbe 
SoVcath PI_ period. Schemewise a11o-
e&tiOlll of this outlay wDl depood on the 
proposals made by the concerned States. 

(c) The State-wise allocation of Spe-
cial Central Assistance for WODP for the 
Seven th Plan is as follows : 

, ;"Maharashtra 
Karoataka 
Tamil Nadu 
Kerala 
Goa 
Survey" Studies ) 
Western Ghats Seett. ) 

Total: 

(Rs. eroretO 
38.10 
28.20 
19.90 
23.80 

6.00 
0.50 

116. SO 

Enquiry into Missing Radium Needle 
from Mission Hospital in ShilloDl 

3557. SHRt S. M. GURADDI : 
SHRIMATI D. K. BHAN· 

DARI: 

"'. ill the PRIME MINISTER be 
pleased to state : 

(a) whether the experts from tbe 
Bhabba AtomiC Research Centre(BARC) 
Trombay have been enquiring into the 
missing of a rQdium needle from a 
Mission Hospital in Shillong; 

(b) jf so, what are the details of 
their findings; 

(c) whether the rest of the radiunl 
needles have been taken into possession 
by the BAR C; and 

(d) if not, reason therefor? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF' SCIENCE AND 
TECHNOLOGY AND IN THE 
DEPARTMENTS OF OCEAN DEVE-
LOPMENT, ATOMIC ENERGY, ELEC-
TRONICS AND SPACE. (SHR! SHIV-
RAJ V. PATIL) : (a) Yes, Sir. 

(b) The patient was implant ed with 
radium needles having a total redium 
content of 9.S mgs on 17-6-85. Tbe 
Hospital staff fouod the needles were 
misc;ins from the body of the patient on 
19-6-8S. As soon as BARC was jaf\)r-
med, experts were lent to look into the 
mltter. The present stock of radium 
with the Hospital is 34 S mI. The 
ucceSlib~ areas in and around tho 
institution are safe from the radiation 
safoty view point. 
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(c) and (d). The radium stock bas 
been frozen. 

Dis~o,ery of Ancient Temples and Ships 
Near Sea Coast at Dwarlka 

3559. DR. A. K. PATEL: 
SHRI C. JANGA REDDY: 

Will the PRIMB MINISTER be pleased 
to state: 

(a) wbether it is a fact that the 
Ocean Archaeological Unit of the Natio· 
nal OceanographY Institut e, Goa has 
discovered the remain'S of ancient temples 
and ships near the sea-coast at Dwarika; 

(b) if so, the progress made in this 
regard so far and the plans made for 
future; and 

(c) what light does this discovery of 
the remains of ancient temples etc. at 
Dwarika throw on tbe ancient history of 
India ., 

THE MINISTER OF STATE IN TIlE 
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT, 
ATOMIC ENERGY, ELECTRONICS 
AND SPACE (SHRr SHIVRAJ V. 
PATIL): (a) A group lead by Dr. 
S. R. Rao, R.etired Suoerintendent 
Archaeologist" Archaelogical Survey of 
India bas re ported discovery of arcient 
remains near the sea coast of Dwarika. 
National Institute of Oceanography 
(NIO) provided logistic support. 

(b) Investigations were started by 
Dr. S. R. Rao in 1981 with logistic 
support provided by NIO and under 
Indian National Science Academy(lNSA) 
grant. Work carried out in Bet Dwarika 
region revealed archaelogical evidence. 
Tb~se have been reported to be of late 
and post Harrappan period. Offshore 
surveys have been conducted beyond the 
entry point of the ancient harbour at 
Dwarika during 1983-84. A wall like 
olignment has been noticed. Sub· 
mergence is indicated by a massive stone 
wall built on the wall cut -bench in the 
in!ertidal z~ne. Dr. Rao has submitted 
a three year programme of investigdtion" 

in the coastal areas at different sites, to 
the Department of Science and Techno-
logy (DST) f~r funding. DST bas agreed 
to provide support, CSIR has agreed 
to provide logistic SUppOlt through NIO. 

(c) Work so far undertaken indicated 
submergence in the region in Bet 
Dwarika. Further from decipherment 
of 1 etters found on a jar, collected in 
course of investigation, it has been 
reported that these are indentical t9 
semitic alphabets of thirteenth-twelfth 
Century B.C. 

12.00 brs. 

[ Translation} 

SHRI VIJOY KUMAR YADAV 
(Nalanda): Sir, the teachers of the 
Delhi University are on strike on the 
issue of implementation of the agree-
ment reached with them ••. (lnlerruptions). 

The agreement reached with them is 
not being implemented •.• (Interruptions). 

[English] 

SHRI BASUDEB ACHARIA 
(Bankura): Sir, six thousand teachers 
in Delhi University are on strike since 
yesterday. 

MR. SPEAKER 
matter. 

That does not 

SHRI BASUDEB ACHARIA Sir, 
there was an agreem ent. 

MR. SPE~KER : Yeu give me some-
thing, then I will see. 

SHRI BASUDEB ACHARIA : We 
have already given. 

MR. SPEAKER : I will get the infor-
mation. 

(Interruptions) 

MR SPEAKER : I have already 
allowed one 377. 

(rnle rr u ptions) 

SHRI BASUDEB ACHARIA : 377 
will not do. We want policy decision. 
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(Interr up lio ns ) 

MR. SPEAKER : What else can 1 
do' Let me get the information and 
then I will talk. 

(Interruptions) 

SHRI BASUDBB ACHARI' Sir, 
the ·Mllliater should make a statement 
because hi,her c~ucation in Delhi has 

come to a stand-still. 

[TraMialion] 

SHRr V. TULSIRAM(Nagarkurnool) : 
Mr. Speaker , Sir, you mood was some-
what off yesterday. So ••• 

MR. SPEAKER: No, my mood does 
not ao off. 

SHRI V. rULSIRAM : The iss'Je 
raised by m~ regarding tbe poor harijans 
was lost sight of when the issue pertain-
ing to Shri. Unnikrishrtan came up_ We 
want your help in this matter. 

MR. SPEAKER: I am mood-proof .•• 
(lllt~rruptio"s) 

SHRI V. TULS[RAM : The situation 
yesterday to'Jk such a serious turn that 
even an imp'lrtant issu~ of this nature 
was lost sight of. 

[ Engillh] 

MR. SPEAKER: I am mood-froof. 

[Trallslation] 

'SHRI V. TULSIRAM Regarding 
those harijans who were killed ••. (Inter-
ruptions). 

[Engli.fh] 

MR. SPEAKER : No, No. Not 
allowed. It is a State subject. 

(/nlerruptlons)·· 

[Trans lotion] 
MR SPE,(KBR: -Tflat we do many 

times. 
** Not recorded. 

[English] 

We certain times discuss on a leneral 
pattern, but not otherwise. 

(/nterruptlOlls) 

SHRI BASUDEB ACHARIA 
a Central subject. 

It is 

MR. SPEAKER: No, not Central 
sUbject. Law and order is a stat e sub-
ject .••• (Interruptions) 

We shall sec. 

SHRI V. TULSIRAM : If you kindlY 
direct the hone Minister (Interruptions). 
You just give an assurance that you will 
direct the Mhlister .... 

MR. SPEAKER: I shall direct him. 
(Int erruptions) That you will do. I 
shaH give you full support. You come 
to us, W~ are with you. One and one 
make eleven. 

Vyasji, join us, we need elderly pe r-
sons. 

PAPERS LAID ON THE TABLE 

Notification under Section 41 of the 
Arms Act, 1959 

THE MINISTER OF STATE IN THE 
-DEPARTMENT OF INTERNAL 
SECURITY (SHRI ARUN NEHRU) : 
I beg to lay OD the Table a copy of Noti-
ficati0n No. S. 0, 667 (E) (Hindi and 
English versions) pubUsed in Gazette of 
India dated the 12th September, 198'S 
regarding exemption to cJas~es of per.;ons 
in re~rect of the arms roC the 'category 
or dccription specified in the notification 
when carried, possessed for their own 
personal use for tbe purpose of'training 
or use in competitions, from the opera-
tion of the 'provisions of sub-section (2) 
of section 3 and subclause (i) of clause 
(a) of sub-section (1) of section 9 of tbe 
Arms Act, t959, issued under ,Section 
41 of tbe said act. [Placed in 
Library. see No. LT 1582/85] 
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,Nava' Ceremonial ConditioDS of service 
sad Miscell~Deous (Amendment) 

Regulations, 1985 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFEN'CE 
RESEARCH AND DEVELOPMENT 
(SHRI ARUN SINGH): I beg to lay 
on the Table a copy of the Naval Cere-
monial Conditions of Service and Mis-
cellaneous (Amendment) Regulations" 
1985 (Hindi and English versions) 
published in Notification No. S.R.O. 195 
in Gazette of India dated the 31st 
August, 198 S under section 1 85 of the 
Navy Act, 1957. [Placed in Library. 
see No. LT 15~ 3/8S] 

Notification onder ~~ction 159 of 
tile Customs Act. 1961, etc. 

THE MINISTER. OF STATE IN THE 
M1NlSTRY .QF F.INANCE (SHRI 
JANARDHANA POOJARY): I beg to 
lay on the Table: 

(1) A copy eacb or the following 
Notifications {Hindi and English 
versions} under section 159 of 
the Customs Act. 1962 : 

(i) G.S.It. 813 {E) and 874(E) 
published in Gazette ()f 
India dated the 2nd D-::oem-
ber, 1985 together witb an 
explanatory memorandum 
regarding eX'emption to 
comp0nent parts of electro-
nic modules (inoluding semi-
knocked down packs and 
completely knocked down 
P:lc\s) of digital, analogue, 
diO'iana and similar comhi-

o •• 
nation type electronic wnst 
watches, when imported in-
to India for the manufacture 
of electronic modules from 
the basic customs duty in 
excesS of 1 S per ceo t ad 
valorem and from the whole 
of the auxiliary and additio-
nal duties of customs leviable 
thereon. 

(ii) G.S.R. 875 (E) pubUshe4 
in Gazette of India dated 
the 2nd December, 1985 
together' wi th an explanatory 
memorandum making cer-
tain amendment to Noti-
fication No.163/85-customs 
dated the 24th May, 1985 
so as to delete Notification 
No. 21 5/83-Customs dated 
the '23rd July, 1983 which 
has since been superseded 
by Notification No. 345/85 
Cu stoms da ted the 2nd 
December" 1985. [Placed 
in Library. See No. LT 
1584/85] 

(2) A copy of Notification No. O.S.-
R. 880 (E) (Hindi and English 
versions) publisbed in Gazette of 
India dated the 3rd December, 
1985 together with an explana-
tory ~emorandum regarding 
exemption to all goods falling 
under Item No. 68 of the First 
Schedule to the Ceatral Excises 
and Salt Act, 1944 and manu-
factured ·by Messrs National 
Instruments Limited., Calcutta 
and supplied by them 'to the 
Ministry of Defence for official 
use from the whole of the duty 
of excise leviable thereon, issued 
1lIlder the Central Excise Rules, 
1944. [Placed in LiBrary. See 
No. LT 1585/85] 

Annuai R-ePMt or the Indian Society of 
lotenaati01lal Law. New Delhi rer 

the year, 1984-85 

THE MINISTER OF STATE IN TH E 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI K. R. NARAYANAN) : I beg 
to lay on the Table a copy of the Annual 
Report (Hindi and English versions) of 
the Indian Society of International Law, 
New Delhi, for the year 1984-85 along 
with Audited Accounts. [Placed in 
Library. See No. LT lSS6/SS] 
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Repott of the ComlDissioR of Inquiry appo-
inted to inquire into riots which took 

plaft on I1-tD-82 within the juris-
diction of Polke Station, Parlia-

ment Street, New Delhi and 
Memoraodum of Actio.' 

taken 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INTERNAL SECU-
RITY (SHIU ARUN NEHRU) : On be .. 
half of Shri P.A. Sangma, I bel to lay 
00 the Table a CODY each of the follow· 
ing papers (Hindi and English versions) 
under sub-section (4) of section 3 of the 
Commissions of Inquiry Act. 1951 : 

(1) Report of the Commission of 
Inquiry appoioted to inquire into 
certain riotiog incidents whicb 
took place on 11th October, 
1982 within the jurisdiction of 
Police Station, Parliament Street, 
New Delhi. . 

(2) Memorandum or Action taken 
on the above Report. [Placed 
in Library. See No. LT 1581 /8SJ. 

Reports ... R. -llae werking of the 
Centre for' ~ ues .. aad Techno-

logy, SrinagarforJ"" and Semi-
Conductor Co.plft L~. for the year 

1984-85 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT, 
ATOMIC ENERGY ELECTRONICS 
AND SPACE (SHRI SHIVRAJ v. 
PATlL) : I beg to lay on the Table: 

(1) (i) A copy of the Annual 
Report (Hindi and English 
versions) or the Centre for 
Electronics Disign and 
Technology, Srinagar, for 
tho year 1984-85 along 
with Audited Accounts. 

(ii) A statement (Hindi and 
Engiisb versions) regarding 
Review by the Government 
on the working of the 
Centre for Electronics 
Design and Technology, 

Sri nagar, (or the year 1984-
85. (Placed in Library. 
See No. LT IS88/8S] 

(2) A copy each of the following 
papers (Hir.di and English versi-
ons) under sub-section (1) of 
section 619 A of the Companies 
Act t 1956 : 

(i) A statemeot (Hindi and 
English versions) regarding 
Review ,by tbe Government 
00 the working of the Semi-
conductor Complex Limited, 
for the year 1984-85. 

(iil Annual Report of the Semi-
conductor Complex Limited, 
for the year 1984-85 along 
with Audited Accounts and 
the comments of the Com-
ptroller and Auditor Gene-
ral thereon. (Placed in 
Library. See No. LT 1589/ 
85]. 

Annual Reports and Reviews of the Hindus-
tan Aeronautics Ltd .. Bangalore for 1984-~5 

and Goa Shipyard Ltd., Goa far 1934-85 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRO-
DUCTION AND DEFENCE SUPPLIES 
(SHRI SUKH RAM) : I beg to lay 00 
the Table a copy each of' the following 
papers (Hindi and Bnglish versions) 
under sub-section (I) of section 619A of 
the Companies Act, 1956 : 

(1) (0 A statement regarding 
Review by the Government 
on the working of the 
Hindustan Aeronautics 
Limited, Bangalore, for the 
year 1984-85. 

(iO Anoual Report of the 
Hindustan Aeronautics 
Limited, Bangalore, for the 
year 1984-85 alonlZ with 
Audited Accounts and the 
comments of the Comp-
troller and Auditor General 
thereon. [Placed in Library. 
See No LT 1590/85] 
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(2) (i) A statement regarding 
Rev-jew by the Government 
on the wGrking of the Goa 
Shipyard Lim ited, Ooa, for 
the year 1984·85. 

(iil' A nnaal Report of the Goa 
Shipyard Limited, Goa for 
the year 1984-8S along 
with Audited Accounts and 
the comments of the Comp-
troller and Auditor General 
thereon. [Placed in Library. 
See No. LT. 1591/85J 

Annual Report and Review of the Institate 
of Public Administrat ion, New Delhi for 

the fear 1984-85 

THE DEPUTY MINISTER IN THE 
MINISTR Y OF PERSONNEL AND 
TRAINING, ADMINISTRATIVE RE· 
FORMS AND PUBLIC GRIEVANCES 
AND PENSION (SHRI P. CHIDAMBA-
RAM): I J,eg to lay on the Table : 

(1) A copy of the Annual Report 
(Hindi and English versions) of 
the Indiau Institute of Public 
Administration, New Delhi, for 
the year 1984-85 aloog with 
Audited Accounts. 

(2) A copy of the Review (Hindi 
and English versions) by the 
Government on the working of 
the Indian Institute of Public 
Administration, New Delhi, for 
the year 1984-85. {Placed in 
Library. See No. LT. 1592/85]. 

MESSAGE FROM RAIY A SABRA 

SECRET AR. Y -GENERAL Sir, I 

1. Sbri Srikantha Dutta 
Narasimharaja Wadiyar 

2. Shri Chanllaiah Odeyar 
3. Shri Arvind Tulsiram Kamblc 

4. Shri Saleem I. Shervaai 

5.. Smt. Indumati Bhattacharya 

from tlte sittln, 
oflhe Houst 

ba ve to report the following message 
received from the ~ecretary·Oeneral of 
Rajya Sabha : 

C'ln accordance wit'h the provisions of 
rule 111 of the Rules of Proce-
du:e and Conduct of Business in 
the Rajya Sabha, I am directed 
to enclose a copy of the I,oter-
national Airports Authority 
(Amendment) Bill, 1985, which 
has been passed by the Rajya 
Sabha at its sitting held on the 
9th December, 1985." 

INTERNATIONAL AIRPORTS 
AUTHORITY (AMENDMENT) 

BILL, 1985 

SECRETARY-GENERAL: I lay on 
the Table of tbe House the International 
Airports Authority (Amendment} BiU, 
1985, as passed by Rajya Sabha. 

LEAVE OF ABSENCE FROM THE 
SITTINGS OF THE HOUSE 

MR. SPEAKER : The Committee 
on Absenc~ of Members from the Sittings 
of the House in their Second Report 
presented to the House on 6th Decem-
ber, 1985, have recommended that leave 
of absence be granted to the followiflg 
Members for the period mentioned 
against each : 

7tb August to 29th August, 1985 and 
18th November to 20th December, 1985 
23rd July, 1985 to 9th August, 1985 
7th AUgU5t to 26th August. 1985 

18tb November to 20th December, 1985 

23Td July to 29th A::llust, 1985 & 
18tb November to 6th December, 1985 
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6. Shri Manik Sanyal 

1. Shri K. •. Ramamurthy 

8. Shri ChhiUibhai Gami t 

~ Shri Charan Singh 

Is it the pleasure of the House that 
leave as recommended by the Committee 
may be granted 1 

HON. MEMBERS: Yes. 

MR. SPEAKER: The leave is granted. 
The Members will be informed accor-
dingly. 

COMM11TEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

Ninth Report 

saRI M. THAMBI DURAl (Dharma-
,ori) : I beg to present the Ninth 
Report (Hindi and English versions) of 
the Committee on Private Members' 
Bills and Resolutions. 

COMMITI'EB ON ABSENCE OF 
MEMBERS 

Minutes 

SHRI MADHUSUDAN V AlRALE 
(Akola): 1 beg to lay on the Table 
Minutes (Hindi aDd Bnglish versions) of 
the sitting of the Committee on Absence 
of Members from the Sittings of the 
House held on tile 5th Decomber, 198 S. 

MATTERS UNDER RULE 377 

(i) Need to direct the baD~ Dot to iDt'rease 
senice tbaftes on the issue of Bank 
drafts, B ills Cheques anel other services 

SHill BANW ARI· LAL PUROHIT 
(N9gpur) : Sir, accolding to press 

18th November to 2Cth December, 1985 

3rd December to 20th December, 1985 

25tb November to 1 5th December, 1985 
29th November to 20th December 1985. 

reports, the natjonalis~d banks all over 
tbe country have exorbitantly increased 
the bank service charg?s in respect of 
p'roviding bank drafts, bills, ch cques and 
other services. 

The general public in the country 
particul~rly the lower and midd'e cla,ss 
families and business enterprises ba\e 
get a severe s~tback due to the increase 
of commission .by the banks. 

The Federation of Associations of 
Maharashtra and Nag-Vidarbha Cham-
bers of Commerce bes also urged the 
Union Finance Minister to intervene 
and review the bank service charges. 
There is great resen 1ment among the 
traders and lower and middl~ class 
families due to the hike make by the 
banks in their service charges all over 
the country. 

The Government sbould immedjately 
intorveLO' into this affair and the banks 
should be asked to charge nominal 
charges in respect of providing such 
services etc. 

(ill Need t·o purchase more mesta crop 
in Aadbra Pradesh by the Jute Cor-
poration of India by open iog more 
purcbase centres 

SHRI S. M. BHAITAM (Visakha-
patnam) : Mesta crop is raised mainly 
in Srikaku)am Vizianagram and partly 
in Vimg district of Andbra Pradesh 
under rainf~ irrigated- ~nditions. by 
small and marginal farmers.. The mar-
ket price in Jute Trad~ re gistered' cl 

steep fall in different markets in Bihar 
acd Calcutta with the result tbat the 
prevailin g market price in the above 
districts is only Rs. 1 70 to Rs. 1 80 per 
quintal as against the local ruling prices 
of Rs. 429 to Rs. 795 in . the pr ecedir.g 
year, that is 1984·8 S. 
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The estimated area und~rmesta in these 
district& is about one lakh hectares in 
1985.86. The anticipated production 
is also estimated to have increased from 
5.; lakh bales in 1984-85 to 10 lakh 
bales in 1985·86, However, the Jute 
Corporation (if India purch~ sed only 
1300 bal eS' as against the reported tar-
getted procurement of 1 lakh bales 
during t 9 85·86. The Jute Corporation 
of India is a) so offering only Rs. 181 to 
Rs 186 per quintal of fibre whereas 
private trade offered only Rs. 170 The 
Jute Corporation of India bas opened 
only 11 purchasing centres so far. The 
Jute Corporation of India . should come 
forward to purchase at loast 75 per cent 
of produced marketed in Andra Pradesh 
by opening more purchase centres. 
Further, in view of the increasing area 
under mesta, a processing facility shou~d 
also be consider-ed by Jute Corporation 
of India. 

(iii) Need to amend tbe Urban Land 
Ceili.1I8 Act, 1976 with a view to 
pr ov ide accommodation to tbe 
common man 

SHRI ANOOPCHAND SH AH 
(Bombay North) : I would like to draw 
the attention of the Ministry of Urban 
Development and Housing on the 
following matter: 

The Urban Land Ceiling Act was 
brought before Pa.rliament in the year 
1976 and passed with a view to provide 
housing faciJity to'the common man at a 
most reasonable price either by acquiring 
the land for public purpose or by r egu-
lating the construction of houses as per 
the rules and' regulations of the Urban 
Land Ceiling Act. 

During the last about nine years it 
has had very adverse effects. This pr.ices 
of land ,and houses have gone up tremen· 
dously and acute shortage of houses in 
urban area. It has created a number 
of problems including the creation of 
slums in metropolitan cities. 

I would like to request hon. Minis-
ter for Urban Development and Housing 

to ccme forward witb suitable amend .. 
ments to the Urban Development and 
Housing to come forward with suitable 
amendments to the Urban Land Ceiling 
Act, ]976 so that the problems of houses 
for comon man C8-n b~ sotved and. the 
prices. of houses can be brought dowD. 

[MR. DEPUTY-SPEAKER in the 
Chair] 

(iv) Need to enact comprehensive legis-
latioll to enable: authorities to take 
effective action against erring: manu-
faetorer s of chemical-based 
consumer goods for .ot observing 
safety measures 

SHRI SHARAD DIGHE (BOmbay 
North Central):. A series of disa&ters 
due to g.as leakage in urban cities like 
Bhopal, Bombay and Delhi is posing a 
serious threat to the life and health of 
the people living in these cities. On 
3rd December, 1984, a potent ccmbi-
nation of highly toxic gases principally 
methyl isecyanate, sursed oot under the 
pressure of a runaway chemical r.caetiot. 
from the U mOB Carbide pesticides plant 
in Bhopal and killed" nG( less. rhan 2S0C 
peopie and made one lakh people suJrer 
fr om varyj,- g kinds ar:ct ckgress o.f meci-
cal disabi lity. Chlorine sal lea.k~ ge 
from a storage tank of tlac Ltd. at 
Chembuf, Bombay which· ec,uNcd: on 
30th August J J 9 8S resu~ted in killing of 
one person and h1lrting more thaD 120. 
Masme leak of Oeum from a, &terage 
t1lPX at the Shriram Food ar.d Fertilizers 
plant of Delhi OD 4th December, 1985 
created considerable panic in: the capital 
and. gave r~e to' comiMa1tJts of throat 
irrita tion, breathlessness and bout'S: of 
coughing and killed at least one person. 
These and SlICb other incidents have 
highlighted the urgency 0' introducmg 
comprebensive legislaribn which would 
enable the enforCing' authorities t~ take 
effective action' against the managem~nt 
which are not· observing' safety measures 
in their plant~. I urge upon the MitriS'tTy 
of Labour and Industries to undertake 
such ltgislation at the' earli~t. 
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(v) Need to construct a bridge across. 
Kamla Balan river in Darbbanga 
district of Bihar 

SHRI RAM BHAGAT PASWAN 
(Rosera) Mr. Speaker, Sir, tbere are 
a number of rivers in the Darbhanga 
district of Bihar which are i,. flood du-
ring rainy season and as a result move-
ment of traffic is disrupted for 3S long as 
six months. For exampJ'e, in the absence 
of bridge across Kamla Balan river near 
Rasiyari village, the passenger vehicles 
in particular have to cover a distance of 
60 to 70 kilometres to go across the 
river. Their link with the headquarters 
is snapped. The Central Government 
is, therefore. requested to get a road 
bridge constructed across Kamla Balan 
river which would prove useful to the 
thousands of villages. 

(vi) Need to increase quota of lev y 
cement to Keral. for speedy comle-
tion of various projects 

SHRI K. KUNJAMBU (Ado or) : The 
allotment of cement to Kera1a is far 
rom adequate. This has slowed down 
fhe work on many projects particularly 
tbe world frank projects and other 
etxternally aided projects. It is estimated 
that the annual requirement of cement 
for the executJon of these projects is 
20,000 tonnes. At present the annual 
allocation of levy cement by the Govern-
ment of Karala is only 6000 tonnes. 
This is due to the low allotment of 
cement by tbe Centre. The total, quan-
tity applied for during 1985 was 22,870 
tOODes Whereas the total quantity allotted 
was only 5 9 ~ 0 tonnes. This is grossly 
inadequate. 

Therefore, I would request the 
Government to inc~ease the quota of 
levy cement to Kerala and release a 
special quota of 2000 tonnes every 
quarter for the ~edy completion of 
tbe externally aided projects in the 
State. 

MIl. DEPUTY SPEAKEIl Shri 
KoiaDdaivelu. 

SHRI P. KOLANDAIVELU (Gohi-
chettipalayam): Sir, I am not going to 
press this matter because tbe strike has 
already been called off and the Ministry 
has already settled the issue. I am with-
drawing my Submission under Rule 377. 

(vii) Need to look into the demands. of 
teachers of Delhi University and its 
affiliated colleges 

SHRI BASUDEB ACHARIA 
(Bankura) 6,000 teachers of the 
Delhi University and its affiliated colleges 
have commenced an indefinite strike 
from 10-12-1985 in protest against the 
action of UGC and the authorities for 
dishonouring the January 1983 agree-
ment in regard to promotion and other 
beneficial schemes. 

The January 1983 agreement had 
provided for a continuous quota-free 
promotion scheme. This scheme was 
then incorporated into the Ordinances 
XI and XII of the Univers i ty . The 
scheme was implementtd till the UOC 
suddenly brought to a halt with effect 
from April 19 8S , Since April 1 985, no 
promotions have taken place. The 
University Authorities by refUSing to 
implement the Ordinances, are sacrificing 
the autonomy of the University. 

The January 1983 agreement had 
provided that proposals for stagnation, 
removal of selection grade teachers and 
irtroduction of. professor's grade in 
colleges should be sent by the Univer-
sity to the UOC and the Mtinistry for 
imp1 ementation. These propo sals were 
adopted by the AC al1d Ee and sent to 
the UOC in 1983. The UOC passed 

them on to the Ministry where they have 
been pending ever since. Almost 500 
teachers are not receiving increments, 
in some cases, for as long as six years. 

The January J 9 83 agr eement bad pro-
vided for a Rs. 3 crore.housiog scheme 
for university employees and Rs. 6 crores 
housing scheme for the colleges. In 
1984, the Ministry- had agreed io princi. 
pIe to another Rs. 20 crores scheme. 
All these proposals are awaiting the 
Ministry'S financial' allocation while tbe 
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overwhelming majority of Delhi Univer-
sity teachers still have no housing 
faci 1 i ties. 

" The professional colleges of the Uni-
versity of Delhi continue to be outside 
the purview of Ordinance XII. The 
promotion 'scheme of January 1983 
agreement was fot all teachers of Delhi 
University. However, the teachers of 
the professional colleges have been kept 
out of the ambit of this promotion 
scheme. 

The University authorities have not 
only failed to implement the interim 
report of the Wo··king Group on Demo .. 
cra.isation but have consigned the 
Worki 19 Group itself to culd storage 
and attacked th .:se lintited democratic 
rights by imposing a restriction of t~o 
terms on elected teacher representatives 
in AC and Ee. 

As a result of the strike, stu~lies of 
1.5 lakhs of students have seriously been 
affect ed. I request the Government to 
immediately intervene in the matter and 
take steps for jU'it and fair settlement of 
this dispute. 

PROF. N.G. RANGA: They are set-
ting a very bad example by going on 
this strik e. 

SHRI BASUDEB ACHARIA : Why is 
th e agreement not being implemented? 

SHRIMATI GEETA MUKHERJEE: 
Why are tbe teachers forced to go on 
strike ? 

SHRI S. JAIPAL REDDY : The 
Minister is mai ntaining pia-drop silence" 

MR. DEPUTY SPEt\KER: He will 
answer it afterwards. 

(viii) Need to provid~ drinking water 
and irrigat ional fae ilities to the 
people of Barmer, Jaisalmer, and 
Jodhpur districts or Rajasthan 

SHRI VIRDHI CHANDER JAIN 
(Ba~mer): Mr. Deputy Speaker, Sir, 
abo~t 22 thousand villages in R3jasthao 

Challenge 0/ 
EducQtion-A 
Policy Perspective 

were declared problem villages due to 
drinking water crisis there~ The problem 
of drinking water in many villages has 
been solved. But in . the Thar desert 
where thousands of hamlets are spread 
over an area of 2 S sq. km. to 250 sq. 
km., there is no source of" water or 
where watf'r is available it is in very 
little quantity or the water is saline. 
Where there are tubewells, drinking 
water from it Cloo be provided to a few 
villages ot:l1y. The only permanent solu-
tion is to solve the drinking water prob-
lem from Rajasthan canal or the Indira 
Gandhi Canal. 

The scheme for providing water 
through lift canals to som e villages of 
Churu district and urban areas of Jodh-
pur district has been included in the 
Seventh Five Year Plan. 

The LiIwa Branch i.e. SagarmaJ GOpl 
Branch, which passes through Moh"ln-
garh. Ramg.uh, G"rhat road flow clnal, 
Pokbran, and the Blrmer 1ife c~nal have 
not been included in the Seventh Five 
Year Plan. 

The areas coming under flow and 
lift canals a'1d wbich fall in Thar derert 
are severely affected due to water 
crisis. 

Therefore, the Central Government is 
reQuested to include Lilwa B:-anch i.e., 
Sagarmal Gopa Branch, Pokhran lift 
canal and Barmer lift canal in the 
Seventh Five Year Plan so that workon 
irrigation, forest development and drink-
ing water programmes can be under~ 
taken. In this way the Villages of Bar-
mer, Juisalmer di-;tricts and villages of 
Shergarh tebsil of Jodhpur district can 
be benefited. The first and foremost 
task is to provide drinking water in 
those areas. 

12·18 brs. 

MOTION RE : 'CHALLENGE OF 
EDUCATION-A POLICY PERSPEC-

TlVE'-(Contd.) 

MR. DEPUTY SPEAKER Sht\ 
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[Mr. D~puty-Speaker] 
AnantJ Oajapathi Raju. Two persons in 
your side can part·icipate in this discus-
sion. 

SHIll ANAND GAJAPATHf RAJU 
(Bobbili),: Mr. Deputy Speaker, Sir, 
the present perspective of education is a 
heartening development. Since 1 968, 
this has been the first time when a docu-
ment has beron prepared about perspec· 
tives of education. Today. another 
heartening feature is the formation of 
tbe Human ResO~8 De\-clopment 
Department. It is ie COB8OnaDCe with 
the philosoph)' expressed in consonance 
with the -line of thinking that human 
resources are tbe epicentre of any deve-
lopmental process. Unless the human 
aspect of development is adeduate, un-
less education becomes meaningful, 
there can be no economic development, 
social development or any cultural 
dimension to our process. Therefore, 
what I say now is that we all agree 
tb~t there should be a change, a meaning-
ful change in th~ education policy. But 
what is more important is- that a certaia 
amount of fine tuninll is necessary, in 
the sense that the canvas is so wide. 
Educational reform is a large question, 
but we must give a thrust in tbe desired 
direction, to the extent possible, to the 
extent necessary. 

Today, manpower planning and voca-
tional edacation deserve special mention. 
We are going in the direction of voca-
tional education. We are trying to do 
something about manpower planning. 
These are very technical areas, and I 
would request the hone Minister to form 
a sub-committee to go into these aspects, 
so that both vocationalization and man-
power planning get their rightful place. 

Again, education must be dovetailed 
into societal imperatives. This is very 
necessary, especial1y because, if educa-
tion is to remain universal, if it has to 
be subsidized as it is being done today, 
it must definitely dovetail into the 
soci etal process and find newer mean-
ings. 

Generally, people speak about diffe-
rent segments of educatioo, but I 

would like to bring a particular aspect 
to the kind consid eration of the bon. 
Minister, and also of the august Hou')e" 
viz. should we go in for an edllcatior,al 
sy~tem that ;s universal and at the s,ime 
time subsidized; or should we go in 
for an educational system which is high 
cost and selective? Which areas should 
be high cost, which areas should be sub-
Sidized; and in which areas should thrust 
be given? I feel that both quantita-
tively and qtialitati ve, there is ne l d 
for a certain amount of change. Sub-
sidy should come at the primary level, 
at the secondary levd .. at the level where 
one is made function~llY literate. When 
a man is functionally lit erate, then alone 
can society move forward in its various 
programmes. Therefore, the high cost 
aspect of it should be left to the areas 
of specialization" where there is a selec-
tive approach towards the number of 
people who should be involved. And 
when you look at the figures rel~thig 

to enrolment, you find that they have 
grown only at a meagre 4· 5%, from 
1950-51 to 1982-83. It is a very 
meagre figure, and the drop-out rate 
also has been rather high, at 61.4%. 
Therefore, at the grass-root level there 
should be an emphasis towards build-
ing more school bui Idings; there should 
be an emphasis towards providing more 
amenities, because it is only when we 
allow and provide for the unfortunate 
masses, masses who are not in the 
educational process, and only when we 
bring above those who are ou tside 
societal imperatives, that there will 
definitely be functional hteracy in the 
country. And these people will be 
further ab.le to participate ill the plan-
ning process which is going on today. 
Today we are on the anvil of the 7th 
Plan. Unless we bring these people 
also in the mainstream, we will not be 
able to function. The plans and objec-

. tives will remain on paper, and within 
a few elite sections. Therefore.. the 
need to stress the primary and secon-
dary levels. 

1 hen again, adult education and non-
fnrmal education should also be Biven 
a thrust. Because we cannot have illi. 
terates in the country where we are ao-
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in. in for development; we cannot have 
children who ·are an economic unit to 
the parents io terms of going ard 
rearing goat or going to the market 
place. They also must be brought into 
the system of non-formal education. 
Therefore, a, thrust should be given to 
the education policy today. Let me 
maintain this incident, DMDely, that 
Lord Curzon was considered in those 
days as a very able Viceroy, a man 
who was both efficient and affective, a 
man who was dynamic. It ~as like a 
railway engine which bad aN the parts 
neatly assembled, dyn8IDic as they were 
but with no sense of direction. There-
fore, when there is no sense of 
direction, nothing can be achieved. 

In this connection, let me mention 
tbat the State of Andhra Pradesh has 
ellected a lot of resources for the 
development of education. In fact, 
two to three years back, under the plan 
process, we had allocated more than 
Rs. 4 1 crores. This is a major deve-
lopment which the State Government is 
making After all. the Centre having 
education in the Concurrent List, must 
also give larger allocation in terms of 
resources towards education. This wou Jd 
result in upgrading of skill, producti-
vity, and most important of all, bring 
the rural masses into the main-stream. 
Another dimension would be caste and 
communal conflict which has been 
resulted in a lot of loss to this country. 
This is due to the fact that people are 
not properly educated. Once they remain 
educated, then their wRole attitude to-
wards society and tb. community at 
large will cbange. .., 

I am appreciative of the hone Minis-
ter's approach which I chanced to read 
in the newspaper thi .. morning that he 
wanted an all round development of 
personality. So, we agree with that 
approach that there should b~ an all 
round development of personality. But, 
at the same time, this personality, 
which is a part and process of soci ety 
must also have a societal dimension. 
Therefore. a sense of direction and a 
societal dimension will definitelY create 
a situation which is conducive to our 

i phnainl process today. 

I end by saying th at We should be 
aware of complacency and such predica-
ments; if we are complacent, if ~e do 
not illcrease resources, if we do not in-
crease the necessary thrust, then we will 
be just producing doruments which are 
there in the archives and for pos terity 
to go through. Therefore, I am hopeful 
and we would give our full cooperation 
to see that a new directior, a new 
dimension is given to the educational 
policy. 

SHRI A. CHULES (Trivaodrum), : 
There is a well-known saying-knowledge 
is power. Education as generally under-
stood imparts knOWledge. But in the 
imparting of knowledge the sole purpose 
of education? This is a serious sublect 
discussed all over and it has now been 
admitted that more than tbe knOWledge, 
the real purpose of education is the 
imparting of the technique of transmitt-
ing civilization. In order to transmit 
civilization, educatioll has to perform 
two major functions-it might enlighten 
understanding and it must also enrich 
the character of the individual. Wh3t 
the nation wants today' more than any-
thing else is not the technologies and 
technocrats, but tbe moral leadership 
founded 00 courage, intellectual inte-
grity and the sense of value. 

It is gratifying to note that the hone 
Minister in his statement has expressed 
in v~ry cJear terms that our aim today 
is a total development of human person-
ality. 

Which will ultimately result in the 
total development of the c.Jmmunity and 
the oat;on. 

Planning for education is essential in 
order to achieve the real goal. In a 
country like tbat of ours where a large 
secfon of tIe people still remains below 
the poverty line these ideals win not be 
fulfilled unless planning takes into 
account the local conditions of the fami .. 
lies from the poorer and weaker sections 
of tbe community. The main defect in 
the quality of education is that, today, 
to a large extent it is available only to 
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the rich and the elitist group. So, my 
first proposal is that in the implement-
ation of the Government"s Education 
policy steps snou'.d be· taken for tbe 
development of the human 'resources ill 
the rural areas. 

"About implementation, I f~ei thlt 
there is no stress on imp:ementation in 
the Paper. It is one thing to lay down 
.a policy, but it is anoth~r t9 ensure 
effective inlplementation. The Paper 
speeks of various constrair(ts in imple-
mentation. Financial constrain..! is the 

"major hurdle that stands in the wav of 
':efi'ective implementation of our educ~tio
~al policy· today. It is realiy s3.d that 
only three per cent of the nation;; 1 
income is earma ked for education, th~s 
is far too inadequate. Even out of thlS, 

: 80 per cent is spent on sa ~aries. This 
is a very sad picture. \Vha< is the state 
of real development of character in 
children? The equipment availab!e n.,w 

, for the development of (he existing type 
of education is p acdca Jy' negligible. 
As sug~ested in the Paper . th e Cen: r c 
should enhance its allocation. I s~ecifi
cally point out that the sug~estions mnde 
in the Chapt er IV ~ Para 50 and 69 
deserve serious consid~ratioll and that 
mo: e emphasis ~hou!d be laid on imple-
mentation itself. 

There are also legal constrai;)ts. Edu-
cation, as we know is a Concurrent 
subject. So, th~ State can suo motu 
take action in most of the cases. I fcel 
that the Centre should be armed with 
the necessary powers to act independently 
on major p01icy. issues. 

There is a mention about the three 
language formula bu~ nothing has b!en 
said about how it should be impIe-
.m.ented. 

In many States undue impor tance is 
given to the teaching of .n glish, even 
at the pre-elementary stage. There is 
a rush for English medium. schools ~nd 
poor children below tbe age of two to 
three years are compelled tQ study in 
English medium schools and therefore-, 
they do not get an oppor:tunity t~ learn 

tht'ir mother tongue even in their child. 
hood. Therefore, there sho~ld be sOlno 
central directions on bow this three-
language formula should be implemented. 
The other day an hone Member frorn 
TamH Nadu h~d very very strongly said 
tba t they are in fovour of only a two-
language formula and th e Northern 
States are als) baving only a two-
language formula. So, there should be 
some uniformity in this to decide as to 
at what st~ge the threc-Iangucge formula 
should come in. Th'is is a 'Serious issue 
that has to be taken' into consideration. 

Another point is, there shouJd be a 
code cf condu<Jt b'ot"h for the students 
and far t-he teachers. 'J'he educat ion 
field is tot~lly indiscipl ined today and 
due to lack of funds no institution is 
ab!e to survive i:ldependently. Efforts 
should be made to prevellt politics fcom 
c:1ming into the educational institu t ions" 
like sc1100is and collet,es. 

O:1e more point is about the Nec. 
A" it is today NCe is- I may say-
treated as if it has no place. After 
impai!ing Nee training no care is taken 
of the persons to get them further practi-
cal tndning or jJbs. r sugg;~st that the 
Nee cadets after their education should 
b~ given some practjc~ 1 training ar.d they 
can ·also be given the .minimllm training 
and they sh;>u:d b! asked to serve any 
one of the Armed Forces, for a parti-
cular period a nd after thdr cmploynlent 
should also be ensured. 

So, like that from the Nee onwards 
the training should to on so that their 
service~ could be better utilised I surgcst 
that another motion bringing in concrete 
sug~estions for the imp lementation of 
tbe policy for removing financi'~l and 

. legal constr~ints, ensuring discipline 
among s~udeafs and teachers, rule of 
NeC and the medium of instruction, 
should be presented in the next session of 
of the Parliament so that the new policy 
can go Ahead ... 

MR.DEPUTY~PEAKER 
conclude. 

Please 

SHRI A. CHARLES: 1 have taken 
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only five minutes. I will take a few 
mir.utes more. 

SHRI A!vlAL DATTA When a 
person says: he wants one minu~'e, he 
takes five minutes. If he is taking five 
minutes morc. •.• 

MR. DEPUTY SPEAKER Eight 
minutes you hlve taken. That is aU. 

SHRI A. CHARLES: I am makIng 
on ly a few sug~estions. Pre-primary 
education sh0uld be taken care of. At 
that level I am gl~d that the ICDS . and 
the Angan Vadi programmes afe th~re 
but there is lack of pre"p:'imary education 
for h lndica pped chi ~d;en aId for' chi11" 
ren from poorer, families to cornpete 
with their count erp?rts in the fic'h 
sections. So, all the children in the 
rural aretl8 shou: d be taken care of in 
the [CDS, creches, At'lgan Vadis ,and 
the nu~sery s:hools. Volu~ltary agenc\les 
s'·'ould be ancour aged to take up 
e'ffectiv~ wor ks in that areas. If thd 
n:ltion is to take the whole rcspoGsi-
bility, that may not be a success. 

The quality or'teachcrs at the elemen-
tary s tag'! is . very poor. _ I suggest that 
teacher; with higher qualifications" and 
committed teachers should be sel..:ctcd 
at the elementary stage and the sabry 
should be commensurate with the quali-
fication of the teacher rather than'the 
grace to which he is appoi nted. ' 

Secondary and higher educatioa 
should be job-oriented. 'They' s~Q~kl ~ 
given intensive vocational training. ~n 
agricultuce, iod~stry ~ business aJld. the 
like 10 that they niay be able to cope 
up with the pro fessi~nal jol;>. require~ellt 
when they go ou~ of the' elem~ptary 
st~ge. Higl1er' cduca~ien, as far as .pqs~ir, 
bIe', should be corfin~d to ;the selepted 
candidates with skill, and those Who 
have proved their ability in t~e ~I~m.en
tacy stage. More stress ,should. be" 
given on resea{'cb at that,stage an4 the 
result of the 'research study sholJ.ld be 
made avaibible" immediately for, the 
progress and the development of the 
entire community. "., 

Policy Perspective 

. ~ontinuing education is another 
important aspoct~ Now it is totally 
neglected. I suggest that in every walt 
of life, whether it be industry or busi-
ness or teaching or medical profeSSIon 
or engineering, continuing educatioQ 
shouldc be there. Orientation programmes 
shOUld be made available to them so 
that periodicZllly they get the late!t 
technologY and the latest information 
"bout what is going on in the nation. 

Stress should be laid on the ethical 
valu·~s also enabling to create a society 
free from. di~cdmination, oppression, 
exploitation and corruption. The' Prime 
M~nister has often reminded us about 
the need for the inner growth. I am 
glade that the new Ministry of Human 
Resour~es is L1.yi~g more stress on that. 
I wish !o· remind the House of the 
grea .. ~ dream of Pandit Ji when he 
vjsualisc~. that this nation may grow-
iot 0 a mighty nation, mighty nOt in 
the sc!}se or' the Iilumber of armies or 
the navy or the type of the weapons 
we have, but mighty in tlte sense that 
the people may grow with large hearts 
so that this la:-.d may grow into a big 
c'.Ja!ltry reccivingr all culture~ and all 
types" of sectilritism so that the nation 
ffi1y grow fJr\v:lrd. Thank you, Sir. 

t ' ... J 

DR. SUDHIR' ROY (Burdwan): Mr; 
Deputy, Speaker, ,Sir, first of aU I want' 
to poin~ out that the document 
'Challenge : cf Education' seeks to 
streng! hen the elit.ict bias of educa-
tion which already exists because the' 
'Chal}e~ge o( Education' seeks to sanc-
tify the estabU~ament of modern schqols 
at each di"trict centre These model 
schools ~ill be ~ccessible Daly to "the 
rich and t.pe e1~u:s because' only English 
and ,M~nd i;;l WOQ.ld be the medium of. 
instructiqn ~fljority of our· peop)ci 
live in villr ges;) J~ow can poor students; 
living in remot~, village areas, bav~' 

access to U;lese model schools? Like 
five-star bo~els, tbese five-star schools 
would benefit only the rich and the, 
elit~ while ~~, icommon ,pet)ple, the 
people, beloIlling to ·the low income 
groups and th~ people belonging to the: 
poor strata of society will have DO 
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access to these so-called model schools. 
It will only strengthen tbe grip of the 
rich people. 

We also find in tho new National 
Education Policy that there is a scheme 
for privatisatioD of education i. e. cer-
tain institutions of excellence would be 
handed-over to the private parties who 
can finance them. This would a1410 
widen the gap bet ween the ricb and 
tbe poor. 

Tbis Challenge of Education docum ent 
does not say anything regarding the 
evils of capita tiOD fees. It is wen 
known tbat in many southern States 
like Kamataka, Tamil Nadu, Andhra 
Pradesh, Kerala and Bihar, many cheap 
degree mills are being start ed. Rupe es 
one lakh to three lakhs are being 
realised from the students who want' 
these cheap degrees in Engineer ing and 
Medical branches. Nothing bas been 
said regarding the abolition of these 
capitation fees in tbis document. 

This Challenge of Education docu-
ment does not categorically say tbat the 
universalisa tion of education, which was 
a directive from our founding fathers, 
Should be the main objective of out' 
education poliCY. The Constitution said 
that within ten years from tbe com-
mencement of the Constitution boys _ and 
girls below the age of fourteen should 
be provided with free a nd compulsory 

. education. We all know tbat if we 
want a real development of the country, 
~f we want success in the family plao-
niDI programme, if we want to create 
social awareness, then universalisation of 
education is a must. But tt requires 
fUDds. In the 50s, the B.O. Kber 
Committee had opined that in order to 
implement this goal of universal educa-
tion, tea per cent of tbe Central Budget, 
thirty per cent of tbe States' Budget 
and 6 per cent of tbe O.N.P. should be 
spent on education. Nowadays almost 
aU the Stato GOVernmeDts spend nearly 
30 per cent of their Budpt, but the 
Central Government it &peedin. less 
than two per cent of itl Budgetary 

allocation on education. Therefore. I 
am constrained to say that there is 
lack of political will OD the part of 
the Central Oovernment~ In this way, 
they only want to maintain the 

Had there been universal educa-
tion, it would have d~mocratised the 
society and it would have struck at the 
roots of tbe vested interests. 

Nothing has been dODe regarding 
democratisation of educational institu-
tions. Kothari Commission aod the 
Gajendragadkar Committee laid emphasis 
again aold again tbat colleges and univer-
sity management should b~ dem')cratised. 
Teachers, students, non-teaching emplo-
yees should have a say in the manage-
m~nt of the university. But in the 
name of depoliticization~ they are indulg-
ing in the worst type of politics. In 
the name of depoliticization, they are 
a Howing the educational burcaucn ts to 
say the last word. Taking shelter be-
hind ministerial responsibility these 
bureaucra~s will decide everything and 
teachers will have no say in these 
matters. We find that in all tbe recently 
passed University Acts-the Vishwa-
bharati Act. the Indira Gandhi Natio-
nal Open University Act, the Pond i-
cherry Act-the university bodies consist 
of many nominated and ex-officio 
members. Teachers. students, non-
teachin8 emp10yees have no representa-
tive on the university bodies. But we 
teachers always assert tho right that 
tbe teachers should have the last say in 
tbe management of a University. But 
today, in tbe name of , de-politicisation' 
this document is trying to concentrate 
all powers in tbe handa of educational 
bureaucrats. Sir, much fears arc shed 
for oollele autonomy. But what is the 
real nature or th e proposed college auto-
no~y? If colleges are arowed to dis-
tribute diplomas aod degrees what will 
happen? Only a few colleges (like the 
St. Stephen's college and tbe Presi-
dency Collole in Calcutta) will deve-
lop; only their de,rees and diplomas win 
be valued in the market. But coneges 
situat cd in tb e rural areas; and mofussil 
places will luff'er. Their students will 
have no place in the job markot at all, 
So, this is a sinister pme. In tbe 
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name of 'college autonomy' you are 
trying to discriminate the college situ-
ated in the rural area,_ 

Now, Sir, we are opposed to the 
scheme of 'De-linking of jobs fr~m 
degrees' _ Nowadays, students who 
have g.) t degreet can d.:mand jobs. They 
can S.:Ly; ··We have' got education; it is 
the ~uty of the Government to provide 
us with jobs" But in the name of de-
linking of job from degree wbat you 
want to do is this, You are conduciinl 
examinations for lA.S.,· I.P.S., tE.S. 
etc. Only a few students qualify tbem-
selves in these examinations, Tbe rest 
will be told, "You arc not fit for tho 
job; therefore Government bas no res-
ponsibility for you." So" in tbis way, 
the university degrees and diplom~ls will, 
be de-valued, So, this is a sinister 
game. 

They say about non-formal Educa-
tiun, open university scheme, distance 
learniog, etc. In Education it is the 
teacber who counts the most. Educa-
tion is not merely tbe importing of 
knowledge. It is from the teacher that 
the students learn the moral values. In 
Great Britain, Lord Perry, the first 
Vice Chancellor of the Open University 
said that Open University will only get 
second best students. It c~nnot impart 
that training which can be had in fcr-
mal regular classes. In Br!tain, engi-
neers and technicians qualify them-
selves frem this Open University. But 
here you opine that universitcs and 
colleges have become hot beds of 
pOlltICS. Therefore, YOll want Open 
University; you want non-formal educa-
tion. You are afraid of students' agita-
tion, you are afraid of teachers' agita-
tion. About six thousand Delhi teachers 
are today on Itrike. They are agitating 
because Government has refused to 
implement the agreements 

We are opposed to this non-formal 
education. Non-formal institutions can 
be complimentary but they can never be 
the sGbstitutes of regular, formal 
Collelcs and universities. 

Sir, in' the syllabus of secondary 
SChools, sports and games should be 

compulsory. We find that sports and 
games are alto,ether oeglccted. In the 
primary stage, one-teacher scbools 
should be entirely abolished. There 
should be at least one teacher for 
every class. This should be ensured. 
Vocational schools should be opened; at 
least there Ihould be one in each sub-
division. The students coming out of 
vocational SChools or ITIs are not get-
tin. jobs. Therefore, in order to make 
it attractive, the students should be 
provided with employment and for this 
purpose, the banks, tbe cooperative 
80cietires and the JJepartments of the 
Goveoment deSlling with industry should 
act in a coordinated way so that the 
students from vocational institutions get 
jobs or become self-employed. 

Sjnce the time is short, I am pointing 
out certain other points ooly. First of 
all, education should be retained as a 
State subject. Under the Act of 191 8 
it was a State subject. Then under the 
Government of India Act, 1935, it 
was a State subject. Our founding 
fathers, after mucb deliberations and 
diSCUSSions, decided that education 
should remain a State subject because 
it is the State Governments which bear 
the expenditure mainly. Since India is a 
vast multi-national States of almost 
sub-continental dimension, certainlY, 
the syllabus cannot be the same 
in Tamil Nadu and NagaIand because 
syllabus must conform to the regional 
culture, lanauage, way of life of eth,ic 
orilio. Therefore, it is preposterous 
to think that there should be same sylla-
bus all over the country. It will be 
against democratic norms. 

Last of all, I should say that the 
tima ftllocated is very short. Th~re 
should be national debates 'and discus-
sions over this important document. 
The teachers, students and guardians 
should expr ess their vi ews so that a 
national, CODSOnsus ma y be evolved. 
Last time, in 1968, sufficient time, wa~ 

given for evolving a national consensus. 
Therefore, I would request the Hoo. 
Minister not to take a decision in 
hurry. They should give tim e to all 
the organisations so that, there may be 
a national conseoaus 00 tbe subject. 
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MR. DEPUTY SPEAKER : Shrima~i 
Basava Rajeswal i. 1 hooe, ~141dam, .you 
will finish your speech within, 10 miQ\ltes. 
Please try to finish. 

SHRI RAM pyARE PANIKA 
(Robertsganj) : Sir, time may be extended 
as the subject is very important. 

PROF. SAIFUDDIN s6~ (Bararnulla): 
Mr. Deputy-Speaker, Sir, this is a very 
important subject. I request. the hone 
Minister through the ,lDeputy-Speaker. 
It is a very important sUbject. I th;nk, 
hone Minister should ri~e to tbe 
occasion. It is a basic ,thing 10 our 
development. 

MR. DEPUTY·SPEAKER AH the 
Bills are like tbat. We can extend time. 
But we cannot extend the w hole session 
for this. 

SHRI MOOL CHAND DAGA (Pali) : 
We all Members of the House reque~t 
you to extend the tiree. 

MR. DEPUTY.SPEAKER 
10Dg can you extend the tilT,e ? 

How 

SHRI MOOL Ct:AND D \GA : At 
least three hcurs_ more. 

MR. DEPUTY SPEAKER Even in 
three bours) it cannol' be po~sible because 
there are so many speakers'. 

( Interruptions) 

MR. DEPUTY· SPEAKER, : 5 hours 
h(ive already been allotted. · 

PROF. SAIFUDDIN SOZ We 
have not gut tpe ~ime. 

MR. DEPUTY-SPEAKER 
time is always there. 

Your 

SHRI A~1AL DAlTA (Diamond' 
Harbour) : You can take the sense or' 
the Hause.,: (Interruptions) 

MR. DEPUTY· SPEAKER Time 
can be extended by lone hour maxiolum. 
Madam, you can proceed. No interrup-
tiens. Please take your seat. 

SHRI BASUDEB ACHARIA: You 
can extend it by three hours. 

MR. DEPUTY. SPEAKER Why 
are) ou unecessariJy wasting the time of 
th~ House? You cannot take one hour 
for cne speech. I cannot allow. There 
n~e .50 persons more to speak. How 10:1g 
ca,,:. yeu' extend you tell me. 

( Interruptions) 

MR. DEPUTY.SPEAKER: No. 

fROF. SAIFUDDIN SOZ: Please 
extend it by t\\-o hours. 

MR. DEPUTY.SPEAKER E'en 
in,·tv,o hours, we cannOt finish the Jist. 

'SHRIMATI BASAVARAJESWARI 
(Belldry): Mr. Deputy·Speaker, Sir, 
I wholeheartedly support the mOlion ... 

PROF. SAIFUDDIN SOZ : Sir, I 
am on a point of order. There is DO 

quorum. This is out of my conviction, 
I say. There is no priority for edu.:ation. 
There is no quorum. 

MR. DEPUTY SPEAKER: What 
do you want? I will count it. Please 
sit down. I will let you know the result. 
\Yhy are you in a burry? 

PROF. SAIFUDDIN 'SOZ 
is 1no quorum. 

I 

There 

MR. DEPU1Y Sf EAKER Please 
wait. The' bell is being rung -Now 
there is quorUJD. You can continue 
your speech. 

[Translation 1 
*SHRIMATI BASAVA RAJBSWARI 

(Bellary): Mr. Deputy Speaker, Sir, I 

*The speech was originally delivered In Kannada. 
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wholeheartedly support the motion : 

"That this House takes note of the 
status-paper entitled 'challenge of 
Education-a policy perspective', 
. laid on the Table of the House 
on the 20th August 1985" 

moved by., our hOD. Minister p. V. 
Narasimha Rao. Shri Narasimha 
Rao is a philo~opher, educationist 
and a linguist. Under his able 
administration and good guidance 
I am sure that the education system 
in our country will take a new and 
·progre~sive turn. Our hone Prime 
Minister has rendered yeoman's service 
to bring about commendable reforms 
in our education s~ stem. He has brought 
diffeient fields like sports, culture 
education etc. under One umbrella 
of One Ministry. Shri Narasimha Ran 
bas abundant experience. His energy .. 
experience and intelligence would be of 
great use to our education system." He 
is a sculptor. The whole nation is looking 
farw:ud for progressive reforms in th~ field 
of education. I am confideflt that h'! 
will definitely w;)uld the 20th ce'ntury 
generation to become good citizens of 
the country. I want t.1 give some 
suggestions for the consideration of our 
Govern men t . 

Integrated child development 3!ld care 
projects are there in various part of 
the country. I urge upon the hon. 
Minister to extend this project all over 
the country in the 7th five year plan. 
Sufficient funds are not there far this 
project. The Government has to c?~e 
forward to give mo;e financial assistJ.nce 
for tbis project. 

First of all there should be Anganvadis 
in every village. There should be proper 
buildings for these Anganvadis. Trained 
teachers should be posted to these 
institutions. The food that is supplied 
in these Anganvadis is of very poor 
quality. To improve health conditions 
of the chUdren it is very essential· to 
provide better food and milk. Children 
in the age group of two and five should 
be fed wen. All other facilities also 
should be provided to these Anganvadis 
to enable tbem to function satiifactorily. 

Secondly, I would like to express m)' 
views on compulsory education. Un-
fortunately, child, labour is still prevailing 
in our country. Unless this malady is 
rout~ out frpm our society compulsory 
education will not be successful. Many 
families in the rural areas depend uoon 
the earnings of; their children. The 
Governnlent should take the responsi-
bi!ity of putting an end to child labour. 
Proper encouragement must be given to 
enable the children of rural areas to 
attend the school compulsorily. Mid 

~ day meals, uniforms~ reading and writing 
'materials should be provided to the 
children in rural areas to attract them to 
school. Trained teachers should be 
posted to rural primary s:hools. Today 
in 'our country we find some primary 
schooh without teachers. Many primary 
schools do not nave buildings at all. 
Other faciiities like black-boards, seating 
arrangements etc. are not there in most 
of the rural schools. It is the res;1onsi-
bility of the Government to see that all 
these facilities are provided to encourage 
compulsory education. These facilities 
should be ex ~ended to middle schools and 
high schools aIs) especially in the rural 
areas. 

Thirdly, I would like to say about 
Sainik ~chools. There are several Sainilc 
schools in my Stale of Karnataka which 
are functioning very well. The~e schools 
are maintait\ing good discipline and the 
teachers ar·e imparting good ed ucation to 
the children. I request our hone Minister 
to open Sainik Schools throughout the 
country at the district level. This, will 
enable our younger generation t:> study 
different cours~s Discipline would· b~ 
inculcated in t~-e minds of our children. 
They would be good citizens of our 
cou.1try. These Sainik schools. should 
be there for girls and also for boys. 

I w~lcome the idea of opening Mo::ler 
schools, pre school training should be 
imparted to children to enable tbern to 
study in model scbooh. English win be 
the medium of instruction in Model 
schools. But this is an hurdle for rural 
children. I, therefore, emphatically say 
that education should be imparted through 
reaionallanguage. ' Research programmes 
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in the field of education are very few in our 
country. Compared to foreign countries 
the amount spent OD educational research 
in our country is very meagre. Therefore, 
I uric upon the Government to allocate 
more funds for educational fe,search. 

Severa] medical colJeps are coming up 
in our country, but there is no sufficient 
encourasoment for Ayurvedic. Homeopathy 
and Unani medicine. 10 fact, Homeo-
patby and Unani are the best system of 
medicines. These old system of medicine 
whicb arc prevailiol in our country since 
centuries must be encouraled. Our 
country bas eDOrmous wealth of berbs 
These medicinal plants should be utiUsed 
and research should be CODdacted in tbis 
regard. Post Oiaduate ..... ,_ should 
be opeaed in '.U~ aaa Homeopathy 
Ayurvedic medicine. ' 

Most of the doctors in our country are 
reluctant to serve in rural areas. What 
) sUSlcst to our hone Minister is to open 
R ural medical colleaes. These colJeges 
should cater to tbe needs of tbe rural 
masses. The doctors who como out of 
such medical colleges should have a 
mind to work in tbe rural areas. 

About 80" of our population belongs 
to the agricultural community. New 
technology bas to be adopted in agri-
culture. Then only we can grow more 
and more good grains. New technology 
should be adopted in various fields like 
Hort iculture, FJoricuI ture. Sericulture, 
animal husbandry, poultry, piisory, bee 
keeping etc. more agricultural universities 
and research centres. sould be 
opened in the country. We 
bave the .ystem of reservation for the 
harijaDl, Girijaos and other under 
privilepd classes. Such reservation 
sbould be there for agricultural 
commuDity also. At least 10% 
of tbe seats should be reserved for the 
candidates who hail from rural areas 
Income and merit can be take ' int~ 
consideration for reservation purposes. 

Today cbndren have to carry a big 
load of boob. This load baa to be 

reduced considerably. T.V. programmes 
and other exhibitions should be arranged 
to enhance the knowJedac of 10+ 2 + 3 
system should continue. I support the 
three language formula. This will 
strengthen national integratioD. 

Girls· education and Adult education 
Ihould be given top priority. We have 
traditional courses like mechanical 
electrical and civil engineering e c. in (tu; 
polytechnics. But it is higb time to 
introduce new branches like C .Jmputer 
course, electronics course, s~a.:e r~search, 
radar development etc~ 

Drop out is another important aspect. 
The perccDtage of drop outs is bigher in 
the rural areas. This problem bas to be 
tackled rilorousJy in tbe vinages. 

Many foreign students are coming to 
our country to study engineering, medicine 
etc. They are all rich students who 
bring bere huge amounts of money. 
They stay here in some lo;tel and spoil 
tbe whole atmosphere. Maoy of them 
indulge in various activities Uke murder , , 
rape etc. This is a serious matter I 
hope the hoo. Mioister win take Dot~ of 
tbis and take stern action to discouraae 
sucb foreiln students. Electioneering is 
anotber aspect which is spoiJinl our 
Universities. Some solution bas to be 
found to tbis problem also. 

Our bon. Minister Sbri P.V. Narasimba 
Rao is a grcat sculptor. I bope tbat tbe 
carving by his chisel will mould our 
future generation into a fine sbape and 
a new era of prOlrc1S aDd prosperity will 
usher in. 

[English] 
MR. DEPUTY SPEAKER The 

House now stands adjourned for Lunch 
to re-assemble at 14.10 brl. 

The £Ok Sabha then adjourned for 
Lunch ttll ten minutes past Fourteen 

0/ the Clock. 
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The Lok Sabha re-assembled after Lunch 
at Twelvl minutes past Fourteen of 

the Clock. 

[MR. DEPUTY SPEAKEll in the Chair 1 

MOTIO~ RE: CHALLANGE OF 
EDUCATION-A POLICY 
PERSPECTiVB' - Contd. 

[English] 
MR. DEPUTY 

Krishna lyer. 
SPEAKER: Shri 

SHRI V.S. KRISHNA IYER (Banga-
lore South): Mr. Deputy Speaker, Sir, 
probably it is for the first time in the 
history of the Education Ministry of 
Government of India that before for-
mulating the policy, they have decided to 
consult all concerned. Ever since this 
document was pJaced before the public, 
there have been hundreds and thousands 
of seminars and symposia. I have gone 
through the document. It does contain 
useful and informative matter and it gives 
a Jot of information and statistics. But 
it is disappointing in one respect that it 
does not give concrete proposals. Of 
course, Government might have decided 
probably that they will take a decision 
after consulting all concerned. But I wish 
they had given alternative propos31s a~ 
least, so that the public would have ex-
pressed their views on the matter. 

Sir, the tbrust of the document has 
been on so many matters, in particular, 
universalisation of elementary edtlcation, 
adult educali6n; switch over to functional 
literacy, reduction of drop-out rate. im-
provement of teacher-student ratio, 
delinking of jobs from degrees and so 
many 01 her matters. Bot I would like to 
confine myself: to two or three points. 

With regard to uuiversalisation of 
primary education, everybody knows tbat 
according to Article 4S of the Consitution 
of India, it is imperative that all children 
in tbe age Iroup of 6.14 should be pro-
vided free education upto VII Std. We 
were expected to complete tbis universal-
isation of elolDODtary education by 1960. 
After tbat 25 yeats have elapsed. 

Policy Perspective 
But unfortunately, we are very 
very far behind yet. It may be shocking 
to know that the World Bank bas esti. 
mated tbat by the end of this century, 
about 54 per cent of the world"s illiterates 
fn tbe a~e group of 15.19 will be in 
India, if the situation continues as .i t is 
today. Sir, it is really a shameful thing. 
It is hightime that we should think 
about it seriously. As Education is in 
the Concurrent List. it is the responsibility 
of both the State and Central Govern-
ments to see that tbis Constitutional pro-
vision, which is mandatory is implemented 
in full. But unfortunately, it has failed. 
So why it has failed that we should 
ponder over. I see from the figures 
given in the document that from the First 
Five Year Plan to the present Five Year 
Plan, the amount provided under the 
plan has been decreased. When it was 
56 per cent in the First Plan, hOW it is 
only about 36 per cent. The facts are 
I ike this. From a share of 56 per cent 
in the First Plan, it has decreased to 35 
per cent in the Second Plan, 34 per cent 
in the Third Plan, and 30 per cent in tbe 
Fourth Plan Again it has gone upto 32 
per cent in the Fifth Plan and 36 per cent 
in the Sixth Plan. Still 20 per cent 
below the P!rst Plan. On the other hand, 
between the First and Sixth Plans, the 
share of higher education -University 
education-has increased to betw~n 9% 
and 16<yo. So we should see where the 
failure is. This is because sufficient funds 
have not been provided for the universal-
isation of education. I should at the 
same time say that is the main reason for 
the dropouts in the schools. I find from 
the statistics, that nearly 77 per cent of 
the chiidren drop-out ~tweeo First and 
Eighth standards. The main reaSOD for 
tbis is, everybody knows that it is socio. 
economic problem. Because the parents 
want their children also to earn, Other-
wise, tbey can't maintain themselves. 
That bu been tbe main reaSOD. 

Sir, tbe exporiment that is being carried 
00 in Karoataka. I am sure that this august 
House and all State Governments should 
also consider. Tho hone Minister of 
Human Resources, I am sure knows 
about it..· In Karnataka, in all the 
Government Schools, the cbildren attend-
iog tbe primary SChOols-from First to 
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Soventh Standard - have been providod 
with free uniforms and froe telt-b'loks. 
During th' current year t tbo State 
Government have providod, to nearly 6 S 
laths of students, at a cost of Rs. 20 
crores, free taxt.books and uoiform •. 
Altbough this scheme has been iotro-
ducted very recently, tbe results are Dot 
very sound, but by way of tbis the drop-
outs can be minimised. 

So, I would suggest that tbis Govern-
ment of India-the Central Government 
-must sec that all the State Govern-
meots can provide free telt-books and 
uniforms to tbe School children at I~ast 

upto the Seventh Standard in all tbe 
Government Schools. Though. Kar .. 
nataka is in a very difficult financial posi-
tion and it has been reeling under famiDe 
for the past three years, it has spent 
about Rs. 20 crores, this ye ... r. And I am 
sure. the finances ef many of the Slate 
Government are also Dot very satisfactory. 
it is my opinion that tbe Central Govern-
ment must come to tbe rescue of the 
State Governments so far as this pro-
,ramme is concerned, that is provision of 
free text.books and uniforms to the 
children. It is very necessary and it wiH 
certainly attract the people. So, 1 rm 
sure if this scheme is adopted. the drop· 
cuts will be minimised. At the same 
time. I also take this opportunity to im-
press upon the Government-Central 
Government-tbat the amount provided 
in the Bodaet is really very.vcry meagre. 
In the First Five Year Plan-provision 
under education was 7 per cent of G.N.P, 
Now it is only 3 per cent. Tbat is the 
amount we are spending on education. I 
am glad tbat some of the State Govern. 
ments-the State Government or Kerala 
-is, spending 36 per cen~ of the Budget 
00 education. Karnltaka is spending 
about t 8 to 20 per cent. All the State 
Governm!nts are doing like that. 
According to tbe Statistics in the do:u-
ment. the State G .)vernments have spent 
about R~. 5200 crores in t 982-83, but 
the share of the Central Government 00 
educltioo, the hone Miuister must be able 
to teU yO;) it is very-very meagre. If, 1 
re lnmber. eorr!Ct. it is ooly 3 per cent 
~f the wbole plan. It sbould be revised. 

Po/lc)' P,'.yJlcIlWl 

Unless the Central Government provides 
sufficient fuods for tho education, it i. 
impossible for our c~Dtry 'to ro as a 
proud nation - to enter as proud nation 
of tbe 215t century to which the bOD. 
Minister bad referred yesterday. So, I 
strongly urle for it. 

Now a few words about tbe document. 
I really welcome the idea that adult edu-
cation should be fUDction,), and tbat 
tbere should be functional literacy. It is 
really shameful that in our couotry, the 
percentage of literacy is oDly 3S, even 
37 years after the achievement of io-
dep~Ddence. If we go at this rate, and 
if we compare with tbe wbole world, 
illiteracy in India will be more than the 
c(lmbined world jlJiteracy. So, Govern-
ment of India should take vigorous steps 
to see that illiteracy is removed. 

1 admit that, it is the responsibility of all 
of us, M Ps. and other legislators, to 
come to the help of the Government. 
There should be a movemeut. It is not 
the responsibility of Government alooe. 
Unless we join hands in this endeavour. 
our country cannot progress. In this 
field tbe Karnataka Government has re311y 
done well. i.e. with regard to adult edu-
cation. They have got what is called 
Akshara Se"lo. It is a people's movement. 
Tbough it is Dot progressing upto our 
expectations. Government of India was 
pleased to sanction Rs. 25 lakhs to the 
Karnataka Government as bonus. I want 
Government of India to involve every. 
body in this effort. They should contact 
voluntary organizatioDs in tbe States, and 
talk to the Chief Mioisters and Edu-
cation Ministers there aod toll the volun. 
tary organizations and people's repre-
sentatives that it is their rcspoosibiJity to 
see that our country becomes fully 
literate. I am sure lbe bon. Mini,ter 
will take this suggestions seriously. 

I am very sorry to note tbat women, 
litera~y is very much leu tban 30%: and 
in the case of Scheduled Castos, it i. leas 
than 3%. The boo. lady Minister 01 
State for Education bas said tbat a special 
grant of Rs. 86 crora bas .beeD 
made for womeo·, edncation. We 
see that the tbrust bas booeo OD 
women's educatioo. GOVenDellt must 1M 
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that women are compulsorily educated. 
If women are educated, the whole nation 
will become educated. I am very bappy 
tbat more fuods have been provided for 
tbis purpOse. I would request the hOD. 
Minister to see that more "nd more funds 
are allotted for this purpose. 

No~ about tbe conditions in our 
schools. AccordiolZ to the statistics I 
have collected. out of about 5 lakb 
schools, SO% do not have proper build-
ings; 40% bave no blackboards; 70% 
have no children's books; 80% have no 
drinking water facilities or lavatori.es. 
This is the position everywhere in the 
country. including my own State. It is 
an appalling condition. Of course, the 
main reason for tbis situation is financial 
constraint. I hope Government of India 
aod the State Governments will seriously 
think as to how to improve th is position. 

There is a tbrust in this document on 
vocationalization of education. The 10 
Plus 2 scheme was meant to bring it 
about, i.e, to see that thrust is on it. 
So far, it has not been achieved. Voca-
tional education will be successful only 
if you guarantee jobs io the catelories in 
which students have received training 
under this 10 plus 2 scbeme. I think 
that the public sector industries and the 
private sector ones must get involved 
in this endeavour. You must see 
what the requirements of tbe coun-
try are,·: wlrat kind of technicians 
these wbere tries want, e.g. fitters, 
welders etc. You must conduct 
a survey and then introduce such courses 
in the schooll'~. Unless you assure the 
studer.-t. of jobs, there will be no attrac-
tion for the .tudents to take up such 
courses in scbools. 

Mr. Deputy Speaker, Sir. out of 1600 
vocational institutions in tbe country ~ 
50% are in Tamil Nadu. They are 
doinl a lood work there. I am slad 
tbat in tbe documeat the tbrust bas been 
more on tbis, as also on agriculture and 
industrial educatioD. 

I would request the hone Minister: 
JlIst as I mentioocd in tho case of voJun-
tary iDltitutioDl wbile speatin, on adUlt 

Policy Pe',pectlve 

literacy~ here also he sbould see tbat tbe 
employers in the industries are contacted. 
They must inform Government as to 
what are their requirements in respect 
of manpower-what kind of technical 
skill they require. Only then can 
Government formulate its policies pro .. 
perly. 

Now about University educatioD. I 
am very sorry to say that tbe University 
Grants Commission has not lerved tbe 
purpose for which it was constituted. It 
has failed miserably. I have a bitter ex-
perience so rar as tbeir role in Karnataka 
is concerned. Two Universi~jes were ea-
tabiisbed there 5 or 6 years back. Till 
tbis day, not a single paisa towards arant 
has been given by UGC. They wanted the 
Sta te Government to bring in some 
am~ndmeots : jn tbe first instance, two 
amendments; but now they want 20 
amendments to be made. They have 
adopted dilatory tactics. The adminis-
tration there is really indifferent about 
it. I am sure the hone Minister will pay 
attention to this. 

Now about examinations. Of course. 
the document tbrows some light On 
examinations. I know that memory-based 
examination is certainly Dot goo,", But 
we cannot abolish it . altogetber . We 
must see that t here is a radical change In 
the examination system, and take steps 
to avoid leakaa&e of question papers. mass 
copying etc. I am sure tbe Minister 
\lill take actioD in this regard al10. 

Now about the model school. I wel-
come it. But tbe medium of instruction 
there should be the regional language. 
You have the Hind i language also. Our 
State is for tbe three language formula. 
Bot the medium of instruction must be 
tbe resional language. We must have 
Hindi. About English, I know yoa arc 
aoiOI to bave it. 

With these words, I conclude. 

[TrtIIIsltltion] 

SHal VIRDHI CHANDBa JAIN 
(Barmer): Mr. Deputy Speaker, Sir, 
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I would like to place my views before the 
House regarding "cbaJJange of educa-
tion-A policy perspective" . As such 
the education policy of the country was 
laid down in 1968. But we neither 
provided adequate means in consonance 
with the policy nor brought about changes 
in the education system. Had we mad~ 
adequate allocations and changed the 
education syatem in accordance with th~ 

National Policy of 1968 there would 
have been considerable change and we 
would have marched to prQgress. 

I am placing these views before you 
so that you may ensure that the policy 
to ~e laid down for the education is re.l-
listic and is implemented. We bave ~een 

that the policy which is laid down is not 
followed and it creates adverse effect. S0 
we should see t hat whatever policy we 
lay down is followed in letter and spirit. 

The main question an1 challange be-
fore our education policy is what kind 
of Primary education should we provide '? 
We bad decided in 1968 to raise the 
st~tus of teachers. I think tbe way the 
Government is funcl i0ning will not be 
h:lpful in raising the status of teJch~rs, 

The status of teachers is far below th.111 

the slatus of a clerk. He is not respected. 
Th~ teichers shou!d be competent and 
intelligent and only then can they earn 
respect from others. They sl,ould be 
wdl trained and dedicated. So jf you 
propose to take a decision to implement 
the policy, you wiJ1 have to take some 
positive SlelM. Firstly, those teacher~ 

should be sacked who are not competent 
and dedi~ated and. are not qualified to 
teach. They may be posted as clerks 
or on some other posts. But we cannot 
tolerate those who are ruining tbe pos-
terity. You should also identify the 
t~achers who are nat d~dicated to the 
nation and are not com,nitted to our 
constitution. They, sboul~ also be sack-
ed. Unles~ you do this, yo~ cannot 
bring about desired changes in the edu-
ca!ion system., (buerruptions). If we 
have the will, we will get competent 
teacher~, otherwise not. You shouJd 
evolve norms for th~ future regarding 
the kind of teachers wbo sbo~hl be 
appointed. 

Policy Perspective 
The standard of Primary education is 

at the lowest ebb and it is mOre so in the 
backward desert areas. Teachers do not 
want to go there. At, some places 
model Girls Schools have been set up 
but lady teachers· are Dot willing to go 
there. I would like to submit that in 
such inaccessible areas, backward billy 
and desert areas, allowances should be 
paid to teachers by way of incentive to 
attract them otherwise we win not be 
able to meet the challange of education ••• 
(Interruptio'1s), Education is a concurrent 
subject. As such it is the responsibility 
of the Central Go\ernlnent to make 
proper arrangement for education there 
by earmarking special assistance for the 
developtnent of desert and hill areas. 

We are not paying attention towards 
moral education which is a very impor-
tant subjr~ct. The reason for indiscipline 
among t he students is that we are not 
according due importance to mOf31 edu-
cation. That is why they do not have 
good moral c!laracter aod bave develoo-
ed drinking habits. The need of the 
hour is to develotJ character among stu-
dents an.1 for this purpose moral educa-
tion should form P:lft of the curriculum. 
They should learn about the ! ives of 
great men like Swami Vhekanand, 
Mahatma Gandhi. The students have 
no knowledge about the history of cur 
country as well as the history of our 
freedom struggle. In this International 
Year of Youth we shOUld acquaint tbe 
students with the Li~t ory of tbe freedom 
struggle so that tbey may let inspiration 
from it and devote tbemselYes to t be 
task of nation buiJding. It is impera-
tive to do this so tbat- the, caD· become 
true citizens of tbe count,." and de .. 
vote thernselves to tbe proilless of tbe 
country. 

The maximum haJ'm today is beiDg 
caused by the cinema. Doo~darsbaD too 
is not playing its desired . role whereas 
it can play an impor .. nt role alonlwitb 
cinema. We should utilise it, in tbe field 
of education, Reccptly, a decision was 
taken to set up I Indh'a Gandhi OpeD 
University. In this connection also, ser-
vices of Akashvani and Doordarsb80 
should be utilised. There is need to tako 
advantage of the~e media in the fieJd of 
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education in the border and far off areas. 
If we want to build our nation, we will 
have to stop obscenity in the films. We 
have already tolerated enough of this 
situation. We should not tolerate it any 
more. We have great hopes from the 
Hon. Prime Minister, Sbri Rajiv Gandni 
because he wants that our education 
system should be a co~fluence of the new 
changes and the old culture. He wants 
that along w"ith spiritual value!) science 
and technology should also be integrlt.:d 
in our curricula. Por this purpose, it is 
necessary that a radicli change is brought 
about in it. The violence and obs:enity 
in films should also be done away with. 
This mediu,n should be utilis~d in the 
fi~ld of education. We should adopt an 
educatiol policy which may inculcate 
ide:is which are helpful in taking the 
country forward. 

I want to say something at)·)llt the 
10 + 2 + 3 system also. This system 11:1., 
not at all been enforced in Rajd~[han. 

It is a good sys!em and it :;t\ould h~ im-
plemented there. If the resource con-
straint is the reason, the Central Govern. 
ment shou!d provide assistanc.!. I think 
ii Hece~sary a) so that in this International 
Youth Y~~r certain c)ncrt:te measurl.!s 
in consonance with tbe educltion policy 
should be taken for the character building 
of the youth. 

I hope that the hoo. Minister will con-
sider the views expressed by me and give 
a new direct:oa and that he will contri-
bute his mite in nation building by h~lp

ing actively in the uplift and progress of 
the country and the youth. 

[Engli!h] 
DR. PHULRENU GUH -\ (Contai) : 

Mr. Deputy-Speaker, the Motion is to 
take note. So, I am requesting the 
Government, through you, to take note 
of some of my suggestions. 

My co lIeagues have spoken on many 
points, but I like to place some sugsestions 
for women's education mainJ,)'. I shall 
be very brief. 

10 the document, extra care for 
women's education has Dot beCD takCD. 

Policy Perspective 

Unless in the new education policy extra 
or special cart! for wom~n's educations is 
taken. education will not spread among 
the women in the whole of the country. 

One or our aims is to educate all 
people. So we have to have the pJan and 
programme accordingly. The new education 
policy is to be planned very carefully. 
l?or the development of girls edu;ation 
plans should be drawn, and it will not 
be poss ible to spread educatioQ among 
women, particularly among Harijans and 
tribals unless some special and practical 
steps are taken. Onfy allocation of 
money will not hdp. It may be mentioned 
that crores of rupees of the Government 
are spent for population control. But 
we all kno~ that unless and unit! women 
are educated population control will not 
be possible and the ~rores of rupees will 
continue to be spent. For spr~ding of girls 
eduC.Hion only free education and 
supply of book§ win not help. Child 
care centres should be located in the 
vicinity of the school. I may ~y that 
it is very much vital. Unless we do 
th3 t or take some steps for that, it will not 
be possible for us to spread wornen9s 
education. Girls can put their younger 
bl ott'l~rs and sisters in the child care 
centres and g.J to tbe school There are 
a large number of chtld care ceo tres such 
as creches, balwadis, day care centres 
ICDS centres, but there is 00 coordination 
between schools and these child cale 
centres. Coordination must be there 
aod· more women teachers also should 
be appointed in schools. Local girls are 
to be recruited in school~ as rar as 
possible.. But unless there are hostels 
no good teacber will be available in the 
sehooJ, parlicularly in the villages. And, 
the hostels for teachers are to be located 
in all theSe areas. 

It sIlOU1d be seen that under the 
curricqlupl. an outline of the Constitution 
is tausbt. Our students should know 
wbat aro their fundamental rights and 
they should also know tbal men and 
women· have equal rights and they should 
develop -equally in our country. 

Another point is that we do not bay: 
the dilDity of labour because, wc·do not 
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respect people equally. We respect the 
people according to their status. So, 
there should be a system so that the 
school can bring up those 'children with 
the idea of dignity of labour. 

I would like to mention tbat some 
importance has to be given to non-formal 
education and adult education. 

I am very very sorry to say that in 
most of the cases non-formal and adult 
cducat;OD are taken very easily. We 
come from tlie voluntary sectors and we 
have worked in Don-forma) and other 
educational sectors so we know that the 
Government in most of the cases do not 
take proper attention for this adult 
education and non-formal education. 
This attitude has to be changed if we 
really want that our students and our 
people are to be educated. 

Primary schools are to be estar Jished 
within walking distances of chlldl en, 
particularly of girls For secondary 
schools, whenever it is necessary hostels 
are to be establ ished because it becomes 
very difficult for the girls to come all 
the way and it is quite often happeong 
that parents do not like to send their 
daughters 10 schools long distance away. 

Another point I like to . pJa£e before 
the Government, through you; is that 
I feel very strongly that because of the 
long hours, girls are withdrawn ftom the 
schools and I would request the Govern-
ment to examine this point whether girls 
are withdrawn because of tbe long 
bourse 

The curriculum should be' made' in 
such a way that it can bell" t~e students 
to gain self-confidence. Sludents should 
knoW about culture of our country and 
people of other provinces. It is very 
sad tbat at the present moweDt, even 
the educated people do not know 
anytbina about ollier States. There 
must be ~me arrangement so that our 
studetltl know about different Statea of 
our country. 

Vocationa) training should ~e on tbe 
practical line so that after the training 
the girls are able to stand economically. In many places people think that 
vocational training for girls means only 
sewing and knitting. In many of the 
vocational training centres particularly 
in the villages we find tha t for the women 
vocational training is sewing and knitting 
and it is only for six months. F, r boys 
it can be anything but for girls it is 
only for six months and that too se\\'ing 
and kn iuing. 

There is a general belief that girls are 
not fit for science education. That 
attitude should be changed Opportunity 
should be given to girl students for 
science education. 

Through the new education policy 
our students mu!t have a new approach 
in life, mu"t h61ve social consciousness 
and they must h~ve the conviction that 
men and women have equ.ll rights not 
only in society but in homes also. 
Through new education syllabus our 
future generation must have respect 
for our old culture but should not follow 
supentlilOn In many cases superstition 
is spoiling the reaJ aim of our movjn~ 
forward. Thev should learn about the 
freedom movement~ because in the present 
generation m:.tny people do not know 
what sacrifices our older generation have 
made for the freedom of the country. 
They feel that freedom has c()rne 
automaticatly They must respect the 
people equaHy. because nowaday we 
find that people quite often, respect 
on Iy the moneyed ones. They must have 
the dignity of labour which is very much 
lacking in our country at the moment. 
They should know that they have their 
duties towards tbe society and the 
country •. 

Lastly, education should not be placed 
under the State sector. There should 
~ an outline of education including 
syllabus (or an over India if we want 
national unity and national integratioD. 
But each State will have the right to have 
its system and syllabus within the frame-
work outJined by the Government of 
India. But here I must say, tbe Govern. 
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ment of India . must have that 
framework in consultation with different 
States of our country. 

SHRIMATI GBETA MUKHERJEE 
(Panskura) : Before I go in the principal 
discussion, at the outset. I extend my 
heartfelt suppor't to the propositions and 
suggestions made by Dr. Phulrenu Guba 
on women's education I wish I could 
have done the same with the Govern-
ment's policy on education, but I am 
sorry; I cannot do that. 

Thi~ document which has been placed 
before us is a bundle of confu~ion and 
contains contradictory postulates. It tries 
to give a ril narole on education. It 
gives stati~tics which reveal dismal picture 
of IndIan education. It discusses about 
the constraints of the new policy or 
~ugge~t or at least makes an atmnsphere 
of some suggestions of SOi1e new steps 
many of which, in my op~nion, are 
disastrous. 

Now. the main thrust of the present 
Governm.:nt on the policv of education 
as well as on this document is on the 
one hand laissez·i dire and on the other 
elitist. These are the two principal 
thrusts in the sphere of education. Since 
you would not give me a long time. [ 
cannot illustrate all but I would requ"st 
you to give m~ at least a little time so 
that I can snbst3.:1tiate some or my c~larges 
••• (Interruptions). 

MR OBPUTY SPEAKER 
giving you little time. 

I am 

SHRIMATI GBETA MUKHERJEE: 
Thank you, Sir. You are very sympa-
thetic to me. This document also skil. 
fully worked out an escape.route for the 
Government frolD tbe Constitutional obli-
gation, and it seeks to reverse the con. 
cepts evolved by our people's movement 
for education which unfolded as a com-
ponent of our struggle for independence 
and was carried forward even after the 
attainment of independence. It deal. 
with .the students and tcacbers witb aD 
astounding contempt. 

Policy Perspective 

As far u the laissez.Caire and givingthe 
Government an escape.route is concerned, 
why I am laying tbis? This document 
brioal out the dismal picture of the 
primary. education in our country and 
it is really very shocking that evcn after 
10 many years of independence, India is 
below tbe averaae of twenty least deve-
loped countries, includin& Nepal and 
Bangladesh~ in spreadina literacy and in 
eorollioe students in the aae group of six 
to eleven. Everybody would aaree that 
th is is a deplorable condi tion. But thcn 
how to go out of it? The suggestion to 
go out of it is very interestinl. By 1990 
we bave to, universalise the primary edu-
cation. How it will be done? Out of 
64 million students that we have to 
cover in elementary education. only 25 
million will be covered by the formal edu-
cation and 39 million will be consumed 
to so.called non. formal education. I 
agree tbat in the formal education schools 
jf there are no blackboards, no drinking 
water, and in some schools even no 
teachers, that is bad enough. But can 
the remedy be to consume tbem to a 
system wher¢ even the address of the 
school may not be found under the so-
caJled non formal education which is 
going on? I am SJrry to say -tbat in 
s()me cases even the addre'ises of tbe 
schools are not found. It is tfue. Tbe 
document itself says that no effective 
evaluation has been done of tbe non-
formal system. Despite that, it has notb-
ing to comment against consuming tbis 
tender-aae ,roup. Whose responsibility 
is that? That is directly the Govero-
Lneut'. responsibility. That is the Consti-
tutional obl'lation to give universal edu-
cation up to fourteen years, and not 
throup this kind of a devious system. 
ThcrcCero. I say tbat this is laissez-fairo. 

Now. wby I say this is elitist? Many 
a friends have already mentioned, 
and rishtly 10, about tbe infatuatioa 
.. «lnl~r"'"ptio",). 

SHRI p.V. NARASIMHA RAO 
You are the second. 

SHlUMATl OBBTA MUK.HBRJBB: 
May be inside the House, Sir, but Ollt-
~id. tbe House 1 remind YO", I will 
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abow you who they arc.' And maybe 
inside the House also there may be many. 
Anyway t this is a fa vourite new found 
enthusiasm for tbe pace-setter schools 
Mld f. 'lbe class. You koow what is 
.1tle cIa., Sir? Tbat is tbe computer 
,~bno-literacy in schools. And you 
know what are the pace-setter schools? 
They are supposed to be tho$c Hindi 
and English medium schools which will 
be set up aIJ Over the country in each 
district centre. What kind of "riority 
is being given to these institutions in 
terms of finance can be understood from 
the fact that, of late, some allocation of 
Rs. 1,500 crores was made or is being 
contemplated to be made, if I am not 
mi~t8ken. Out of this, Rs. 300 crores 
will be spent for this cJass~ that is. this 
computer education, and Rs. 560 crDres 
will be spent tor these pace.setter schools. 
Who will be the bendiciary of this? 
Only an infinitisimai part of our student 
population, who~ the Governnleot IS 

dutybound under the Constitution for 
bringing them under the scheme of uni-
versalisation. Tha: being tbe s:tJation~ 

I would say tbis do.:;um;:ot shotlJd have 
had the coorag~ to say that this is not 
the way. As I said to o~r hone Minister 
for Human Resourcei thIt I may be 
alone or may be two at the moment in 
the House, but let me say that even 
the NeE R T has opposed these pace-
setter schools. I believe his Minister of 
State wi)) tell him that NCERT had 
opposed tbe idea of pace-setter schools. 
So has tbe National Institute fer Educa-
tion Planners Nobooy will brand them 
with Communist ideas, I am sure. Not 
only that, in fact, the elitist trend bas 
been criticised by very many intellectuals 
an over the country. I think you will 
kindly pay respect to that feeling and 
serioualy go into this. . " 

Now, I come to the question or voca-
tional education. Thougb it is Dot 
written in tills Document, yet I under-
stand that tbe Government had appointed 
a Committee under the Vice-chancellor-
ship of Aonadurai University whicb made 
aD interesting reco.DlfDmdatjon. It says, 
after the age of eleven., f~nfy" per ~Dt 
of students should be taken out cf that 

Policy Perspective 

stream to be put in a vocational stream. 
Why should it be so? What had been 
our national concept on that question '1 
What c1id Gancthiji say on this '1 He did 
Dot want to condemn sOme students from 
the age of eleven to a special stream calf. 
ed 'vocational stream' '1 He wanted that 
this sbould be accepted in the entire 
education, particularly through the stage 
of universal educatioo. Then why sh041d 
~ome people be taken out at the Ql;ie of 
eleven '1 Is vocational trainiog for the 
drop-outs '1 Is that the concept of vo· 
cational training '1 Here again I would 
say that this is the elitist attitu.re. I 
would like to go to the extent of s3ying 
that this is nothing but denial of national 
heritage. That hJd never been our con-
cept. This had been the concept of 
Curzons, this had been the c,-)ncept of 
Buttons and this had heeD the concept of 
Surgenos, not of the Indian National 
Congr'~SS in whose name you swear 
and in whose name we also have some 
respect because w¢ also had been in the 
S3me move nent. Therefore, I think 
you wIll think over it and not just laugh 
on this. 

NON, I come to the question of finan-
cial resDonsioility. It is very interesting 
here I n keep; og with the new d dve for 
privatisatioll, it seems that even educa ... 
tion is b ,jog given to private financial 
respon~j!)i.li' les. In this document it~elf 

it ha~ been ~aid that ,village community 
will h lve to aSSUi1le the responSIbility for 
maintainiI;lg the school buildings, mid-
dlY meals, for uniforms, especially 
for the gids-poor girls. Now, Sir, I 
have no objection-I have full support-
to getting finance out of thc village aristo-
cracy, from the rural rich. Let the 
Government take it and employ it, but 
Dot leave this sector to their care from 
the financial point of view or from the 
management point of view either. 

New, even the technical education you 
want to give to the industries! If this is 
the general drive, I would oppose it. 
The resources have < to be mobilised 
by tbe Goverment itself. If it is to be 
mobilised from the industries, Jet them 
be mobHised from out of the industries, 
but let them not. shrik their responsibility 
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or shift their responsibility to some· 
body else 

Now, I would talk about teachers and 
students The politicisation is very 
much criticised by this Document. I 
would say tbat there arc ways and ways 
and there are aims and aims to criticise 
politicisation. 

15.00 m. 
What they want in the name of 'de-poli-
ticisation" is creating amoog the students 
and the tcachers a pack of cheer· boys 
for the Establishment. They do not 
want the Establishment to be criticised. 
I do not think that is the heritage of 
our country either. The elected repre· 
seotation of the teachers and the Sf u-
dents should be there in the Education 
Management. In fact, in the Students' 
movement, it is the weakening of t.he 
ideology-based politics which is at the 
root of many campus indisciplines; it is 
lhis and no~ the other way round. So, 
it is no use just blaming them. Of 
course, there are some who need to be 
more oriented and dedicated. That is 
true. But you should make the teachers' 
job more attractive frOal the' point of 
view of wage, from the point of vertical 
and horizontal mobi lity, through pro-
motion and training, etc. Why not create 
a Peaagogical stream of Service for the 
teachers? 

Then, Sir, Distance Education i§ ano-
ther facet about which we are all ex-
tremely worried. Distance Educa tion 
which is another new fad has Dot been 
properly assessed as to its efficacy. You 
should do serious re-thinking about it 
before rushing in a big resource for that. 

In the end I would say this: I think 
that this document whose thrust is 
Laissez-fain and elitist, is in line with 
Government's present thinkiDg. I do Dot 
agree wiah that. Thank you. 

fTI'QIU/atlon] 
PR.OF. NlRMALA KUMAR.l SHAK. 

TA WAT (Chbittor,arh) : Mr. Deputy 
Speaier. Sir, oducatioa plays a pivotal 

Po/icy Perspective 

role .in nation building and chaDges must 
be made in education to meet the needs 
of time and society. That is why in 1968 
wben education policy was being framed 
it was thought necessary to review tbe 
situation after every 5 years. Commis ... 
sions like Radhakrishnan Commiasion, 
MudaHar Commission have been appoin-
ted from time to Ume to review tbe 
education policy and they bave giveD 
certain recommendations also. I would 
like to say about the suggestions made 
here that we are on the threshold of tbe 
215t century and in such a situation it is 
necessary for us to tbink now itself as to 
what system of education aod facilities 
should be provided to the children of the 
21 st century. 

Education has been included in the 
Concurrent List and therefore. tbe res-
ponsibility faBs on the Central Govern-
ment aJso to see that special changes are 
brough t about in the education. We 
cannot absolve ourselves of the responsi. 
bility merely by saying that it is a State 
SUbject. SimiJariJy, the States canDOI 
absolve themselves by saying that they 
have financial constraints. Education 
must undergo changes and modifications. 

Sir, if we look at the amount beiDa 
spent on edueat joe in our country, we 
will find that our expenditure on education 
is next only to the Defence. We are 
sperding 3 pel cent on education but in 
spit e of tbis several hchemes remain un-
implemented and tbere are many short-
comings in our education. I would like 
to suggest through you that the expendi-
ture on education should be increased 
from 3 to 6 per cent so that we are able to 
make the desired changes in the education. 

Sir, in the Directive Principle. of the 
Constitution, there is a provision for 
compulsory and free education and we 
will Dot be able to fulfil it till we increase 
tbe allocation of funds on education. Fot 
the bright furore of the most preciou 
trust of the natioD, we will have toS 

iDcrease the expenditure on education. In 
India tbe manpower is largely illiterato 
or semi.literate and in if a census of tbe 
iJliterate ptrsons in the world is held. 



24J Motion Re : DECEMBB& 11, 1985 Education-A 244 
Policy Pu.'pttctive Challange 01 

[Prof. Nirmala Kumari Shaktawat [ 
India would aeconnt (or the largest num-
ber. And the result will be that by the 
end of this century, SO crore persons that 
is 4 S per cent people in India will be 
illiterate Therefore we should think of , ' 
bringing cbanges witbin the resources 
available to us. 

Si r, many a time it bas been said tbat 
our education system is faulty and as 
such, it should be changed. It has be-
come a fasbion to say this but littJe has 
been said about wb3t are tbe faults, what 
type of challenges we are facing and how 
can they be removed and what sbould be 
tbe shape of our education? I would 
lite to submit that the system of education 
in India has undergone several changes 
because our education system in the 
Mugbal period was different from the one 
in the Vedic period and our pres;,nt 
education sy~tem is different from the 
British education system. Brilliant scien-
tists like Ramanna and l(hurana are the 
products of this education system and it is 
only because of such scientists that we 
have seen 'green rovolutjon' and 'white 
revolution' in our country but thi~ needs 
to be ~odified a Hitle according to the 
needs of the time. 

Sir, are we not aware that our doctors 
aod engineers are working in the 1\1iddle 
East Cou!'-.tries and other parts of the 
world. Had our entire education syste'll 
been faulty, we would Dot have gOl 5:) 
many achievements to our credit. But I 
would like to point out this much that 
there has been one lacuna in our education 
s),stem and tbat is we have not been able 
to Indianise it whereas China, Japan and 
Russia have made progress with their 
own resources. It is our misfortune th:tt 
we have been tolerating the system of 
education imposed by Lord Macaulay. 
Therefore, Sir, it is my bumble submis-
sion that the debate is commendable 
because it seeks to discuss the 'education 
policy and I hope that many scholars will 
take part in it and on that basis you will 
be able to take a well considered dechion 
on the new education policy. Also, you 
will be able to think about the sbape to 
be given to our education in tbe? 15t 
century ~o tbat there is aU round develop. 
ment of our peI'sonaJity. 

Sir, I would request you to divide 
education into 5 parts-pre-primary c;d\lf-
cation. primary education, secondary 
education, university education and adult 
and informal education. Under the pre-
primary education the chUd should be 
intrC'duced to education. In oUJ country, 
lCDS programmes aod' Anganbari~' are 
being run but, Sir, I am sorry to say that 
they are in very bad shape. We get a 
thance to see these institutions during the 
tours of Estimates Committees and other 
Committees. The cendition of the 
'Angansbar is' particularly in Assam, 
Rajasthan and Gujarat is appalling. There 
is no spal \! for children and they are all 
huddled in Dnt: roorn~ tl-,ere is DO proper 
system for pro\.jding meals and educatiOn, 
and no facilitie!'o are available for playi£lg. 
The staff posted in these institution is not 
tuBy trained. Therefore, the condition 
{here is miserable. Sir, I, therefore, 
~u; gest that you should appoint such Jady 
teachers there who are conversant with 
child ps.ycho}ogy and education psycho-
logy. You have fixed Rs, 100 for under 
matriculates and Rs, 200 for matricu-
lates, What are your minimum wages? 
Rs 11 are paid as minimum wages and 
you want the teachers to work for Rs. 100 
a month. That is not possible. I suggest 
that sub..,tantial increase should be made 
in tbe pay scales of tbo teachers of the 
Anl{anharis and only then good teachers 
will come forward. 

At present, in primary education also 
there are mlOY shortcoming!), We have 
not been able to provide free and univer. 
sal education. In schools, there are 
neither black boards nor other laciliti~s. 
In Rajasthan, tbere are primary schools 
where drinking water is not avaiiabJe. 
Therefore, first of all we will have to 
ensure whether they are ptting all the 
facilities are not. We cannot just say that 
it is a State subject. W. will have to pay 
ath:ntion towards education, which is an 
important subjec t. It wUI not be proper 
to leave this to the Statel. 

The syllabus prescribed in the primary 
schools i~ dull. lhat is wby the number 
of drop outs is quite hig~. In t~i, 
coonectio,l I SUS$est tbat at tht; timo, of 
framing t~, ed\lcatjop PQUcy, it slloul4 be 
ensured tha,t prtc\ic~l education is U"c4 
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with t he theory. Teachers should take 
the children outside the class and show 
th~m rivers, hills etc. If the theory is 
linked with practical education, it will not 
remain uninteresting. 

You are thinking of imparting pre-
primary education through Doordarshan. 
It is a welcome step. It will be better if 
in the new education policy primary 
schools are also covered under this pro-
gramme. 

The poverty is the main reason for 
drop-outs in schools. The parents do 
so because they want their wards to help 
them in their work. Therefore, 'Earn 
and learn' Programme will have to be 
implemented. Tn many states it has been 
implemented also. 

At present the teachers are not full) 
qualified. A teacher is like a burning 
lamp, who lif hts many other lamps. If 
that lamp is witbout light, bow can we 
imagine that he will be able to impart 
good education to children ? In this 
regard I suggest that orientation courses 
may he introduced for teachers and special 
care should be observed in their 
selection. 

A lot of controversy has been raised 
about public schoo]s these days. Some 
people say that public schools should btl 
closed down. My view is that some of 
the public schools impart very good 
education. We shall have to adopt their 
good pattern. Suppose a man has ugly 
face. It does nOt mean that the 
beautiful face of another person should 
be disfigured It wilJ not be proper. We 
must adopt what is good in public 
schools. 

Now I would like to come to secondary 
education. Adolescent education is very 
important. We will have to give a 
serious thought to it. You have 
contemplated about model Schools. I 
welcome this idea. The other schools in 
tbe district will be asked to follow the 
pattetD of these 'schools. The branches 

of schools running on this pattern should 
be opened at other places also. 

We welcome tbe three-language 
formula. The hone Member from Tamil 
Nadu had not supported this formula 
yesterday, but I would like to submit 
that it would be proper if the regional 
language, English and Hindi from part of 
the curriculum. 

Besides, I would Uke to submit that 
secondary education should made fully 
vocational. Your pattern of education 
is defective. The method of question 
setting and examination is also defective. 
There is need to improve it. I would 
like to submit that it would be better if 
y,)U introduce semester system in second-
ary and higher education. It will make 
the students very regular. (Interruptions) 
I would also like to say something 
about the university education. Today 
our universities, which are the temples 
of our education, have become factories 
producing unemployeds only. Why is 
there student unrest today? What are 
the reasons thereror? I would like to 
submit that today in the name of 
autonomy, universities are afflicted with 
regionalism and casteism. It needs much 
improvement. 

Education is a concurrent subject. I 
would, therefore, like to give an important 
suggestion that primary and secondary 
education may be Jeft to the States, but 
college and university education should 
remain under the Central Government in 
order' to implement a universal and 
uniform pattern which would facilitate 
the migration of students from Tamil 
Nadu to Rajasthan and vice versa. 
(/llterrupt;ons) I would also like 
to suggest that a University 
Selection Commission may be 
set up on the pattern of Union Public 
Service Commission in order to ensure 
selection of good teachers and to 
transfer a teacher from one university to 
another. A teacher of Tamil Nadu can 
be transferred to Rajasthan and a 
Rajasthan teacher can be posted in 
Jammu and Kashmir. It will be possible 
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only when you set up a University 
Service Commission (lnte"uptions) At 
present technical education centres bavo 
many defects. I welcome tbe idea of the 
Indira Gandhi Open University and hope 
that it would also earn recognition in the 
world like Cambridge and Oxford 
Universities You should make arrange. 
ments to ,"un it on the same pattern. 
With this hope I feel tbat our learned 
Minister would take all these things into 
account while making radical changes in 
the education system and would give a 
practical shape to tbe educational system 
in the 21 st Century. 

[English] 

SHRI EDUARDO FALEIRO (Mor-
mugao) : Mr. Deputy. Speaker, Sir, 
this debate is welcome on many counts. 
and not the least of them on aCCOU'lt of 
the fact that, for the first time since 
independ~nce, for th ~ first time in the 
history of Indian Parliament, the education 
policy is being placed beFore the House, 
the education policy is being brought in 
perspective by the Government, before it 
is finalised. Many times education 
policies have been disclIssed in this House. 
but never before, as far as records go, 
has the perspective been placed b~fc1re 

this Hous"'. has a debate been provoked 
in tbis House. has a national debate in 
fact been provoked, before the pol icy is 
fina Hsed. On tbi~ count, Government 
deserves to be congratuJated~ not merely 
on the limited sphere of education but 
on the larger perspective because 
Parliament's role is not merely that of 
a rubber-stamp sanctioning the policies 
after the Government has ma~e them, 
but Parliament's role, the traditional 
role, the dignified role, the role at the 
source, tbe Parliament, as an input in the 
formulation. of Government's policy. 

PROP. SAIFUDDIN SOZ : Model 
schOOls have been sanctioned without any 
con§uttation with us, without any 
discussion here. 

SHRI EDUARDO FALEIRO : As 
you hlve given me limited time Sir, I 

will not go in to the model school concept 
which my friend has mentioned. 

Most of us have children. Most of us, 
while speaking against the model schools 
in this House. make all efforts to put our 
children in model schOOls! I am sure, it 
has happened with Professor, it has 
bappened with me at least. What I 
would like to emphasize here is that 
contrary to what very often happens, 
policies are framed by the Government 
and they are discussed here ex post 
facto. 

In this case I welcome the approach 
of the Governm~nt of coming here wi!h 
the perspective It is not merely in this 
House by initiating a national debate, 
but also having this debate at all levels 
in all States, Managements, teachers, 
representatives of students ancf- all those 
concerned with education have been 
involved in tbis debate and finally this 
policy perspsctive has come before the 
Parliarntnt. 

I conlmend the G~vernment and I 
only say that let ibis example be folJowed 
by other Yinislries. It is a bit embar ... 
rassing for us at this side to defend the 
Governm~nt when plans and other documents 
are discussed-Five Year Plans, we have 
se~n, in Parliament being discussed in 
the fourth year of its implementation 
and then discussions go on. This is 
really just a formalilY devoid of substance, 
a shell of a debate which lacks thrust 
which lacks content and, therefore, let 
this example in which the role of 
Parliament is reasserted as an important 
input in the formulation of Government 
policies. persist. continue and spread to 
all the M inistrics. 

The document itself, Mr. Deputy 
Speaker, is not worthy. Challenge of 
Education-A Policy Perspective. It 
does no: often happen with official 
documents of such nature; it docs not 
gloss over failures and only higblilht 
out of proportion achievements, real or 
supposed. Here, we have a document 
which is 'frank, which is fortbright, which 
is sincere, which is bonest, which is 
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courageous particularly in admitting 
failures. It is courageous saying parti-
cularly where we have gone wrong, it is 
courageous and full of enthusiasm and 
hI) lCiY in trying to find a way out, a 
path otut, to bring this country into the 
21 st century with the people fully geared 
to fac~ the challenge abead, with tbe 
people channelising the national energy 
in one direction and the national energy 
channelising in the direction of building 
the country, so that this great country 
gets the place of honour. gets the pride 
of place ia the comity of nations which 
it really deserves. 

Sir, it is all very good. Let us look 
at the document itself from the point of 
view of failures. Let me say that there 
Is no reason for this House or for thi~ 
country to be unduly pessimistic. It is 
undoubtedly a fact and anybody who 
moves around does know that India today 
is an examrJle for the developing countries. 
If you speak of technology for the 
Africaf! countries, or for the newly 
independent Asian countrie~, or for tGe 
Latin American countries, you immedi-
ate)y think of the appropriate technology 
which has been created by this country 
itself. What is being said again and 
again is that the technology of the 
European and Western countries is not 
the appropriate technolo~y for the 
developing countrie~. What is appro-
priate is the success in many fields which 
this country has gone ioto, what is 
successfully implemented and the solutions 
found to many of the problems by our 
technologists in various fields. 

The entire developing w,>rld looks 
forward to the solutions found by our 
tecJnologists, by our Scie.ltisjs, by our 
intelligentsia to many of the problems 
which today tbe so called third world is 
facing. While we say this, while we 
undQubtedly acclaim the achievements 
of the Government since independence, 
in having the third largest technical 
man-power in the world, while we 
acclaim tbis" we cannot but-and this is 
what this document provokes us today-
also appreciate or gloss over the fact that 
the very commitment mado by our 
forefathers, tbe very position predicated 

by the founding rathers of· the COD-
stitution in Art 45 that every child. tbat 
every cifiun, t bat every humanbeing ~ 
longing to this country. must get compulsory 
education upto the age of 1 4. Tbis 
commitment which was there in the Con. 
stitution was to be impl~mented within 
10 years of the framing and comiag into 
force of the Constitution. Alas, thirty 
years have passed and still it is very far 
away, it is very distant and it is very 
remote. Art 45 of the Constitution, as 
the framers of the Constitution put it. 
jmpo~es on the Government a duty that 
the State shall endeavour to provide 
within a period of 10 years. Now wbere 
are the ten years from the framing of 
the Constitut ion? How long back It 
has ceased to be? Within a 
period of ten years from the commence. 
ment of the Constitution, free and 
compulsory education . for all cbildren 
until they complete the age of 14 years. 
We have not been able to achieve tbis 
and until we achieve this, until all 
the citizens have reached the minimum 
level of education, the country cannot 
really progress. The country can definitely 
not merely not take up the challenges of 
the 21 st century but cannot even take up 
witb· vigour the potential this country bas 
aod cannot even take up the challenges 
of the rc!majning few yelri of the present 
century. 

What is the position in the schools ? 
Whlt is happening? A writer here says 
tl-tis and be poses this question-which 
question is relevant for everybody in this 
House and a question wbich Government 
would perhaps like to say something 
abo~t. And the question in this: bow 
many of the 4,74,636 primary schools es-
p~cia Ilv the 1,64,931 single teacher schools 
are in actual existence? How many 
are 00 paper is the question and how 
many are existing as schools and how 
many of tbem have buildings, teachers, 
benches, black-boards, etc., etc.? Every-
one concerned with the rural development, 
everyone who comes from a rural consti-
tuency just knows that if you just go 
around. you will find schools which arc 
cowsheds. You find schools where ono 
teacher is supposed to take 5 classes at 
tbe' same timo. It is a miraclo. 
It it a tbing wbicb is not 
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possible. It defies the concespt of times 
and space one teacher holding five 
classes, different classes at tlw same 
time. and tbis has bappened. 
How many of these schools exist on 
paper? Ho. far can single teacber 
schools be successful and how far t lie, 
can fulfil even partially the objective of 
schools condition imposed upon them. 
ACCOrding to the All India Educational 
Survey of 1978, 90/0 of the primary 
scbools bave no buildings. 9% of the 
primary schools have no bp,ilding. 41.S% 
ha.e no cbalk .. boards Bod these are the 
figures of not any {particular individual, 
these are the figures given by a govetnolent 
agency..;_the All India Educational Sur-
veyof 1878. About 53% have no play-
grouods. 89% of the primary schools in . 
the rural areas lack even the ba!'ic faci. 
lities lite lavatories or urinals. This i5 
tbe condition of schools and in thig (on .. 
dition bow are we going to build 
up citizens that we look for '1 

What is the meaning of this education '1 
Does tbis educalioD go even a little 
~yond the scheme or COI!S it even touch 
the scheme at all? These nre the ques-
tions sbat one poses ar;d . hcse "re serious 
questions. The chalhnge<:, I have men-
tioned. 1 have jU"it tc,uchec tbe scbool 
level, I am net touching universities. I 
am Dot toucr:ing the wide gamut of the 
discussion that my coHeague has touched. 
On this question alone, I wO'Jld like to 
say tbat while Fie Government show this 
much of determination in tackling the 
prob\em of ed~C3tion, this much of en-
tbusiasm now is th: Government gomg 
to fulfil lh~se objectives? Is there any 
reasonable expect ~uon of the Governmcflt 
fulfilling the objectives it has imposed 
upen itself or not 1 Tne an~wer has got 
to be that as per the financial allocation 
alone and looking at tbe figul es alone, 
tbe Government cannot fulfil th~ expect-
ations which have been raised by it. The 
Government cannot fulfil the objectives 
tbat it hal im:>OSed upon itself. 

Now, if you 'Iook at the figures, the 
fjgures are as rollows. Allocation or 
figures ••• 

MR. DEPUTY SPEAKER: Please 
DOW conclude. 

SHRI EDUARDO FALEIRO: 'PJease 
give me a couple of minutes morc. 

Just look at the' allocation in the 
budget and see if rhis objective of the 
Government can be implemented on tbe 
face of these allocations 

MR. DEPUTY SPEAKER: It is not 
ne<xssary to read the figures. 

SHRI EDUARDO FALEfRO: The 
figurers are rdevan t to show that Govern-
ment has an objc.;tive which cannot be 
fu filled. Rs. 6,) 82.64 crores have been 
assigned for the entire Ministry of Human 
Resources Developing including ~ducation 
culture, youth aff"in, sports and so o~ 
and so fourth representing 3.5 per cent 
of the P!an outlay. It is an improvement 
over the Sixth Plan figure of Rs. 2,524-
crores which represented 2.6 pe.r cent of 
1 hat outlay. 

Sir, ,",owever, the Planning Commission 
Steering Group on fuods for human re-
sources development sector had given 
a requirement of Rs. J 5.400 crores. 
From Rs. 15,40U crores the figure has 
b~en reduced to Rs 6,382.64 crores. 
What is going to h&ppen! The Group 
suggested that (kmentary education would 
require, Rs. 6, .. 00 crores That meuns 
efementary educati~n would require more 
than the tntirt' budget uf th~ Human 
f'.csources Development Minisny. Adult 
e,~u:ation i~ another important sector 
w1lere an investnlenl of Rs. 136~ crores 
has been suggested. What does these 
figures reveal? These figures reveal that 
you have not given to th is Department 
even half of the amount that your own 
Committee had recommended and what 
you have giv(!n to the entire Department 
is Jess than what just a smaJl sect jon-
though an important section-or this 
Department requires, namely, elementary 
education. 

MR. DBI-ury SPEAKER: Please 
conclude DOW. 

SHRI EDU~RDO FALEIRO: Sir 
. t 

even within this limited allOcation the 
educatiOnal i'nstitutions can definitely do 
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a good deal and I suggest that we must 
have the Government to fulfil the Consti-
tutional obl.isation imposed on it when it 
was made a party to educational process 
by including Union of India in the Con-
current L;st by h~lving a common national 
curriculum framework. We are not say-
ing vou ill !erfere with the States unneces-
~arily. Wbat we say is that you bave a 
cUJriculum wbich is common to all the 
States. You !et dhcipline involved for 
everybody where everybody develops child 
from the very beginning with respect for 
manual labour and apart from the respe.::t 
for manual labour if the country is to get 
into scientific and technological age deve-
lop also commitment to the nation. 

Sir, those of us in the House and those 
who have been involved in the fre~dom 
struggle did not fight for any material 
gain. It was at the cost of their life 
itself. There was a challeng~ and dang.;r 
to their life. They did this be--:ause th'y 
had a commitment to t~}e natio;l. This 
example should go down to the cLildren. 
Let tbem {~evelop as good citizen!;: as 
citizens committ~d to th·~ unity of tho! 
nation and for building of a natiof, to 
\\-hich all of us sh('uld be proud of in the 
2 I st century. 

PROF. SA1FlJDDiN SOZ (Dara. 
mlllla) : Mr Deputy-Speaker, Sir. un for .. 
tuna«ely, I did not hear tbe hon. Minister 
yesterday, but I come to know that be 
made a very brief but lucid speech, When 
I heard Shrimati Geeta Mukherjee and 
Shri FaJeito now, I am reminded of a 
coupfet : 

Dekhna takreer ka lazzat jo !l.')~:e kaha, 
Meine ye jana ki goya hamar.: dil mein hai. 

There is no disagreement so far as hon 
Minister's speech yesterday. or what i 
heard from Shri Faleiro or Shrimati Get:ta 
Mukberjee are concerned, or even what I 
have heard earlier. I must say that it is 
only a difference in stress. The goal is 
the some. I am in a very diflicult sitQa .. 
tion. I ha ... ~ a lot of symp_thy for the 
cause whlch is dear to the Prime Minister, 
or Shrj Nara~it'Qna Rao. They want a 
change jn the syst~m of edu~tion. I agree 
with them. 

Po licy Pe'spective 
I will not repeat tbe figures that have 

been quoted here; I am skipping tbat 
over. I want to raise some basic issues. 
There is an element of embarrassment for 
me. even after I say that I have a lot of 
sympathy and apprec.iation for the stand 
taken by the Prime Minister and Shri 
Narasimha Rao. Earlier he had said 
that he would again discuss this with us 
in the Consultative Committee, but now 
be comes to the Parliament directly, but, 
stili I agree with him; h~ came to the 
Parliament because it W.iS aJready late, 
But this document w',licb is really a good 
document should have been authored; it 
is not authored now. In esseotial elements, 
I agree with Shri Faleiro. Tnis document 
should have been prepared by Shri 
Narasimha Rao"s pfedecessor; be could 
have invited a couple of experts and teli 
them that we have wasted so many years, 
but now we must do something hurriedly. 
T!1is document has been prepared by tbe 
Min!stry of Education. I do not doubt. 
there are brainy peopJe in the Ministry,' 
but I Clonot accept the Ministry of 
Education to be the repository of all 
w:s10m. Therefore, this is a great laJ."SC. 
WhC:Il a document is authored, they are 
answerable. The Kothari Commission 
consisted of 10-11 persons; they were 
answerable to the faculty members, teach. 
ers, educators outside the precincts of tho 
Ministry or the Board where they decided. 
That would add a dimension to this 
report. I agree with Shri Faleiro that 
tilis is the first time that a kind of debate 
has taken place here But 1 feel that it 
was not correct not to have an authentic 
document before us. This document has 
so man, good elements and I would come 
to that, but as I said, it should have been 
authorised \Ve want to know, who 
.prepared it. Ministry can take a stand 
like Pal BraD th~t whatever is prepared 
in the kitchen is not aec..:ssarily produced 
or decided in tbe kitchen. They must 
have consulted experts, but this docuIDCot 
should have been authored. Anyway. aa 
I said, I will Dot go into the details. The 
Ministry has its own experts, but it would 
be necessary for the Ministry to consult 
people, but tbe Ministry hal oot done it. 

I will $lOW straightwa, cqmo to the 
pa$)C[ 'Cb~leD'o of Bd.ca'~~D-a policy 
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perspective·. I mu~t congratuJate the 
Minister of Human Resources Develop-
ment for the Seminars that the Ministry 
organised very sincerely, and which have 
generated a very good debate throughout 
tbe country. I bad occasions to 80 10 
some seminars. I must congratulate the 
Ministry for orgaoizmg these serr, inars. 
The seminars reftected divergent opinions , 
but finally. the seminars came to some 
consensus and the Ministry must take 
notice of that consensus. I must congra-
tulate the Ministry for ruthless admission 
of failures. Just now~ Mr. Faleiro made 
a passing reference to the document in 
tbat respect. It is a ruthless admission, 

. a thing which had never happened before. 
We have some do~umen t from the 
Ministry that was ru' hless in admitting 
its failures. Eut after\\·ards after .hal , 
rut bless admissh'n of th'~se failures a~d 
constraints, the Ministry, I am 5011 y 
to say, did Dol pinpoin: the fields which 
require pointed attentiiJD. 

Now, you all feel very happy that you 
bave got everything with tbis 'Human 
Resources Development'. I beg to differ 
with you. Where is the Ministry of 
Human Resources Development? I hl:td 
gone through the Seventh t>lan Document. 
I am not saying all this to show my 
eloquencc before y0U. But I am chalkn-
ging you on the basis of material that you 
yourself have produced. What is the 
priority tbat you have given to this 
Human Resources Development? It bas 
tbe same priorify as it had earlier. Edu-
cation bas the same kitty. Where are 
the funds? I invite your attention to (he 
Seventh Plan Document which was not 
discussed here. In its preface by Shri 
Manmohan Singh, J find tbat vegetable, 
have come first aod oilseeds and other 
things have come first. But poor ·Edu-
catioo' bas come Jast. I teU you. it is on 
page 10 under Item (vi). The preface of 
this document does Dot mention that tbe 
Seventh Plan document wants a revolution 
through educatioo. I would read ooly 
three lioes because tbe time at my dispo-
sal is very limited. It says: 

·'The proposed pattern of resource 
allocation is deaiancd to eDIW'e 

Policy Pe,s~ctlve 

that the country will remain seI'-
sufficieJ'lt in food and that signi. 
ficant progress will be made in 
increasing tbe production of vege-
table oils, pulses, vegetables and 
horticulture. " 

It comes to education very late. When 
it comes to education, the document says 
something about Human Resources Deve-
)opment. But it was also found in the 
Sixth Plan. I have been a student of 
economics. I see the same phraseology. 
On page 12 in Section (xii) the Documfnt 
says: 

UAnother major tbrust area in the 
Seventh Plan is human reS0urce 
development. Public Sector out-
lays fer sccial sel vices show a 
significaLt increase as compared 
to the Sixth Plan The plan 
seeks to fadl,tate development of 
tl!e human potential in terms of 
self re~pect, self-rcli nce and a 
life of J!gnily. Apart frem 
e~pansion of the existmg pro .. 
f,'ammes' in education health . . 
provision of clean dr inking water 
311d san:tation. new initiatives and 
innovative measures are cantem-
pJatt.d in these areas." 

I have studied this Plan Document. I 
do not find that revolution which Shn 
Rajiv Gandhi and Shri Narasimba kao 
would hke to bring forth. The Plan 
Documehl does not say anything about H 

at all. 

""hen I come to resources, I will prove 
that Education has not properly been 
funded at all. even though Shri Narasimha 
Rao has fought a great battle. Here I 
would like to remind you about a small 
Persian couplet, which is as follows : 

Boh har rQng~ ki khawahi jame mi posh. 
Man andage kudat ,a mi shanasam. 

[Tranllatl_] 
The poet is addressing tM lover.: a 

Jover can be both mdle al weJl as female , 
J have transJated it into neutral puder. 
My lover, You may- wear any dress, 1 
IbaJJ ffCO{oisc you from ~our statulc". 
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You may call it human resources develop-
ment or somcthina else. 

[English] 
Education bas no priority or at least it 
does Dot have tbe right type of priority 
and that is what I am proving Crom 
tbe Plan Document. You may call it 
Human Resource Development, but chat 
does not make any difference to us, 
because facta reveal that we have Dot paid 
any attention to it. 

Now, before coming to the Status 
Paper "Challenge of Education", I have 
some basic issues to raise here. I want 
to pose a challenge to tbe hoo. Minister. 
And this is my challenge. Will he like 
to be the godfather of Education? That 
is my point. I know and I tbink all tbe 
people bere will agree with me that 
Industry has got a godfather; Commerce 
has got a godfather; and excuse me for 
saying so, but every lucrative field has 
got godfathers. Educationists, experts, 
teachers, parliamentarians and all the 
peopJe of India feel that Education has 
no godfather. Will Mr. Narasimha Rao 
risc to tbe occasion to say tbat be will 
be the god father Cor education? I 
fccl he could do it because I came to 
know recently that he followed the same 
style of Sbeikh Mohammad Abdullab of 
keeping education to himself, when be was 
the Chief Minister of Andbra Pradesh, 
because Sheikh Abdullab had education 
with him when he was the Chief Minister 
of Jammu and Kashmir State. 

Then Sir, if you accept that role, that 
is very important, then I will teU you, 
kindly stop this battle of priorities-
education versus defence, education versus 
industry, education versus commerce. 
Commerce is important. Tourism is 
important. Defence is important. Industry 
is important. But education is basic to 
all development. So that importancc is 
Dot tbere. I want to invite the hone 
Minister's attention to only one thing, 
tbat in a small area, education showed a 
revolution. 1 am not Boin, into tho 
details because there is DO time for tbat. 
I wuuld provo tbo points. I have not 
yot atarted. 

Policy Perspective 

MR. DEPUTY SPEAICBR ·12 
minutes I have allowed. You try to 
wind up. 

PROF. SAIFUDDIN SOZ: Because 
of importance given to female education , 
tbere was revolution in tbe mortality rate 
and the fertility rate and both rates aro 
very important. And this in the fertility 
rate based on 1972 and 1978 Sample 
Registration Scheme Data was 13 per 
cent to 37 per cent in rural areas and 
13 per cent to 44 per cent in the orban 
areas-in the age aroup of 1 S to 44 
years, that shows in a sman area. And 
I accept the figures of tbe 'Cballenge of 
Ed ucatioD ' document. You say enroll-
ment bas improved, I agree. You sa)' 
in female sector there i8 larger improve-
ment, I accept the fact. And because 
of that, I teU you that education can 
revolutionise the whole scene of economic 
development, provided you allot priority 
to it. So there should be no education 
versus industry, tbat industry is important, 
vegetables are important, food is 
important, everything is important, but 
education is basic to an developments. 
Since there is no time, I am not reading 
out a paragraphic or two from tbe Kothari 
Commission's Report/which is gathering 
dust in tbe AI~irahs, but I thougb tbat 
I would ba ve time to remind you that, 
Kothari Commission told you how 
education is very basically important to 
all development in tho country. 

SHRI VIRDHI CHANDER JAIN 
Food is important or education is 
important. 

AN HON. MEMBER: Both 

SHRI VIRDHI CHANDBR JAIN : 
You are not givina both. 

PROF. SAIFUDDIN SOZ: Tben 
I come to priority-priority for education. 
Some people say that priority will come 
to education, if you put it into the Union 
List. I say you put it in the Concurrent 
List. But somebody whispered are you 
not educated enough? It is alroady in 
the Concurrent List. I tell you that it 
is not in tbe Concurrent List. This 
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must be known to the hone Minister why 
do you show or prove that it is in the 
Concurrent List? It is in the Concurrent 
List only in name. The Ministry must 
exhibit its personality before the States, 
because tbe Ministry' has institutions at 
the national level like NCERT. NIPA, 
VGC. It has a host of institutions. 
Therefore, if you want to reform things, 
then do your duty by keeping effectivo 
education in the Concurrent List That 
priority sbould be there. • 

Now, you cannot leave anything to the 
States, I will briefly tell you' what 
happened jn Jammu and Kahmir. I 
don't come to politics. We had science 
and mathematics made compulsory in 
the Jammu and Kashmir Stat~ and they 
appointed teacbers who are matriculates. 
They preferred them to MSCs. Who is 
there to ask the States, what they are 
doing? Therefore, the Ministry must 
accept its responsibility. Now again on 
this background, I w~nt you to formulate 
a policy for new revolution. This is the 
document which I have already explained. 
When you start, first of all, I would 
say that there are no resources for 
education. You just bear with me, I 
will show you only one thing. 

MR. DEPUTY SPEAKER 
have already said it. 

You 

PROF. SAIFUDDIN SOZ: I am 
going to say something very important. 

MR. DEPUTY SPEAKER : From 
whatever you told just now, everything 
is important, I feel. 

PROF. SAIFUDDIN SOZ : As far liS 

resources are concerned, there are only 
Rs. 6,000 crores. I have calculated this. 
It is Jess than 3 rer cent. I agere that it is 
3 per cent. It is note more than what 
yeu had in the Sixth Plan. You have 
hI! d 3 per cen t of tbe Budget. So how 
do you say that you have more money 
and there is more money that the hone 
Minister has unfortunately decided to 
spend on model scboots. I will come to 
tbat a little later. 

MR. DEPUTY SPEAKER A 
little later ? 

PROF. SAIFUDDIN' SOZ Bear 
with me, Sir. 

MR. DEPUTY SPEAKBR: You are 
putting me in an embarrassing situation. 

PROF. SAIFUDDIN SOZ: So, it 
is elementary. Universalization of every 
education is the basic thing. I crave the 
indulgence of the hon. Minister. It was 
a Constitutional obligation. 

Time is not there ; otherwise, I WQuld 
read from, the Kothari Commission's 
report. Kothari had visualiLed this 
situation in 1976 itself. We were already 
late at that time. I tell you that 
universalization of education has not 
taken place. It was a Constitutional 
responsibility. We have not done it. 

SHRI p.V. NARASIMHA RAO 
Why don"t you say something on which 
you do not agree. viz. model schools? 

PROF. SAJFUDDIN SOZ On 
universalization you do not agree, 

SHRI p,V. NARASIMHA RAO 
There we agree, 

PROF, SAIFUDDTN SOZ: On there 
things you do not agree: universaJisafion 
of education, democratjzation of education 
and mode] schools. Elementary education 
is very imRortant : and in the Plan 
document~ Mr. Manmohan Singh says 
with authority that he will succeed in 
universalization of education by the end 
or century. This is not correct, because 
you have a drop-out rate. according to 
your own admission. of ~ 6%. by Class 
IX: I agree, tbe Ministry has done a 
very good job in this document. There 
are figures which I accept. They are 
correct. The enrolment has improved, 
10 far as boys and girls are concerned. 
But the drop out rate is 76~~. You 
should match the drop out rate with 
enrolment. There are transparencies, 
researches and data banks in NCERT, 
and recently in NEP A also. There are 
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also lome kind of figures. You look into 
these figures. 

I say these for the record because I , 
know everybody is in a hurry ; and I do 
Dot know why you are Dot gOiDS to lilten 
to me. 

, MR. DEPUTY SPBAltER : Everybody 
i. listening. " 

SHRI RAM PIYARE PANIKA 
(Robertsganj): You must care for 
others also, 

PROF. SAIFUDDIN SOZ: When 
sufficient fund. are not available 

for univresalization of education, when 
you do continuing' education adult 
education and many tbings, and ;ou also 
do the elitist drama, you will not 
universalize even by 2050 AD. This is 
my cbaUenae. I, therefore, request the 
hOD. Minister kindly listen to me and 
others universaJize education make . ' primary and elementary education 
compulsory. For those who do not 
come to the scbool, take tbe school to 
them, wherever they are working. I agree 
with tbat type of continuinB education. 
But where are the funds 1 

SHRI P.V. NARASIMHA RAO 
Please tell me how exactly do we make 
elementary education compulsory, because 
I know of many States where laws have 
been passed. My own has been perhaps 
one of the first States where the law has 
been pused. But it has never been, it 
could Dever be implemented. 

PROF. SAIFUDDIN SOZ: I know 
tbe concern tbe Minister has for edu-
cation ; and this concern \\ill certainly 
pay some dividends. We have not 
altogether failed. Science potential is 
there. Scientists are tbere. We arc not 
only abead of the Tbird World. I caD 
say that we can compare ourselves, so far 
as potential is concerned, and we caD 
compete with any country. 

[TrQlLfiatloffl 
SHRI p .. V. NAIlASIMHA RAO : 

Please reply to my query 10 that I may 
be ODliahteood. 

PROP. SAIFUDDIN SOZ· Sir, I am 
just coming to tbat. • 

[English] 
MR. DEPUTY SPBAKER : Takina 

advantage of your request, Mr. Minister, 
he will take one hour. That is the 
problem. 

SHRI P.V. NARASIMHA RAO: If 
he is going to give me some information 
or some methods or suggestions on which 
I can act, I would say: please cut from 
my time, and give it to him. 

SHRI A.B.T. BARROW (Nominated 
Anglo. Indian): At the end of his speech 
he will sive lugestions. ' 

[Translation] 
SHRI p.V. NARASIMHA RAO • 

Please tell me in telegraphic Jan,ua,c aDd 
nothing else. 

[English] 
PROF. SAIFUDDIN SOZ • Our 

first assurance is that you ha~ tre-
mendous coneero for elementar)' edu-
cation. I know tbat; but if you 
democratize education, if you are 
determined to improve the conditioDl of 
Government school8, then I have a 
formula for you. For instance. you want 
to have a model school. All right • 
you will pump in Ra. 900 croteS. Yo~ 
have lot Rs. 1 SOO merc for educafioa 
Now a chunk of it win 10 to the modei 
schools. Tbe model school at tbe 
district will be for S'X' Dumber of 
students ; 'Y' will remain out. Suppose 
into that school. Iy' will also come in • where do we let funds for it? Only fOi 
432 modc1achool, you require Ra. 1,000 
croteS. 

But I am teUiDS you that there are 
,overnment schools, primary schools and 
middle schools numbcrina 7 laths. I ac-
copt the Ministry'. figure. Primary 
school. are an odd number of S lakhs. 
We have two lath middle schools. All 
these lOveD lath elementary schools moat 
have democracy. TboIo lOhools do DOt 
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(prof. Saifuddin Soz) 
have charts. Somewbe.re there is no 
bJack-board. They have no science kit 
and science is very important. In NCERT. 
I saw a science kit. Some tOOls are 
meant for primary schools and middle 
·schools. I eked tbe price for tbem. 
(Interruptions). This is more relevant to 
the Minister. 

SHRI p.V. NARASIMHA RAO: It 
is not sounding any relevant any 
more. 

PROF. SAIFUDDIN SOZ: That 
kit will COst you only Rs. S 00/- and for 
middle schools, it will cost yoo only Rs. 
800/_. If you provide all elementary sch-
ools with Rs. 500/- for poreeasing tbat 
kit, it will not cost you more than Rs~ 40 
crOre5. Do you have this provision in 
your budget? Not at all. And tbe mo-
ney you are spending on middle schools .•• 

SHRI P.V. NARASIMHA RAO : 
No, DO, this is very unfair. You should 
not jump to the conclusion that we have 
not written there that every school is 
loing to get this kit; we are going to 
spend something on elementary education; 
there is something like a figure of money, 
an amount of money: out of that. we 
can always help these schools 8S I am 
loing to say that we are comiDg up with 
a lot of assistance to tbe school education 
programme. So, you need not pin-poin t 
on that. Tbat is well.knoWD. You 
please tell me how to make it com-
pulsory ? 

PROF. SAIFUDDIN SOZ: This is 
tbe Question of funds. Where are tbe 
funds? There is DO fund. Elementary 
schools win be selected for pointed atten-
tion. That is not there. Therefore, I say in 
government schools, you have no black-
boards, you have DO illustrations, you 
have no science kits and yOy have no 
infrastructure. Then talking of nOD. 
formal education is not tbe point. 

MR. DEPUTY SPEAKER: Sbri 
Ratnam. 

PROF. SAIFUDDIN SOZ: Educa-

tion is very basic. 
some time. 

You can extend 

MR. DEPUTY SPEAKER: I had 
allotted for you five minutes. Then 
it went on to 12 minutes. Now you 
have taken 2 S minutes. Others have to 
speak. I am sorry. If anytbing more 
you have got, you can give it to the 
Minister in writing. This is too much. 

(Interruptions) 

PROF. SAIFUDDIN SOZ : It is not 
a political discussion; it is a discussion 
on education. (Interruptions). You give 
me ten minutes more. You pump in 
some money for the Higher Secondary 
Schools of all the States. (Interruptions) 
I am not opposed to tbe question of 
model Schoo1s, but that could wait. In 
so far as the empbasiz is concerned, there 
we differ, Dot that I am against the idea 
of the model schools. 

MR. DEPUTY SPEAKER Please 
take your seat. 

PROF. SAIFUDDIN SOZ I can 
concJode with some suggestions. 

MR. DEPUTY SPEAKER: Sugges-
tions you can given later on to the 
Minister. 

PROF. SAIFUDDIN SOZ This is 
very important. 

MR. DEPUTY SPEAKER: It is 
enough. Everything is important. Please 
take your seat. 

PROF. SAIFUDDIN SOZ: I will 
keep standing. This is Dot correct. 
Why dOD't you understand it? I am not 
talkinl in Hindi; I am talking in English 
and you must understand tbat this is. 
very relevan t • 

MR. "DEPUTY SPEAKER: I canoot 
go on like tbis ; tbis, is too much. I 
have to accommodate other _ mem-
bers also. 
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PROF. SAIPUDDTN SOZ: I ba.e 
to speak somelbf ng very important by 
wa, of budget. 

MR. DEPUTY SPEAKER: What 
)'ou spoke in 25 minutes was not im-
portant,. 

16.00 m. 
No, no. You have already taken twenty. 
five minutes. Why did you not sa)' aU 
tbe important points then , 

(Translation] 
PROF. SAIFUDDIN SOZ I shan 

write to the hOD. Minister, but that is a 
different tbinl. 

(English] 
If you are interested in educatioD. 

why not give more time , 

(Translation] 
What is tbe hurry 'P 

{El1glish] 
MR. DEPUTY-SPBAKER When 

the Min ister replies, at tbat time you 
can mention your points. 

PROF. SAIFUDDIN SOZ: I win 
conclude in five minutes. 

MR. DEPUTY-SPEAKER No. 

PROF. SAIFUDDIN SOZ: I will 
conclude in five minutes. 

MR. DEPUTY-SPEAKER: I have 
siven lot of time. That is all I can do. 
Mr. Jeevarathinam. 

PROF. SAIFUDDIN SOZ 
only five minutes more. 

I want 

MR. DEPUTY.SPEAKER When 
the Minister replies then we will see. 

Policy Perspective 

(Tranrlotiml] . 
*SHRI R. JEEVARATHINAM (A rat-

konam): HOD. Mr. DePUfY Speaker. 
Sir~ I am grateful to you for givinl me 
this opportunity to say a few words about 
the Policy Perspectiw: of New Education 
programme. At tbe very outset, I would 
like to give some facts and figures to 
prove that both the State Governments 
end the Central Government have gi ven 
great importance to educational develop-
men t and that education has made signi-
ficant progress during tbe past 38 years 
after our Independence. The Dumber of 
recognised educational institutions has 
increased from 2.3 t ,000 in 1951 to an 
estimated 7.55,000 in 1984-85. The 
total enrolment over the same period in 
these institutions increased from 240 
lakhs to nearly t 320 lakhs. The annual 
nOD-pian expenditure on education from 
the Central and State Budgets has in. 
creased more than 50 times over the 
last 3 S years from Rs. 1 14 crares in 
19 SO-51 to more than Rs. 6000 'crores 
in 1984-85. There is specific constitu-
tional provision also in our Constitutio 1 
SO far as education is concerned. All 
these facts confirm my contention that 
education has received the due attention 
in the national developmental activities. 

By 1 990 there win be universa lisation 
of elementary education for the children 
in the age-group of 6-14. Attention 
has been given to achieve this in the 7lh 
Five Year Plan by including this in the 
Minimum Needs Programme sponsored 
by tbe Central Government. Sim1iarly. 
schemes have been formulated for achiev-
ing the laudable objective or eradicating 
the adult illiteracy in the age group of 
15 -35 during tbe 7tb Five Year Plan. 
To provid! good qUllity mod,ra educa. 
tion with Indian values to talented 
children particularly from rural areas. 
it is proposed to set up 432 model secon-
dary schools, one in each district durilll 
the 7th Plan. I welcome this multi. 
pronged 'tratelY to take education of 
modern times to the door-steps pf rur"l 
children. I also commend tbe construc-
tive approach of the Central Government 
to remove all obsolete equipment in tech-

o. ' • ..- - '" 

• The speech wal originally delivered in Tamil. 
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(Sbri R. Jcevarathinam1 
Dieal institutions throughout the' country 
durioS tbe 7th Plan period. 

I would like to bring to tbe Dotice of 
the bon. Minister of auman Resources 
that at maoy places in tbe country per-
mission is being given by the State 
Governments to the private sector for 
opening Engineering Colleges. Polytech-
nics I.T.ls and Medica) Col1eges. The 
priv~te sector is exploiting this opportu. 
nity fully for amassing unearned income. 
Tbey run such technical institutions in 
tbatched houses and huts without labo-
ratory and without equipment. They 
collect capitation fees of Rs. S 000, 
10,000, 50,000 per student at the ti~e 
of admission. They do not pay prescrIb-
ed scales of pay to teachers. Such tech-
nical institutions in tbe private sector 
have become breeding grounds for all 
sorts of malpractices. Our Education 
Policy bas always been to get the poorest 
of tt.e poor educated. Pandit Nehru, 
Shrimati Indira Gandbi and Kamaraj had 
delicatcd themselves for spreading educa-
tion among tbe downtrodden and tbey 
had formulated plans for giving engineer-
iog education, medical educati~n. tec~
niall education to the poor children In 
tbe country. But, in the private sector 
education bas become a commodity for 
sale to tbe higbest bidder. I am sure 
that our capable and talented Hon. 
Minister of Human Resources, 
Shri p. V. Narasimha Rao wilJ look int~ 
this problem and take steps to ban caPI-
tation fees in tbe private sector technical 
iostitutions. Due to the fact tbat Edu. 
cation is in the Coocurrent List of our 
Constitution. tbe private sector is per-
mitted by tbe Slate GovernmeDts to open 
such tccbDical institutions, which become 
instruments of exploitation. The Central 
Government should direct tbe State 
Governments to take remedial measures 
for removing such malpractices, to punish 
tbe erring private sector educationists 
and also to take over IOCb educationaJ 
institutions if tbe private sector educa-
tionists do not mend their attitude and 
aptitude. 

I am happy tbat Indira GaDdbi Open 
UDiYenity hal bcCD opeood iD Dclbj and 

Po/iey Pe,sp,ctl"~ 
now the students from allover tbe 
country will be able to undergo Don-
formal education and distance education 
through this institution and its proposed 
centres in different parts of tbe country. 

The educated youths are the assets of 
tbe country. We should not fritter 
away this national wealth. Our hOD. 
Prime Minister Shri Rajiv Gandhi bal 
given the foremost importance to tbis as-
pect or national activity and be bu 
created this Ministry and brought under 
its purview all the activities that go to 
create a total man. Our senior most 
elder statesman. known for his wisdom 
commitment to the lofty ideals of tho 
nation bas assumed charge of this im-
portan't Ministry. Our Prime Minister 
Shri Rajiv Gandhi has provided RI. 1500 
crores for the development of buman re-
sources in the 7th Plan. As our hone 
Prime Minister is committed to planDed 
exploitation of natural resources like 
minerals. oil, power etc., he is also keen 
to exploit tbe human resources of the 
country in a planned way. He knows 
that poverty in the country cannot be 
eradicated unless the human resources 
are developed and exploited in a planned 
manner. That has goaded him to create 
this Ministry of Human Resources and I 
am sure that Sbri p. V • Narasimba aao 
will make education the most potent in-
strument for the industrialisation of the 
country. I need not say that unemploy-
ment amoDg the educated youth il defi-
nitely due to unplanned development of 
human resources. We cannot afford to 
Jose the precious human resources in this 
manner. This is the prime caU5e for 
attempting this cbange in the educational 
policy of tbe country. 

There il prOVision in the Seventh Plan 
for substitutiDI tbe obsolete cquipmeDt 
in pol ytccbnics. I want to know from 
tbe bon. Minister. Sbri P.V. Narasimba 
Rao whether tbis facility will be extcndoci 
to private polytechnics and enaineerinl 
colJeaea also. I would lite to tell him 
tbat be should re-examine apiD if such 
finaocial auistancc should be liven tG 
private sector technical institutiODS for 
thia purpoIC. 
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Unfortunately for the last one month 
the teachers are on strike in Tamil 
Nadu, The teachers should know 
that strike is not 800d for the 
country. If they have grievances, 
they should meet tbe Chief Minister and 
act them redressed. They should pay 
b~d to his advice in tbis matter. I su-
alest that tbex should suspend their strike. 
The Chief Minister of Tamil Nadu 
should also invite the teachers for setting 
this issue, The education of children is 
suffering due to tbis strike. 

{English] 
SHRI P. KOLANDAIVELU (Gobi-

chettipalayam): On a point of order, 
Sir. With regard to the teachers problem, 
(hat is everywhere. Even in Delhi about 
7000 teachers are on strike. It has 
become a practise on the part of teachers 
to go on strike. Actually the children 
are not able to go to schools because of 
their going on strike. Are you supporting 
teachers' strike, Mr. Jeevarathinam? 
Already the Tamil Nadu Government 
has gone into this matter in detail and 
it has appointed one-m an Commission 
for this purpose, Why is he mentioning 
aJl these things here ? It is a State 
subject. 

MR. DEPUTY SPEAKER He is 
requesting the teachers to withdraw the 
strike. 

SHRI R. ANNANAMBI (Poll~chj) : 
The State Government of Tamil Nadu 
has already appointed one-mao Com-
mission to go into this problem. 

(T,.nnslation] 
SHRI R. JEEVARATHINAM: I am 

speaking in support of you. The teachers 
should withdraw their strike. Can we 
remain silent spectators while the edu-
cation of the children and students is 
suffering? My theory is that the teachers 
should not resort to strike to get their 
grivances redre<:sed. They should with-
draw their strike. The Chief Minister 
of Tamil Nadu should call them for talks. 
There must he an end soon to the ~trike 

of teachers in Tamil Nadu. In conclllsioo 
I demand tbat the life of national leaders 

Po/leu Perspective 

and tbe Father of the Nation, Mahatma' 
Gandhi aod all those who had sacrified 
their lives for the freedom of tbe country 
must be made compulsory subjects of 
study in schools and eollegcs. 

Wi th these words I conclu4e my 
speech. 

SHRI SHY AM . LAL Y ADA V 
(Varanasi): Mr. Deputy Speaker, Sir, 
first of all I would like, to congratulate 
the Hon. Prime Minister, Sbri 
Rajiv Gandhi that after coming into 
power be thought (If ' making radical 
changes in the existing education system 
and moved a Motion to this effect in 
the House which has been under dis. 
cussion since yesterday. A very serious 
discussson i~ taking place in the entire 
country at various level since the time 
this Motion has been moved and I hope 
that the fin al policy to be formulated 
after all these discussions would prove 
helpful imparting practical education in 
vjH~g~s and cities and everybody would 
be benefited thereby. It is true tbat afler 
independ~nce m~ny commission were set 
up to sugl!est changes in tbe education 
policy. Those commis~ion gave valuable 
sUllgestions also. Many of thdr sugges-
tions were accepted and many others were 
not accepted. .Many Members have 
expressed their views about the existing 
education policy. It is true that in the 
Motion many factual things have been 
incorporated and reality has been accepted. 
Hon. Minister of Human Resource 
Development. Shri Narsimha Rao is aD 
orator and efficient administrator. 
Initiating discussion on this Motion, he 
has expressed certain feelings with which. 
I understand, no person in this House 
or outside would differ. What he stated 
is a universal truth, He himself has said 
that Government wants to adopt a 
pragmatic apprcach and review the 
position in the )igh t of the difficulties 
experienced during jts impJement:HioD. 

.' I would like to make a refer~nce to 
2-3 things only. Firstly, the existence 
of party politics among the students and 
the teachers has vitiated the academic 
atmo~phere to an extent that no s}'~tem 
is working snloothty. In universities and 

• 
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[Sbri Sbyam La) YadavJ 
colleges syJlabi have DOt beco completed 
DO bigher education institutioo is' free of 
party politics. Incedentany tbere i. a 
provision in our Constitution under which 
teachets am be e)c~ted to Vidbao 
Parisbads aod a separate electoral col1egc 
has been provided for them whicb lives 
rise 10 party poIitia. Tbia resulted in 
formation of unions in universities and 
coJleaes and tbat is where 1hey are 
initiated Into poIit iet. As bas been 
expressed by severa) Members in tbe 
House, I would also lite to say that aU 
the parties should work together to ensure 
that they remain ;:.Ioof from politics. All 
tbe schools, colleges and universities 
sboald . remain aloof from politics and 
an academic atmosphere should be created 
thele wberein tbey enga8e themselves in 
Itudi:s, tcaching and researcb. 

Tho Second tbing which I would like to 
181 is tbat in the matter of educat ion, 
the State Governments are required to 
do most of tbe wotk. Although education 
bas been kept in the Concurrent List, 
)let the major part of tbe responsibility 
or implementing the education policy is 
10 dilcbarged by the State Governments. 
There is divergence from state to state 

. due to policy, language. geographical 
position and traditioDS of the Sates. 
This thin. will remain but graduaU, 
Govcmment is lakin. over education. 
In Uttar Pradesh, from where I come, 
abe Government havc takeD over the 
wort of disbursinl aalaries to teachers 
and makinS appointments of teachers. 
Government accords recognition to 
ac:booJa and coli.. and nobody can 
opeD a school without the permission of 
Government. Previously, tbe manaae-
ment of primary education was in tbe 
band. of local bodies. Now, the State 
Government bas entrusted tbis job to 
tbe Basic Education Council. In tbis 
way the State Government hal taken 
over tbe entire respoosibility, but their 
financial condition is not lood. They 
do DOt have adequate funds. It is true. 
Many Members have also said this tbiol. 
That is why a doubt arises in this respect. 
Wbile replyina to tbe dilCUUioD, tbe 
bOD. Minister should throw liaht on 
this aspect. Hil deputy bas DIed yory 

Policy Perspect/~ 

dlarmiag and Il ttractive worda and phrases 
in his speech, but he has alao Dot tbrowD 
Jight about tbe resources required to 
implement tbi s policy and the share 01 
the Centre aod the States in respect or 
the expenditure to be incurred on it. I 
do not want to repeat the sUlsestions 
liven by other hone Members in regard 
to resources. I would like the hOD. 
Minister to enlighten us as to how it 
will be possible to meet tbe expenditure 
00 tbe present education system withio 
tbe existing resources. 

I fee) tbat tbe State Governments are 
responsible for deterioration' in the 
standard of education. In our country, 
which has a democratic form of GoverD-
ment, common peopJe will have to bear 
the education expenditure. They will 
also have to run our educational institu-
tions. In this country the people have 
set up schools from primary Jevel, high 
school level and college level. People 
extended their cooperation and they gave 
funds also and Government accorded 
recognition to them. Latcr OD Govern-
ment paid grants to them also. The 
private institutions played a major role in 
this field. 

(English] 
SHRI S. JAIPAL REDDY: Which 

private institutjons have done, Sir? 

[Translation) 
SHRI SHY AM LAL Y ADA V : I am 

saying this thing about Uttar Pradesh 
where individuals set up schools from 
primary level to higb scbool level and 
degree college level. Government paid 
grants to them and now Government 
have taken over tbe manaaemeot of aU 
of them. 

What was the result thereof 1 There-
lult was tbat peoples, initiative came to aD 
end and the teacher also are Dot amen. 
able to disciplinc a. they have become 
Government employees. Previously tbey 
bad some IOrt of foer but DOW Gove-
rOmeDt is not able to exert any pressure 
00 tbem. Government bas become belp-
lcu. Now tbe Government of Uttar 
Pradesh is Dot in a positioD to ,ivo &raDt 
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to any new school in its budget. Now, 
Government do not propose to give reco-
gnition to any school. When Govern-
ment have not made any increase in the 
budget, how wi1l it give recognition to a 
schoo) and give grant to it? We have 
opened a school in a village of Uttar 
Pradesh. The school exists but Govern. 
ment cannot accord recognition to it be. 
cause the State government have not 
made any prJvision in the budget for new 
schools. It has no funds. It is a moe .. 
kery of educatioD. 

Primary education, which was under 
local bodies earlier, has also been taken 
oVI.'r by the Government. I have myself 
studied in a Primary Scbool of a village. 
The facilities which were available in a 
village school in 1930-35. are not avai-
lable to my grandson how because there 
is no private initiative now. There are 
DO school building now in the villages. 
There is no floor mat t Tat.Patti) in the 
school on which students could sit. 
There are no chairs for the (eachers. 
These days the village teacher sits on a 
raised platform made of earth. wben 
such is tbe ec~)nomic condition in tbe 
country J it is no use s3ying all this. 

You should. therefore, have a discussion 
with the St ate Governments. When tbey 
have taken over the entire responsibility, 
what work would be left with the local 
bodies then? Today, the local bodies 
do not bave any control over the teacher, 
because their Unions have become so po-
werful that they are not able to exercise 
any control over tbem. Basic Education 
officer; Basic Education Council 
is not able to exercise any cont-
ro lover them. There is no check on the 
performance of a tcacher DOW. Earlier, 
members io District Council and Members 
of Municipal Corporation bad control 
over (he teacher, but tbat control is DO 
lonaer thcrc. Now tbey connot make 
any complaint alainat tbe teachers Even 
if they make any complaiot DO 
action is taken on it. Complaint is 
made to the officer and be submit report 
to the Minister. The Minister would 01 
course Dot make a personal enquiry. so 
tbe complaint would be IODt to tho om-
"r for tho iDquiry. 

Policy Penpecli,. 
Therefore, if edu-=ation policy is to 

be implemented succssfully, I tbint it 
would be expedient if private initiative is 
encouraged again in this country so that 
people may mobilise private resources to 
run their own education institutioDJ. Of 
course, tbe Government must exercise 
control over them. The Government sbo-
uld St'.e whether the institutions are runn-
ing or not. Higher education may or may 
Dot be under private control, but for pri-
mary education, private initiative must be 
there. 

People go in for hisber education, be-
cause they get employment thereby. 
We send our children to get education 
upto High School. because it helps them 
to get employment. If be does not get a 
job, we ask hi m the study upto intermed. 
iate. If be does Dot get a job, we ask him 
to study upto B.A. or M.A. OUf aim is 
to get him a job. The student has to get 
higher education under compulsion.. H 
one does not get a job, one drops out. 
The number of drops outs is increasing. 
Had you been able to provide jobs to all, 
they would have preferred employment to 
studies. Everybody wants to join Govern. 
ment service because there is good salary 
and extra income, and they do not have 
any work to do. Earlier, there was work 
for all the seven days, but DOW there is 
five days week for them. All the persons 
want to join a job haYing little work. 
Even if a person bas ten bighu of lan4, 
a house to live in, he would still prefer a 
Khalasis job in the Railways. Even if he 
i~ a graduate or a post graduate, he wanta 
to work as Khalasi or even as _ casual 
labour in tbe Railways, because be would 
get rogular salary there with little or DO 
work. You say that jobs should de-linked 
from degrees. It would lead to further 
trouble. After all where will those child-
ren go?(Int~"UplioM) If they do DOt study~ 
tbe problem is not going to be solved. If 

. tbe degreo holders do not get jobs, what 
will they do? 

SHRI p.V. NARASIMHARAO: Thoy 
would be in the catqory of educated UD-
employed. 

SHR.t SHY AM LAL YADAV : That 
would Dot happen, thoir condition would 
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be same in tho catelory of the educated 
unempJoyed. If tbe people start lettinl 
jobs and services, tbey ~iJl not 10 in 
for higber studies. as in the case in otber 
countries. There is no need to continue 
studies upto B.A., M.A. or even higher 
level. As soon as a person gets 8 job, be 
will discontinue his sludies I would . , 
therefore, )ike to submit in tbis regard 
that the primary education should be 
made universal and arrangements for 
teaching should be made. If there is uDi-
versalisation of primary education, there 
would be so much requirement of teach-
ers that a large number of people would 
get jobs. There are persons who are wait-
ing for teacbers job since 1974 after tak-
ina training of B. T C. They' are hoping 
that perhaps tbey might get a teacher's 
job some time. Now training of B.T.C. 
and J.T,C. has been stopped. Earlier, 
there used to be as many as four schools 
in ever, district, but DOW tbere is only one 
schoo) in each district. The problem cannot 
to be solved in tbis manner. It is COl rcct 
tbat a larae number of people have got jobs 
tbrough educatioD. They have got jobs in 
their villages and near their houses, but 
due to take over' by Government and 
because of party politics in education, 
there is erosion in the sense of responsibi-
lity and people are not gettinl the benefit. 

I would like to say lometbio'g about 
the three Iangu3Sc formula. If the nation 
has to adopt a national language ~d the 
country has to remain united, three laD-
guage formula will have to be adopted 
strictly and this thing cannot be left to 
the State Governments. They may adopt 
any three language - Hindi, English and 
aoe reaional language. The people of the 
North ••• 9 •••••••• 

SHRI NARESH CHANDRA CHA-
TURVEDI (Kanpur): The language 
which is tbere in tbe constitutioD would be 
taught or do you want any other Jan-
lUIIe? 

SHRI SHY AM LAL Y ADA V: It 
would be better if in the States of North. 
ern India, a Jangua,e of tbe south India IS 
taught. The three language formula is 
there, but it is bJpassed by teaching 
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Hindi. Urdu, EnSJish or Hindi Sanskrit, 
English. It should "ot be b) passcd in 
tbis way. A South indiClD lanSuage 5hould 
be made compulsory. It is not difficult to 
Jearn or speak a South Indian language. 
In my city, Varana~it al1 the languages of 
the c~untry are spoken. Tbe persons 
speaking these languages reside in Varolsi 
and the people of Varansi under. 
stand all of them. The residents of 
Varanasi understand all tbe languages in 
trade, practice, markets and religious 
pJa(.'es. It is not at all difficult. Efforts 
should be made in this direction. If there 
is any complecency in the implementation 
of the three language formula, it \\ould 
jeopardise tbe unity of the country and we ( 
would never be able to develop a national 
language. 

Sir, I would like to say one thing more. 
A t pl~ces there are Central Unjversitie! 
and at many places, there C1re State Uni-
versities. The rUles, regulations and the 
pay scaks of the sta te universities are 
different from these of the Central Uni-
versities. Tbere is a wide difference bet-
ween the pay of a teacher of a state Uni-
versity and, that of the teacher of the 
Central University at Varanasi. This dis-
parity should not be there. It must be re-
moved. All the teachers are equal. There 
should be uniform pay scales and uniform 
grant should be given to the State Uni-
\ erslt'es and the Centra) Uni\·ersities. 
There should not be any discrimination. 

You have said that model schools 
would t-e opened. You have already open-
ed Central schools and they are functioD-
iog very wen. People want to admit their 
children in Central schC'ols. because of the 
good standard of te2cbing there. These 
schools are good schools. You will be 
paying better pay scales to teacher in mo-
del schools and providing more equip-
ment and additional funds. It would 
create heart-burning and resentmtnt 
among all the teachers. Demand would 
be made from everywhere to open a mO-
del school there. Your central schools 
itS8clf are model schools. These schoch 
should be strengfhened. In every city. 
in every district and at all the major 
towns, Central School, sbould be opened. 
The ~tate GOVt roments have their own 
scbOf'ls and colleges. Their schools are 
alsO [oed schools. These schools could 
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also be developed and funds should be 
provided to them. There is no need to 
waste money on model schools. Theae 
model .chools sbould not be opened. 
When you are Dot able to provide Pri-
mary education and cannot open colleges 
and scbools, when you cannot provide 
grants lor the education of girls, you 
should not open model schools. This 
w0uld be a wa~tc of money. I would like 
to submit that the officers working in 
Delbi want to pay handsome salaries to 
some high people anJ the wards of well 
placed people would study there which 
would serve no purpose. There would be 
Ireat resentment among the people. Tbere 
would be Model Schools at one pJace and 
there would be ordinary schools at 
other places. If belp is provided 
to a school, ony school could be 
converted into a model school. 
The primary education has been totally 
ignored in our State. Tbe hone Minister 
of state is present here. The structure of 
Primary education has cOllapsed. Kindly 
raise the standard of Primary education 
and money should not be spent on new 
schemes. If the primary education had 
been imparted properly, nursery schools 
would not have beeu opened in every 
village. These days Dursery schools arc 
being opened in every village in our state 
and people are paying higber fe~s. People 
arc sending their children through motors 
and buses, because tbe people in the 
villages can afford to pay more mODey. 
The standard of primary education is at 
tbe lowest ebb. I would like to make one 
more submission to the hone Minister. 
The money given by way of subsidy or 
subsidy or free food is all going down tbe 
drain All the money is flowing into the 
sea of corruption. There is provision of 
giving mid-day meal to tbe children; but 
how many cbildren arc able to aet it. 
There is always complaint in tbis regard. 
All tbe money 100S waste. You may 
provide mediciDC wortb 1 S paise or an, 
otber item, but providiog subsidy or Irant 
would be of DO USCt because tho mODey is 
Dot utilised properly. We are aware of 
this lactt becaUle we vilit the countrysid •• 
An M.P. yiaits tbe villqea, but wben he 
bocomeI a MiDiator. be foraeta the .. it ...... 
I fail to uodorstaod wby ODO foraola 
YiU... wben ODe atepa into the Secre-
tariat. You aboul4 bow how mooeJ it 
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wasted in tbe villages. The sr.ata pro-
vided for any work, are poclceted by the 
employees. It is very difficult to prove it. 
because it is difficult to produce evidence. 
10 our country tbere is a tendency that 
howsoever corrupt a person might be aDd 
he might have committed any crime, he is 
not dismiss:d from senice and i8 &iven 
only a minor punishment. How can tben 

. corruption be' checked? What would the 
bon. Prime Minister or the han. Minjster 
do, whea there is so much moral degra-
dation in the country. One single periOD 
cannot bring about improvement. Money 
should not be wasted on all these things .•• 

(Interruptions) 

SHRI P.V. NARASIMHA RAO: There 
is a lot of compassion now •••••• 

( Interruptions) 

SHRI SaYAM LAL YADAV : You 
should not show compassioD. So much 
money should Dot be wasted. Action ia 
never taken. The person who makes tbo 
complaint does Dot come forward to give 
evidence. I would like to submit that 
special emphasis should be laid on Primary 
educatio~ and private initiative sbould be 
revived. The state governments sbould 
be asked to provide ma.ximum assistana5 
to these institutions so that these insti-
tutions could be strengtbened. Witb tboso 
words. I express my tbanks to you. 

[English] 
SHRI G. M. BANATWALLA 

(Ponnaoi) : Mr. Deputy.Speaker, Sir, I 
sympathise with tbe bon. Minis ler because 
be suffers not from paucity. 0( fands but 
from coostraints of resources, He bas to 
do his bost within tbe constrainta of 
resources. OtbcrwiJc all of us are sure 
that the boo. Minister himself would be 
the happiest mao OD earth to find the 
Indian society as tho most educated 
society. 

16.18 In. 

(SHlUMATI BASAVA llAJBSWAlU 
III lite c6air] 

It is within the coDStrainta of there 
roaourcoa that tho boat Itratou baa to bo 
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formulated ~ith a view to meetioB tbe 
laudable aoals that have beeD set fOl tb. 

I bave therefore, to restrict myself only 
to a few ~re81 to highlight the need for 
remedial measures where certain distor-
tions are beiDg observed. For example, 
we all emphasise the need for vigorous 
action with respect to universalisation of 
elementary educatioD. But our efforts 
are Dot 8S vigorous as they should be. It 
is not only tba t. But we should see tbe 
trend tbat is there. As rar as elementary 
education is concerned, its share of S 6 % 
in the First Five Year Plan dropped to 
36% in the Sixth Plan. On the other 
band, the sbare of university education 

. went up from 9% to 16% during this 
period. Therefore, I would say tbat 
vigorous remcdial measures are needed if 
we want to do scmething worthwhile in 
our concept of unive.tsalisation of educa-
tion. 

Similarly, I may point out another 
distortion. While 72% of our population 
resides in rural areas, onJy 44 % of the 
total expenditure on educat ion is in rural 
areas These are certain areas that n~ed 
cortt~on and remedial measures. \Ve 
talk of electronic age and gadgets. The!e 
are welcome. Every effort to modernise 
education should be wclcome. But, 
at tbe same time, we have 10 remember 
tbe paucity of even simple teaching 
aids in our schools. As has already 
been pointed out, our schools lack 
even black-boards and we bave started 
talking about computors and so on and so 
forth. I must, therefore, say that we 
must have a ,cry bard look at our 
priorities. 

The need is also to improve the quality 
of education. It is well known. But 
here I must stress the need to have an 
Indian Education Service in order to be 
able to carry out our objective of improve-
ment in the managerr.ent of the educa-
tional system. The Service dedicated to 
DeW policies can be initially raised from 
the present cadre itself. 

1 may go over to the question of tbe 
WGe and make a remark that there is the 
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need for a Branch of the UOC in South 
because Jot of time and expense is involv-
ed in getting UOC clearance for various 
projects. There are already complaints 
and we must take cognisaoce of thoso 

. complaints that while the Northern 
Universities are lettinl higher srants by 
UGC, the legit imale needs of the 
Universities in tbe South are being ignor-
ed. In order to CQrrect this pkture, I 
have said that a .Branch of tbe UGC be 
established in South, Of course" I come 
from Kcrala. Therefore, I say it !hould 
be in Kerala. I represent Ponnani. I 
say tbat it should be in PODnani. But 
that is a different matter altogether. Tne 
question is that a properly located Branch 
must be there. 

We have all b~eD talking about women's 
education. Without going into figures 
and verbosity, I may here emphasise the 
need for more women's universities on the 
lioes of SNDT that we have in Bombay. 
We must think of more women's univer-
sities on the lines of SNDT. Teachers 
are also a neglected lot and their problems 
have to be also considered I find that 
teachers Dowa~ays are hurdened with a 
lot of paper work rather th~~n with the 
process of teaching and learning. 

Since the time at my disposal is Jim:ted, 
wi' h .hese ~eneral remarks. I 01USt Cl)me 

to certain special areas which need opera. 
tional strategies. It is disappointing to 
find that this entire document h3S no 
word about minorities and the etiucatioD. 
Not a single word is there. This is an 
area which calls for adequate operational 
strategies. 

There are A II India decisions wi.h 
respect to educational facilities (or the 
linguistic minorities. We find that these 
All India decisions are not being imple-
mented. I may refer only to the question 
of Urdu. Take only thjs one Stale of 
U.p. What is the pvsition? We find 
that in UP, ~s far as Urdu medium ;s 
concerned.. in primary education, the 
number of primary schools in 1974 .. 75 
was 2,546, The number has gone down. 
rather than increasing to meet the situa. 
tion. In 1979-80 it came dOwn to 
] ,756. The number of aU ached schools 
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In 1974.75 was 1,460 and it came down 
to 340 in the year 19' 9-80. We do not 
bave the figures with respect to the other 
years liven in the Reports. This is ratber 
surprlslog. The number of students in 
U.p. in Urdu-medium schools in primary 
education in 1974-75 was 2,74,633 and 
it declined in 1979 .. 80 (0 2,10,192. In 
the case of secondary education tbo 
position is still worse; in 1 976 -77 the 
number of Urdu-medium secondary 
schools in U .p. was 223 and it declined 
to just 87 by 1979 .. 80 .. The number of 
attached schools in" the secondary educa-
tion was 3 S4 in 1976-77 and it declined 
to 101 in 1979.80. The number of 
,tudents during this period declined from 
27.663 to 17,660. Tbe point I am 
making is that there is no adequate 
provision of educational facilities through 
Urdu.medium according to even an India 
decisions. Therefore, this is ao area that 
oeeas remedial measures. 

Madam Chair-Person, a survey was 
undertaken of various districts spread 
over the country with respect to Muslim 
enrolemeot in schools and col1eges, and 
we find that in elementary schools the 
percentage of Muslim students was 12.39 
in the secondary schools 10.70, in the 
high schools 4.0, in XII Standard 2.49, 
in ~ngineeriog 3.41 and in medical 3.44. 
It is, therefore, very clear that at higher 
levels the Muslims are at Jeast three to 
four times behind the other communities, 
and the drop-out rate among the Muslims 
is bigher as tbe level of education goes 
up Therefore, there is a need, as I said, 
for operational strategy in tbis respect. 

Our late lamented Prime Minister 
Sbrimati Indira Gandhi h~d suggested in 
ber direction in the year 1983 that more 
and more technical institutions, schools 
and colleges and polytecbnics should be 
opened in Muslim areas. This was her 
suggestion. What is being done with 
respect to implementation <:>( that sugges-
tion? It was a very good suggestion 
that we had from her, and I must request 
the hone Prime Minister to see that, wilen 
the policy is finalised, tbese suggestions 
are properly implemented ... 

MR. CHAIRMAN: Please conclude. 

SHRI G.M .. BANATWALLA : I will 
conclude in a mlDute. 

Liberal grants Deed to be given to the 
training and coaching schools Cor prepera-
tion of Muslim youths and the youths of 
otber minorities for bigher services. 
Similarly we find tbat itcome-tax rebate 
can be given to tbe jndividuals who come 
forward to pay scholarships to deserving 
students from the minorities and, other 
socially handicapped communities. 

I must, before I conclude, rerer to 
article 30 of the Constitution and say that 
tbere is a tendency to interfere unneces-
sarily with tbe working of the minority 
educational institutions. Permit me to 
say thatt such a thing came up in Tamil 
Nadu and also in Kamataka. We must, 
from the Central level, see to it diat such 
interventions are not brought -about. 

I must also say that, in Delhi, we have 
tbe Jamia Millia which is still a deemed 
University. Its status needs to be raised 
to that of a rull-f1ed~ed University. "'''ore 
grants are needed for the Jamia Minia 
University and also for the Aligarb 
Muslim University. 

I, therefore, say that it is rather dis-
appointing to see that Dot a word with 
respect to tbe special strateg;es needed f r 
the minorities in the field of ed'ucation is 
there in this particular draft, in this 
document that we have. The document 
is for a national debate. 

MR. CHAIRM AN : Please conclude 
Mr. Banatwalla. I have called the next 
speaker. 

SHRI G.M. BANATWALLA : I will obey 
you in a second. 

This calls for a national debate. I 
congratulate the Government for having 
called for a' national debate before the 
formulation of the policy. 1 hope that 
in tbe formulation of the policy all these 
matters that are being raised will get due 
weight and consideration from the 
Govercment. 
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MR. CHAIRMAN: Mr. K.urieo. There 
are 20 sp:4lkers more I will, therefore, 
request tbe HOD. Members to restrict 
their sp~cbes for five minutes. 

[Tnmslation] 
SHal RANA VIR SINGH (Kaiser-

,&oj) : This is a very important matter. 
Every ODe of us should be allowed to e,,-
press our vieNs. 5-7 minutes are not 
au ffi.;icnt to -eXJress one's vieRs on a sub-
ject c041c~raing nati\)n building. (Interru-
Ption!) 

[English] 
SHRr IC.S. RAO : Form the beginning 

the people who ' spoke as they IikeJ and 
the rest of tbe people arc beinl d;pri ~ej. 

[ InterruptiolU] 

MR. CHAIR \fAN: Let us see how 
tbe debate will continue. Please cOlltinue 
Mr. Kurien. 

PROP. P. ). KURIEN (ldukki): You 
will make up for the tim: thlt hJS been 
lost, tbat is my time. I will as~ure Y-1U 
that I will try to comply with your in-
structions in regard to the time limit. 
Tbank you for calling me. 

First of all, I congratulate tbe Gove-
rnment and tbe HOD. Minister for in-
itialing such a discussion with regard to 
educatioo. Our Prime MlOister has an-
nounced a new educational policy and 
the discussion arc not only gOing on here, 
but in the C->UDtry for formulating tbe 
final educational policy. But I feel tbat 
it is not due to tbe lack of policy alone 
that we have failed in acbievios our tar-
gets with regard to education. or course, 
our policy perspective was Dot properly 
directed aDd oriented, but in addition to 
tbat it was a failure io implementation of 
the policies. And also tbe lack of commit-
ment of "bOle who are implemcntin, 
these policies that baa been responsible 
(or tbe disarray that we tee io tho edu-
cational field. 

The Kothari CommilsioD bas liven us 
a very ~aluab1e document on education. 
Some HOII. Members have referred to 
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it. The Report starts with the 'rhetoric 
tba~ India ~s destiny is shaped in ber clasi-
rooms. This is from Kothari Commi. 
ssion. It was already there. But we 
did not give much importance to these 
recommendations and actuaUy wc did 
not bother to implement them sincerely. 

Education is the total personality deve-
lopment of an individual. I am very 
happy that it is considered to be part of 
the development of human resources. It 
is the correct perspective. I sbould cOD· 
sratulate the Minister for briDging back 
education from the wrong track to the 
right traCk. I am also happy that a per-
S\)O D )QC other than Sbri Narasimba Rao 
who is a man of letters is beading this 
ministry. But the question is of imple-
mentation. Tb= question is of resources. 

Education is in tbe concurrent Jist. 
But as has already been pointed out the 
Central Government actually bas DothlOg 
to do with it. It bas at present become 
entirely tbe domain of tbe States. 

If you want to acbieve our targets in 
education. first of all education should be 
really brought into tne Concurrent Lis I 
and tbe Central Government should im-
plement its responsibility with reprd to 
education. Policy framework alone will 
not serve any purposc. 

When we think of any reform in edu. 
cation, the first and the most important 
area in which we should concentrate our 
efforts is primary educatioD. By iano-
ring the primary education. we arc not 
,oing to achieve anything because if edu-
cation is development of personality, total 
development of the individual, tben the 
buis for tbat is laid at tbe primary level. 
It is at the primary ievel that tbe cbarac-
ter of a person is nloulded. It il at tbe 
primary,level tbat bis aptitudes are deve-
loped. Therefore, primary education 
should pt priority in the implementation. 
But actually is it 10 at present? I, it 10 
in our Scbeme ? We are aetually iiDoriDa 
primary educatioD. To what extent we 
are I_utoa behiod tbe tarlet iD primary 
education has already been laid witb tbe 
help of data. So I am not repeatio. 
it. I also have it but thoro is no time. 
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To me the most important emphasis 
should be given to the primary education. 

It is 100d that we have some model 
schools in the districts. I agree it i. 
1000. But that 'will not serve the pur. 
pose. What is required is: give more 
allocation to tbe elementary, education. 
'Sec tbat, on the one hand we have not 
achieved universalisation of education due 
to so many reasons and constraints and 
on the other hand, evcn where there are 
schools and facilities are...not there. Tea-
cher~ ~re not there. Even schools, pri-
mary schools without buildi~gs, without 
teachers, without Boards, without other 
conveniences-this is what we see. This 
is the main problem. This has to be 
tackled. 

Then there are a number of vil1ages 
tribal areas and backward areas wh("r~ 
primary schools are not there. The 
pupils have to travel long distances which 
is not possible. So to achieve universali-
sation of education, the first thing is that 
you ensure that schools are there and they 
are within the roach of every person and 
within considerable reach, if possible. 
No.2-Give morc facilities. Give at 
least the minimum faci! ities requ ired in 
the primary schools. According to me" 
this is the most important thiDg and this 
should be our first priority. 

Secondly" with regard to primary edu-
cation, I would like to say one thiog 
here. I see a very dangerous trend in 
tbe primary education. Our system is 
now producing two types of citizens. I 
say after some time, you can see twO 
types of nations, entirely two types or 
cltJzens. I am not' opposing ... (/nJerrup. 
tions) I am only saying what J am see-
ing. Actually I see in vilJages certain 
students going to English-medi-
um schools, dressed in English style 
and speaking in En~ I ish langu-
age and in the bomes also tbey 
prefer to speak in English. And 
the in same viIlage in the next 
house you see other students going 
to the ordinary Government or aided 
schools and they are taught in their 
mother tongue and they are a different 
class. You know these boys or girls who 
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are going to the English-medium schools, 
are actuany looking down upon the 
other students who are their neighbours. 
According to me, this is very dangerous 
and something has to be done and it is 
for the Ministry to c hint abot it. It 
is there in aU tbe States It is 
there in Kerala also. • Every-
where it is tbere. This is no good 
for the development of ,buman per. 
sonality .. (Interruption). However, if 
we want to develop our citizens with love 
for our country, with love for our 
national leaders, ••. We should have a 
common curricula und a common medium 
of instruction. At least at the primary 
and elementary level the medium of 
instruction should be in the mother 
tongue. If English is to be taught it 
should be taught as a language, certainly 
as an important language. So, the 
Question of language is creating a very 
serious problem. It is for the Central 
Government to give the necess:uy 
directions. 

There are thousands of recognised 
schools. These recognised schools are 
collecting fees. Son of an ordinary man, 
however intelligent and efficient he may 
be., cannot enter the portals of the~e 
schools. So, I suggest since these 
schools are recognised and they are 
collecting fees and the recognition is with 
tbe Government, the Government 
must ensure that in these schools at 
least 50 per cent admission~ are 
given on merit to the students coming 
from poorer sections. I hope:: the Minister 
wiJJ examine this suggestion. 

Coming to the Higber Secondary level 
I want to say th:1t at the Higher Secondary 
stage also all these prob1enls are there 
but in addition to tbese there is a problem 
of teachers The teachers are not well 
trained. They are not fully qualified. 
SOt the Government sbould pay special 
attention fO tbjs aspect of training also. 

Coming to University education and 
higher education. I want the Minister to 
take note of the fact that in this country , 
there are a number of higher educational 
institutions which are charging capitation 
fees from the stu,dents. It is a serious 
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matter. The rich can aford to pay any 
amount and get admission in either medical 
or engineering institutions. This capit-
at: on fees is a serious problem and the 
Government should do snmething to see 
tbat this practice of collecting is to put 
to end to capitation fees. 

S~ndly. the grant given by UGC is 
more concentrated in cities aod not in 
rural areas and also southern area. 
There should be equitable distributiOn of 
grant by tbe UGC. I request the hone 
Minister to open an office of the UGC 
in one of the Southern Stares so as to 
do justice to the Southern universities. 

SHRI SHANTARAM NArK (Panaji): 
Mr. Chairmao, the document "ChaUenge 
of education- a policy perspective" is 
a valuable document which has ~erved as 
a sound basis for discussion in this House 
I will ref(!r to one para, whicb is a key 
p~lfa according to me, which is going to 
be the crux of the future education policy. 
) quote: 

'~ln tbe history of mankind, education 
has formed a continum and a 
basis for the development of 
human society. Though develop-
ment of attitudes, values, cap-
abilities both of knowledge and 
skills, education provjdes strength 
and resilience to people to respond 
to chllDging situations and enables 
tbem to cause and contribute to 
societal development. liistory 
has established beyond doubt tbe 
crucial role played by human 
resources in the development of 
nations. And tbe development 
of human resources is the main 
function of educatioD." 

) think, this summarises tbe futuro 
cour~ of education policy, tbat we may 
adopt and will ha.ve to adopt. 

While makins suggestions for tbe futuro 
education policy. we bay" to be concrete 

Poli~y Perspective 
in suggesting subjects, ,broadJines etc. 
In this context, I would like to quote 
\\-bat our Prime Min ister, Shri Rajiv 
Gandhi said OD Sth January, 1985 : 

"Education must promote natioDal 
cohesion and tbe work ethic. 
The grandeur of our freedom 
struggle and its significance for 
national integration have to be 
brought home to every student. 
Our schC'ols and colleges should 
acquaint the younger generation 
with India·s ancient heritage and 
culture. The curricula and book. 
should curb parochial and com-
munal interpretations of our 
composite culture." 

This is one of the princiles which should 
be emphasised and tbe policy direction 
given to the State Governments to 
incorporate the subject of culture and 
heritage in all stages of education. 

There is another aspect and that is 
that we should increase tbe scientific 
temper in the minds of the students. 
Today in the text books, there are some 
old stories, which arc fi.ctioas, far away 
from truth. The text books ten them 
the existence of God with ten heads and 
twenty hands. We have to remove such 
ideas so that we do not misguide tbe 
students. We have to tell them stores 
which are based on science and scientific 
knowledge and not fictions of tbe remote 
past which are dot realities, and which 
\\oc ourselves do Dot believe. It is by 
tbis method only that we can increase 
scientific temper. Indiraji a)so in ber 
20.Point programme earlier had stressed 
tbis aspect of increasing scientific temper 
in tbe minds of the people. It is only 
rigbt from tbe beginniog that we can 
inculcate this scientific temper in tbe 
children so that we do not find religious 
fanatics in future. We have engineers, 
lawyers, doctors and others, but basically 
their education is Dot very sound. We 
sqouJd not have reJiaioDs fanatics, who 
do not ICC the broader aspects and see 
the interest of tbe country, of the nation 
as a whole. 

Anotber aspect which I would lib you 
to consider ia tho environlDCntal acieDco 



289 Motion Re : 
eha/lange til 

AORAHAYANA 20. '190; (SAKA) EducatWn:..:..,4~" 
PO/icu P~",)it~dpe 

od ~rille science, moro 10, environ-
" '~ 

mental scieo'ce. We are today . at a 
stage wb~re environmental aspect bas to 
&estr_d. 

[Translation] 
. SHRI RAM NAGINA MlSHRA: 

Madam Chairman, tbe boo. Member 
bas said that reli,ious people are not 

I 
nationaUst. But I would like to point 
o~t that religious people have firm faith 
in nationalilm. 

[Engli.sh] 
MR. CHAIRMAN:, Ple~se sit down, 

tbe hon. Member is not yielding. 

SHRI, SHANTARAM NAIIC: The 
subject of environmental science has to be 
taught, riabt from the beginning so tbat 
in future. ,tbe student community or citi-
zens as a whole are aware of tbis aspect. 

One more tbing. Today there is a 
tendency to demand that the subject of 
education should be taken away from the 
Concurrent List. I for one would go tbe 
other way. If we arc enacting a policy 
for tbe nation as a whole, if we want to 
bave a natonal policy on education, tben 
the subj~t of education has to b~ in tbe 
Union Ll4Jt. YQu cannot keep this in the 

. Stacc or tbe Concurrent List. In fact. 
either 'lie should keep it in the Union 
List or loave it to tbe Itates. The Union 
Government has lot a very bad axperiencc. 
The State Government do not listen to 
tbe directives issuod by tbe Central Go-
vernment from time to time. 

17.00 Ian. 

It is veryeaeotial that Education rema. 
ins in the Union List. Suppose we keep 
it in tbe State List, let us se ~hat will 
hAppeD. Wben we lay doWn certain po-
licies to be adopted by different Sta~qs .. 
we also should sec to it tbat lome so~ 
of pun.iabments are also laid down tor n0

1

t 
fonowio, those policics properJy. If #0 
actioa is taken by tho State Govc::minelltl 
to implement tho ,valuable porlCics th~~ 
are beiDa laid dOWD. theD it will be of DO 
UIe • 

• 1bo speecb was oriaiuaJJy cIoJiYerod in TollJIU. 

Another thins tbat We ari, .in. t044 
is tbat Eo,lisb bas taken over and ~ 
oal languages are beiog tilted, tor wb1Cl 
we ounelves are ~ODSibfe. The Polie; 
Document that has been laid bere itleft' 
is in SqJiab.. It is this policy wblCb be 
killed tbe regional languages. The Nati: 
ooal Bducational Policy sa,. : 

Special emphasis need 'to be laid on tll6 
study ot English aoe: ~tlicr intCi-;. 
national langualeS, World kilo.:. 
wledge js growing at a tremendous 
pace, especiaUy in science and 
technology. India muSt not only 
keep up this growth put sboatd 
also maker ber own significant co-
tribution to it. For this' purp<*, 
study of English desel'Ye8 to be 
specially strengthened. ., 

Of course, we should Dot irudge this 
but we have to specially lay doWD 0 to 
what role English has to play and Wh81 
role the regional languaaes ha~ to pi";. 

Lastly, I would like to say IOm"thiq 
about the inititutioDl run by minOrity 
communities. Our Constitution has giveo 
very va) uablc ri8hts to tbe miDorities and 
very rigbtly too. I would refer to just 
000 aspect of tbcsc minodty iDatitutioos, 
which has to be rectified. Teacbors in tbeso 
minority schools bave no riaht to. appeal 
if they are removed from seryico. They 
are kicked out liko footballs because any 
appeal against tbe management is illtel' .. 
preted as an iDtorferenco into lbo atfaiIa 
of the minority iDstitutio_~ As a result 
of tbis teachers working in those insti. 
tutions', wboever tbey m~ be, do, ~t 
have this simplo risht of a~poal. If '!O 
caD removo tbis defoct. keeping in, ract. 
aU tbe 100<1 aspects of tbe minoritJ 
schools. I think that we will bo doina a 
real service to tho people. 

(TrtVU'Iatimt] 
.SHRI K. RAMCHANDllA RHODY 
(Hindupur) : ~adam! ~rperSon, I am 
.... toful to 100 tor Ilvma me aD opper. 
tunity to take P~ ill tho ~i~ ~ 
tbe 'vital topic 'of 'tile Challenae or OdllC&e 
tiOD its persPectiVe. Bduda1ioft·~ "" 
important, for ~t is DoXt onlY to food fOl 
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the existina of man. Education elevates 
man to buman level by helping to elimin-
ate tbe aDical instincts in him. It helps iD 
Mucin, tbe fury of animal instinct in the 
man which is present in him Education 
bestows on bim tbe quality of discretion 
to decide what is good and wbat is bad. 
It teaches him the nuances of Dharma or 
the duty and righteousness. It makes 
him learn the subtleties of morality and 
justice. (Interruptions) 

[F.",glislt ] 
MR. CHAIRMAN : 

point of order ? 
What is your 

SHRJ JAIPAL REDDY: His Telugu 
is untranslatable. 

[T,tmSlation] 

SHRI K. RAMCHANDRA REDDY· 
He is not the translator. Translator i~ 
different. He is capable of dOing it. 
So, education is important for the survival 
of man. It is more appropriate that such 
an important Ministry as this j~ in the 
hands of the most efficient man Shri P.V 
Narasimha Rao. He is a linguist. He is ~ 
poet and scholar. He is a versatile gene-
rous. He is a '~Stbitba Pragna" who can 
weather any storm. He is a very highly 
experienced administrator. So, I have DO 
doubt whatsoever that under his able ste. 
wardship tbe Ministry would wilness fast 
expansioD. I aJso hope that education 
would blossom aod spread its fragrance 
all around under bis able guidance. 

Refcrming the education system bas 
been the su~ject matter that bad been 
mga~jn8 the attention of one -and all. 
But DO body and no educationist carne 
forward to take up the responsibility 00 
his shoulders. There was no body to 
bell the cat _ Educationists were damn 
afraid even fO touch the SUbject. They 
have prt)ved tbe fact tbat tbey are mortal! 
igcapabJe of sbouldering an extraordinary 
responsibiJity. But I am bappy that at 
leut we could find a person ;n the form 
of Shri P G Narasimha Rao who C:-iD 

take up the cudg~J!\ and face the cbalJenge. 
He is determined ~o reform . the pres~n t 

___ cation system come what may. lIe 

j)oll~J1 }JersJ',ctlve 
is prepared to face all challenges, to brave 
all tbe odds, and to stomach all tbe 
criticism. He has proved that he is 
indomitable. I wish him success in his 
efforts to reform our education system. 
Madam, as a first step towards this 
direction, he bad introduced this subject 
for discussion in Parliament to know the 
views of the bon. Members here. This 
subject is also being discussed on various 
fora in the countrv and m~ny suggestions 
and rtcommendations are made by many 
eminent persons. I request the hone 
Minister to take Dote of all the suggestions 
made here inside the Parliament and out-
side Parliament to prepare a comprehen-
!ive report on new education policy by 
incorporating an these views. Now the 
hone Minister is firm that the present 
education system bas to be thoroughly 
overhauled. With the same intention he 
moved this motion in this House. The 
men of mediocre ability caD never take 
such a bold step. In words of Bbartru-
hari "The mean do not undertake any 
work for the fear of many risks and 
challenges that may crop up later, the 
modiocre leave the work hafr compJeted 
unable to tneet the challenges but the 
noble will undertake, execute and complete 
it succe~sfully, come WhC3t ",RY·'. Shri 
p. V. Narasimha Rao belongs to the cate-
gory of the nobles who undaunted by 
challcnges, risks and critici~ms carry 00 
their mission till the end. That is why 
he has now initiated the process of 
formulating the new education policy by 
raising a discussi.on to elici( the opinion 
of the 'earned and the lay man alike here 
and outside the Parliament. His etTort. 
is )a ud.ble. 

What is education? What sort of 
wealth is the wealth or education 1 This 
wealth is better than all the other forms 
or wealth. fo" t tbis treasure cannot be lost. 
It dt:'eS not d!minish when distributed to 
others. To quote Bbartruh:ni again 'tThe 
treasure of education cannot b~ stoten, 
for it is invisible. It promotes happiness. 
It brings glory and all riches. It cannot 
h~ d~troyed anlt remain, till eternity"· 
Such 1~ the ~lory or educ~ 1ion. t am 
ha,py that tht- mantle of distributing this 
wealth or eduC'atioD has faileD OD the I 
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shoulders of Shri P. V. Narasimha Rao 
# ' 

who is the rilht person to do tbe job. 

Madam, speaking about tho present 
education system in the country t I must 
say that i~ is not going well. The cntire 
.ystem is crippled and ridden with many 
defects. . It is.just Jimpiol. The reason 
for this unha"py position is tbat or tbe 
utter negligence of primary education. 
Madam, it tbe education system is com-
pared with a body, tben the primary 
education is its legs and tbe university 
education is its body. The body has 
grown up and become too Cat on account 
of plenty of encouragement it received 
from the Government while tbe legs which 
happen to be the primary education have 
Dot recejved any nurishment and hence are 
lean, weak and crip,JJed. W"bak legs can-
not withstand tbe burden of a strong 
body. So what we need at tbe moment 
is not only strong body but also strong 
legs to support it. Hence primary edu-
cation should be encouraged and accorded 
top priority. Primary education was 
subjected to negligence all these years. 
S'1, there is every neces\ity to improve 
O:.lr primary education first. The Minister 
al,o knows tbis fact pretty well. I am 
rCr'catedly saying this only to higblight tbe 
negligence to which it was subjected all 
tl-e e years. 200ugh care has to be taken 
in this regard. We have been spending 
huodreds of crores of rupees on public 
schools, residential schools and modern 
schools. The strenatb of the students 
who attend these schools is bardly onc or 
two per cent. The number of students 
attending these schools is very limited. 
But, just for the sake of these limited 
Number of students we ace spendiol 
hundreds of crores of rupees. There arc 
lakhs of primary schools in the country 
which bave not even tbe bare minimum 
facilities. There are crores of boys who 
have DO opportunity to attend tbe scbools 
as there are no schools for tbem. There 
are DO school buildioas. They have DO 
furniture not a piece of chalk. There arc 
DO students and teacben. This baa bcoo 
tho .tate of atrairs with our primary 
education aystem in the country. In. 
many areas tbe student aDeS teacbers ratio 
is borrif)'DI. The teachers bandlo buadrod 
aDd fifty studcotl at tbat time. It it an 

impossible task to teach so many student 
at a time. Neither the teacher teaches 
Dor the pupils Jearn. So steps have to 
be taken to improve t be situation in this 
regard. Madam, even the standard or 
primary sch.ool teachers is very poor. 
Once I happened to visit a primary 
school. Tb<! teacher there was recitiog 
a poem of the Poet Sbrinatha. I asked 
the meaning of the word Bbujanga which 
appeared in that poem. I was surprised 
to hear the meaning he gave. Accordina 
to him the word m~nt baving a limb 
attached to arm while its real meaning is 
something else. Madam, this is tbe stan-
dard of our primary school teachers. 
What can such teachers teach to tbe 
students? Hence the standard of primary 
teacher should be improved first if we are 
to improve education. Moreover only 
such persons who arc oot only learned 
but also dedicated should b, appointed as 
teacbcp. Then only the primary edoca-
ti\)n will improve in the couotry. 

Madam, nowadays we hear a lot about 
national integration. Education is tho 
main too) with wbich we cao achieve 
national integration· We have already 
adopted 3 -language formula. The non-
Hindi people are now learning Hindi in 
addition to English and tbeir tongue. 
But tbe people in the Hindi belt are 
learning only Hindi Hindi Hindi as three 
languages under tbe formula. This kind 
of attitude on the part of Hindi speaking 
people is very seriOUS blow to tho national 
inte&ralion. So Hindi spoaking peoplo 
should also try to tearn some regional 
language. In fact, tbe Hindi apoakin. 
people should set an example by learniq 
a regional language and tbeD ask nOD-
Hindi speaking poople to learn Hindi 
That will be more meaningful. 001; 
then the noo-Hindi apeakiog people loam 
and respect Hindi. There will be aD 
emotional intearatioD of the cuuatry. 

Madam, Tcluau is ODO of tho swootost 
lanauaaea. It is a very rich and hal • 
very rich literature, Tho Kina amoq 
tbe Te1uau poets. Shrioatba described this 
lUluasC centuries &&0 as tho best amona 
the lanauaacs of this country. Lator tho 
Poet Kina KrisbDa Dcvaraya of Vijay. 
najU ompiro ODdonod thia view. Why 
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aot the people beloDgiq to otber reaiona 
aboWd cry to Jearn this language? Before 
IIkiQa US to Jearn Hindi wby don't you 
to to Jeam our language first Recipro-
city pa,. better dividends. 

Ma~am. there is a talk about common 
curricuJla 'and syl)abi for the entire 
cOuntry. Wen, it' may be better to have 
a unirorm cnrriculam for tbe entire 
country .. Ours is a country or many' 
di'fersitics. We have lot many languages, 
man)' traclitions and difFerent ways of life 
and bactltounds. So, amid.t SO 'many 
diVeriitiee whether it is possible to have a 
cotDlDOb cumculam 'I This should be 
~mln~ th~fOu81iJy .. 

[~(ish) 
MR. CHAIRMAN Please conclude 

now. 

[Translation] 
*SHRI k.. RAMCHANDRA REDDY: 

My p3rtyhu 80t 10 minutes Madam. 
" . 

~. CHAIRMAN : Already you bave 
t~ 1 Q tninutes .. 

'S~RI K._ RAMCHANDRA REDDY: 
N9 J dOD't dink so. So, it sbouJd be 
CDqlined throughly whether it is possible 
t9 laave a uniform curricuJJa throughout 
tho couotry and whether it is possible to 
haw. the same in one common laoguale. 
~m nowadays wbat happen. is that 
~ .tudeot bclongioa to one region is Dot 
~bJe to pursue bis studies in some other 
reaioos for, he wiD be denied admission 
t~ on tile plea tbat they bave a ditfo-' 
rept .ylJabus 1lris sbould not bappen. 
AIJJ .todent from any part of tbe coun-
to, QlUSt have an opportunity to pursue 
hi. ltuelin io 01 other region. He sho-
uld not be denied adrnbsion. For this 
nurr:_o e tbe GOVI. should enact ~ry 
I~...,. 

I want to say a few words about voca-
tional education. Education i5 of two 
t~l*. One is to promote knowledge 

and the other is that which belps in set-
ting jobs and eam liVelihoOd 10 that be 
can lead a bappy lire. The education 
which helps in promoting knowledge is 
entirely different from tho' education that 
provides employment and con~rs worldly 
pleasurcs. Now tbe time has come to 
separate these two types of education. 
This is my suggestion. Madam, our bOD. 
Minister Sbri p. V. Narasimba Rao has 
ta ken up onorous responsibility on his 
shoulders to rcv~mp tbe 'wbole education 
syltem~ It is a new exercise. I wei. 
come it. Thankinlt you very much for 
giving me this opportunity, I conclude. 

SHRI RANA VIR SINGH (Kaiser-
,aoj) : Mr. Chairman, Sir, after a patient 
two days wait, I have got a chance to 
speak ...... (InU"urti ,r.,,) .. The Ministry 
was reorganised and expanded and many 
new items have been brought under it. 
Thi. Ministry bas been placed UDder the 
cbarae of tbe seniormost and tbe ablest 
Minister. Thi. has aroused bopes in us 
that tbe promise made by our national 
leader. Shri Rajiv Gandhi win be fufilled 

, (Int(!rrUpllons) There are a number of 
challenge before our hon. Minister. I 
would like to begin my speech in regard 
to the points raised by the first speake'r 
of the opposition, While making his 
speech yesterday, he only sho~ cd his 
ianorance and narrow mindedoess He 
said that the education syste~ evolved by 
lord Macaulay is still prevalent. He has 
cast an aspersion that Tamilnadu does 
not accept Hindi language because there 
is no grammer in the language. I would 
ask him not to raise narrow J;ngui~tjc 

and provinc:al issues If tbey do Dot 
1jkc thi. language, they can adopt an-
otber langua8e. But if tbey do oot want 
Hindi they 5hould also not speak Jlaicst 
it which may burt others sentiments. This 
ii the first chaUang~ which' I am placina 
before you. Now J sbaJJ come to Kar-
oataka. I was listeniDg to tbe hOD. Member 
beloqing to Karnata~a. He was exto-
IJing the virtues of education. I would 
Uke to ten him that sometimes back one 
Apm. 100 C'f Pandi, Ramdin went to 
Karoataka for technical education. He 
thougbt that the ejucatioll fa;i1ity would' .. 
available tbere because our )'100. Minister 

*The lpeecb waa (\rilinally deJivered in Telugu. 
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says that there is socialistic pattern of so-
ci~ty in tho country. Shri Agam baa just 
returned from there dejected and frustrated 
because education is auctioned there. 
Only ahe hiShest.ludder can avan of the 
facility of technical education there. 
When I •• ked him t", get rid or tbis feeling 
of frustration, he retorted how was it POI-
sible when there was this' joint responsi-
bility of tbe states aod tbe centre. Edu. 
cation should be a union subject. I shall 
DOW say about my Sta tee The hoo. 
Minister knows that education is in the 
concurrent list. But in Uttar Pradesh it 
is niether tbe state subject nor union sub-
ject; it bas become subject or District 
Councils. In otber words tbis subject 
does ~ot come under anyone. A subject 
for which more than one authority is res-
ponsible becomes nobody's responsibility 
I would, therefore, urge that the prac-
tice of auction in Bangalore should be 
put to an end. 

An hon. lady Member was praIsIng 
West Bengal. I agree tbat Bengal bas 
produced many intellectuals and Kreat 
men. It has been the cradle of new ide-
as and thoughts. At that very time, an 
old gentleman was whispering into my ear 
that those tboughts are now getting ex-
tinct. We are forgetting lord Buddha 
and remembering Conrucius. The teach. 
inas of Swami Vivekanand and Maharshi 
Dayanand are beinl forgotton and now 
we are following now ideologies. I wou-
ld like to luhmit to tbe hone Minister 
that he should ensure th!lt we may not 
forget our ideologies, which arc parts of 
our identity. 

Now I shall come to states lilce Raj-
asthan. Bihar. Uttar Pradesh and Madhya 
Pradesh. Today we find tt/at we are 
forgetting the great contributions made 
by Rajasthan, Taksbshita and Nalanda. 
We have forgotten the message of Lord 
Buddh An the efforts m'lde by Malviyaji 
and sir Syed have come to naught. We 
only boast that we are a sleeping giant. 
In this connection tbe hon. Minister 
was saying tbat the generation which has 
to enter the Twenty first century is now 
at the school stage. It is of course 
commendable that he h tS accepted an 
ODeroUi tesponlibiJity. Vou want to 

Po lie}, P.rqectl;e 
prepare a genera don which should not 
enter the 21 st 'century witb· a bellin, 
bowl but should be equipped to con.' 
tribute their mite. A few days back I met some 8tudents who are being 
prepared for tbe 21st century ~Il) l 
am hearing your bell and I know ~ha, 

the time is short' but I would like' to 
have two minGtes more. When I met 
these stUdents, I found that they were 
underclotbed and there was no facility 
or drinking wa~er and library in their 
schools. Are these the boys who are 
beiog prepared to enter the 21 st century. A 
strong man is needed to eradicate all 
these evils which have entered ioto our 
educational system. 'Only Shri Narasimba 
Rao can be that mao. We have full 
hope Shri Rao, whom the Prime 
Minister has rightly selected. will set tbe 
house in order in the ' ed ucational field 
and prepare the Indian citizens for the 
21 st century. 

SHRI MOOL CHAND DAGA (PaU) : 
Madam, when some skilled artisan 
gives shape to a stoD, rbythm and music 
is generated. The children are imparted 
education so as to make them good 
citizens when tbey grow UP. The way a 
skilled worker gives a new sbape to a 
stone .. a teacher can also mould the life 
of the coming generation. You should 
think over it. Who are the persons who 
have been entrusted this responsibility. 
Wb:!n the draft education policy was 
prepared. the Prime Minister, while 
inaugurating a function of Delhi Uni .. 
versity. had said in his mother tongue 
that there has been decline in the moral 
standards in the country. India has 
lost its high ideals We have to preserve 
our traditions and we should be proud 
of them because there is something which 
has saved us from tfTac?meot. But our 
existence win be in ieop:udy if we go en 
opening modern schools and, do not 
improve the ones already existing. See 
the condition of y<,ur schools today-A 
boy becomes a collector after studying in a 
modern school and the other boy. sturling 
elsewhere becomes a peon. You can ask 
the people sitting here as to wbere their 
children study. Tbey would reply that 
their childreo do not read in th~ village 
schools, they read in modern schools 

t 

public schools etc. 
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[Sbri Mool Chand Daga] 
Madam, we had tbought that ther! will 

be no diffcrcQce betwcen profe~sion and 
practice of our countrymen. But I am 
pained to say t hat our leaders are ask ing 
v.'bercfrom the money will come 1 If 
you are really in lerestcd in bringing abnut 
improvement in tbe standard of our 
education and want tbat our schools 
should produce citizens who are able to 
take our country to the commanding 
heights in consonance with vur tr..1Jitions, 
yvu should impose educatIon cess. But 
you must brrng uniformi ty and univcr-
salisation in educatioD. In all the schools 
of the country uniform basi:; and primary 
educ ttion shourd be made avall~ ble to 
the children. But, Sir.. education is not 
UCliform tbou~h it is n~cessary. 

Madam Chairpc. iOD, at prcscn t we go 
to colleges not to get degrees, which 
signify acquision ot knowledge, but to 
get just pieces of papers. Nowadays, 
it is tb! examiner wbo sweats and D.Jt 
the examinee because be remains in 
coDltant fear of the student whipping out 
tbe knife. We arc not paying attention 
to this aspect and are talking of marcbiog 
towards tbe 21 st century witb emphasis 
OD advancement in science and technology. 
We arc not trying (0 effect improvement 
in tbe institutions already existing. It 
ha~ been tbe traditi30 of our country to 
ideo aly tbe latcnt ~auty in us and bring 
that out It IS nOl happening so today. 
Rather we are trying to give importance 
to tbe outward beauty. That is why our 
students· Caeca are dcj~ted and without 
any lustro. We are not trying to bring 
the loodncss of heart out. It bas been 
oue tradition to suppress Jus. and bring 
the inner beauty OLit. When tbe beauty 
witbiD comes out, automatically. tbere 
wdl be light, .. .od j!jileracy will disappear. 
Our saint poet lulsidal bas also said :-

POlhi pori /HI"h jag mua padl 
bhaya ItO kol, 

Dhal akhar prnn ke par~ 10 pandlt hoi. 

Therefore, ,00 should educate your 
c hiJdren in Jadiao ODvirODmeDt. 
You are burdcniDi tbem with boob day 
by day becauao of which !boil faces do 

Policy Perspective 
not wear any smile. My submissions' is 
tbat they may be educated in a way tbat 
they acquire knowledge, truthfulness and 
honesty and beauty blooms in themlJ 
they are instilled with an urle to love 
India. These. are the basic criteria of 
education. They should educated in a 
way that these feelings are inculcated in 
them. That is wby it .has been said :-

Same jahan St! achcha Hlnliuslan hamara. 

What is education _1 Education means 
th3t human beings are filled with beauty' 
and it will not come from wllhot;t, but 
from Within. O.1ly then will we be 
able to make them human beings in real 
sensc. It has been the tradition of India 
and it is our foremost duty to follow it. 

Madam chairpersoD, tbe Hon. Prime 
Mini:iter has also emphasised that unless 
we have inner strength, the outward pomp 
and sbow caDnot uplift us. I, tberefore, 
request that if you want to bring forth 
our own culture and old traditions before 
opening modern sc"ools, you must bring 
about uniformity in education all over 
the country. 

SHRl K..N. PRADHAN (Bhopal) : 
Madam chairman, as I have been given 
tbe chance to speak in the last, time at 
my disposal is also le~s. I do not want 
to repeat what type of policy bas been 
adopetd to- date in our country and what 
have been the results thereof. 

The aim of the step taken by the Hon. 
Prime Minister is h> decide what should 
be our future policy so tbat our short-
comines are removed. 

Madam, the main feature of our earlier 
policy was tbat tbe decisions were taken 
by a amall Broup of periODS only ~ 
Cooaequcntly, we could not come upto 
tbc expectation of tbe country to br iDa a 
change in it. Secondly. we lacked 
rosourcca al&o. This draft wbicb hal 
preseDted before tbe country baa boon 

. discussed at lenatb. When tho ocean 
is churned, it yield. many valuable thin .. , 
",bib include both nectar and poiloo. 
This DCCW will take our country forward. 
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The Prime Minister has I entrusted 
tbis Department til a person who will 
swallow tbe poison and distribute nectar 
to tbe countrymen ... 

Howsoover lood policy we m:ly rrame. 
it cannot be implemented in the absence 
Of resOurces. You have sugge~ted that 
local commlmity wi'l be involved 
to spread education in the villages and 
business houses' would be involved in 
providing technical education there. I 
feel it is not going to succe<! . The way 
you have framed your Budget, the other 
sectors will not be ready to part with any 
significant amount for education. Whereas 
on the one hand you have lifted some people 
above the poverty line, on the other hand 
you have also created an affluent class 
in the country. Why do you not levy 
more taxes on items of luxury like 
refrigerators, airconditioners and cars ? 
Why do you not levy tax on those persons 
who smoke bidis and cigarettes or 
consume country made Jiqour or foreign 
liquor? You should impose taxes on 
diesel and petrol, because it is used only 
by tbe affluent class besides the public 
transport. 1 would like to suggest that 
taxes should be increased on all the 
luxury items except the items of public 
utility. By doing so, we would be able 
to mobm~e mOore resources and would be 
able to spend more on educltion. The 
resources so mobilished should be ear .. 
marked solely for erlucation purposes. 

Secondly. we have observed tbat so 
rar we did not have the will to work. 
To whomsover we talked, be did not 
evince any interest in it. That is why, 
there was complacency in this regard. 
They used to sa)· th It only God can save 
this country. Nobody knows what 
would be the fate of our education? It 
is a matter of pleasure that an ordinary 
citizen is confident today that we are 
going to formulate a good policy soon 
and that it would certainly be imr]e-
mentcd. 

Now I would like to place before you 
two points. I do not want to say 
anything about Secondary education and 
Universitv (dUCafion. Primary edu:ation 
i5 the most important education. It is 
at the primary ~ducafjoD level th~t a 

Policy 'P~rjpectl-,e 
!tudent becomes a ,ood human being, 
good citizen and good Indian before he 
becomes a lood Engineer, Scientist and 
Technician. If we arc not able to make 
Rood citizens and g.ood Indians, our 
country caDnot march forward. . Our 
hon. friend of Telugu Desam was asking 
as to how uniform curriculum can be 
worked out? I would like to ask why 
uniform curriculum c.mnot be prescribed? 
Will it not be correct to usc mother 
tongue as medium of instruction ? We 
should try to bring about mental 
development amoned tbe chUdren. For 
this it is essential that be should know 
about the history and geography ot our 
country. We should teach our students 
that it is in our country that river Ganga 
i~ flowing, thouah is if polluted at present, 
yet it bas always been a holy river and 
it would continue to be a holy river in 
future as well. We can teach our 
children many things from the very 
beginning. We can tell them that 
communalism and caste ism are harmful 
for Our society. We can also tell them 
to adopt small family norm as a large 
family is harmful ..• (Illte n uptions) 

[ English] 
MR. CHAIR~1AN 

pJease conclude now. 
an-Hour discussion. 

[T,allslation] 

Mr. Pradhao, 
There is a Half. 

SHRI K.N. PRADHAN I am 
concluding with a suggestion. You 
consider primary education upto fifth 
class. But at present every village does 
not have a school. Steps should, there-
fore, be taken to open schools in each 
and every village. These schools should 
be upto 2nd class only and there should 
be one teacher in each SChool. 

fE"g/i.] 
MR. CHAIRMAN: HOD. Minister 

will reply tomorrow. Now there is a 
Half.an .. Hour discussion by Shri Virdhi 
Chander Jain. 

SHRI P.V. NARASIMHA RAO : 
\re we not resumiog after Half..an-Hour 
d ;scussion ? 
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MR. CHAIRMAN: No ••• 

(Interruptitml) 

What is there ? I have called Mr. 
Virdbi Cban~er Jain. 

17.31 m. 
HALF-AN-HOUR DISCUSSION 

Allocatloll of Fuo4s for exteDSioD of T • V • 
Network 

[TIYl~skzllo" ] 
SHR[ VIRDHI CHANDBR JAIN 

(Barmer) : Mr. Chairman. during the year 
1984-85, T.V. ~ntres were estabJisbed 
on war footing at important places. dis-
t.rict bead qUilrtcrS and important cities in 
tbe country ~d we bad expected that 
t V net work would spr.ad throughout 
In1i; a'1d lb" cntir ~ country woulj be 
covered during th~ Seventh Five Y~ar 

Plan 8D I not a single villege would be 
deprive t or tbe facility of Doordarshlo. 
But only an amount or Rs. 700 crores 
bay been provided in the S~ve'ltb Five 
Year Plan which is quite inadequate. , 
Accordinl to tbe reply whicb has been 
furnished in response to my question, 
bor1er areas of districts of Banner and 
J'ai~lmer would definitely be benefited, 
but tbe border- districts of Jodhpur, 
Oanganaaar and Binner will not be 
cOvered by it. I am very much pained to 
icC bow expansion programme of Door-
dars'bao Jtas i'oceived a setback in tbe 
Plan 1 want to lay .pecia~ e~pbasis on 
bord~r districts, becauSe these d istrictl are 
Dear the border of Pakistan and as a 
result T.V. Programmes of Pakistan can 
be vie~ on T.V. in tbe distr ~f 
Barmer. Ja_lmer. <;lanpnaaar _ and 
Bikaner. "t present ~pecial1y in ~ar
mer district ooly teD per copt of the 
pop~JaiiOn is able to rot the, benet:it of 
Doordarahan. In tbe districts of Jaiselmer, 
Gangaoagar, Jodhpur and Bikaner. ooly 
10 'per eont. 25 per ceot, 2Q per cellt aDd 
I S percent papulatioa NIJ)DClively baa 
been covered. whereas 70 perceat of popu-
lation in tbe remaiDiaa COUDtry has been 

covered by T.V. network. This situatioD 
in border ateas is deplorable. Barmer and 
JaiseJmor districts are beinl taken up dur-
ing the Seventh Plan. but I wan, tbat dis-
,ricts of Jodhpur~ Bikener Bod Ganga-
Dagar may also be included in tbis pro-

. gromme. I ailO want that all tbe divisio-
Bal beadquaners-Jaipur, Ajmer, Jodhpor, 
Kota and Udaipur -should be linked 
with the T.V. network. All the diyisio.nal 
headquarters in tbe' country sbould be 
linked with the high pow~r transmissioD. 
E tforts should be made to link district 
headquarters of tbe border area witb 
high power transmission as wen so . that 
all the districts in the border areas call 
avail of this facility. In this connection I 
would like to ask two questions. First, 
what is tbe capacity of the proposed higb 
power transmitter to be installed io Bar-
mer and Jaisalmer districts aod how 
much area and population will be cover-
ed by it and what will be its range? Will 
it be able to covor all the districts and 
cities? ,.- not, wbether one more high 
pONer trausmitter of ten kw. capacity 
will be installed to cover all the villeges 
and towns? Second, when win Doordar-
shan faci Ii ty be provided through the high 
power transmitter in Barmer and Jaisal-
mer districts? May I know whether there 
is any programme to provide facility of 
Doordarshan within one year by workiDI 
on· war footing? Will priority be given to 
border areas over other areas in the matt. 
er of providing T. V. facilities? The border 
areas are the sentinels of the country. Wft 
will have to raise tbe morale of the peo. 
ple living tbere and acquaint them with 
the progress of the country. The pro-
grammes or the Pakistani Television view-
ed on our border areas. Can we also Dot 
cover Pakistan's border areas so as to 
counter·tbeir propaganda? Win yoo in-
clude Jodhpur, Bibner and Ganganalat 
districts in the Seventh Five Y car PlaD SO 
as to provide the f-atilil7 of Doordaribu 
to tbe people? Will the Central Govern-
ment make provision of Ra. IS00 crores 
in place of RI. 700 crores 10 as to pro-
vide tbe facility of Door4anDan to all the 
districtS aDd tbe divisional headquarterS' 

Belidea. 1 would lib to mow tile per-
cootaae of tbo population .... well 81 tb. 
area lbat is beiDI covered by the Door-
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darsban networt in Rajastbaa' and' what 
percentago of tbe population wilt be cov-
ered by it ia-·tbe Seventb Five. Year Plan'l 

Deordarsban is an jlnportant mcditurt 
of education a. well as rcCrcation~ Tbel'Ott 
forc, it is essential to _expand ·it.· In tbo 
Indira Gandhi University, ostablished by 
the O·ovorameat. cducatiQI1_ sbould be 
impatled tbroulb' Doordarsban. Killdi, 
elucidate 'your policy in tbis respect. 

[E'WII6h] 
THE MINISTER OF STATE OF THE 

MINISTRY OF INFORMATION AND 
BRODCASTING (SJ-IRI V. N. GAD-
GIL) : Before I reply to the specfic points 
raised by the ho 1. Member, I would like 
to give a general picture of Doordarshan 
and give certain information in a general 
way. 

As I stated earlier, we have three types 
lof transmitters. One is, what is called, 
ow-powered transmitter. It is of one 
hundred watts. Its normal range is ab-
out twentyfive to thirty Kilometres. 
Then another is one kilo-watt high-powe-
red transmitter.' Its range is about 60 
kilomitters. The third one is ten kilo-
watt high-powered transmitter whose nor-
mal range is about 120 kilomitters. Du· 
rillg the Sixth Plan certain amout was 
sactioned and certain projections were 
made. As the House is' aware, under the 
direction of our late Prime Minister, a 
special plan was made and in 1984 we 
achieved something unique which no other 
country has achieved. 116 transmitters 
all over India-one per day-were' com-
issioned. The· whole country will appre-
ciate the effort of our administrators and 
our ingineers who are mainly responsible 
for this achielement. 

Naturalty the expectations have increa.,. 
sed, RGW. And everywhere you, ·go, -PCO" 
pie· ask for ,TV' which! is 'fair-eaough. 
Now the .picture ·that·emerg~ is-this: Af ... 
tec'the completion of the Sixth Plan prQ-, 
jects -still some are under implementa-
tion-roughly speatina,.- seventy. per cent 
of the popWlatioD ··will 'be covered .. 

The . Planning, Commission has sane-
ti(Hiod R.s~ 7 (to craras fOrI: Doo!" Darsban 

as such, which includes.~ net' oo1y eJtpaIJ-
siom. in the sence of ~mOJo tiaamitters, _ 
also studio equipment; repjacaaeDts Md 
all tile rest of it. 

I shall presently give the figures of'Jiow 
much money will be available fbI- expan-
sion of transmitters proper. 

So, the total amount is Rs. 7 (1) crores 
We had asked for much' more. Sut the 
Planning Commision has sactioned Rs. 
700 crores because, in the. scheme of 
things, other things like Power,. Irriga-
tion and so on get hig4er priority, Natu-
rany we did not get as much as we expev-
ted or as we asked fOf. 

Now, what are the criteria -wllich, .. we 
have applied ? The criteria which we have 
applied are these. The first one is popu-
lation. Because, the - whole object of 
TV is to. reach the maximum number of 
people. It is obvious therefore that it 
will not be correct to. hav.e· transmitters 
in areas where the population is very lit,. 
tIe. The second consideration which. we 
are now giving--and whlch earlier also 
to some extent we were giwns-:--is re-
garding boarder areas. I shall. presently 
give you the figure of how.much we have 
done in this regard. But the main crito-
rion--and I am sure the House wiD 
agree with me--should be P9Pulation. 
If the signal is available and" th~ ,is no-
body to receive, it is no putting ... up a 
transmitter there. Even today when we 
say that seventy per cent of the pop\lla-
tion will be covered when an' the Sixth 
Plan projects are completed, it means that 
signal is available for seventy per cent of 
the population. So, what is requirOO' is 
adequate number of sets. On a rougb 
calculation there are about SO '1akhS . of 
TV sets' in India today. If you take tIte 
average of 1 0 viewers per set and . alSb 
make allowance for the fact that some 
are not registered. witll' P&T! Depart-
ment, then, roughly' speaking. abOut 
700 crores ot J)eople today watch TV or 
can watch TV.' For them signal is avai-
lable. 70 "per' ·cent. means' 54 crores: 
But there are not enough number of sets. 
And, with *d ' production of' 2(1 ,'la1diS of 
sets per year whidr expec&etl, 1 in tbc nat 
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,[Sbri V. N. Gadail[ 
five year the people who will be actually 
able to see TV win increase. But the 
signal-I repeat it-is today available 
for 6S per cent. But when all the re-
maining Sixth Plan projects are comple-
ted, it win increase to about seventy per 
cent, of the popuIlation. 

Now, with regard to the Border Areas, 
we have taken cars to cover as much Bor-
der areas as possible. there are places 
like Amritsar and Bhatinda. Jammu and 
Pooch wi11 be coming up shortly and 
Dwarka is there in the Sixth Plan itself. 
'So, it is not as if border areas are igno-
red It is not so. there, we have applied 
this test thut, along with popullation, the 
fact that it is a border area, must get 
consideration. 

. Now, with regard to the present posi-
tion, there are 174 Transmitters which 
are in operation today. Out of which, 
42 are high power transmitters-whether 
one k.w. or 10 t.W. Then, 132 are 
low power transmitters. Coverage today, 
~ 1 said, is 65% of the population. 
Some are under implementation in the 
Sixth Plan. When they are implemented 
there will be 191 transmitters coveri~ 
a population of 70%. By the end of the 
Seventh Plan, with the amount that 
is sanctioned to us, the total number 
of transmeters will increase to 372 
and 80% of the population will be 
covered • 

Now, I will come to Rajasthan pro-
per. Now the hone Member has men .. 
tioned six places. First fact that is re-
quired to be stated is, Barmer, 1aisaJmer 
Kota, 10dhpur, Rikaner and Ganga~ 
nagar-aU of them-have today low 
power transmitters. So, it is not 
as it is an uncovered area. They 
have low power transmitters. As 

far as the first three places are con-
cerned, namely Banner, .laisalmer and 
)(ota, to k.rn. high power transmitters 
~il1 come in the Seventh Plan. They 
are proposed in the Seventh Plan. 

, I "ould like to point out to ,the hone 
Member that Rajasthan is the only State, 

exception is Madhya Pradesh, which 
win have three high power transmitters 
of 10 k. w. in the Seventh Plan. So we , 
have shown consideration for Rajasthan 
for the simple reason that the lowest 
coverage in India today population-wise 
are Rajasthan and Madhya Pradesh. 
Therefore, we have decided to show 
certain considerations to Madhya Pradesh 
and Rajasthan. The figures for Madhya 
Pradesh, I do not have just now. But, 
for Rajasthan, we have decided to ~ive 
three high power transmitters and a 
number of low power transmitters in the 
Seventh Plan. Actually, today, there is 
only one high power transmitter, i.e. in 
1aiour. There are 12 low power transmit-
ters in Rajasthan today. It will get 13 more 
low power transmitters in the Seventh 
Plan. So, you will have for Rajasthan, 
3 high power transmitters, i.e. 10 k.w. 
and 13 low power transmitters. With 
the result, the coverage populationwise 
will increase in Rajasthan from 43.8% 
which is. the present figure to 62.3%. 
There win be nearly 20% increase in 
coverage. That is the consideration we 
have shown to Rajasthan. 

Then, I would like to point out-I am 
not making a debating point-one thing. 
The population that win be covered by 
the high-power transmitters which we are 
proposing in the Seventh Plan -Jaisalmer 
and Barmer-will be like this. In 
Barmer, the population that will be 
covered win be 20.59 Iakhs and Jaisalmer, 
it will be 3.71 Iakhs. The area covered 
in both the cases will be roughly 40,000 
sq~ kms. Madam-Cnairperson, the point 
that I want to make is, see the consi-
deration we have shown because it is a 
border area. Each high power trans-
mitter costs about Rs .. 4 crores. Now, 
for a pooulation of Jess than 4 lakhs, we 
are going to spend Rs. 4 crOres. 
1aisalmer population that will be cover-
ed win be 3.7 lakl-ts. Even then, we 
are proposing a. project sefing Rs. 4 
crores. 

SHRI A. CHARLES (Trivandrum): 
Why are you spending so much amount? 

SHRI V.N. GADGIL:' It is be-
cause, it is a border area. That is why'" 
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this considerati on is being shown. If 
you strictly apply the cost-benefit ratio, 
on pure economic grounds, it is not justi-
fied. For a population of 3.7 lakhs, to 
spend Rs. 4 crores, on any economic 
criteria, the cost-benefit ratio, may not 
be justified. But because it is a 
border area, we are proposing the 
high power . fransmftter in laisalmer. 
Same is the case with Barmer. If they 
were placed in a thickly populated area, 
we would have covered 50 lakhs Or 60 
lakhs or 70 lakhs of people. But because 
it is a border area, this is the considera-
tion shown. 

Now, again we are not ignoring bor-
der area generaJJy in the Seventh Plan. 
Apart from Jaisalmer, Banner Bhuj, 
Dwarka and Rameswaram, we are pro-

. posing 46 low .. power transmitters in all 
the North-East, because there also, the 
same complaint we received that signals 
from Bangladesh TV are received and 
our TV does not reach. That is why 
we are proposing as many as 46 low-
power transmitters in the North-East. 

Then, another thing I must ten the 
House; another consideration we have 
shown is, when a high-power transmitter 
is put anywhere, norml I height is t 10 
metres. So, the range is 120 KM. But 
in the case of JaisaImer and Barmer, 
we are proposing a tower of 300 metres, 
RCC Or steel, "experts will decide, so 
that the range will be 140 KM of the 
high-power, not 120 additional. For 
t'·at. we are also sanctioning a tower of 
300 metres. 

It is true that coverage-wise, as hon. 
Member pointed out area .. wise - I would 
like to tell the figures area-wise also, if 
you want-today 9% area of Jodhpur 
district is covered. By th~ Seventh PJan, 
it will increase to 30%. Bikaner, from 
7 O{, it will remain the same. Ganga-
nagar, from 36, it wiU remain the same. 
But population coverage will increase. 
Hf)wever, the area will remain the same 
because it will be augmented from 100 
watts to 10 K.W. I would also like to 
.,oint out the reason w"y, because that 
is one of tile poiata the hon. Member 

has raised in his explanatory note, for 
Ganga nagar , we are not doing. We 
have Amritsar, Bhatinda and-so on and 
if we put a high .. power transmitter, it 
will be duplication. Second signal win 
go to Punjab and the signal will be 
wasted. It win go to the same popula-
tion. Therefore, Ganganagar we do not 
propose to take. 

With regard to Jodhpur, in our view, 
it is not strictly a border area, in the 
sense it is quite away from border. 

Bikaner also, as I have pointed out 
is not strictly very neat the border and 
we have to consider cos t benefit ratio 
when it is a way from border. That" is 
the test we have applied to all parts of 
India and, as I said, for Ganganagar, 
there will be overlapping. 

Lastly, in his note he has, said 10% of 
the population is covered. That is true. I 
do not deny that today only 10% of the 
population is covered. But as I said, 
with the Seventh Plan it will in-
crease. The area will increase. The 
population will increase and the range 
win increase. It win be J 40 KM 
as compared to, say, any other hillh-
power transmitter in India where it is 
only 120 KW. We have shown c nsi-
deration for border areas. Within the 
constraint of resources. with Rs. 700 
crores, out of which, apart from studio 
and other things, for only TV trans-
mitter expansion we propose to spend 
Rs. 107 crores, out of which highest 
win come to two States, Madhya Pradesh 
and Rajasthan, because we agree that 
comoared to national average, the cover-
age in these two States is very mueb Jess. 
That is the attempt we are making, to 
be fair to aU and to show consideration. 

{Trans lat fn1J] 
SHRI HARISH RAW AT (AIrnora) 

t Mr. Chairman, Sir, I would like to 
convey my thanks to. the hon. Minister 
for his efforts in providing Rs. 700 
crores for the expansion of Doordarshan " 
network. Shri Virdhi Chander Jain did 
not get an opportunity to cc;>n\'ey his 
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[Shri Harish Rawat] 
thanks. I w~'",ld like to extend my thanks 
to the hon. M;~njster on his behalf also. 
While doing so, there are some doubts 
in my mind which I would like to place 
before you. You ha~e, said that all the 
border areas are being .covered and high 
power transmi tters have been set up the.l c. 
No. one can object to it. fhis is a matter 
of pleasure. These transmitters have 
been installed in the western border 
because T.V. signals froIr1 Pakistan are 
received there. Similarly, such trans-
mitters have been installed in North-East 
section also because T.V. signals from 
BangIa Desh are received there. May 
the peop:e of hill Jr~a of Uttlr PraJcsh and 
Himacnal Prades hpray to God t .. .tat 
C tina may get the inspiration to instal 
a high power transmitter in the border 
area of Tribet, par.icJlarly where the 
border is adjoining India, So, t!1at our 
gover!lnl!L1t may t~ink of expansi0n of 
rioorj~lr~han 'in the hill areas of Hi-
machal Pradesh and Uttar Pradesh ill 
'he same way as it is thinking 
in the case of border areas of. 
north-e.lstern areas and in the areas 
of t lC western borders. It is proposed to 
pr )vije facility of Doordarshan to about 
80 per cent popUlation of the cout1try 
by the end of this Plan and out of the 
six districts of hill areas of Uttar 
Pradesh, 95 per cent popu1ation, may be 
cent per cent, of Nainital and DeIua 
Dun will be covered. I know the number 
of transmitters being instal:ed in the six 
hin districts of Uttar' Pradesh, whicb 
was conveyed to me in reply to my 
question. But even then only 32 pet: 
cent popuJation hill be covered. AIld 
J 0 per cent population out of this 32 
per cent pOpulation win Dot be able to . 
view programmes on T.V. due to weak 
signal or the picture will be very dim. 
I would like to request on bellalf of the. 
peopJe of that region that priority to 
these areas should be given in. the sa~e, 
way as has, been ,given to. the· areas of 
north-east and WeStern border. The' hi11 
areas or uua~ Pradesh, Himachal Pradesh 
and~Jammu and Kashmir, 'which are on 
the boJ4~r~. s~qu"~ _" al"! ,be . ~orded 
priority in, the sa,me. way, Otherwise 
the people living there will feel neglected. 
I have heard you praiSing the Himalayas 

(H.A.H.' Dis.) 
and the Ganga, which originate Irom, the 
Himalayas. You are much impressod by 
the Himalayas from where the river.s 
ganga and Yamuna originate. If some-
thing is done for the people living, there 
then they will be grateful ,to you.... ' 

(I,.terruption8) 

[£",lIs111 
MR. CHAIRMAN: Please conclude. 

There are two mor.e Members wh~ have 
to ask qu~tions. 

SHRI HARISH RAWAT : I will 
finish in two minutes, Madam. If you 
want, I will include Karnataka hills also. 

[Translatio" ] 
I would like to know whether same cri-

terion will be adopted for all the borders 
areas. Will the hill areas of Uttar 
Pradesh, Himachal Pradesh and Jammu and 
Kashmir also be covered in the Seventh 
Plan ,lS is being done in the case of 
north-east and western border. There 
are tribal areas in our region. Forty per 
cent tribal population lives in hill areas 
]ike Munsiari, Dharchula and loshimath 
of Uttar Pradesh. In your policy 
statement you have stated that priority 
win be given to the tribal area. TheSe 
are the areas where even low power 
transmitters are not being installed. I 
would like to know whether low power 
transmitter would be instalJed in such areas 
where' tribal population .exceeds 3 () per 
cent of the population. 

18.00 In. 

My third question is that by the end 
of this Plan, 30 per cent population in 
Almora and Pithoragarh will not 
be covered under Doordarshan. Taking 
into consideration the problem of 
the peopl~ there, whether low power 
transmitters will be set up in Idibat, 
~ri!¥lg, ~a~!twar~ ~uDsiari, DbarchuJa 
and Manda or not 1 . " 

fEnf/lsh] , 

SHRI- R.P. DAS (KriaQnagar): Madam~ 
the . Millistcr has t~d us the amount 
that ,has been .pent on the TV Inc~ork., 
in the Sistb . Plan and the." amDQP~ 
that. will . be.; s~~t, in." thp, ~ell.~· 



313 Allocation 0/ Flltlds . AGRAHAYANA 20. 1907 (SAKA) 
fo1' .xtetlslon of 

T. Y. Network 
(R.A.H. Du.) 

314 

Plan. Madam, I am not much concer-
ned about the money spent on the 
TV network. I am rather concerned 
about the TV programmes and how it 
reaches the people. The TV programme 
has already come under heavy criticism 
all Qver the country. . 

Although TV is very much popular 
. among the TVl, viewers, it is not because 
of the programme of the TV, but because 
of, its unique audio visual appeal to the 
viewers. Therefore, we have to consider 
as to how the national programme and 
the news coverage has been shown in the 
TV. 

If you take the case of national pro-
gramme, the serials of Hum Log and 
Yeh Jo Rai Jindagi, you will be surprised 
to find that these serials are very poor 
in its planning and it has, therefore in 
the meantime become drab, colourless, 
common place and hackneyed. If you 
take the case of news coverage you will 
find the coverage of Shri Rajiv Gandhi 
all the way. The Doordarshan has 
become a Rajiv Darshan. People are so 
much annoyed and indignant about the 
Rajiv Darshan. 

I would like, in this connection, to 
refer to one editorial appearing in the 
Deccan Herald dated 9th December. It 
reads : 

"Was it Doordharshan's intention to 
cover all the three generations ? 
One cannot help sympathising 
with this outburst. People have 
paid good money for living-room 
entertainment; and naturally feel 
indigna.nt if they are forced to 
see "Chacha Nehru", , 'Priyadh-
arshini Indu" and' 'Our beloved 
Prime Minister, all in one night, 
that too .• , 

Apart from the costs in-
volved, it is not fair or proper 
that 1 32 TV transmitters should 
beam this image-building stuff to 
audiences who have little or no 
choice in the matter , .. " 

Therefore, In view of this, I would 
like to put s.)mc questions to the Minister 

whether the National Programme in its 
entirety be. recast and the National 
Programme would really be National in 
character? When will West Bengal have 
its oWn primary service originating in the 
State and also in the language of the 
State? Whether the second channel 
will be available before the end of this 
year? Whether it is a fact that National 
Programme particularly. 

MR. CHAIRMAN : Why don't you 
put questions? Why are you reading ? 

SHRI R.P. DAS: Particularly the 
Programmes in Hindi have faced some 
serious challenge at several stations of 
the South? If so, whether it is because 
of the fact that the Doordarshan has 
turned into a Hindi Pracharini Sabha in 
the name of national integration ; and 
if not, the reasons thereof. 

Till the primary service is available to 
all the States, will the regional pro-
gramme find its proper place in the national 
programme for a considerable length of 
time in the evening ? 

These are the questions I want to ask 
the hon Minister. 

(Tra" fiation] 
SHRI MOOL CHAND DAGA (Pali) : 

Madam Chairman, I would like to say to 
tbe hone Minister througb you that just as 
you had created records in the Fourth Plan , 
you should keep it up in the follewing 
years also It is not understood how a 
department shows good performance in 
the bcgining and tben sluggishness sets in 
The level of the performance should 
always remain the same. 

Madam, there is a saying-Where 
there is a will, tbere is a way. The hoo. 
Minister has the win as well as the 
tltrength. I would, therefore, like to blow 
when a transmitter will be installed in 
Pali, which was visited by our Prime 
Minbter and which is a big city. The 
population of the district js 1 S Jakhs and 

. it is the biggest district. I would lite to 
know the specific date ~heD this trans-
mitter will be installed there and whether 
this transmitter wiIJ be of Jow power or 
higb power? 
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[English] 
THE MINISTER OF STATE OF THB 

MINISTRY OF INFORMATION ANI) 
BROADCASTING (SHRI V.N. GAD-
GIL) : I do not wish to be technical but 
tbe notice is given under Rule S S which 
says 4answers to wbich need elucidation 
on matters of facts'. Therefore, I shall 
confine myself to statement of facts. 

As rar as my young friend there is 
concerned .. I too would like to thank Mr. 
Virdhi Chandra Jain for raising this 
question and giving me an opportunity to 
explain what we are doing and what we 
propose to do in future. One more 
tbing I would like to clarify is: that 
altbough I do Dot contest tbat signal from 
Pakistan or from other countries is com-
ing, sometimes it is a bit oxaggerated. If 
my YOUDg friend comes to me, 1 will 
show bim a map and that map indicates 
where signals from other countries are 
received from and it is not such a very 
large area as it is made out. 

Now tbe question is asked-when will 
the transmitters be available and when will 
they be commissioned? There Bre twO 
units-the Bbarat Electronics and the 
Gujarat Electronics .Corporation. These 
are the two public sector undertakings 
which manufacture these transmitters. 
Now they have told us that tbe minimum 
lead time from tbe date the order is 
placed with them is between 18 to 24 
months. . So we can start commissioniog 
only after the transmitters are available 
to us. So what we can do is that we can 
synchronise the programme of construc-
tion of the buildings which also takes 
18 months by which time tbe transmitters 
are also available and then we can start 
commissioning. So that is the lead time 
required. 

My friend, Mr. Daga wanted to know 
when Pali will get it. I cannot give any 
out . of the way consideration for Pali 
altbough 1 agree that it has produced 
aeniuses like Mr. Daga, but I cannot on 
that ground give preference. 

SHRI MOOL CHAND DAGA : What 
is tbe maximum time you require? 

SHRI V.N. GADGIL: As 1 said, if 
tbe transmitter is available, there is no 
probJem. But transmitters wiJJ start 
coming from 1 8 to 24 months of tbe 
date of our placiag tbo order. 

Now, with ~rd to the poiDts r~ 
by Mr. Das. I want to say that ·oven by 
Marxist standards of relevance. I find his 
questions have no relevance to tbe notice 
given in tbe . matter. The notk:e says : 

"Allocation of funds for extension of 
T.V. Network." The proper question 
for s~king answer should have been in 
respect of allocation. Therefore, I 'do not 
propose to reply. I will reply ·to bim on 
some other occasion jf such a question is 
raised. I can give him an effective rei)1y 
but this is Dot relevant in the present 
context. 

But I want to make mention of two 
things. First, as a matter of p,licy "I 
want to state that we cannot think oC 
second channel except in four metropoli-
tan cities unless almost the whole popula .. 
tion is covered by one chanDel. It is 
only' after that we can think of second 
channel. The only exception we have 
made is in respect of these four metropo-
litan cities-Bombay, Calcutta, Madras 
and Delhi -for which I have already 
indicated when the second channel will 
start.; As regards the point regarding 
programmes in Calcutta, I have repeatedly 
said in this House that our policy is that 
in non-Hindi States aU the low powered 
transmitters should be able to receive 
programmes in locai language. For 
example, Madam Chairman, in your 
State Karoataka the Kannad programme 
from Bangalore should be available all 
over Karnataka. To provide for this we 
have proposed two things in the Seventh 
Plan, that is, either it should be done by 
micro-wave link or by ari additional 
transponder in the Second INSA T, viz., 
INSAT I C which IS expected to be 
launched in July next year. When either 
of these two facilities is available then It 
will be possible till 8.40 in the evening 
the programme in the Jocal language 
would be made ava lable to the local 
population. Tbis is the concept we have 
evolved and we ~dl tfY to implement it in 
the Seventh Plan. 
MR.CHAIRMAN: Now, the House stansd 

adjourned to meet tomorrow at 11 A.M. 
18.13 brs. 

Tne £Ok Sabha then adjourned 
till Eleven of the Clock on 
Thursday, Decemb~,. 12, 1985 I 
Agrahayana 21, 1907 (Sak(;l). 
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